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Class 99

APOLLO
Priority claimed from 11/12/2016; Application No. : 87264546 ;United States of America

3535470

27/04/2017

METEOR DEVELOPMENT GROUP, INC.
140 10th Street, San Francisco, CALIFORNIA UNITED STATES 94103
a Delaware corporation

Address for service in India/Attorney address:
SRIJOY DAS
102B, Beverly Park - 1, M. G. Road, Gurgaon - 122002, Haryana
Used Since :10/02/2012

DELHI
Cl.9;Computer software for software application development.
Cl.41;Educational services, namely, conducting seminars, conferences, workshops, and online training in the field of
computers and software application development.

Cl.42;Computer services, namely, delivery of software-as-a-service and platform-as-a-service applications in the field of
computers and software application development.

8955
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3974897

Class 99

16/10/2018

SURESH KUMAR MAHESHWARI
36,SWARG MARG,INSIDE SIWANCHI GATE,JODHPUR
PROPRITERSHIP

Address for service in India/Attorney address:
AMIT JAIN
1ST FLOOR, 4TH ARIHANT MARKET, PALI

Proposed to be Used
AHMEDABAD
Cl.11;all type of Apparatus for drying ventilating, water supply and sanitary purposes, all sanitary type of bathing
solutions, sanitary goods and materials etc.

Cl.19;all type of Building materials, (non-metallic), non-metallic rigid pipes for building fitting, bath fitting, PVC pipes,
rubber and plastic building materials all include in class

8956
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Class 99

GIVEDIRECTLY
3994463

09/11/2018

GiveDirectly, Inc.
Post Office Box 3221, New York, New York 10008, United States of America
A Non-profit corporation organized under the laws of State of Massachusetts, United States of America

Address for service in India/Attorney address:
D.P. AHUJA & CO
UNIT NO. 201D, TOWN SQUARE, NEW VIP ROAD, VIMAN NAGAR, PUNE 411014

Proposed to be Used
MUMBAI
Cl.35;Promoting awareness of the need to assist people from disadvantaged countries
Cl.36;Charitable fundraising for others; providing financial support to people from disadvantaged countries for the
purpose of facilitating the betterment of their lives; providing financial grants, namely, discovering people needing
assistance, verifying eligibility, coordinating transfer and verifying receipt of financial support and monitoring impact of
financial support
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4029137

Class 99

17/12/2018

TRINITY GOLF INDIA PRIVATE LIMITED
First FLoor, Building No. 2, Community Centre, Naraina, New Delhi-110028
A Company registered under the Companies Act 2013

Address for service in India/Attorney address:
BHAVNA GANDHI
74, Hope Apartment, Sector 15, Part-II, Gurgaon

Proposed to be Used
To be associated with:
3847287

DELHI
NO EXCLUSIVE RIGHT DESCRIPTIVE MATTERS APPEARING IN THE MARK / LABEL.

Cl.28;Fairground and Playground Appratus, Sports Articles and Equipment inluding Golf Gloves, Golf Putters, Golf
Flags, Golf Balls, Golf Bags, Golf Irons, etc and Parts and fittings and all the goods related to the game of Golf falling in
this Class

Cl.35;Advertisement, Marketing and Promotional Services, Commercial Trading and consumer Information services
mainly Retail and wholesale services in relation to distribution services, import and export services, ordering services,
subscription services included in class 35
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Class 99

UFORIA
4030208

18/12/2018

MR. SACHIN AGARWAL.
ROSEDALE GARDENS, TOWER NO. 5, FLAT NO. 20E, ACTION AREA-III, BLOCK-III, NEW TOWN, KOLKATA-700156, WEST
BENGAL, INDIA.
INDIVIDUAL

Address for service in India/Agents address:
CHAKRABORTY & ASSOCIATES
13/1A GOVERNMENT PLACE EAST,3RD FLOOR (TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.

Proposed to be Used
KOLKATA
Cl.25;Clothing, Footwear, Headgear.
Cl.35;Retail and Wholesale through Outlets and online (Internet) in relation to Clothing, Footwear, Headgear,
Advertising, Business Management, Business Administration, Office Functions.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

SHAZAM!
4030752

18/12/2018

DC COMICS
2900 West Alameda Avenue, Burbank, California 91505 U.S.A
a general partnership organized and existing under the laws of the State of New York, U.S.A.

Address for service in India/Attorney address:
K & S PARTNERS
515 - B, Platinum Tower, 5th Floor, Sohna Road, Sector - 47, Gurgaon - 122002, National Capital Region, India

Proposed to be Used
DELHI
Cl.3;Cosmetics, namely, lipstick, lip gloss and non-medicated lip balm and compacts; mascara; eye shadow; eyebrow
pencils; blush; eyeliner; nail enamel; nail polish; make-up powder; make-up remover; make-up for the face and body;
make-up kits comprised of lipstick, lip gloss, blush, eye shadow; face powder, face cream, skin lotion and skin gel; facial
scrubs; skin masks; facial cleansing cream; non-medicated skin care preparations; body powder; bath milks; bath beads;
bath oil, bath gel and non-medicated bath salts; shower and bath foam; hand cream and lotion; body cream and lotion;
sunscreen preparation, namely, cream and lotion; suntan lotions; sunblock lotions; after-sun creams; shaving cream and
after-shave lotion, skin cleanser and non-medicated body soaks; skin toners; deodorant for personal use; antiperspirant;
body deodorant; cologne; perfume; body splash; scented body spray; nail cream; nail polish remover; soaps, namely,
liquid bath soap, gel bath soap and bar soap; liquid and powder detergent soap; fabric softener; deodorant soap, skin
soap; toothpaste, mouthwash; shampoo; hair conditioner; styling gels; styling lotions; bleaching preparations and other
substances for laundry use, namely, laundry detergents, fabric softeners, stain removers for clothing, laundry starch; and
room fragrances.

Cl.5;Pharmaceutical and veterinary preparations, namely for treating sunburn, for skin care, for hydrating the skin, aloe
vera preparations, bismuth preparations; sanitary preparations for medical purposes; dietetic substances adapted for
medical use, namely dietetic sugar; plasters for medical use; materials for dressings, namely gauze for dressings;
material for stopping teeth, dental wax; disinfectants; food for babies; vitamins; drinks predominantly of vitamins,
namely, nutritional supplement drinks in the nature of vitamin beverages; health food supplements made principally of
vitamins; adhesive plastic and cloth bandages for skin wounds; alcohol for topical use; baby aspirin.
Cl.16;Printed matter and paper goods, namely, books featuring characters from animated, action adventure, comedy
and/or drama features, comic books, children's books, strategy guides, magazines featuring characters from animated,
action adventure, comedy and/or drama features, coloring books, children's activity books; stationery, writing paper,
envelopes, notebooks, diaries, note cards, greeting cards, trading cards; lithographs; pens, pencils, cases therefor,
erasers, crayons, markers, colored pencils, painting sets, chalk and chalkboards; decals, heat transfers; stickers;
posters; adhesive plastic film with removable paper for mounting images for decorative purposes; mounted and/or
unmounted photographs; book covers, book marks, calendars, gift wrapping paper; paper party decorations, namely,
paper napkins, paper place mats, crepe paper, invitations, paper table cloths, paper cake decorations; printed transfers
for embroidery or fabric appliques; printed patterns for costumes, pajamas, sweatshirts and T-shirts.

Cl.18;Athletic bags, baby backpacks, backpacks, beach bags, book bags, diaper bags, duffel bags, messenger bags,
brief cases, gym bags, tote bags, coin purses, fanny packs, knapsacks, waist packs, shopping bags, re-useable shopping
bags; umbrellas; wallets; accessories made of leather, namely, wallets, handbags and shoulder belts.

Cl.21;Glass, ceramic and earthenware goods, namely, bowls, plates, coffee cups, and cups; beverage glassware,
namely, jugs, mugs and drinking glasses; sugar and creamer sets; infant cups; cookie jars; ceramic, glass and china
figurines; toothbrushes; non-electric coffee pots not of precious metal; lunch boxes; lunch pails; wastepaper baskets; ice
buckets; plastic buckets; shower caddies; cake molds; serving utensils, namely, pie servers, cake turners, spatulas,
scrapers for household purposes, and cake servers; canteens; plastic coasters; thermal insulated containers for food or
beverages; cookie cutters; cork screws; water bottles sold empty; decanters; drinking flasks; gardening gloves; rubber
household gloves; and dinnerware, namely, paper plates and paper cups; Place mats, not of paper or textile; dish cloths.
Cl.25;Clothing for men, women and children, namely, shirts, t-shirts, sweatshirts, jogging suits, trousers, pants, shorts,
tank tops, rainwear, cloth baby bibs, skirts, blouses, dresses, suspenders, sweaters, jackets, coats, raincoats, snow suits,
ties, robes, hats, caps, sunvisors, gloves, belts, scarves, sleepwear, pajamas, lingerie, underwear, boots, shoes,
sneakers, sandals, socks, booties, slipper socks, swimwear and masquerade and Halloween costumes.

Cl.28;Toys and sporting goods, including games and playthings, namely, action figures and accessories therefor;
playsets for action figures; toy furniture; plush toys; balloons; bathtub toys; ride-on toys; playing cards and card games;
toy vehicles; dolls; flying discs; electronic hand-held game unit; game equipment sold as a unit for playing a board game,

8960

a card game, a manipulative game, a parlor game and an action type target game; stand alone video output game
machines; slot machines; gaming equipment, namely, slot machines with or without video output; gaming machines,
namely, devices which accept a wager; reconfigurable casino and lottery gaming equipment, namely, gaming machines
and operational computer games software therefor sold as a unit; jigsaw and manipulative puzzles; paper face masks;
skateboards; ice skates; water squirting toys; balls, namely, playground balls, soccer balls, baseballs, basketballs;
baseball gloves; swimming floats for recreational use; kickboard flotation devices for recreational use; surfboards; swim
boards for recreational use; swim fins; toy bakeware and toy cookware; toy sets; toy snow globes; paper party hats;
Christmas tree ornaments; game equipment for playing parlor-type computer game; paper party favors; Halloween masks.
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4031033

Class 99

18/12/2018

POLYGLOT GROUP PTY LTD.
25 Burton Street, GLEBE NSW 2037, Australia
An Australian Company

Address for service in India/Attorney address:
A. MUKHERJEE & CO.
3rd Floor, Room No. 28, 40, Weston Street, Kolkata - 700013, West Bengal, India

Proposed to be Used
KOLKATA
Cl.35;Consultancy relating to personnel recruitment; executive recruitment services; office support staff recruitment
services; permanent staff recruitment; personnel recruitment; personnel recruitment advertising; personnel recruitment
agency services; personnel recruitment consultancy; professional recruitment services; recruitment advertising;
recruitment consultancy services; recruitment of personnel; staff recruitment consultancy services; staff recruitment
services; human resource management; consultancy relating to management of personnel; consultancy relating to
selection of personnel; executive search services; executive selection services; selection of executive personnel;
company data information services; company management (for others); company monitoring; company office secretarial
services; company record-keeping; compilation of company information; searches relating to company information;
outsourced administrative management for companies.

Cl.41;Foreign language education services; foreign language dubbing; instruction in languages; interpreter services
(language); language interpretation services; language interpreter services; language teaching; language training;
language tuition; sign language interpretation.
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4031836

Class 99

19/12/2018

ORGANIC INDIA PVT. LTD.
Unit 2, GF, M-6 Uppal Plaza District Centre Jasola, New Delhi – 110025
A company incorporated under the Companies Act 1956

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
To be associated with:
3932422

DELHI
REGISTRATION OF THIS TRADE MARK SHALL GIVE NO RIGHT TO THE EXCLUSIVE USE OF THE WORD INDIA KURE
SEPARATELY.

Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils.
Cl.5;Medicated shampoos, medicated soaps, medicated lotions and medicated dentifrices for human use.
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Class 99

When you care you create beauty (slogan)
4034047

21/12/2018

NATURA COSMETICOS S.A.
Avenida Alexandre Colares, 1188, São Paulo – SP, Brazil, ZIP CODE 05106-000.
A company organised and existing under the laws of Brazil.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.3;Cleaning, scouring and polishing preparations and substances; non-medicated toilet preparations and substances;
beauty preparations and substances; cosmetics; make-up; lip-stick and lip gloss; dentifrices; fragrances, perfumery,
colognes, toilet waters and eau de colognes; essential oils; aromatherapy products; deodorants for personal use; antiperspirants; sun-tan and sun-screening preparations and substances; depilatory preparations and substances; massage
oils; powders, creams and lotions for body cleaning and beauty care; ant-aging preparations and substances; cosmetic
powders, creams and lotions; nail polish; nail polish remover; soaps and shampoos; shaving and after-shave
preparations; preparations and substances for the conditioning, care and appearance of the skin, body, face, eyes, lips,
scalp, hair, beard, teeth and nails; shower and bath preparations; bath oils and bath salts; talcum powder; skin
moisturisers; pot pourri; incense; incense sticks; room fragrances; non-medicated baby oils and baby creams; nonmedicated baby wipes; cotton wool for cosmetic purposes.

Cl.35;Retail stores, on-line retail stores, retail store services featuring phone-in orders, and mail order catalog services
featuring cosmetics, door-to-door retail shopping services, distributorship services, franchise and retail services by direct
solicitation by independent sales representatives in the field of beauty, health and wellness including cosmetics,
toiletries, personal care products, perfumery, bath and body products, medicated and non-medicated skin care
preparations, hair care products and personal appearance.
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4034783

Class 99

22/12/2018

en Vogue Sculptured Nail Systems Inc.
Unit # 100-3237, V3Z 1A7 Surrey, BC, Canada
A company incorporated under the laws of Canada

Address for service in India/Attorney address:
L.S.DAVAR & CO.
Globsyn Crystals, Tower 1, 2nd Floor, Block EP, Plot No. 11 & 12, Salt Lake Sector V, Kolkata – 700 091, India
Used Since :05/06/2018

KOLKATA
Cl.1;Chemicals used in industry and photography, in particular light hardening gel; Adhesives used in industry.
Cl.3;Adhesives for affixing artificial fingernails; Nails varnish, nail care products; Nails (artificial); False nails; Nail
grooming products, toe and finger spacers, nail polish pens; Tips, glue and lacquers, all for nail grooming; Artificial
fingernails and glue in kit form; Emery boards, emery paper, emery cloth and emery, all for nail grooming; Nail care
preparations, nail strengthening, repair and conditioning preparations, brush-on gels and resins for nail, curable nail gels;
Nail polish, nail varnish, nail base coats, nail top coats, quick-dry nail varnish; Nail polish remover; False nails; Nail
adhesives, tip removers; False nail enamel removers; Deep moisturising lotion for pedicures; Nail brush cleaners; Nail
forms; Cuticle cream, removers and oils; All the aforesaid goods only for use in connection with professional nail care;
Bleaching preparations and other substances for laundry use, cleaning, polishing, scouring and abrasive preparations,
soaps, perfumery, essential oils; Preparations and substances for the hair; Preparations for colouring the hair;
Conditioner; Non-medicated toiletries; Shampoo; Perfumery; Hygiene and beauty care (preparations); all the aforesaid
goods only for professional use in connection with professional services.

Cl.11;Apparatus for lighting, in particular UV lamps (not for medical purposes).
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4035730

Class 99

24/12/2018

GL SCIENCES INCORPORATED
22-1, Nishishinjuku 6-Chome, shinjuku-ku, Tokyo 163-1130 Japan
A Japanese Corporation

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
DELHI
NO EXCLUSIVE RIGHT DESCRIPTIVE MATTERS APPEARING IN THE MARK / LABEL.

Cl.1;Chemicals for use in industry and science, Chemicals for chemical preparations, industrial chemicals, chemical
preparations, chemical preparations for scientific purposes (other than for medical or veterinary use), chemical
preparations for use in industry, chemicals and chemical preparations for analyses in laboratories (other than for medical
or veterinary purposes) , chemical substances for analyses in laboratories (other than for medical or veterinary
purposes) , chemical reagents (other than for medical or veterinary purposes), chromatography chemicals, column
packing for chromatographic columns, supports for chromatographic columns, absorbents for chromatographic
columns, silica gels, polymer gel, alumina, titania, zirconia, ion exchange resin, zeolite, carbon, molecular sieve, solid
phase for solid phase extraction, chemicals for use in liquid chromatography, Solid phase for liquid chromatography,
electrophoresis gels (other than for medical or veterinary purposes), chemicals for absorbing gases and liquids in
chromatographic columns, chemical preparations, silica for use in chromatographic separation in research and in the
chemical reagents for nonmedical purpose, acid proof chemical compositions, activated carbon, filtering materials
[chemical preparations], graphite for industrial purposes, grease-removing preparations for use in manufacturing
processes, ion exchangers [chemicals], kieselgur, preparations for the purification of gas, preparations for the separation
of greases, purification preparations, salts [chemical preparations], silicates, silicon, silicon carbide [raw material],
silicones, titanium dioxide for industrial purposes, unsticking and separating preparations
Cl.9;Laboratory equipment, Chemistry apparatus and instruments, apparatus and instruments for physics, instrument
and measuring apparatus for physic-chemical experiments and composition analysis, testing apparatus not for medical
purpose, laboratory apparatus and instruments, pre-packed chromatography columns for use in chemical analysis,
Scientific apparatus, spectrometers and parts and fittings therefor, laboratory experimental machines and apparatus,
apparatus and instruments for chemical analysis, material testing instruments and machines, Chromatography apparatus
for laboratory use, gas chromatography apparatus for laboratory use, liquid chromatography apparatus for laboratory
use, apparatus and instruments for electrophoresis, apparatus and instruments for mass spectrometry, parts and fittings
of chromatography apparatus, chromatography valve and pump apparatus for laboratory use for gas and liquid
chromatography, furniture especially made for laboratory use, gas testing instruments, gas analysis apparatus, air
analysis apparatus, precision measuring apparatus, measuring apparatus, measuring instruments, detector, food analysis
apparatus, water quality analyzer, air pollution analyzer, air-gas producing apparatus in laboratories, pipettes, capillary
tubes, vials, gas purifier for gas chromatography, valves for gas chromatography, pump for chromatography, air sampling
pump, syringes, laboratory trays, measuring glassware, spectrophotometer cell, chromatography equipment for
laboratory use, columns, Laboratory columns for use in chemical analysis, chromatographic columns, chromatographic
columns for laboratory use, chromatographic columns for use in chromatographic analysis in the laboratory,
chromatography columns for use in chromatographic separation in the laboratory, chromatography columns for use in
chromatographic separation for research in the laboratory in the chemical and biotechnology industries, computer
software, computer programmes, computer software for the operation of laboratory equipment, computer software for the
operation of laboratory equipment in the field of chromatography, apparatus and instruments for solid phase extraction,
parts and fittings of apparatus and instruments for solid phase extraction, solid phase for solid phase extraction, columns
for solid phase extraction, chip for solid phase extraction, columns for pretreatment of sample, chip for pretreatment of
sample, laboratory equipment, stands and racks for chromatographic columns, constant temperature incubators for
laboratory use, Ammeters, Flowmeters, gasometers [measuring instruments], heat regulating apparatus, optical
apparatus and instruments, spectroscopes, Columns for preparative liquid chromatography, Chromatographic columns
for preparative liquid chromatography
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4036284

Class 99

24/12/2018

HERO MOTOCORP LIMITED
34 Basant Lok, Vasant Vihar, New Delhi -110 057
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.12;Motor cycles, scooters, motor land vehicles including parts, fittings and accessories falling in class 12.
Cl.37;Repair, maintenance, installation and servicing of vehicles.
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4036409

Class 99

24/12/2018

THE WONDERFUL COMPANY LLC
11444 W. Olympic Blvd., 10th Floor, Los Angeles, CA 90064
A Delaware Limited Liability Company

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
DELHI
Cl.29;Processed nuts; Frozen fruits; Processed fruits; Processed citrus fruit; Snack mix consisting of dehydrated fruit
and processed nuts

Cl.30;Fruit teas; Tea; Tea-based beverages with fruit flavoring; Tea-based iced beverages; Beverages made of tea; Iced
tea

Cl.31;Fresh fruits; Fresh citrus fruits
Cl.32;Cocktails, non-alcoholic; Fruit beverages; Fruit drinks; Fruit flavored drinks; Fruit flavored soft drinks; Fruit juice;
Fruit juice concentrates; Fruit juices; Fruit-based beverages; Fruit-based soft drinks flavored with tea; Non-alcoholic fruit
juice beverages; Fruit juice for use in connection with prepared alcoholic cocktails; Fruit smoothies; Vegetable-fruit juices

Cl.35;Promoting public awareness of health and nutrition benefits of consuming edible nuts, fresh fruits and fruit juice
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Class 99

DATA INNOVATION BAZAAR
4036425

24/12/2018

WESTERN DIGITAL TECHNOLOGIES, INC.
5601 Great Oaks Parkway, San Jose, California 95119
A company organised and existing under the laws of United States of America

Address for service in India/Attorney address:
FIDUS LAW CHAMBERS
Flat No. 021, Mahagun Maestro Plot No. F21A Sector 50 Noida - 201301
Used Since :19/09/2018

DELHI
Cl.35;arranging of contests featuring prizes and mentorship; arranging of contests for the promotion and sponsorship
of startup businesses and ideas in the fields of computer technology, electronic data information, cloud computing
electronic data storage applications, data science, entrepreneurship, clean technology, education, healthcare, energy,
environmentalism, and transportation; promoting public awareness of computer technology, electronic data information,
cloud computing electronic data storage applications, data science, entrepreneurship, clean technology, education,
healthcare, energy, environmentalism, and transportation

Cl.41;Arranging and conducting educational congresses and contests; educational services in the nature of providing
contests, courses, forums, and conferences, congresses in the fields of computer technology, electronic data
information, cloud computing electronic data storage applications, data science, entrepreneurship, clean technology,
education, healthcare, energy, environmentalism, and transportation
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Class 99

LOVE TO DREAM
4037625

26/12/2018

BIG BEINGS PTY LTD
Suite 1, Level 1, 20A Danks Street, Waterloo NSW 2017, Australia
A company organised and existing under the laws of Australia.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.24;Textiles, fabrics for textile use, textile fabrics for making into clothing, textile fabrics for making into linens,
bedroom textile fabrics, furnishing fabrics, printed fabrics, upholstery fabrics, apparel fabrics, fabric; textile piece goods,
including textile piece goods for clothing, textile piece goods for furnishing purposes, printed textile piece goods, textile
goods for use as bedding, household textiles; cushion covers, bean bag covers, fabric covers, coverings for walls [wall
hangings of textile]; handkerchiefs of textile; comforters, travel blankets, wrapping cloths; bunting of textile or plastic;
bath linen, towels [textile] including face cloths of textile, hand towels of textile, bath towels, towels [textile] for use in
connection with babies, towels [textile] for use in connection with toddlers, children's towels, hooded towels; bed linen,
including sheets [textile], bed sheets, cot sheets, crib sheets, bed skirts, valances for beds, infants' bed linen, pillow
cases, bed spreads, bed covers, quilts, quilt covers; bed blankets, children's blankets, bed throws, cot blankets, pillow
covers, bed pads, mattress protectors, other than for incontinence; sleeping bag liners, sleeping bags, sleeping bags for
babies; window covering products made of textile material, curtains, drapes; shower curtains; table linen, place mats of
textile, textile napkins [table linen].

Cl.25;Clothing; footwear; headgear; sleeping attire, sleeping garments, sleep masks, eye masks [clothing]; infants'
clothing, babies' clothing and children's clothing, including swaddling clothes, thermally insulated clothing; jumpers,
jump suits [clothing], pyjamas, rompers, one-piece suits, body suits, body linen [garments], wraps [clothing], arm
warmers [clothing]; hats, caps [headwear], bonnets, headwear; headbands [clothing]; hoods [clothing]; bibs made of
textile materials; bed socks, shoes for infants, boots.
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4037697

Class 99

26/12/2018

VOG VERBAND DER SÜDTIROLER OBSTGENOSSENSCHAFTEN - GENOSSENSCHAFT LANDWIRTSCHAFTLICHE
GESELLSCHAFT
Jakobistr. 1/A I-39018 Terlan, Italy
Genossenschaft Landwirtschaftliche Gesellschaft, Italy

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
DELHI
Cl.31;Apples, apple trees, seeds for planting apple trees, budwoods and shoots for grafting apple trees.
Cl.32;Apple juice, syrups for apple juice.
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Class 99

Priority claimed from 07/12/2018; Application No. : 88221821 ;United States of America

4037757

26/12/2018

MGI TECH CO., LTD.
Beishan Industrial Zone, Yantian Dist, Main Bldg, Second Floor, No. 11 Building, Shenzhen, Guangdong 518083, China
A Limited Company organised and existing under the laws of China.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.5;Diagnostic preparations for medical or veterinary purposes; chemico-pharmaceutical preparations; biological
preparations for veterinary purposes; chemical reagents for medical or veterinary purposes; enzyme preparations for
medical purposes; chemical preparations for medical purposes; cultures of microorganisms for medical or veterinary
use; dietetic substances adapted for medical use; biological tissue cultures for medical purposes; biological tissue
cultures for veterinary purposes.

Cl.9;Apparatus and measuring instruments for physical and chemical test and composition analysis purposes;
apparatus for automatic chromatography for laboratory use; devices for analyzing genome information; clothing for
protection against accidents, irradiation and fire; diagnostic apparatus, not for medical purposes; nucleic acid
sequencers for scientific purposes; computer programs, recorded; gene amplifiers; data processing apparatus; lab
equipment, namely, protein sequence analysis equipment.

Cl.10;Testing apparatus for medical purposes; radioisotope therapy apparatus and instruments; apparatus for DNA and
RNA testing for medical purposes; medical body composition monitor; body-fat monitors; analysers for bacterial
identification for medical purposes; apparatus for use in medical analysis; tomographs for medical purposes;
radiotherapy apparatus; apparatus for the regeneration of stem cells for medical purposes.
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Class 99

CSCA
4037881

26/12/2018

INSTITUTE OF MANAGEMENT ACCOUNTANTS
10 Paragon Drive, Montvale, NEW JERSEY - 076451760. UNITED STATES OF AMERICA
A New Jersey Corporation.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
Used Since :23/05/2017

DELHI
Cl.35;Promoting the interests of financial professionals in the areas of strategy and competitive analysis; strategic
business research and analyses.

Cl.36;Strategic financial analysis and research services.
Cl.41;Educational services, namely, providing classes, seminars and lectures in the field of business and financial
strategy and competitive analysis.

8973

Trade Marks Journal No: 1963 , 31/08/2020

4037882

Class 99

26/12/2018

INSTITUTE OF MANAGEMENT ACCOUNTANTS
10 Paragon Drive, Montvale, NEW JERSEY - 076451760, UNITED STATES OF AMERICA
A New Jersey Corporation.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
Used Since :23/05/2017

DELHI
Cl.35;Promoting the interests of financial professionals in the areas of strategy and competitive analysis; strategic
business research and analyses.

Cl.36;Strategic financial analysis and research services.
Cl.41;Educational services, namely, providing classes, seminars and lectures in the field of business and financial
strategy and competitive analysis.
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4038046

Class 99

26/12/2018

Dr. Chiranjiv Chhabra
S-65, Ground Floor, Greater Kailash Part 1, New Delhi - 110048
An Indian National

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.
Used Since :03/12/2012

DELHI
Cl.35;Advertising; Business networking; Developing promotional campaigns for businesses; Marketing and
promotional activities relating to business administration and business management; Administrative management of
health care clinics.

Cl.44;Hygienic and beauty care, Cosmetic and plastic surgery clinic services, Hair implantation, Health care services,
Medical and healthcare clinics, Nursing homes and Hospital services.
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4038476

Class 99

27/12/2018

AGASTYA MIHIR R DALMIA
27, Akbar Road, New Delhi-110011, India
An Indian National

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
To be associated with:
435844

DELHI
Cl.29;Milk; all kinds of milkshakes; milk based beverages; milk beverages mixed with dry fruits, fruits, nuts, jam, jellies,
whipped cream; Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables;
jellies, jams, compotes; eggs; milk products; edible oils and fats.

Cl.43;Ice cream parlors, café and restaurant services; food and drink catering services; food and drink takeaway
services.

8976

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Let's enter a marvellous park
4039120

27/12/2018

YOUNGADULTS SOCIALTECH PRIVATE LIMITED
B-7/107A, FLAT NO-002, GROUND FLOOR, SAFDARJUNG ENCLAVE EXT, NEW DELHI-110029
MOBILE APPLICATION
COMPANY

Proposed to be Used
DELHI
Cl.35;Advertising, marketing and promotional services, Public relations services, Product demonstrations and product
display services, Trade show and exhibition services, Provision of advertising space, time and media, Distribution of
advertising, marketing and promotional material, Advertising, marketing and promotional consultancy, advisory and
assistance services, Commercial trading and consumer information services, Retail and wholesale services,
Auctioneering services, Rental of vending machines, Business assistance, management and administrative services,
Accountancy, book keeping and auditing, Administrative data processing, Human resources management and
recruitment services, Clerical services, Business consultancy and advisory services, Rental of office machines, Business
analysis, research and information services, Market research, Collection and systematization of business data,

Cl.41;Publishing and reporting, Education, entertainment and sports, Conferences, exhibitions and competitions,
Gambling, Audio and video production, and photography, Sports and fitness, Library services, Education and instruction,
Translation and interpretation,

Cl.45;Safety, rescue, security and enforcement services, Personal and social services, Astrological and spiritual
services, Rental of clothing, Detective services, Dating services, Funerary services, Religious services, Legal services,
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Class 99

TOPGUM
4042164

31/12/2018

NILOS GMBH & CO. KG
Reisholzstrasse 15, 40721 Hilden, Germany
a limited partnership with a limited liability company as general partner organized and existing under the laws of Germany

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA
Used Since :29/02/2008

DELHI
Cl.1;Fluid and solid adhesives; vulcanizing preparations; vulcanization accelerators; industrial chemicals; chemical
intensifiers for rubber; oil-purifying chemicals

Cl.17;Rubber, gum and merchandise based on these materials; plastics and merchandise based on these materials
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4042425

Class 99

31/12/2018

DADU TEXTILES LLP.
16, TARA CHAND DUTTA STREET, KOLKATA-700073, WEST BENGAL, INDIA.
Limited Liability Partnership (an Indian LLP)

Address for service in India/Agents address:
CHAKRABORTY & ASSOCIATES
13/1A GOVERNMENT PLACE EAST,3RD FLOOR (TIMES OF INDIA BLDG.),KOLKATA 700 069,WEST BENGAL,INDIA.
Used Since :01/04/2000

KOLKATA
Cl.16;Paper and cardboard; printed matter; bookbinding material; photographs; stationery and office requisites, except
furniture; adhesives for stationery or household purposes; drawing materials and materials for artists; paintbrushes;
instructional and teaching materials; plastic sheets, films and bags for wrapping and packaging; printers' type, printing
blocks.

Cl.24;Textiles and substitutes for textiles; household linen; curtains of textile or plastic.
Cl.25;Clothing; Dresses; Ready-made Clothing; Baby clothes; Saris; Shirts; Shorts; Trousers; Readymade Garments;
Hosiery Goods; Leggings [trousers]; Skirts; Coats; Pants; Suits; Blazers; Tee-Shirts; Pyjamas; Undergarments;
Underclothing; Hosiery; Socks; Vests; Swimsuits; House coats; Neckties; Sweaters; Shawls; Scarves; Woollen clothing;
Knitwear; Uniforms; Waterproof clothing; Overcoats; Pullovers; Leather clothing; Silk clothing; Sportswear; Jerseys;
Jackets [clothing]; Gloves & Belts [clothing]; Headgear; Hats; Footwear; Shoes.

Cl.35;Retail and Wholesale of clothing, footwear and dressing materials through outlets and online, Advertising;
business management; business administration; office functions.
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Class 99

doshine
4043914

02/01/2019

BYTEDANCE LTD.
Scotia Centre, 4th Floor, Willow House, Cricket Square, P.O. Box 2804, George Town, Grand Cayman KY1-1112, Cayman Islands
A company incorporated under the laws of Cayman Islands

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.9;Application software; Application software for smart phones; Downloadable computer software applications;
Downloadable smart phone application (software); Computer software application for the transmission, access,
organisation and management of messages; Computer software application in the field of social networking;
Downloadable software in the field of social networking; Computer application software that gives computer users the
ability to upload, exchange and share videos; Downloadable image files; Artificial intelligence apparatus; Artificial
intelligence software; Downloadable mobile applications for the transmission of information; Devices for streaming media
content over local wireless networks; Data mining software; Interactive video software; Computer programs for editing
images, sound and video.

Cl.38;Telecommunications; Short message services [SMS]; Communication via virtual private networks [VPN];
Electronic delivery of images and photographs via a global computer network; Data transmission and telecommunication
services; Telecommunications services for providing access to data/sound or images; Transmission of text/photo/video
by smart phones; Transmission of information by smart phones; Transmission, broadcasting and reception of audio,
video, still and moving images, text and data; Providing access to a video sharing portal; Providing on-line forums for the
transmission of messages, comments and multimedia content among users; Transmission of user-generated content via
the Internet; Transmission of videos, movies, pictures, images, text, photos, games, user-generated content, audio
content, and information via the Internet; information, consultancy and advisory services relating to the aforesaid.

Cl.45;Online social networking services; Online social networking services accessible by means of downloadable
mobile applications; Internet-based social networking services; information, consultancy and advisory services relating
to the aforesaid.
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Class 99

Priority claimed from 25/07/2018; Application No. : 1911353 ;Canada

4046349

04/01/2019

CANOPY GROWTH CORPORATION
1 Hershey Drive, Smiths Falls, Ontario K7A 0A8 Canada
A corporation organized under the Laws of Canada

Address for service in India/Attorney address:
SRIJOY DAS
102B, Beverly Park - 1, M. G. Road, Gurgaon - 122002, Haryana

Proposed to be Used
DELHI
Cl.35;Development, management and operation of businesses namely advisory services for business management in
the healthcare industry, the medicinal marijuana industry, the cannabis industry and high-technology industry; advice
and information concerning commercial business management; business management supervision; business planning

Cl.36;Financial investment in companies in the healthcare industry, the medicinal marijuana industry, the cannabis
industry and high-technology industry; distribution of dividends, profits, capital gains, cash and securities from
businesses in the healthcare industry, the medicinal marijuana industry, the cannabis industry and high-technology
industry, namely capital investments

Cl.41;Educational services and patient educational services, namely, audio, visual and print materials, seminars,
workshops, classes and training sessions all in the field of medicinal marijuana and cannabis
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4047267

Class 99

05/01/2019

DLL TALWALKARS CLUB PRIVATE LIMITED
801-813, Mahalaxmi Chambers, 22, Bhulabhai Desai Road, Mumbai 400026
Body Incorporate

Address for service in India/Attorney address:
BAIJAYANTI ROY
V1 Business Consultants Chimanlal Shah & Co. 35 Dalal Street, Examiner Press Building, Fort Fountain Maharashtra 400001

Proposed to be Used
MUMBAI
Cl.9;Club cards, charge cards, payment cards, loyalty cards, debit cards, credit cards; computer software; computer
software applications for electronic devices; computer software applications for hand held mobile devices; electronic
publications.

Cl.25;Clothing; headgear; articles of clothing for sports or leisure; tennis clothing.
Cl.28;Indoor fitness apparatus; toys, games and playthings; gymnastic articles and equipment; sporting apparatus and
equipment; tennis rackets; tennis balls.

Cl.41;Sports and fitness; health and fitness training; developing fitness programs; personal fitness training; fitness
club services; provision and operation of recreation and sports facilities; provision of teaching and coaching facilities for
sports and recreational activities; sports training and teaching academies; organisation of sporting competitions; sport
camp services; rental of sports equipment; rental of sports facilities; training; holiday camp services (entertainment).

Cl.43;Provision of restaurant and catering facilities; provision of food and drink; accommodation; hotel services; cafe,
bar and restaurant services; holiday camp services (lodging); catering; rental of meeting rooms.

Cl.44;Hygienic and beauty care services; hairdressing; beauty salons; baths; massage; physical therapy;
physiotherapy; advisory and consultancy services relating to weight loss; advisory and consultancy services relating to
nutrition; spa services; sauna.
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Class 99

#CaughtwithoutHelmet
4051473

09/01/2019

SUZUKI MOTORCYCLE INDIA PRIVATE LIMITED
2nd Floor, Plot No. 1, Vasant Kunj, Nelson Mandela Road, New Delhi 110070
An Indian Company

Address for service in India/Attorney address:
P S DAVAR
N-220 Greater Kailash-1, New Delhi 110048 India
Used Since :01/12/2017

DELHI
Cl.35;Advertising, business management, administration and promotional activities
Cl.41;Education, providing of training, entertainment, sporting and cultural activities including education in road safety,
educational services relating to road safety
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4051585

Class 99

09/01/2019

Tencent Holdings Limited
P.O. Box 2681 GT, Century Yard, Cricket Square, Hutchins Drive, George Town, Grand Cayman, CAYMAN ISLANDS.
A Company duly organized and existing under the laws of Cayman Islands

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India
Used Since :29/12/2017

DELHI
SUBJECT TO USE THE MARK AS A WHOLE AS REPRESENTED IN THE FORM OF APPLICATION

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; Downloadable image files; Computer
software for use in the field of telecommunication and communication via local or global communications networks,
including the Internet, intranets, extranets, television, mobile communication, cellular and satellite networks; software for
creating and delivering electronic greeting cards, messages and electronic mail; software that enables users to play and
program images, photos, music and entertainment-related audio, video, text and multi-media content; computer software
for authoring, downloading, transmitting, receiving, editing, extracting, encoding, decoding, displaying, storing and
organizing text, graphics, images, and electronic publications; photography editing software; film editing software;
software for use with cameras; software for use with mobile phones; desktop and mobile photo and video editing
software; Computer software and software applications for use in uploading, downloading, editing, storing, distributing
and sharing photographic and video content via global and local computer networks and via mobile devices

Cl.38;Telecommunications services; transmission of information; communication services for the electronic
transmission of data, messages, images and sounds; communications by computer terminals; communication by
electronic mail systems; providing telecommunications connection to a global computer network; providing user access
to a global computer network and databases; communication services for remote conferences; provision of on-line
forums; transmission of information via national and international network; providing telecommunications connections to
a global computer network; operating of broadband telecommunication networks; providing online chat rooms; providing
electronic bulletin boards; electronic bulletin board services (telecommunications services); leasing access time to a
computer database; providing access to computer, electronic and online databases; providing access to computer
databases in relation to a social network, social integration and meetings; audio broadcasting services over computer or
other communication networks including uploading, posting, displaying, tagging, and electronically transmitting data,
information, audio and video images; text broadcasting services over computer or other communication networks
including uploading, posting, displaying, tagging, and electronically transmitting data, information, audio and video
images; video broadcasting services over computer or other communication networks including uploading, posting,
displaying, tagging, and electronically transmitting data, information, audio and video images; Transmission of data
between mobile phones and the cloud; providing data encrypted transmission; computer aided transmission of files,
video, data, photographs, digital and graphic images, text and audio, multimedia and interactive documents between
computers and mobile phones and other electronic devices; providing telecommunication channels for teleshopping
services; news agency services; electronic bulletin board services [telecommunication services]; Transmission of user-
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generated content, namely, pictures and videos, on a wide variety of topics and subjects via the internet

Cl.41;Photographic reporting; Photography; providing computer games and video games that can be accessed, played
and downloaded over computer networks and global communications networks; Entertainment services, namely,
providing temporary use of non-downloadable computer games; publishing on-line journals, namely, blogs featuring
user-defined content; Providing a web site that gives computer users the ability to upload, exchange and share photos,
videos and video logs; videotape editing; providing online electronic publications, not downloadable; layout services,
other than for advertising purposes; video production
Cl.42;Graphic arts designing; graphic design for the compilation of web pages on the Internet; information relating to
computer hardware or software provided online from a global computer network or the Internet; Providing a web hosting
platform for uploading, downloading, storing, distributing, editing and sharing photographic, video and multimedia
content; Providing temporary use of online non-downloadable software for use in uploading, downloading, storing,
distributing, editing and sharing photographic, video and multimedia content via local and global computer networks and
via mobile devices; Providing temporary use of on-line non-downloadable cloud computing software for use in uploading,
downloading, storing, distributing, editing and sharing photographic, video and multimedia content via local and global
computer networks and via mobile devices; Peer-to-browser photo sharing services, namely, providing a website
featuring technology enabling users to upload, view, and download digital photos and videos; hosting a web site that
gives users the ability to upload photographs; computer services, namely, hosting an interactive website featuring
technology that allows users to manage their online photograph and social networking accounts; providing a web site
featuring temporary use of non-downloadable software allowing web site users to modify the appearance and enable
transmission of photographs; application service provider (ASP) featuring software to enable or facilitate the uploading,
downloading, streaming, posting, displaying, blogging, linking, sharing or otherwise providing electronic media or
information over communication networks; design and development of multimedia products; Software as a services
[SaaS]; graphic arts design
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Class 99

ATHLEO
4053757

11/01/2019

MICRO INDUSTRIAL CORPORATION
C-2, Udyog Nagar, Main Rohtak Road, New Delhi- 110041
Partnership firm registered under Indian Partnership laws

Address for service in India/Attorney address:
KAPIL WADHWA
DD 13 Kalkaji, LGF New Delhi 110019 India
Used Since :31/03/2005

DELHI
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils; eau de
colonge; cleaning, polishing, scouring and abrasive preparations; deodorant soaps; cobblers' wax, shoe creams.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols;
walking sticks; whips, harness and saddlery; collars, leashes and clothing for animals; bags for sports; school
bags/school satchels, leather laces.
Cl.25;Clothing, footwear, headwear.
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Class 99

RAVENNA HOME
Priority claimed from 20/09/2018; Application No. : 075947 ;Jamaica

4053797

11/01/2019

Amazon Technologies, Inc.
410 Terry Avenue North Seattle, Washington 98109, United States of America
A corporation organized under the laws of the State of Nevada, U.S.A

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
DELHI
Cl.11;Electric Lighting Fixtures; Light Shades
Cl.20;Furniture; Cushions; Door handles; Knobs not of metal; Mattresses; Mirrors; Office furniture; Pillows; Curtain
Rods; Screens; Shades; Trays; Window Shades.

Cl.24;Fitted Bed Sheets; Flat Bed Sheet; Bed Throws; Bed Covers; Bed Blankets, Bed Linen; Table Linen; Wall
Hangings Of Textile; Pillow Covers; Pillow Cases; Throws; Furniture Covers.

Cl.35;On-Line Retail Store Services Featuring Furniture; Retail Store Services Featuring Furniture.
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Class 99

FAD2FIT
4056514

14/01/2019

NAINA SINGHANIA
Marathon NextGen, Era 4-1001, GK Marg, Lower Parel West, Mumbai - 400013
INDIAN

Address for service in India/Attorney address:
ROSHNI LACHHWANI
Silver Croft, B/104, Off Yari Road, Andheri West, Mumbai - 400061

Proposed to be Used
MUMBAI
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing,
measuring, signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and
instruments for conducting, switching, transforming, accumulating, regulating or controlling the distribution or use of
electricity; apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data;
recorded and downloadable media, computer software, blank digital or analogue recording and storage media;
mechanisms for coin-operated apparatus; cash registers, calculating devices; computers and computer peripheral
devices; diving suits, divers' masks, ear plugs for divers, nose clips for divers and swimmers, gloves for divers, breathing
apparatus for underwater swimming; fire-extinguishing apparatus; smartwatches, wearable activity trackers; computer
game software, recorded and downloadable, computer software, recorded and downloadable; computer programs,
downloadable.

Cl.41;game services provided online from a computer network; health club services [health and fitness training];
personal trainer services [fitness training]); arranging and conducting of conferences, arranging and conducting of
seminars, arranging and conducting of symposiums, education, arranging and conducting of colloquiums, arranging and
conducting of in-person educational forums, educational services / instruction services, arranging and conducting of
workshops [training], providing on-line videos, not downloadable.

Cl.42;software as a service [SaaS]; platform as a service [PaaS].
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4057244

Class 99

15/01/2019

BYTEDANCE LTD.
Scotia Centre, 4th Floor, Willow House, Cricket Square, P.O. Box 2804, George Town, Grand Cayman KY1-1112, Cayman Islands
A company incorporated under the laws of Cayman Islands

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.9;Application software; Application software for smart phones; Downloadable computer software applications;
Downloadable smart phone application (software); Computer software application for the transmission, access,
organisation and management of messages; Computer software application in the field of social networking;
Downloadable software in the field of social networking; Computer application software that gives computer users the
ability to upload, exchange and share videos; Downloadable image files; Artificial intelligence apparatus; Artificial
intelligence software; Downloadable mobile applications for the transmission of information; Devices for streaming media
content over local wireless networks; Data mining software; Interactive video software; Computer programs for editing
images, sound and video.

Cl.35;Advertising and advertisement services; Advertising agencies; On-line advertising on computer networks; Pay
per click advertising; Preparing advertisements for others; Dissemination of advertising matter; Advertising through all
public communication means; Sales promotion for others; Advice in the field of business management and marketing;
Search engine optimization for sales promotion; Providing and rental of advertising space on the internet; Business
advice and information; Assistance in management of business activities; Commercial information agency services;
Providing business information via a website; Personnel management consultancy; Updating and maintenance of data in
computer databases; information, consultancy and advisory services relating to the aforesaid.

Cl.38;Telecommunications; Short message services [SMS]; Communication via virtual private networks [VPN];
Electronic delivery of images and photographs via a global computer network; Data transmission and telecommunication
services; Telecommunications services for providing access to data/sound or images; Transmission of text/photo/video
by smart phones; Transmission of information by smart phones; Transmission, broadcasting and reception of audio,
video, still and moving images, text and data; Providing access to a video sharing portal; Providing on-line forums for the
transmission of messages, comments and multimedia content among users; Transmission of user-generated content via
the Internet; Transmission of videos, movies, pictures, images, text, photos, games, user-generated content, audio
content, and information via the Internet; information, consultancy and advisory services relating to the aforesaid.

Cl.45;Online social networking services; Online social networking services accessible by means of downloadable
mobile applications; Internet-based social networking services; information, consultancy and advisory services relating
to the aforesaid.
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4058145

Class 99

16/01/2019

DROOM TECHNOLOGY PRIVATE LIMITED
40A/5, GROUND FLOOR, CHANDAN NAGAR, GURGAON, HARYANA
PRIVATE LIMITED COMPANY

Address for service in India/Agents address:
NEELAM AGARWAL
PLOT NO.400P SECTOR 38, GURGAON,HARYANA
Used Since :11/12/2018

DELHI
Cl.35;"ADVERTISING, BUSINESS MANAGEMENT, BUSINESS ADMINISTRATION, MARKETING AND PROMOTIONAL
SERVICES" INCLUDED IN CLASS 35

Cl.41;"HOSTING AWARDS, ARRANGING OF AWARD CEREMONIES, ARRANGING AND CONDUCTING AWARD
CEREMONIES, ARRANGING OF AWARD CEREMONIES TO RECOGNIZE ACHIEVEMENT" INCLUDED IN CLASS 41
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4058286

Class 99

16/01/2019

WALTON INTERNATIONAL LTD.
P.O. Box 1586, 24 Shedden Road, George Town, Grand Cayman KY1-1110, Grand Cayman, Cayman Islands
Incorporated

Address for service in India/Attorney address:
SWATHI SUKUMAR ADVOCATE
D-10, BASEMENT, NIZAMUDDIN EAST, NEW DELHI-110013

Proposed to be Used
DELHI
Cl.18;handbags, waist bags, pouches, suitcases, travelling bags and cases, suit carriers, briefcases, wallets, purses,
umbrellas, backpacks, haversacks, tote bags, sport bags, duffle bags, bags for money, shoulder bags, key cases, leather
bags, imitation leather bags, cases made of leather, cases made of imitation leather, portfolios made of leather, wash bag,
raincover for bags, boot bag, bags for packing, luggage tags; all included in Class 18

Cl.25;clothing, footwear, headgear; clothing of down/feathers, clothing of leather, briefs, jackets, jeans, trousers,
shorts, shirts, outerwear, T-shirts, sleeveless T-shirts, undershirts, blouses, skirts, vests, waistcoats, coats, sweatshirts,
tracksuits, singlets, jerseys, sport shirts, jump suits, frocks, dresses, pullovers, sweaters, tank tops, cardigans,
underwear, caps, hats, scarves, ties, socks, belts, leggings, stockings, tights, brassieres, shoes, boots, slippers,
waterproof clothing, ponchos, gloves, mitten, knitwear, thermal underwear; all included in Class 25
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4058379

Class 99

16/01/2019

COLGATE-PALMOLIVE COMPANY
300 Park Avenue, New York, New York 10022, United States of America
A corporation organized and existing under the laws of the State of Delaware, U.S.A.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.3;Toothpaste and mouthwash.
Cl.21;Toothbrushes.
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4058865

Class 99

17/01/2019

SRI KIRPA EMPIRE EXIM PRIVATE LIMITED
GROUND FLOOR, SHOP NO. 2, ALERIA BUILDING, CHOGM ROAD, PILERNE, NORTH GOA, GOA-403521, INDIA
PRIVATE LIMITED COMPANY

Address for service in India/Attorney address:
KAUSTUBH NITIN KAMAT
1221/1/2, 5th Floor, Arjun Residency, Rajaram Road, Kolhapur - 416008, Maharashtra, India

Proposed to be Used
MUMBAI
Cl.35;Advertisement and publicity Services
Cl.41;Organising Exhibitions and Sports Events, Competitions, Seminars, Cultural Events and Publishing Magazines
and writing Blogs
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4060161

Class 99

18/01/2019

MEDIKLIK WEBHEALTH PRIVATE LIMITED
401, Crystal Arcade, Avanti Bai Chowk, Raipur
private limited company

Address for service in India/Attorney address:
NEHA JAIN
I-1, Rajiv Nagar, Raipur
Used Since :08/08/2018

MUMBAI
Cl.35;Electronic Data processing services relating to health care information, Maintaining personal medical history
records and files; Maintaining a registry of information relating to medical professionals; Appointment scheduling
services; Appointment reminder services ; commercial information and advice for consumers in the choice of products
and services; Management of Medicine, Diseases, Symptoms, Surgical Procedures and First Aids; Referral Marketing”.

Cl.41;Educational Services, Electronic Publishing services in the field of Health, Wellness, Diet, Food Nutrition, Fitness
and Medicine through website and other web and mobile based digital platforms.

Cl.44;Medical assistance; medical information services provided via the internet ; healthcare advisory and consultancy
services such as information about diseases, providing review of practitioners, online consultancy and diagnosis of
diseases.
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4060404

Class 99

18/01/2019

BRIJ MOHAN RASTOGI

trading as ;T STREET CAFE
G-360, PREET VIHAR, VIKAS MARG, DELHI-110092.
MANUFACTURERS, MERCHANTS AND SERVICE PROVIDERS

Proposed to be Used
DELHI
Cl.30;COFFEE, TEAS AND COCOA AND SUBSTITUTES THEREFOR
Cl.32;NON-ALCOHOLIC BEVERAGES
Cl.43;PROVISION OF FOOD AND DRINK
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Class 99

BRIGHTWARE
Priority claimed from 13/12/2018; Application No. : 88/228246 ;United States of America

4060705

18/01/2019

BRIGHT MACHINES, INC.
514 High Street, Palo Alto, California 94301, United States of America
a Delaware corporation, USA

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
DELHI
Cl.9;Computer software; computer hardware; robotic manufacturing hardware; robotic embedded software; robots;
electronic devices, namely, computers for use in the field of automated manufacturing technology, communication
technology and business organization; electronic components for computers for use in the field of automated
manufacturing technology, communication technology and business organization; electronic switching mechanisms;
computer programs for measuring, controlling, gauging, regulating, operating, monitoring and data acquisition in the field
of automated manufacturing technology, communication technology and business organization; computer operating
systems in the field of automated manufacturing technology, communication technology and business organization; prerecorded magnetic and electronic data carriers, namely, DVDs, CDs and disc drives featuring computer program
documentation and software in the field of automated manufacturing technology, communication technology and
business organization; electronic machine control systems, specifically freely programmable, programmable logic and
permanently programmed controls for use in the field of automated manufacturing technology, communication
technology and business organization

Cl.42;Cloud based non-downloadable software; software as a service (SAAS); software as a service (SAAS) to enable
visibility and traceability, quality control and visual inspection using machine learning, automated configuration of factory
line, production planning for automotive electronics engine management, ignition, information, carputers, telematics,
entertainment systems, medical devices, 3C, computers, consumer electronics and communications, industrial
equipment, home appliances, and automated office equipment design and engineering of automation and manufacturing
systems; development, further development, creation, adaptation and maintenance of computer programs and computer
operating systems for use in the field of automated manufacturing technology, communication technology, business
organization and computer programming; technical development of machine controls, namely, of standard machine
controls and customer-specific machine controls in the field of automated manufacturing technology, communication
technology, business organization and computer programming; programming of electronic data carriers, namely, of
processors in the field of automated manufacturing technology, communication technology, business organization and
computer programming; technical consulting for third parties in the sector of machine controls in the field of automated
manufacturing technology, communication technology, business organization and computer programming; consulting in
the procurement and adaptation of hardware and software with regard to technical aspects in the field of automated
manufacturing technology, communication technology, business organization and computer programming, services in
the field of computer-assisted construction and design, specifically creation and adaptation of technical drawings,
connection diagrams, circuit diagrams and product documentation, such as graphical installation and work instructions
and including the computer-assisted drafting of technical drawings in the mechanical and electronic field

8996

Trade Marks Journal No: 1963 , 31/08/2020

4061543

Class 99

19/01/2019

SUDAMI ENTERPRISES
S/O Prem Kumar,Khasr N-43/19,Gali N-45,Block-C,Indraprastha Colony,Burari,North Delhi-84
Online Trading for beauty products
PROPRIETORSHIP

Proposed to be Used
DELHI
Cl.20;Furniture and Plastic Goods in class 20
Cl.21;Household Items and Kitchen Utensils in class 21

8997

Trade Marks Journal No: 1963 , 31/08/2020

4062421

Class 99

21/01/2019

MR. INDRANEEL DASGUPTA
18 B2, Brook Tower, Hiland park, 1925 Chak Garia, Kolkata- 700094, West Bengal, India
single firm

Address for service in India/Attorney address:
KATARIYA VISHAL PRAKASH
2, SHARADA APT. OPP. GATE NO. 5, ABHIMANSHREE, AUNDH, PUNE--8
Used Since :22/02/2018

KOLKATA
Cl.32;Beverages including Mineral and Aerated Water; fruit drinks and fruit juices; syrups and other preparations.
Cl.39;Services related to arranging of religious tours, travel reservations for pilgrimage, temple visit arrangements and
transport of pilgrims.

Cl.45;Religious and spiritual services, Funeral services and astrology consultation.

8998

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

HYPERPURE
4062555

21/01/2019

ZOMATO MEDIA PRIVATE LIMITED
GF-12A, 94, Meghdoot, Nehru Place, New Delhi- 110019, India.
Private limited company incorporated under the Companies Act 1956

Address for service in India/Attorney address:
K & S PARTNERS
515-B, Platinum Tower, 5th Floor, Sohna Road, Sector 47, Gurgaon - 122002, National Capital Region, India
Used Since :16/08/2018

DELHI
Cl.16;Packaging material made of paper and plastic.
Cl.20;Packaging material made of woods.
Cl.35;Retail services.

8999

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

I PLUS TV
4062646

21/01/2019

I PLUS TELEMEDIA PRIVATE LIMITED
SHOP NO. 5, SHASTRI NAGAR, AIR INDIA ROAD, CHUNABHATTI, KALINA, SANTACRUZ (E) MUMBAI 400029
PRIVATE LIMITED COMPANY

Address for service in India/Attorney address:
VILAS DADASAHEB BARAVKAR
717 Gold Crest, Behind Kalidas Esplande, Opp Sheyas Cinema, LBS Marg, Ghatkopar (W), Mumbai -400086
Used Since :23/12/2014

MUMBAI
Cl.35;Advertising, business management, business administration, office functions.
Cl.38;Telecommunications.
Cl.41;Education; providing of training; entertainment; sporting and cultural activities.

9000

Trade Marks Journal No: 1963 , 31/08/2020

4063490

Class 99

22/01/2019

MQDC Brite Corporation Limited
695 Soi Sukhumvit 50, Sukhumvit Road, Prakanong, Klongtoey, Bangkok 10260, Thailand
A company incorporated under the laws of Bangkok, Thailand

Address for service in India/Attorney address:
MEERA CHATURE SANKHARI
Jupiter Law Partners Office # 123, First floor, Vipul Agora, MG Road, Gurgaon-122002

Proposed to be Used
DELHI
Cl.35;Business management and organization consultancy; commercial or industrial management assistance;
marketing; electronic commerce management; organization of trade fairs for commercial or advertising purposes;
souvenir shops; retail shop services in relation to gifts and clothing; sale promotion for others; distribution of samples;
organization of exhibitions for commercial or advertising purposes; publicity; advertising; advertising agencies; public
relations; presentation of goods on communication media for retail purposes; on-line advertising on a computer network.

Cl.41;Party planning; organization of exhibitions for cultural or educational purposes; organization of sport
competitions; presentation of live performances; entertainment information; education information; arranging and
conducting of seminars; arranging and conducting of conferences; organization of competitions (education or
entertainment); organization of shows; providing recreation facilities; production of shows; film production, other than
advertising films.

9001

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Digilink
4063588

22/01/2019

FULLERTON FINANCIAL HOLDINGS PTE. LTD.
5 Shenton Way, #18-06, UIC Building, Singapore 068808
A company incorporated under the laws of Singapore

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.41;Training courses for advertising, promotion, marketing, and business strategy planning; practical training
[demonstration]; arranging and conducting of congresses; organization of exhibitions for cultural or educational
purposes; arranging and conducting of workshops [training]; providing on-line electronic publications, not downloadable;
entertainment services.

Cl.42;Research and development of new products for others; scientific research; telecommunications technology
consultancy; testing the functionality of equipment and instruments; industrial design; consultancy in the design and
development of computer hardware; computer software design; computer system analysis; software as a service [SaaS];
off-site data backup; recovery of computer data.
Cl.45;Copyright management; licensing of intellectual property; licensing of computer software [legal services]; rental
of safes.

9002

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

DK Tech
4063589

22/01/2019

FULLERTON FINANCIAL HOLDINGS PTE. LTD.
5 Shenton Way, #18-06, UIC Building, Singapore 068808
A company incorporated under the laws of Singapore

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.35;Business management and organization consultancy; business management consulting (including the services
provided on-line); business information services; providing business information via a web site; organization of
exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes;
advertising planning.

Cl.41;Training courses for advertising, promotion, marketing, and business strategy planning; practical training
[demonstration]; arranging and conducting of congresses; organization of exhibitions for cultural or educational
purposes; arranging and conducting of workshops [training]; providing on-line electronic publications, not downloadable;
entertainment services.

Cl.42;Research and development of new products for others; scientific research; telecommunications technology
consultancy; testing the functionality of equipment and instruments; industrial design; consultancy in the design and
development of computer hardware; computer software design; computer system analysis; software as a service [SaaS];
off-site data backup; recovery of computer data.
Cl.45;Copyright management; licensing of intellectual property; licensing of computer software [legal services]; rental
of safes.

9003

Trade Marks Journal No: 1963 , 31/08/2020

4063591

Class 99

22/01/2019

FULLERTON FINANCIAL HOLDINGS PTE. LTD.
5 Shenton Way, #18-06, UIC Building, Singapore 068808
A company incorporated under the laws of Singapore

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.9;Computer software, recorded; computer hardware; Telecommunications computer hardware; data processing
apparatus; apparatus for network communication; optical communication instruments.

Cl.35;Business management and organization consultancy; business management consulting (including the services
provided on-line); business information services; providing business information via a web site; organization of
exhibitions for commercial or advertising purposes; organization of trade fairs for commercial or advertising purposes;
advertising planning.
Cl.41;Training courses for advertising, promotion, marketing, and business strategy planning; practical training
[demonstration]; arranging and conducting of congresses; organization of exhibitions for cultural or educational
purposes; arranging and conducting of workshops [training]; providing on-line electronic publications, not downloadable;
entertainment services.
Cl.42;Research and development of new products for others; scientific research; telecommunications technology
consultancy; testing the functionality of equipment and instruments; industrial design; consultancy in the design and
development of computer hardware; computer software design; computer system analysis; software as a service [SaaS];
off-site data backup; recovery of computer data.

Cl.45;Copyright management; licensing of intellectual property; licensing of computer software [legal services]; rental
of safes.
Transliteration : Ding Li

9004

Trade Marks Journal No: 1963 , 31/08/2020

4065277

Class 99

23/01/2019

INSTITUT DE DEVELOPPEMENT DES ARTS APPLIQUES
41 Rue Saint Sebastien 75011 Paris France
A Company existing under the laws of France

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.
Used Since :28/03/2011

CHENNAI
Cl.35;Advertising; public relations; business management; organization of exhibitions for commercial or advertising
purposes; business management of performing artists; sponsorship partners

Cl.41;Educational services; providing of training; education information, vocational guidance; correspondence
courses, practical training (demonstration); academies (education); entertainment; cultural activities; arranging and
conducting of seminars, workshops, conferences, colloquiums, competitions (education and entertainment), exhibitions
notably for cultural or educational purposes, fairs, shows; digital picture and imaging service; show, film and videotape
production; rental of show scenery; services of an artist agency; game services provided on-line from a computer
network; providing electronic publications (non-downloadable); publication and edition of texts, books, periodicals;
electronic desktop publishing; publishing; videotape recording (filming) and editing; microfilming; production, editing and
rental of sound and video recordings, films; editing of radio and television programmes; photography; photographic
reporting; scriptwriting services

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research
services; architecture; architectural consultation; design of interior decor; graphic arts designing; creating and
maintaining web sites for others; industrial design; product design; packaging design; graphic arts designing; dress and
textile designing; technical project studies; research and development for others; styling (industrial design); development
and design of video games; digital pictures and imaging; two dimension and three dimension animations; audiovisual
design; computer system and software design and maintenance

9005

Trade Marks Journal No: 1963 , 31/08/2020

4065556

Class 99

23/01/2019

TOMATO PRIVATE LIMITED UNIT OF SUSHI JUNCTION
SHOP NO. 143 FIRST FLOOR, DLF CITY COURT, MG ROAD, SIKENDERPUR, GURGAON
BODY INCORPORATE

Address for service in India/Attorney address:
ATUL KUMAR SAHUWALA
84 B OLD DHAN MANDI, SRI GANGANAGAR-335001, RAJASTHAN

Proposed to be Used
DELHI
Cl.29;meat, fish, poultry and game meat extracts preserved, frozen, dried and cooked fruits and vegetables jellies, jams,
compotes eggs milk and milk products edible oils and fats in Class 29

Cl.43;services for providing food and drink temporary accommodation in class 43

9006

Trade Marks Journal No: 1963 , 31/08/2020

4066288

Class 99

24/01/2019

DITO SOCIAL WELFARE ASSOCIATION
41E/1A Palm Avenue, Kolkata-700019, India
a private limited Company

Address for service in India/Attorney address:
DEPENNING & DEPENNING
120, VELACHERY MAIN ROAD, GUINDY, CHENNAI - 600 032.
Used Since :18/07/2016

KOLKATA
Cl.35;Advertising, business management, business administration; economic forecasting related to projects and
programs in developing countries; sponsorship search; the aforesaid services also via electronic channels.

Cl.36;Fundraising; Fundraising and financial sponsorship; fundraising, including charity collections for humanitarian
aid; fundraising relating to education, medical care, water and sanitation projects; financial advice in the field of
development aid; financial support for projects and payment of funds for good causes; the aforesaid services also via
electronic channels.

Cl.45;Social-societal services rendered by others to meet the needs of individuals on the subject of projects and
programs in developing countries, as well as consulting thereto; the aforesaid services also via electronic channels.

9007

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

programmable 5g radio
4067200

25/01/2019

STERLITE TECHNOLOGIES LIMITED
IFFCO TOWER, 3RD FLOOR, PLOT NUMBER 3, SECTOR 29, GURUGRAM, HARYANA-122002
LIMITED COMPANY

Address for service in India/Agents address:
NEELAM DAHIYA
37B, NAVYUG APARTMENT, F-BLOCK, VIKAS PURI, NEW DELHI-110018.

Proposed to be Used
DELHI
Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling,
checking (supervision), life saving and teaching apparatus and instruments; apparatus for recording, transmission or
reproduction of sound or images; magnetic data carriers, recording discs; mechanisms for coin-operated apparatus; cash
registers, calculating machines, data processing equipment and computers; fire extinguishing apparatus; Computer
programmes for use in telecommunications and telecommunication apparatus, computer software, computer software
applications, computer software platforms, computer programs

Cl.35;Advertising, business management, business administration, office functions, compilation of information into
computer databases, software for computerized file management, marketing in the framework of telecom software
publishing

Cl.38;Telecommunication Services
Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research
services; design and development of computer hardware and software Computer network design and development;
Computer software engineering; Development and testing of computing methods, algorithms, and software for generating
and processing telecommunication data, computer software consultancy for telecommunication, installation of telecom
computer software, maintenance of computer software relating to telecommunication sector, software as a service,
updating of computer software, computer programming, conversion of computer programs and data, computer
programming services for the protection of software

Cl.45;Legal and Security Services. Personal and social services rendered by others to meet the needs of individuals;
Computer licensing or Licensing of computer software and programs, Licensing of databases; Monitoring telephone calls
from subscribers and notifying emergency facilities, licensing in the framework of software publishing

9008

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

pwifi
4067201

25/01/2019

STERLITE TECHNOLOGIES LIMITED
IFFCO TOWER, 3RD FLOOR, PLOT NUMBER 3, SECTOR 29, GURUGRAM, HARYANA-122002
LIMITED COMPANY

Address for service in India/Agents address:
NEELAM DAHIYA
37B, NAVYUG APARTMENT, F-BLOCK, VIKAS PURI, NEW DELHI-110018.

Proposed to be Used
DELHI
Cl.9;Scientific, nautical, surveying, electric, photographic, cinematographic, optical, weighing, measuring, signalling,
checking (supervision), life saving and teaching apparatus and instruments; apparatus for recording, transmission or
reproduction of sound or images; magnetic data carriers, recording discs;mechanisms for coin-operated apparatus; cash
registers, calculating machines, data processing equipment and computers; fire extinguishing apparatus; Computer
programmes for use in telecommunications and telecommunication apparatus, computer software, computer software
applications, computer software platforms, computer programs

Cl.35;Advertising, business management, business administration, office functions, compilation of information into
computer databases, software for computerized file management, marketing in the framework of telecom software
publishing

Cl.38;Telecommunication Services
Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research
services; design and development of computer hardware and software Computer network design and development;
Computer software engineering; Development and testing of computing methods, algorithms, and software for generating
and processing telecommunication data, computer software consultancy for telecommunication, installation of telecom
computer software, maintenance of computer software relating to telecommunication sector, software as a service,
updating of computer software, computer programming, conversion of computer programs and data, computer
programming services for the protection of software

Cl.45;Legal and Security Services. Personal and social services rendered by others to meet the needs of individuals;
Computer licensing or Licensing of computer software and programs, Licensing of databases; Monitoring telephone calls
from subscribers and notifying emergency facilities, licensing in the framework of software publishing

9009

Trade Marks Journal No: 1963 , 31/08/2020

4068339

Class 99

25/01/2019

ADAUCTOUR INDIA PVT. LTD.
G-36, SAKET, NEW DELHI 110017
PVT. LTD.

Address for service in India/Attorney address:
JYOTHISH A P
INDICIA LEGAL, FLAT 704 TOWER 6, VALLEY VIEW ESTATE, GWAL PAHARI, GURUGRAM - 122003, INDIA
Used Since :23/07/2016

DELHI
Cl.39;Travel arrangement, Leisure Tourism, Self help Guide services.
Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research
services; design and development of computer hardware and software, Travel app, Audio Guide application.

9010

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

ANLIGHT
4069088

28/01/2019

ANLIGHT CONSULTING SERVICES PRIVATE LIMITED
M-7, First Floor, Guru Harkishan Nagar, Paschim Vihar, New Delhi- 110087
Active Company
Used Since :27/12/2013

DELHI
Cl.35;Human resources management and recruitment services; Human resources consultancy; Business consultancy
relating to the administration of information technology

Cl.37;Computer hardware and telecommunication apparatus installation, maintenance and repair
Cl.38;Information, consultancy and advisory services relating to telecommunications; Consultancy services relating to
data communications

Cl.42;Software development, programming and implementation; Information Technology consultancy, advisory and
information services; Hosting services and software as a service and rental of software

9011

Trade Marks Journal No: 1963 , 31/08/2020

4070008

Class 99

29/01/2019

JAGJIT SINGH DHAMI
House No. 1582, Phase 5, Mohali
Individual

Address for service in India/Attorney address:
JASNEET KAUR
#1063, Sector 2, Panchkula, Haryana 134112

Proposed to be Used
DELHI
Cl.25;athletic apparel; athletic footwear; cap visors; headbands; leg-warmers; socks; sport jackets; sport shirts; sport
bras; sports caps and hats; sports coats; sports jerseys; t-shirts; women’s sportswear; wristbands.

Cl.28;body, arm, elbow, chest, leg, face, knee, wrist guards for athletic and sports use; cricket bags; cricket balls;
cricket bats; cricket practice nets; sport balls; sport gloves.
Cl.41;Sporting and cultural activities; Entertainment in the nature of sports games; Providing sports facilities including
training; Sports training services; Providing sports information and education; Organizing and conducting sports
competitions; Organizing and conducting Cricket camps; Providing Cricket instruction manuals.

9012

Trade Marks Journal No: 1963 , 31/08/2020

4070811

Class 99

29/01/2019

FUTURE ENTERPRISES LIMITED
Knowledge House, Shyam Nagar, Off Jogeshwari Vikhroli Link Road, Jogeshwari (East), Mumbai-400 060 in the State of Maharashtra
within the Union of India.
a company incorporated under the Companies Act, 1956

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP
74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018
Used Since :07/01/2019

MUMBAI
Cl.9;Artificial intelligence apparatus; artificial intelligence software; apparatus for recording, transmission or
reproduction of sound or images; mechanism of coin-operated apparatus; cash registers, calculating machines, data
processing equipment, computers; laptop computers; computer software; electronic publications, downloadable;
electronic tags for goods; computer peripheral devices; bar code readers; batteries; battery boxes; electric cables;
cameras; headphones; encoded magnetic cards; magnetic identity cards; punched card machines for offices; eyeglasses
and eyepieces; optical lenses; eyeglass cases; eyeglass chains; contact lenses; sunglasses; containers for contact
lenses; cleaning apparatus for phonograph records and sound recording discs; nose clips and ear plugs for divers and
swimmers; cases especially made for photographic apparatus and instruments; cash registers; apparatus and
instruments for conducting, switching, transforming accumulating, regulating or controlling electricity; detectors; lifesaving apparatus and equipment; measuring apparatus, devices and instruments; money counting and sorting machines;
telephone apparatus; television apparatus; time recording devices and apparatus; electric wires.

Cl.35;Advertising; Office Functions; Online Advertising; Marketing; Sales Promotion; Telemarketing services;
Demonstration of goods; Distribution of samples; Organization And Management Of Customer Loyalty Programmes;
Sales Promotions Through Customer Loyalty Programmes; Organization And Management Of Discount Card Loyalty
Schemes; Administration Of Incentive Awards Programmes To Promote The Sale Of The Goods And Services;
presentation of goods on communication media, for retail purposes; the compilation of mathematical or statistical data
for retail; Retailing And Wholesale Including Through Retail Stores, Business Centre, Departmental Stores, Shopping
Mall , Business Administration; business management and organization consultancy; business management assistance
and consultancy; business research and evaluation; market studies; market intelligence services; marketing research;
organization of exhibitions and trade fairs for commercial or advertising purposes; organization of fashion shows for
promotional purposes; data and information processing services in this class, conducting surveys and analyses for
business, management services in this class for the handling and processing of information for retail business
Cl.36;Insurance advice and consultancy; financial consultancy; insurance, insurance information; Financial
management, monetary affairs, real estate affairs, Financial services; Financial affairs; Monetary affairs; Services relating
to processing of financial transactions; Electronic wallet services; Electronic fund transfer; Processing of debit and credit
card transactions and payments electronically via a global computer network; Electronic banking; mobile banking;
Financial services by way of mobile banking wallet and electronic payment services ; Financial services offered over
mobile; issuing gift certificates or vouchers which may then be redeemed for goods or services; Processing payments for
the purchase of goods and services via an electronic communication network; Providing secure commercial transactions
and payment options using point of sale terminals; Payment collection services; payment gateway services; payment
collection services; prepaid card; cash card; mobile prepaid card; money transfer services; payment collection; epayment processing; charitable fund raising; instalment loans; issue of tokens of value

Cl.39;Transport; transportation logistics; packaging and storage of goods; travel arrangement; delivery of goods;
transportation information; removal services; warehousing; hiring of transport vehicles; wrapping of goods.

Cl.42;Design, analysis and development of computer hardware and software; installation, updating and maintenance of
computer software; Advanced product research in the field of artificial intelligence; design of interior décor; dress
designing; graphic arts designing; hosting websites; packaging design; providing search engines for the internet; rental
of computer software

9013

Cl.43;Services for providing food and drink; temporary accommodation

9014

Trade Marks Journal No: 1963 , 31/08/2020

4071120

Class 99

29/01/2019

ZIRCAR REFRACTORIES LIMITED
402, Fourth Floor, Campus Corner, St. Xaviers College Cross Roads,Navrangpura, Ahmedabad-380009
public limited company

Address for service in India/Attorney address:
SHRUTI K. SHAH
409, Kataria Arcade, Nr. Adani School, Off. S. G. Road, Behind Signature 1 Complex, Ahmedabad-51
Used Since :13/03/1996

AHMEDABAD
Cl.9;Crucibles; Heat Regulating Apparatus;
Cl.11;Crucibles for industrial purposes and parts thereof; Refractory Furnaces; Apparatus to be used on Furnaces;
Loading apparatus for Furnaces; Fittings, shaped for furnaces; stands for crucibles; Crucible liners; Damping apparatus
[parts of furnaces]; Damping Nozzles [parts of furnaces]; stoppers [part and fittings of furnace/crucible]; stopper heads
[part and fittings of furnace/crucible]; Muffle Rings[part and fittings of furnace/crucible]; Ingate Sleeves[part and fittings of
furnace/crucible]; Brazing pan; Heating Apparatus;Thermostatic valves [parts of heating installations]

9015

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

SATS ACADEMY
4071370

29/01/2019

SATS ACADEMY PRIVATE LIMITED
153, NABALIA PARA ROAD, BEHALA CHOWRASTA KOLKATA 700008
Service Providers
PRIVATE LIMITED COMPANY

Proposed to be Used
KOLKATA
Cl.41;Medical Education, CPR Training, Basic Life Support Courses
Cl.42;Software Development, Medical Research, Medico-Legal Services
Cl.44;Medical Services, First Aid

9016

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

REBORN AT SELECT CITYWALK
4074311

01/02/2019

SELECT INFRASTRUCTURE PRIVATE LIMITED
A-3 DISTRICT CENTRE, SAKET, NEW DELHI-110017
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
Used Since :27/07/2018

DELHI
Cl.35;Advertising; business management; business administration; office functions relating to, management of hotels,
resorts, restaurants, nightclubs, bars, spas, recreational and fitness facilities and retail stores; business consultancy,
assistance and promotion in the fields of hotels, resorts, restaurants, nightclubs, bars, spas, recreational and fitness
facilities and retail stores; business centre services; franchising, namely, offering technical assistance in the
establishment and/or operation of hotels, resorts, restaurants, night clubs, bars, spas, recreational and fitness facilities
and retail stores; catalogue ordering, on line retail store and retailing services

Cl.41;Entertainment and leisure services; education services; publishing services; providing online electronic
publications (not downloadable); sporting and cultural activities; night club services; organisation and provision of
exhibitions and seminars; advice, information and consultancy services relating to all the aforesaid services.

9017

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

REBORN AT SELECT CITYWALK
4074312

01/02/2019

SELECT INFRASTRUCTURE PRIVATE LIMITED
A-3 DISTRICT CENTRE, SAKET, NEW DELHI-110017
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.9;Computer hardware and software for controlling the operation of audio and video devices and for viewing,
searching and/or playing audio, video, television, movies, photographs and other digital images, and other multimedia
content; stands specially designed for holding computer hardware and portable and handheld digital electronic devices;
batteries; rechargeable batteries; battery chargers; battery packs; power adapters; headphones and earphones; stereo
headphones; in-ear headphones; microphones; sound systems comprising remote controls, amplifiers, loudspeakers and
components thereof; audio recorders; radio receivers; radio transmitters; portable digital audio and video players;
electronic organizers; cameras; telephones; mobile phones; videophones; computer gaming machines, namely, standalone video gaming machines; Sunglasses, spectacles, fashion spectacles, protective goggles and masks for the eyes
and for sporting activities; cases and holders for spectacles and masks; spectacle chains; USB flash drives; recording
discs; digital recording media; video tapes, DVDs, CD-ROMs, compact discs; decorative magnets.

Cl.16;Packing cardboard; Bags [envelopes, pouches] of paper or plastics, for packaging; Wrapping paper; Packaging
materials; Plastic film for packaging; Cartons of cardboard for packaging; Plastic materials for packaging; Wrapping
materials made of paper; Containers of card for packaging; Desktop organizers; printed publications; magazines;
newsletters; writing instruments; stationery; calendars; paper fans; Clipboards; coasters of paper; face towels of paper;
flags of paper; flyers; pamphlets; folders; greeting cards; pads [stationery]; paperweights; penholders; postcards;
posters; signboards of paper or cardboard.

Cl.25;Clothing; footwear; headgear.
Cl.43;Provision of food and drink; restaurant, café and bar services; hotel services; restaurant, cafe, bar, hotel,
temporary accommodation services and catering booking services; advice, information and consultancy services relating
to all the aforesaid services.

9018

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

MODERE LIVE CLEAN
4077035

04/02/2019

MAPLE MOUNTAIN GROUP, INC.
588 South 2000 West, Springville, Utah 84663, United States of America.
An Utah Corporation

Address for service in India/Attorney address:
AZB & PARTNERS
PLOT NO. A-8 SECTOR-4 NOIDA 201301

Proposed to be Used
DELHI
Cl.3;Skin care products; soaps, skin and facial lotions and creams; cosmetics, skin toners; shampoos, conditioners,
gels, hair spray; dish wash; toothpaste and mouthwash; deodorant; shave gels; and laundry detergent.

Cl.5;Nutritional supplements; dietary supplements; meal replacement bars and drink mixes for medical purposes.
Cl.30;Coffee; tea.
Cl.32;Fruit juice beverages that containing minerals and vitamins.
Cl.35;Advertising; promotional marketing.
Cl.41;Instruction services, training services.
Cl.44;Advisory services relating to beauty treatment; advisory services relating to health; advisory services relating to
nutrition.

9019

Trade Marks Journal No: 1963 , 31/08/2020

4077985

Class 99

05/02/2019

Schoeller Allibert GmbH
Sacktannen 1, 19057-Schwerin, Germany
A Company duly organized and existing under the laws of Germany.

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
DELHI
THIS IS SUBJECT TO ASSOCIATION WITH REGISTERED/PENDING REGISTRATION NO.2380020.

Cl.20;Goods of plastic, included in class 20; containers, boxes, crates, folding containers, pallets and carriers for the
handling of goods, all of plastic.

Cl.39;Logistical services for transport systems for reusable items, in particular retrieval, providing and delivery of
reusable packaging, reusable containers and reusable pallets between the producer and the retail establishment; Rental
of reusable transport packaging, in particular reusable containers and reusable pallets.

Cl.42;Technical development of containers and carriers, in particular pallets of plastic; engineering.

9020

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

FEAR NO CLOUD
Priority claimed from 30/10/2018; Application No. : 88174489 ;United States of America

4080608

07/02/2019

HEWLETT PACKARD ENTERPRISE DEVELOPMENT LP
11445 Compaq Center Drive West, Houston, Texas 77070, United States of America
A Texas limited partnership

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
DELHI
Cl.35;Arranging and conducting business conferences; retail and online retail store services in the field of computers,
computer hardware, information technology (IT) equipment, and computer software.

Cl.42;Consulting in the field of computers, computer hardware, information technology (IT), cloud computing, and
computer software; design and implementation of computer technologies for others; providing virtual computer systems
and virtual computer environments through cloud computing; providing information in the field of computers, computer
hardware, information technology (IT), cloud computing, and computer software.

9021

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

POLY
Priority claimed from 28/02/2019; Application No. : UK00003379397 ;United Kingdom

4275525

26/08/2019

PLANTRONICS, INC.
345 Encinal Street, Santa Cruz, California 95060, United States of America
A Delaware Incorporation

Address for service in India/Agents address:
Khaitan & Co.
Khaitan & Co. One Indiabulls Centre, 13th Floor, 841 Senapati Bapat Marg, Elphinstone Road, Mumbai 400 013.

Proposed to be Used
MUMBAI
Cl.9;Computer software; computer hardware and software systems for telecommunications, teleconferencing and video
conferencing, communicating audio, video and data between computers via a global computer network, wide-area
computer networks, and peer-to-peer computer networks manipulating and controlling images from web cameras and
digital cameras; computer hardware; computer hardware and computer software programs for the integration of text,
audio, graphics, still images and moving pictures into an interactive delivery for multimedia applications; computer
software for transmitting, receiving, processing, reading and watching, and controlling applications, electronic data,
images, audio and video files; computer software for reproducing, processing and streaming audio, video and multimedia
content and for audio calling, video calling and remote collaborating; computer software for controlling the operation of
audio and video apparatus and for viewing, searching and/or reading sound, video, television, films, photographs and
other digital images and other multimedia content; computer software for multimedia sharing, media-share computer
software for computers; communications and telecommunications software; Internet Protocol phone software; computer
software for the management of audio and video communications equipment; computer software for the connection and
co-ordination of multiple communications devices; computer software for use in the operation and management of
telecommunications contact centres; computer software for access to cloud-based computing and cloud-based computer
resources; computer software for the management of background noise; noise cancellation software; echo cancellation
software; computer software for the control of sound levels; audio files reproducing background noise; electronic
whiteboards; video cameras; web cameras; audio speakers, wireless speakers; headphones; headsets; earbuds,
microphones; wireless headsets; audio-conferencing equipment; video-conferencing equipment; video-conferencing
cameras, speakerphones, computer monitors, televisions; computer peripheral devices; docking stations and adapters
for charging mobile devices and batteries, connecting telecommunications devices, mobile devices, display devices,
computers, mice and keyboards; apparatus for the transmission or reproduction of sound or images; microphones;
wireless microphones; noise cancellation equipment; echo cancellation equipment; speakerphones; electronic sound
generation and sound masking equipment, masking noise generators, electronic control units for masking and controlling
sound; wireless audio and video data transmission equipment; computer software featuring algorithms for use with
sound generation and sound masking equipment; visual display screens; electronic visual display screens for use with
sound generation and sound masking equipment; remote controls, battery packs, electric and electronic cables, and
instruction manuals for the aforementioned goods; computer peripherals; USB connectable computer peripherals;
telephones; mobile phones; teleconferencing phones; Voiceover IP (VoIP) telephones.

Cl.37;Installation and maintenance of office equipment; installation and maintenance of computer hardware; installation
and maintenance of audio-visual communication equipment; installation and maintenance of teleconferencing equipment;
installation configuration, optimization, and maintenance of sound generation and sound masking equipment relating to
workplace sound masking; installation and maintenance of equipment to control sounds within workplaces.
Cl.38;Communications services; telecommunications services.
Cl.42;Technical research, analysis and design services; technical research, analysis and design of office equipment;
technical research, analysis and design of audio-visual communication equipment; technical research, analysis and
design of teleconferencing equipment; technical research, test, evaluation and design services relating to workplace
sound masking; installation and maintenance of computer software; installation and maintenance of communications
computer software; software as a service; providing temporary use of non-downloadable communication software; cloud
computing services; IT consultancy; interior design; interior design for offices; interior design to optimize sound
masking.
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4374046

Class 99

11/12/2019

FRVAT INDIA PRIVATE LIMITED
GH-8/2 PASCHIM VIHAR NEW DELHI 110087
Private Limited Company

Address for service in India/Attorney address:
VAIBHAV GARG
RZ-195A, ROSHAN GARDEN, NAJAFGARH, NEW DELHI-110043

Proposed to be Used
DELHI
Cl.9;Wire & Cables, Switch & Accessories, Switchboard, Capacitor, MCB’s, MCCB, ELCB & Load Break Isolators, MCB
Box, Junction Box, Electric Gang Box, Kit-Kat, Change Over, Main Switch, Starter, Cut Outs, Plugs, Sockets, Distribution
Box, Bell & Buzzers, Electric Regulators And Dimmers, Holders, Extension Boxes, Spike Guard, Electric Fuses Units,
Telephone Jack, T.V. Jack, Electric Line Testers, Single & Three Phase Panels, Water Level Control Apparatus, Kwh
Meters, Amp Meters, Volt Meter, Energy Meters & Electrical Parts thereof.

Cl.11;Fans, Ventilation & Exhaust Fans, Coolers, Air Conditioners, Toaster, Geysers, Electric Oven, Electric Kettle, Heat
Convectors, Heaters, Heating Element, Immersion Rod, Water Boiler, Solar Light, LED Light & Bulbs, CFL, Lighting Panel,
LED Accessories, Tubes, Mirror & Down Lights, Street & Parking Lights, Ceiling Lights; Lamp Stand & Holders; Lamp
Fittings; Emergency & Flash Lights; Other Lights & Light Fittings, Heating Apparatus For Use In The Home, Induction
Cooker, Electric Hot Plate, Electric Gas Lighters, Electric & LPG Gas Stove
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4374047

Class 99

11/12/2019

FRVAT INDIA PRIVATE LIMITED
GH-8/2 PASCHIM VIHAR NEW DELHI 110087
Private Limited Company

Address for service in India/Attorney address:
VAIBHAV GARG
RZ-195A, ROSHAN GARDEN, NAJAFGARH, NEW DELHI-110043

Proposed to be Used
DELHI
Cl.9;Wire & Cables, Switch & Accessories, Switchboard, Capacitor, MCB’s, MCCB, ELCB & Load Break Isolators, MCB
Box, Junction Box, Electric Gang Box, Kit-Kat, Change Over, Main Switch, Starter, Cut Outs, Plugs, Sockets, Distribution
Box, Bell & Buzzers, Electric Regulators And Dimmers, Holders, Extension Boxes, Spike Guard, Electric Fuses Units,
Telephone Jack, T.V. Jack, Electric Line Testers, Single & Three Phase Panels, Water Level Control Apparatus, Kwh
Meters, Amp Meters, Volt Meter, Energy Meters & Electrical Parts thereof.

Cl.11;Fans, Ventilation & Exhaust Fans, Coolers, Air Conditioners, Toaster, Geysers, Electric Oven, Electric Kettle, Heat
Convectors, Heaters, Heating Element, Immersion Rod, Water Boiler, Solar Light, LED Light & Bulbs, CFL, Lighting Panel,
LED Accessories, Tubes, Mirror & Down Lights, Street & Parking Lights, Ceiling Lights; Lamp Stand & Holders; Lamp
Fittings; Emergency & Flash Lights; Other Lights & Light Fittings, Heating Apparatus For Use In The Home, Induction
Cooker, Electric Hot Plate, Electric Gas Lighters, Electric & LPG Gas Stove
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4403269

Class 99

09/01/2020

MANIKANDAN R.

trading as ;MANICHIPS
ABHRA 199, Santhi Bhavan, KeezhambuKadavu, Attukal, Manacaud.P.O, Trivandrum, Kerala, PIN- 695009
Manufacturer
Sole Proprietor

Proposed to be Used
CHENNAI
Cl.29;DRIED AND COOKED FRUITS AND VEGETABLES, JELLIES, JAMS, FRUIT SAUCES; MILK AND MILK PRODUCTS;
EDIBLE OILS AND FATS, MEAT, FISH, POULTRY AND GAME; MEAT EXTRACTS

Cl.30;FLOUR AND PREPARATIONS MADE FROM CEREALS, BREAD, PASTRY AND CONFECTIONERY, ICES; HONEY,
TREACLE; YEAST, BAKING POWDER; SALT, MUSTARD; VINEGAR, SAUCES, (CONDIMENTS); SPICES; ICE, COFFEE,
TEA, COCOA, SUGAR, RICE, TAPIOCA, SAGO, ARTIFICIAL COFFEE
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Class 99

Priority claimed from 19/12/2019; Application No. : UK00003452986 ;United Kingdom

4414531

21/01/2020

THE BRITISH STANDARDS INSTITUTION
389 Chiswick High Road, London, W4 4AL, United Kingdom
A company incorporated under the laws of United Kingdom

Address for service in India/Agents address:
Khaitan & Co.
Khaitan & Co. One Indiabulls Centre, 13th Floor, 841 Senapati Bapat Marg, Elphinstone Road, Mumbai 400 013.

Proposed to be Used
MUMBAI
Cl.16;Printed matter; printed publications; catalogues; news letters; instructional and teaching materials; training
manuals; printed standards, regulations, codes of practice; technical journals.

Cl.42;Certification services; quality control, quality testing and quality assurance services; research services;
assessment and inspection of factories and workplaces; preparation of reports; advisory, negotiating and
representational services provided by an association or organisation for its members; leasing of access time to a
computer database; quality audits; research services; assessment and inspection services; computer programming;
rental of computer apparatus and instruments; computer time sharing services; certification of management systems and
product conformity; product approval; service approval; chemists services; development of testing methods; provision of
exhibition and seminar facilities.
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4436995

Class 99

11/02/2020

KRONENBOURG
Boulevard de l’Europe, F-67210 Obernai, France
a French société par actions simplifiée

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA
Used Since :31/12/2012

DELHI
Cl.32;Beers; Soda; Mineral and aerated waters and other non-alcoholic beverages; Fruit beverages and fruit juices;
Syrups and other preparations for making beverages

Cl.33;Alcoholic beverages (except beers)
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Class 99

CHING’S
4446434

19/02/2020

CAPITAL FOODS PRIVATE LIMITED
Villa Capital, Sadhana Compound, S. V. Road, Near Oshiwara Bridge, Jogeshwari (West), Mumbai – 400102
An Indian Company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
Used Since :01/01/1995

To be associated with:
1657021, 2038952, 4247817

MUMBAI
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes; printed matter;
bookbinding material; photographs; stationery; adhesive for stationery of household purposes; artists- material; paint
brushes; typewriters and office requisites (except furniture); instructional and teaching material (except apparatus);
plastic materials for packaging (not included in other classes); printers-type; printing blocks.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, dried and cooked fruits and vegetables; jellies, jams,
eggs, milk and milk products; edible oils and fats.

Cl.30;Coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial coffee; flour and preparations made from cereals, bread,
pastry and confectionery, ices; honey, treacle; yeast, baking powder; salt, mustard; vinegar, sauces, (condiments);
spices; ice.

Cl.32;Beers, minerals and aerated waters, and other non-alcoholic drinks, fruit drinks and fruits juices; syrups and
other preparations for making beverages.

Cl.43;Services for providing food and drink; temporary accommodation, canteens, restaurants, caterers, take away
outlets, hotels, motels, inns, cafeteria, lounge, concierge, lodging and bar services, hotel reservation services, resort, spa,
escort services, beauty salons, providing on-line information in the field of hotel and restaurant services, facilities for
meetings, conferences and exhibitions, consultancy services relating to hotels and restaurants, assistance in relation to
trademark and brand administration in connection with hotel and restaurant activities.
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Class 99

YUVA BIOSCIENCES
Priority claimed from 19/09/2019; Application No. : 88623763 ;United States of America

4455086

26/02/2020

Yuva Biosciences, Inc.
1500 First Avenue North Suite L133, Birmingham, ALABAMA 35203,United States of America
Corporation (Delaware)

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
7th Floor, M3M Cosmopolitan Sector 66, Golf Course Extension Road Gurugram – 122001 National Capital Region India

Proposed to be Used
DELHI
Cl.3;non-medicated skin care preparations; cosmetics
Cl.5;medicated skin care preparations; pharmaceutical preparations for anti-aging applications; pharmaceutical
preparations for hair-loss treatment
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4455102

Class 99

26/02/2020

BHAGYANAGAR PRANITHA
3-6-232/1, FLAT NO 202, RADHA ENCLAVE STREET NO 16, HIMAYAT NAGAR, HYDERABAD 500 029
INDIVIDUAL

Address for service in India/Attorney address:
GANESH V ARANALA
M20-21 Singapore Plaza, 164 Linghi Chetty Street Chennai 600 001
Used Since :01/10/2018

CHENNAI
Cl.19;Non-metallic building materials
Cl.35;the bringing together, for the benefit of others, of a variety of goods
Cl.37;Construction and repair services
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Class 99

Resso Tune in Together
4464075

05/03/2020

BYTEDANCE LTD.
P.O. Box 31119 Grand Pavilion, Hibiscus Way, 802 West Bay Road, Grand Cayman, KY1-1205, Cayman Islands
A company incorporated under the laws of Cayman Islands

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.9;Downloadable mobile applications for mobile phones and tablet computers allowing users to purchase, play, share,
download music, songs, albums, lyrics quotes, create, recommend, share his/her playlists, lyrics quotes, take, edit and
upload photographs as the cover of playlists, comment on music, songs, and albums; downloadable mobile applications
for mobile phones and tablet computers allowing users to manage and share digital content namely music, photographs,
videos; downloadable mobile applications for mobile phones and tablet computers allowing users to live stream audio
and video interactive media programming in the field of entertainment, fashion, sports, and current events; downloadable
mobile applications providing podcast and radio broadcast content; downloadable mobile applications with a function of
karaoke.

Cl.35;Advertising and advertisement services; advertising agencies; on-line advertising on computer networks; pay per
click advertising; preparing advertisements for others; dissemination of advertising matter; advertising through all public
communication means; sales promotion for others, advice in the field of business management and marketing,
presentation of goods on communication media, for retail purposes; search engine optimization for sales promotion;
providing and rental of advertising space on the internet; business advice and information; assistance in management of
business activities; commercial information agency services; providing business information via a website; personnel
management consultancy; updating and maintenance of data in computer databases.

Cl.38;Providing access to multimedia content on-line; Transmission, broadcasting and reception of audio, video, still
and moving images, songs, lyrics, quotes; Transmission of digital music; Transmission of sound and visual recordings
over networks; Providing access to a video sharing portal; Providing on-line forums for the transmission of comments,
messages and multimedia content among users.

Cl.41;Providing online non downloadable videos; Providing online non downloadable audio, still and moving images;
Providing online non downloadable audio, video, still or moving images featuring music, songs, lyrics; Presentation of
online music videos via mobile device; Providing on-line music and digital music, not downloadable; Providing on-line
electronic publications, not downloadable, in the field of music; Multimedia publishing of graphics, photographs, videos,
music, songs, comments and lyrics; editing of photographs, audio and video; providing non-downloadable prerecorded
music, information in the field of music, and commentary and articles about music, all on-line via a global computer
network.

Cl.42;Providing on-line non-downloadable software that enables users to purchase, play, share, download music,
songs, albums, lyrics quotes, create, recommend, share his/her playlists, lyrics quotes, take, edit and upload photographs
as the cover of playlists, comment on music, songs, albums; providing on-line non-downloadable software that enables
users to manage and share digital content namely music, photographs, videos and games; providing on-line nondownloadable software that enables users to live stream audio and video interactive media programming in the field of
entertainment, fashion, sports, and current events; providing on-line non-downloadable software that provides users with
podcast and radio broadcast content; providing on-line non-downloadable software incorporating a function of karaoke.
Cl.45;Online social networking services.
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4464076

Class 99

05/03/2020

BYTEDANCE LTD.
P.O. Box 31119 Grand Pavilion, Hibiscus Way, 802 West Bay Road, Grand Cayman, KY1-1205, Cayman Islands
A company incorporated under the laws of Cayman Islands

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.9;Downloadable mobile applications for mobile phones and tablet computers allowing users to purchase, play, share,
download music, songs, albums, lyrics quotes, create, recommend, share his/her playlists, lyrics quotes, take, edit and
upload photographs as the cover of playlists, comment on music, songs, and albums; downloadable mobile applications
for mobile phones and tablet computers allowing users to manage and share digital content namely music, photographs,
videos; downloadable mobile applications for mobile phones and tablet computers allowing users to live stream audio
and video interactive media programming in the field of entertainment, fashion, sports, and current events; downloadable
mobile applications providing podcast and radio broadcast content; downloadable mobile applications with a function of
karaoke.

Cl.35;Advertising and advertisement services; advertising agencies; on-line advertising on computer networks; pay per
click advertising; preparing advertisements for others; dissemination of advertising matter; advertising through all public
communication means; sales promotion for others, advice in the field of business management and marketing,
presentation of goods on communication media, for retail purposes; search engine optimization for sales promotion;
providing and rental of advertising space on the internet; business advice and information; assistance in management of
business activities; commercial information agency services; providing business information via a website; personnel
management consultancy; updating and maintenance of data in computer databases.

Cl.38;Providing access to multimedia content on-line; Transmission, broadcasting and reception of audio, video, still
and moving images, songs, lyrics, quotes; Transmission of digital music; Transmission of sound and visual recordings
over networks; Providing access to a video sharing portal; Providing on-line forums for the transmission of comments,
messages and multimedia content among users.

Cl.41;Providing online non downloadable videos; Providing online non downloadable audio, still and moving images;
Providing online non downloadable audio, video, still or moving images featuring music, songs, lyrics; Presentation of
online music videos via mobile device; Providing on-line music and digital music, not downloadable; Providing on-line
electronic publications, not downloadable, in the field of music; Multimedia publishing of graphics, photographs, videos,
music, songs, comments and lyrics; editing of photographs, audio and video; providing non-downloadable prerecorded
music, information in the field of music, and commentary and articles about music, all on-line via a global computer
network.

Cl.42;Providing on-line non-downloadable software that enables users to purchase, play, share, download music,
songs, albums, lyrics quotes, create, recommend, share his/her playlists, lyrics quotes, take, edit and upload photographs
as the cover of playlists, comment on music, songs, albums; providing on-line non-downloadable software that enables
users to manage and share digital content namely music, photographs, videos and games; providing on-line nondownloadable software that enables users to live stream audio and video interactive media programming in the field of
entertainment, fashion, sports, and current events; providing on-line non-downloadable software that provides users with
podcast and radio broadcast content; providing on-line non-downloadable software incorporating a function of karaoke.
Cl.45;Online social networking services.
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4465689

Class 99

06/03/2020

JANAT INTERNATIONAL TRADING FZC
P. O. Box: 331178 Ras Al Khaimah, UAE
A company incorporated under the laws of United Arab Emirates.

Address for service in India/Agents address:
H. K. ACHARYA & COMPANY.
HK Avenue, 19. Swastik Society, Navrangpura, Ahmedabad 380009, Gujarat, INDIA

Proposed to be Used
AHMEDABAD
Cl.30;Tea.
Cl.43;Provision of food and drink; catering services; preparation of foodstuffs for consumption off the premises;
restaurant, café, snack bar and cafeteria services; takeaway food services.
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Class 99

JM HOUSEFULL
4465840

06/03/2020

JM HOUSEFULL
1206/B 19, CIFCO CENTER BUILDING, NEXT TO PETER ENGLAND SHOW ROOM, DECCAN, J. M. ROAD, PUNE 411004,
MAHARASHTRA, INDIA
Partnership Firm

Address for service in India/Attorney address:
KESHAVA.H.B
B 203, Stargaze, Kolte Patil Housing Society, Bavdhan, Paud Road, Pune, Maharashtra 411021
Used Since :13/12/2017

MUMBAI
Cl.30;• Bread • Rice bread • Wholemeal bread • Garlic bread • Nan bread • Naan bread • Pitta bread • Pita bread • Bread
buns • Multigrain bread • Naan (Indian Bread) • Chapati (Indian bread) • Tandoori Roti (Indian bread) • Whole wheat bread •
Puri (Fried Indian bread) • Whole wheat roti bread • Bread flavored with spices • Bread made with soybeans • Bread-based
stuffing mixes • Bread flavoured with spices • Paratha (butter coated Indian bread) • Pan de yuca [cheese bread] • Bread* •
Bread flour • Bread dough • Garlic bread • Bread mixes • Fresh bread • Soda bread • Bread made with soya beans

Cl.41;• Training • Coaching [training] • Continuous training • Vocational training • Advanced training • Practical training
demonstrations • Know-how transfer [training] • Providing information and instruction in the field of nutritional food •
Providing classes and seminars in the field of nutritional food • Providing information and instruction in the field of food
nutrition • Providing of training in the field of hygiene for the catering industry • Provision of training in the field of
hygiene for the catering industry • Cooking instructions

9034

Trade Marks Journal No: 1963 , 31/08/2020

4473928

Class 99

17/03/2020

AMIT NIPSE
901,yasoda heights,near vinayak hospital,atul nagar, warje, pune-411058
consumar electronics,home automation,LED lighting
partner

Proposed to be Used
MUMBAI
Cl.9;consumer electronics, audio and video devices , LED , Electrical switch panels and parts, Electrical and electronics
parts

Cl.11;home automation , KNX automation , WIFI/Bluetooth switches , LED lightings
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Class 99

FoodTok
4474011

17/03/2020

BYTEDANCE LTD.
P.O. Box 31119 Grand Pavilion, Hibiscus Way, 802 West Bay Road, Grand Cayman, KY1-1205, Cayman Islands
A company incorporated under the laws of Cayman Islands

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.9;Application software; Application software for smart phone; Downloadable computer software applications;
Downloadable smart phone application (software); Covers for smartphones and mobile phones; Cases for smartphones
and mobile phones; Protective cases for smartphones; selfie sticks used as smartphone accessories; holders adapted for
smartphones, mobile phones; straps for smartphones, mobile phones; batteries; battery chargers; USB charges; USB
cables; earphones; headphones; headsets; protective films adapted for smartphones, mobile phones; other accessories
designed for smartphones or mobile phones, including mobile phone charger, adaptor and travel charger, power-bank,
mobile cover, memory card, card reader, handsfree, bluetooth devices and screen protector included in class 9; Glasses,
electronic glasses, USB flash drives, speakers, fisheye lenses for cameras, lenses, camera tripods, magnets, silicon
magnets, airpod case; alarms; optical apparatus and instruments; video screens.

Cl.35;Advertising and advertisement services; advertising agencies; on-line advertising on computer networks; pay per
click advertising; preparing advertisements for others; dissemination of advertising matter; advertising through all public
communication means; sales promotion for others; search engine optimization for sales promotion; providing and rental
of advertising space on the internet; updating and maintenance of data in computer databases; advice in the field of
business management and marketing, presentation of goods on communication media, for retail purposes; business
advice and information; assistance in management of business activities; commercial information agency services;
providing business information via a website; personnel management consultancy.

Cl.36;Insurance; Financial affairs; Monetary affairs; Real estate affairs; Insurance; financial affairs; monetary affairs;
real estate affairs; clearing and reconciling financial transactions via a global computer network; online banking services
and financial services; credit card services, processing and transmission of bills and payments thereof, and providing
insurance for financial transactions; arrangement and management of leases and tenancy; renting and leasing of real
estate; real estate appraisal; real estate valuation, real estate financing, real estate investment; real estate brokerage
services; housing agency services; actuarial services; real estate management and consultancy services; rent collection;
capital investments; financial evaluation [insurance, banking, real estate]; financial and asset management services;
financial consultancy and advisory services; online information services relating to finance and insurance; antique
appraisal; art appraisal; jewellery appraisal; used car appraisal; charitable fund raising; organizing of charitable
collections; charitable collections; safe deposit services.
Cl.38;Providing internet application services for communications; SMS/application message sending services via PC
(personal computer); Transmission of application information via internet; Search services of smart phone applications;
Communication via virtual private networks [VPN]; Electronic delivery of images and photographs via a global computer
network; Data transmission and telecommunication services; Telecommunications services for providing access to
data/sound or images; Transmission of text/photo/video via the smart phone application; Transmission of information via
applications for smart phones; Transmission, broadcasting and reception of audio, video, still and moving images, text
and data; Transfer of data via on-line services; Peer-to-peer (P2P) sharing services; Providing access to a video sharing
portal; live video streaming services.
Cl.41;Educational services; training services; Presentation of music videos via mobile device on online; Providing of
on-line electronic publications (not downloadable) via mobile devices; Multimedia publishing of printed matter, books,
magazines, journals, newspapers, newsletters, tutorials, maps, graphics, photographs, videos, music and electronic
publications; Electronic publication of information on a wide range of topics on-line; Entertainment and amusement
information via internet online, entertainment, organization and presentation of shows, competitions, games, concerts
and entertainment events; arranging, organizing, conducting, and hosting social entertainment events; conducting
educational conferences

Cl.42;Computer services for providing temporary use of a non-downloadable computer interface software in order to
create online personalized information services; providing temporary use of online non-downloadable operating software
for accessing and using a cloud computing network; designing, development, testing and analysis of computer systems,
computer hardware, computer software and computer programs; Hosting an online website featuring technology that

9036

enables users to share information, participate in discussions, get feedback from their peers, and engage in social
networking featuring social media, photos, images, and topics of general interest to such users; computer services and
software for creating virtual communities for registered users to participate in discussions and engage in social, business
and community networking; application service provider (ASP) services featuring software; design of web sites and
software applications on global computer networks, local and internal computer networks or via a mobile phone platform
or wireless electronic communication devices; graphic art design and development of multimedia software applications;
providing information and news online in relation to scientific and technological services and research and design
relating thereto; search engine services for entertainment and educational purposes; hosting digital content on the
Internet; computer services for the temporary provision of non-downloadable software for using social networks and
creating a virtual community, and computer services for the temporary provision of non-downloadable software for the
transmission of audio, video, data, photographic images, texts, graphics; hosting a website for the uploading, sharing,
viewing and posting of photographs, digital images, movies, videos, online journals, namely web blogs in general interest
fields, and other related multimedia materials over a global computer network; Cloud computing featuring software;
electronic data storage; business card design.

Cl.45;On-line social networking services; licensing of computer software [legal services]; licensing of intellectual
property
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Class 99

TutorTok
4474014

17/03/2020

BYTEDANCE LTD.
P.O. Box 31119 Grand Pavilion, Hibiscus Way, 802 West Bay Road, Grand Cayman, KY1-1205, Cayman Islands
A company incorporated under the laws of Cayman Islands

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
DELHI
Cl.9;Application software; Application software for smart phone; Downloadable computer software applications;
Downloadable smart phone application (software); Covers for smartphones and mobile phones; Cases for smartphones
and mobile phones; Protective cases for smartphones; selfie sticks used as smartphone accessories; holders adapted for
smartphones, mobile phones; straps for smartphones, mobile phones; batteries; battery chargers; USB charges; USB
cables; earphones; headphones; headsets; protective films adapted for smartphones, mobile phones; other accessories
designed for smartphones or mobile phones, including mobile phone charger, adaptor and travel charger, power-bank,
mobile cover, memory card, card reader, handsfree, bluetooth devices and screen protector included in class 9; Glasses,
electronic glasses, USB flash drives, speakers, fisheye lenses for cameras, lenses, camera tripods, magnets, silicon
magnets, airpod case; alarms; optical apparatus and instruments; video screens.

Cl.35;Advertising and advertisement services; advertising agencies; on-line advertising on computer networks; pay per
click advertising; preparing advertisements for others; dissemination of advertising matter; advertising through all public
communication means; sales promotion for others; search engine optimization for sales promotion; providing and rental
of advertising space on the internet; updating and maintenance of data in computer databases; advice in the field of
business management and marketing, presentation of goods on communication media, for retail purposes; business
advice and information; assistance in management of business activities; commercial information agency services;
providing business information via a website; personnel management consultancy.

Cl.36;Insurance; Financial affairs; Monetary affairs; Real estate affairs; Insurance; financial affairs; monetary affairs;
real estate affairs; clearing and reconciling financial transactions via a global computer network; online banking services
and financial services; credit card services, processing and transmission of bills and payments thereof, and providing
insurance for financial transactions; arrangement and management of leases and tenancy; renting and leasing of real
estate; real estate appraisal; real estate valuation, real estate financing, real estate investment; real estate brokerage
services; housing agency services; actuarial services; real estate management and consultancy services; rent collection;
capital investments; financial evaluation [insurance, banking, real estate]; financial and asset management services;
financial consultancy and advisory services; online information services relating to finance and insurance; antique
appraisal; art appraisal; jewellery appraisal; used car appraisal; charitable fund raising; organizing of charitable
collections; charitable collections; safe deposit services.
Cl.38;Providing internet application services for communications; SMS/application message sending services via PC
(personal computer); Transmission of application information via internet; Search services of smart phone applications;
Communication via virtual private networks [VPN]; Electronic delivery of images and photographs via a global computer
network; Data transmission and telecommunication services; Telecommunications services for providing access to
data/sound or images; Transmission of text/photo/video via the smart phone application; Transmission of information via
applications for smart phones; Transmission, broadcasting and reception of audio, video, still and moving images, text
and data; Transfer of data via on-line services; Peer-to-peer (P2P) sharing services; Providing access to a video sharing
portal; live video streaming services.
Cl.41;Educational services; training services; Presentation of music videos via mobile device on online; Providing of
on-line electronic publications (not downloadable) via mobile devices; Multimedia publishing of printed matter, books,
magazines, journals, newspapers, newsletters, tutorials, maps, graphics, photographs, videos, music and electronic
publications; Electronic publication of information on a wide range of topics on-line; Entertainment and amusement
information via internet online, entertainment, organization and presentation of shows, competitions, games, concerts
and entertainment events; arranging, organizing, conducting, and hosting social entertainment events; conducting
educational conferences

Cl.42;Computer services for providing temporary use of a non-downloadable computer interface software in order to
create online personalized information services; providing temporary use of online non-downloadable operating software
for accessing and using a cloud computing network; designing, development, testing and analysis of computer systems,
computer hardware, computer software and computer programs; Hosting an online website featuring technology that
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enables users to share information, participate in discussions, get feedback from their peers, and engage in social
networking featuring social media, photos, images, and topics of general interest to such users; computer services and
software for creating virtual communities for registered users to participate in discussions and engage in social, business
and community networking; application service provider (ASP) services featuring software; design of web sites and
software applications on global computer networks, local and internal computer networks or via a mobile phone platform
or wireless electronic communication devices; graphic art design and development of multimedia software applications;
providing information and news online in relation to scientific and technological services and research and design
relating thereto; search engine services for entertainment and educational purposes; hosting digital content on the
Internet; computer services for the temporary provision of non-downloadable software for using social networks and
creating a virtual community, and computer services for the temporary provision of non-downloadable software for the
transmission of audio, video, data, photographic images, texts, graphics; hosting a website for the uploading, sharing,
viewing and posting of photographs, digital images, movies, videos, online journals, namely web blogs in general interest
fields, and other related multimedia materials over a global computer network; Cloud computing featuring software;
electronic data storage; business card design.

Cl.45;On-line social networking services; licensing of computer software [legal services]; licensing of intellectual
property
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4475398

Class 99

17/03/2020

VIJAYSHREE TRIVEDI
105, VILLA RICA, HIRANANDANI ESTATE, GHODBUNDER, THANE - 400607 ROAD
PROPRIETORSHIP

Address for service in India/Attorney address:
SAMEER WALIMBE
1802, Siddhachal Phase V, Pokhran Road No. 2, Thane (W) 400610
Used Since :01/03/2015

MUMBAI
Cl.24;Textiles and textile goods, Fabrics, cotton fabrics, fabric for footwear, Coverings for furniture, Curtains, Linens,
Cl.35;Advertising, marketing and promotional services, marketing, modelling for advertising or sales promotion, on-line
advertising on a computer network, telemarketing services, Product demonstrations and product display services,
demonstration of goods, presentation of goods on communication media, for retail purposes, shop window dressing,
Trade show and exhibition services, organization of fashion shows for promotional purposes, Business assistance,
management and administrative services
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Class 99

GOODYEAR
4482679

27/03/2020

THE GOODYEAR TIRE & RUBBER COMPANY
200 Innovation Way, Akron, Ohio 44316-0001, United States of America
An Ohio Corporation, USA

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
To be associated with:
290509, 290512, 4482679, 4482680

DELHI
Cl.1;Transmission fluid; hydraulic fluid; diesel exhaust fluid; anti-freeze
Cl.4;Lubricating oils; industrial and general purpose greases
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Class 99

YOGICS
4483778

31/03/2020

PANKAJ MISHRA
134, UNITED INDIA APARTMENTS, MAYUR VIHAR PHASE 1, DELHI - 110091
GROOMING AND LIFESTYLE PRODUCTS
Proprietor

Proposed to be Used
DELHI
Cl.27;YOGA MATS, CARPETS, GYM MAT, RUGS, DOOR MAT, YOGA ACCESSORIES UNDER CLASS 27
Cl.28;GYMNASTIC AND SPORTING ARTICLES, SPORTS AND FITNESS EQUIPMENTS, YOGA ACCESSORIES, TOYS
AND PLAY THINGS UNDER CLASS 28
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4484140

Class 99

01/04/2020

WELSPUN INDIA LIMITED
Welspun House, 6th Floor, Kamala City, Senapati Bapat Marg, Lower Parel, Mumbai 400013.
Body Incorporate

Proposed to be Used
MUMBAI
subject to the mark should be use as represented

Cl.24;TOWELS, PILLOW COVERS, THROWS, BED SHEETS, QUILTS, DUVET AND OTHER TEXTILES GOODS AND
SUBSTITUTES FOR TEXTILES; HOUSEHOLD LINEN; CURTAINS OF TEXTILE; DIAPERED LINEN; TABLE COVERS

Cl.25;Clothing and Scarves.
Cl.27;Bath Robes, Robes, Rugs and Carpet,
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Class 99

EASYGYM
4484318

02/04/2020

FORE FITNESS HOLDINGS (UK) LIMITED
120 OXFORD STREET, LONDON W1D 1LT, UNITED KINGDOM
Manufacturers, Merchants & Service Providers

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
CHENNAI
Cl.9;SCIENTIFIC, RESEARCH, NAVIGATION, SURVEYING, PHOTOGRAPHIC, CINEMATOGRAPHIC, AUDIOVISUAL,
OPTICAL, WEIGHING, MEASURING, SIGNALLING, DETECTING, TESTING, INSPECTING, LIFE-SAVING AND TEACHING
APPARATUS AND INSTRUMENTS; APPARATUS AND INSTRUMENTS FOR CONDUCTING, SWITCHING, TRANSFORMING,
ACCUMULATING, REGULATING OR CONTROLLING THE DISTRIBUTION OR USE OF ELECTRICITY; APPARATUS AND
INSTRUMENTS FOR RECORDING, TRANSMITTING, REPRODUCING OR PROCESSING SOUND, IMAGES OR DATA;
RECORDED AND DOWNLOADABLE MEDIA, COMPUTER SOFTWARE, BLANK DIGITAL OR ANALOGUE RECORDING AND
STORAGE MEDIA; MECHANISMS FOR COIN-OPERATED APPARATUS; CASH REGISTERS, CALCULATING DEVICES;
COMPUTERS AND COMPUTER PERIPHERAL DEVICES; DIVING SUITS, DIVERS' MASKS, EAR PLUGS FOR DIVERS, NOSE
CLIPS FOR DIVERS AND SWIMMERS, GLOVES FOR DIVERS, BREATHING APPARATUS FOR UNDERWATER SWIMMING;
FIRE-EXTINGUISHING APPARATUS; SOFTWARE; PRERECORDED FITNESS DVDS; BUSINESS TECHNOLOGY
SOFTWARE; INFORMATION TECHNOLOGY AND AUDIOVISUAL EQUIPMENT; WEIGHING APPARATUS; AUDIO
APPARATUS; TIMING APPARATUS; MEASURING APPARATUS; AUDIOVISUAL TEACHING APPARATUS; ELECTRONIC
SPORTS TRAINING SIMULATORS [COMPUTER HARDWARE AND SOFTWARE-BASED TEACHING APPARATUS];
FINANCIAL MANAGEMENT SOFTWARE; DOCUMENT MANAGEMENT SOFTWARE; MOBILE DEVICE MANAGEMENT
SOFTWARE; BUSINESS PROCESS MANAGEMENT [BPM] SOFTWARE; DOWNLOADABLE MOBILE APPLICATIONS FOR
THE MANAGEMENT OF INFORMATION; DOWNLOADABLE COMPUTER SOFTWARE FOR THE MANAGEMENT OF
INFORMATION; ENCODED MEMBERSHIP CARDS; DOWNLOADABLE COMPUTER SOFTWARE FOR REMOTE
MONITORING AND ANALYSIS; TRAINING SOFTWARE; SPORTS TRAINING SIMULATORS; SIMULATION SOFTWARE
[TRAINING]; TRAINING MANUALS IN ELECTRONIC FORMAT; HEALTH MONITORING SOFTWARE; PERSONAL
COMPUTERS INCORPORATING DIETARY AID COMPUTER SOFTWARE; BUSINESS SOFTWARE; BUSINESS
MANAGEMENT SOFTWARE; BUSINESS APPLICATION SOFTWARE; BUSINESS PERFORMANCE MANAGEMENT [BPM]
SOFTWARE; SOFTWARE FOR THE PROCESSING OF BUSINESS TRANSACTIONS; SOFTWARE FOR THE ANALYSIS OF
BUSINESS DATA; HEADWEAR FOR SPORTING ACTIVITIES FOR PROTECTION AGAINST INJURY; ABDOMEN
PROTECTORS FOR PROTECTION AGAINST INJURY [OTHER THAN PARTS OF SPORTS SUITS OR ADAPTED FOR USE IN
SPECIFIC SPORTING ACTIVITIES]; SPORT WHISTLES; SPORTS EYEWEAR; SPORTS HELMETS; MOUTH GUARDS FOR
SPORTS; HEAD GUARDS FOR SPORTS; PLATFORM SOFTWARE; DOWNLOADABLE ELECTRONIC NEWSLETTERS;
DOWNLOADABLE PRINTABLE PLANNERS AND ORGANIZERS; MOBILE APPS; MOBILE SOFTWARE; EDUCATIONAL
MOBILE APPLICATIONS; DOWNLOADABLE MOBILE APPLICATIONS; LEATHER CASES FOR MOBILE PHONES;
HOLDERS ADAPTED FOR MOBILE PHONES; CASES ADAPTED FOR MOBILE PHONES; PROTECTIVE CASES FOR
MOBILE PHONES; DOWNLOADABLE GRAPHICS FOR MOBILE PHONES; HEADSETS FOR MOBILE TELEPHONES;
SOFTWARE AND APPLICATIONS FOR MOBILE DEVICES; DOWNLOADABLE MOBILE APPLICATIONS FOR THE
TRANSMISSION OF INFORMATION; NETWORKING SOFTWARE; NETWORK MANAGEMENT SOFTWARE;
COMMUNICATION AND NETWORKING SOFTWARE; COMPUTER SOFTWARE PLATFORMS FOR SOCIAL NETWORKING;
APPLICATION SOFTWARE FOR SOCIAL NETWORKING SERVICES VIA INTERNET; SOFTWARE IN THE FIELDS OF
HEALTH AND FITNESS; DOWNLOADABLE MOBILE APPLICATIONS IN THE FIELDS OF HEALTH AND FITNESS;
NETWORKING SOFTWARE IN THE FIELDS OF HEALTH AND FITNESS; SOFTWARE FOR SPORTS CLUBS, MEMBER
GROUP AND SOCIETIES; DOWNLOADABLE MOBILE APPLICATIONS FOR SPORTS CLUBS, MEMBER GROUP AND
SOCIETIES; NETWORKING SOFTWARE FOR SPORTS CLUBS, MEMBER GROUP AND SOCIETIES; PARTS AND FITTINGS
FOR THE AFORESAID GOODS.

Cl.41;EDUCATION; PROVIDING OF TRAINING; ENTERTAINMENT; SPORTING AND CULTURAL ACTIVITIES; HEALTH
EDUCATION; ENTERTAINMENT SERVICES IN THE NATURE OF ARRANGING SOCIAL ENTERTAINMENT EVENTS;
PROVIDING INFORMATION ON ENTERTAINMENT THROUGH COMPUTER NETWORKS; PROVIDING ELECTRONIC
PUBLICATIONS FROM A GLOBAL COMPUTER NETWORK OR THE INTERNET, NOT DOWNLOADABLE; BUSINESS
TRAINING; COACHING [TRAINING]; TRAINING CONSULTANCY; TRAINING COURSES; LIFE COACHING (TRAINING);
ORGANISATION OF TRAINING; PERSONAL COACHING [TRAINING]; TEACHING AND TRAINING IN SPORTS; SPORTING
SERVICES; HEALTH AND FITNESS CLUB SERVICES; GYM ACTIVITY CLASSES; PROVIDING OBSTACLE COURSE
TRAINING GYM FACILITIES; PROVIDING HEALTH CLUB AND GYMNASIUM SERVICES; GYMNASIUM SERVICES
RELATING TO WEIGHT TRAINING; PROVISION OF GYMNASIUM FACILITIES; GYMNASIUM SERVICES RELATING TO
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BODY BUILDING; EDUCATIONAL MATERIALS OR APPARATUS (RENTAL OF -); RENTAL OF SOUND AND VIDEO
RECORDING APPARATUS; RENTAL OF SPORTS EQUIPMENT; RENTAL OF SPORTS EQUIPMENT AND FACILITIES;
RENTAL SERVICES RELATING TO EQUIPMENT AND FACILITIES FOR EDUCATION, ENTERTAINMENT, SPORTS AND
CULTURE; SPORT CAMPS; SPORTS TUITION; SPORTS TRAINING; SPORTS REFEREEING; SPORTS COACHING;
SPORTS EDUCATION SERVICES; SPORTS INSTRUCTION SERVICES; SPORTS AND FITNESS; ORGANISING OF SPORTS
AND SPORTS EVENTS; PROVIDING SPORTS NEWS; SPORTS INFORMATION SERVICES; TRAINING OF SPORTS
TEACHERS; OPERATION OF SPORTS CAMPS; PROVIDING SPORTS TRAINING FACILITIES; TOURNAMENTS (STAGING
OF SPORTS -); RENTAL OF SPORTS GROUNDS; BOOKING OF SPORTS FACILITIES; SPORTING AND RECREATIONAL
ACTIVITIES; ENTERTAINMENT SERVICES RELATING TO SPORT; INFORMATION RELATING TO SPORTS EDUCATION;
SPORTS TUITION, COACHING AND INSTRUCTION; HIRE OF EQUIPMENT FOR SPORTS; CONDUCTING OF LIVE SPORTS
EVENTS; ORGANISATION OF E-SPORTS COMPETITIONS; EDUCATION SERVICES RELATING TO SPORTS; PROVISION
OF NEWS RELATING TO SPORT; TICKET PROCUREMENT SERVICES FOR SPORTING EVENTS; TICKET RESERVATION
AND BOOKING SERVICES FOR SPORTING EVENTS; PROVIDING ONLINE NEWSLETTERS IN THE FIELDS OF SPORTS
ENTERTAINMENT; ARRANGING AND CONDUCTING OF SPORTS EVENTS FOR CHARITABLE PURPOSES;
ORGANISATION OF EVENTS FOR CULTURAL, ENTERTAINMENT AND SPORTING PURPOSES; ADVISORY SERVICES
RELATING TO THE ORGANISATION OF SPORTING EVENTS; BOOKING OF SPORTS PERSONALITIES FOR EVENTS
(SERVICES OF A PROMOTER); PHYSICAL HEALTH EDUCATION; HEALTH AND WELLNESS TRAINING; HEALTH AND
FITNESS TRAINING; PROVIDING OF TRAINING IN THE FIELD OF HEALTH CARE AND NUTRITION; INSTRUCTION IN DIET
[NOT MEDICAL]; DIETARY EDUCATION SERVICES; PUBLICATION OF DOCUMENTS IN THE FIELD OF TRAINING, HEALTH
AND FITNESS; TRAINING IN YOGA; TRAINING IN SPORTS; INSTRUCTION IN WEIGHT TRAINING; PERSONAL FITNESS
TRAINING SERVICES; ORGANISATION OF YOUTH TRAINING SCHEMES; ADVISORY SERVICES RELATING TO TRAINING;
TRAINING SERVICES RELATING TO FITNESS; PHYSICAL FITNESS INSTRUCTION; CONDUCTING FITNESS CLASSES;
FITNESS CLUB SERVICES; PHYSICAL FITNESS CONSULTATION; PHYSICAL FITNESS CENTRES; EXERCISE [FITNESS]
ADVISORY SERVICES; PERSONAL TRAINER SERVICES [FITNESS TRAINING]; PROVIDING FITNESS AND EXERCISE
FACILITIES; INSTRUCTION COURSES RELATING TO PHYSICAL FITNESS; CONDUCTING PHYSICAL FITNESS
CONDITIONING CLASSES; EDUCATIONAL SERVICES RELATING TO PHYSICAL FITNESS; CONDUCTING TRAINING
SESSIONS ON PHYSICAL FITNESS ONLINE; PROVISION OF INFORMATION ON FITNESS TRAINING VIA AN ONLINE
PORTAL; INFORMATION, ADVISORY AND CONSULTANCY SERVICES RELATING TO THE AFORESAID.
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4484319

Class 99

02/04/2020

FORE FITNESS HOLDINGS (UK) LIMITED
120 OXFORD STREET, LONDON W1D 1LT, UNITED KINGDOM
Manufacturers, Merchants & Service Providers

Address for service in India/Attorney address:
SUDESHNA BANERJEE
K&S PARTNERS, 4121/B, 6th Cross, 19 "A" Main, HAL II Stage (Ext.), Bangalore-560038, Karnataka, India

Proposed to be Used
CHENNAI
Cl.9;SCIENTIFIC, RESEARCH, NAVIGATION, SURVEYING, PHOTOGRAPHIC, CINEMATOGRAPHIC, AUDIOVISUAL,
OPTICAL, WEIGHING, MEASURING, SIGNALLING, DETECTING, TESTING, INSPECTING, LIFE-SAVING AND TEACHING
APPARATUS AND INSTRUMENTS; APPARATUS AND INSTRUMENTS FOR CONDUCTING, SWITCHING, TRANSFORMING,
ACCUMULATING, REGULATING OR CONTROLLING THE DISTRIBUTION OR USE OF ELECTRICITY; APPARATUS AND
INSTRUMENTS FOR RECORDING, TRANSMITTING, REPRODUCING OR PROCESSING SOUND, IMAGES OR DATA;
RECORDED AND DOWNLOADABLE MEDIA, COMPUTER SOFTWARE, BLANK DIGITAL OR ANALOGUE RECORDING AND
STORAGE MEDIA; MECHANISMS FOR COIN-OPERATED APPARATUS; CASH REGISTERS, CALCULATING DEVICES;
COMPUTERS AND COMPUTER PERIPHERAL DEVICES; DIVING SUITS, DIVERS' MASKS, EAR PLUGS FOR DIVERS, NOSE
CLIPS FOR DIVERS AND SWIMMERS, GLOVES FOR DIVERS, BREATHING APPARATUS FOR UNDERWATER SWIMMING;
FIRE-EXTINGUISHING APPARATUS; SOFTWARE; PRERECORDED FITNESS DVDS; BUSINESS TECHNOLOGY
SOFTWARE; INFORMATION TECHNOLOGY AND AUDIOVISUAL EQUIPMENT; WEIGHING APPARATUS; AUDIO
APPARATUS; TIMING APPARATUS; MEASURING APPARATUS; AUDIOVISUAL TEACHING APPARATUS; ELECTRONIC
SPORTS TRAINING SIMULATORS [COMPUTER HARDWARE AND SOFTWARE-BASED TEACHING APPARATUS];
FINANCIAL MANAGEMENT SOFTWARE; DOCUMENT MANAGEMENT SOFTWARE; MOBILE DEVICE MANAGEMENT
SOFTWARE; BUSINESS PROCESS MANAGEMENT [BPM] SOFTWARE; DOWNLOADABLE MOBILE APPLICATIONS FOR
THE MANAGEMENT OF INFORMATION; DOWNLOADABLE COMPUTER SOFTWARE FOR THE MANAGEMENT OF
INFORMATION; ENCODED MEMBERSHIP CARDS; DOWNLOADABLE COMPUTER SOFTWARE FOR REMOTE
MONITORING AND ANALYSIS; TRAINING SOFTWARE; SPORTS TRAINING SIMULATORS; SIMULATION SOFTWARE
[TRAINING]; TRAINING MANUALS IN ELECTRONIC FORMAT; HEALTH MONITORING SOFTWARE; PERSONAL
COMPUTERS INCORPORATING DIETARY AID COMPUTER SOFTWARE; BUSINESS SOFTWARE; BUSINESS
MANAGEMENT SOFTWARE; BUSINESS APPLICATION SOFTWARE; BUSINESS PERFORMANCE MANAGEMENT [BPM]
SOFTWARE; SOFTWARE FOR THE PROCESSING OF BUSINESS TRANSACTIONS; SOFTWARE FOR THE ANALYSIS OF
BUSINESS DATA; HEADWEAR FOR SPORTING ACTIVITIES FOR PROTECTION AGAINST INJURY; ABDOMEN
PROTECTORS FOR PROTECTION AGAINST INJURY [OTHER THAN PARTS OF SPORTS SUITS OR ADAPTED FOR USE IN
SPECIFIC SPORTING ACTIVITIES]; SPORT WHISTLES; SPORTS EYEWEAR; SPORTS HELMETS; MOUTH GUARDS FOR
SPORTS; HEAD GUARDS FOR SPORTS; PLATFORM SOFTWARE; DOWNLOADABLE ELECTRONIC NEWSLETTERS;
DOWNLOADABLE PRINTABLE PLANNERS AND ORGANIZERS; MOBILE APPS; MOBILE SOFTWARE; EDUCATIONAL
MOBILE APPLICATIONS; DOWNLOADABLE MOBILE APPLICATIONS; LEATHER CASES FOR MOBILE PHONES;
HOLDERS ADAPTED FOR MOBILE PHONES; CASES ADAPTED FOR MOBILE PHONES; PROTECTIVE CASES FOR
MOBILE PHONES; DOWNLOADABLE GRAPHICS FOR MOBILE PHONES; HEADSETS FOR MOBILE TELEPHONES;
SOFTWARE AND APPLICATIONS FOR MOBILE DEVICES; DOWNLOADABLE MOBILE APPLICATIONS FOR THE
TRANSMISSION OF INFORMATION; NETWORKING SOFTWARE; NETWORK MANAGEMENT SOFTWARE;
COMMUNICATION AND NETWORKING SOFTWARE; COMPUTER SOFTWARE PLATFORMS FOR SOCIAL NETWORKING;
APPLICATION SOFTWARE FOR SOCIAL NETWORKING SERVICES VIA INTERNET; SOFTWARE IN THE FIELDS OF
HEALTH AND FITNESS; DOWNLOADABLE MOBILE APPLICATIONS IN THE FIELDS OF HEALTH AND FITNESS;
NETWORKING SOFTWARE IN THE FIELDS OF HEALTH AND FITNESS; SOFTWARE FOR SPORTS CLUBS, MEMBER
GROUP AND SOCIETIES; DOWNLOADABLE MOBILE APPLICATIONS FOR SPORTS CLUBS, MEMBER GROUP AND
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SOCIETIES; NETWORKING SOFTWARE FOR SPORTS CLUBS, MEMBER GROUP AND SOCIETIES; PARTS AND FITTINGS
FOR THE AFORESAID GOODS.

Cl.41;EDUCATION; PROVIDING OF TRAINING; ENTERTAINMENT; SPORTING AND CULTURAL ACTIVITIES; HEALTH
EDUCATION; ENTERTAINMENT SERVICES IN THE NATURE OF ARRANGING SOCIAL ENTERTAINMENT EVENTS;
PROVIDING INFORMATION ON ENTERTAINMENT THROUGH COMPUTER NETWORKS; PROVIDING ELECTRONIC
PUBLICATIONS FROM A GLOBAL COMPUTER NETWORK OR THE INTERNET, NOT DOWNLOADABLE; BUSINESS
TRAINING; COACHING [TRAINING]; TRAINING CONSULTANCY; TRAINING COURSES; LIFE COACHING (TRAINING);
ORGANISATION OF TRAINING; PERSONAL COACHING [TRAINING]; TEACHING AND TRAINING IN SPORTS; SPORTING
SERVICES; HEALTH AND FITNESS CLUB SERVICES; GYM ACTIVITY CLASSES; PROVIDING OBSTACLE COURSE
TRAINING GYM FACILITIES; PROVIDING HEALTH CLUB AND GYMNASIUM SERVICES; GYMNASIUM SERVICES
RELATING TO WEIGHT TRAINING; PROVISION OF GYMNASIUM FACILITIES; GYMNASIUM SERVICES RELATING TO
BODY BUILDING; EDUCATIONAL MATERIALS OR APPARATUS (RENTAL OF -); RENTAL OF SOUND AND VIDEO
RECORDING APPARATUS; RENTAL OF SPORTS EQUIPMENT; RENTAL OF SPORTS EQUIPMENT AND FACILITIES;
RENTAL SERVICES RELATING TO EQUIPMENT AND FACILITIES FOR EDUCATION, ENTERTAINMENT, SPORTS AND
CULTURE; SPORT CAMPS; SPORTS TUITION; SPORTS TRAINING; SPORTS REFEREEING; SPORTS COACHING;
SPORTS EDUCATION SERVICES; SPORTS INSTRUCTION SERVICES; SPORTS AND FITNESS; ORGANISING OF SPORTS
AND SPORTS EVENTS; PROVIDING SPORTS NEWS; SPORTS INFORMATION SERVICES; TRAINING OF SPORTS
TEACHERS; OPERATION OF SPORTS CAMPS; PROVIDING SPORTS TRAINING FACILITIES; TOURNAMENTS (STAGING
OF SPORTS -); RENTAL OF SPORTS GROUNDS; BOOKING OF SPORTS FACILITIES; SPORTING AND RECREATIONAL
ACTIVITIES; ENTERTAINMENT SERVICES RELATING TO SPORT; INFORMATION RELATING TO SPORTS EDUCATION;
SPORTS TUITION, COACHING AND INSTRUCTION; HIRE OF EQUIPMENT FOR SPORTS; CONDUCTING OF LIVE SPORTS
EVENTS; ORGANISATION OF E-SPORTS COMPETITIONS; EDUCATION SERVICES RELATING TO SPORTS; PROVISION
OF NEWS RELATING TO SPORT; TICKET PROCUREMENT SERVICES FOR SPORTING EVENTS; TICKET RESERVATION
AND BOOKING SERVICES FOR SPORTING EVENTS; PROVIDING ONLINE NEWSLETTERS IN THE FIELDS OF SPORTS
ENTERTAINMENT; ARRANGING AND CONDUCTING OF SPORTS EVENTS FOR CHARITABLE PURPOSES;
ORGANISATION OF EVENTS FOR CULTURAL, ENTERTAINMENT AND SPORTING PURPOSES; ADVISORY SERVICES
RELATING TO THE ORGANISATION OF SPORTING EVENTS; BOOKING OF SPORTS PERSONALITIES FOR EVENTS
(SERVICES OF A PROMOTER); PHYSICAL HEALTH EDUCATION; HEALTH AND WELLNESS TRAINING; HEALTH AND
FITNESS TRAINING; PROVIDING OF TRAINING IN THE FIELD OF HEALTH CARE AND NUTRITION; INSTRUCTION IN DIET
[NOT MEDICAL]; DIETARY EDUCATION SERVICES; PUBLICATION OF DOCUMENTS IN THE FIELD OF TRAINING, HEALTH
AND FITNESS; TRAINING IN YOGA; TRAINING IN SPORTS; INSTRUCTION IN WEIGHT TRAINING; PERSONAL FITNESS
TRAINING SERVICES; ORGANISATION OF YOUTH TRAINING SCHEMES; ADVISORY SERVICES RELATING TO TRAINING;
TRAINING SERVICES RELATING TO FITNESS; PHYSICAL FITNESS INSTRUCTION; CONDUCTING FITNESS CLASSES;
FITNESS CLUB SERVICES; PHYSICAL FITNESS CONSULTATION; PHYSICAL FITNESS CENTRES; EXERCISE [FITNESS]
ADVISORY SERVICES; PERSONAL TRAINER SERVICES [FITNESS TRAINING]; PROVIDING FITNESS AND EXERCISE
FACILITIES; INSTRUCTION COURSES RELATING TO PHYSICAL FITNESS; CONDUCTING PHYSICAL FITNESS
CONDITIONING CLASSES; EDUCATIONAL SERVICES RELATING TO PHYSICAL FITNESS; CONDUCTING TRAINING
SESSIONS ON PHYSICAL FITNESS ONLINE; PROVISION OF INFORMATION ON FITNESS TRAINING VIA AN ONLINE
PORTAL; INFORMATION, ADVISORY AND CONSULTANCY SERVICES RELATING TO THE AFORESAID.
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Class 99

Colours that Care
4484741

03/04/2020

KANSAI NEROLAC PAINTS LIMITED
Nerolac House, Ganapatrao Kadam Marg, Lower Parel, Mumbai 400 013
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
MUMBAI
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; inks for
printing, marking and engraving; raw natural resins; metals in foil and powder form for use in painting, decorating,
printing and art.

Cl.35;Advertising; business management; business administration; office functions.
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4484742

Class 99

03/04/2020

KANSAI NEROLAC PAINTS LIMITED
Nerolac House, Ganapatrao Kadam Marg, Lower Parel, Mumbai 400 013
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
MUMBAI
Cl.2;Paints, varnishes, lacquers; preservatives against rust and against deterioration of wood; colorants, dyes; inks for
printing, marking and engraving; raw natural resins; metals in foil and powder form for use in painting, decorating,
printing and art.

Cl.35;Advertising; business management; business administration; office functions.
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4486158

Class 99

09/04/2020

KPM ENGINEERING SOLUTIONS PRIVATE LIMITED
C/o Ms. Ajanta Sharma, Kalika Colony, Nr. Sita Ram Chauraha, Lohariyasaal Talla, Haldwani, Nainital, Uttarakhand-263139.
Private Limited Company with Startup status

Address for service in India/Agents address:
JYOTI CHAUHAN
B-27, SECTOR-22, NOIDA-201 301.
Used Since :01/09/2019

DELHI
Cl.9;TESTING AND MEASUREMENT EQUIPMENT; CALIBRATION DEVICES; MEASURING INSTRUMENTS; POWER
METERS, ELECTRICAL TESTING AND MONITORING EQUIPMENTS

Cl.11;Apparatus for lighting, heating, steam generating, drying, ventilating, water supply and sanitary purposes,
disinfectant apparatus , Epidemic Prevention equipments, Fever Detection Thermal Imagers, Disinfectant Chambers,
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Class 99

Priority claimed from 25/10/2019; Application No. : 88669705 ;United States of America

4488236

16/04/2020

ACT, INC.
500 ACT Drive, Iowa City, Iowa 52243, United States of America
Iowa Corportion

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
To be associated with:
3339206

DELHI
Cl.9;Downloadable computer software and applications for use in administering, proctoring, taking and scoring
standardized tests for schools and colleges; downloadable cloud-computing software for use in administering,
proctoring, taking and scoring standardized tests for schools and colleges.

Cl.42;Providing temporary use of non-downloadable cloud-based software and applications for use in administering,
proctoring, taking and scoring standardized tests for schools and colleges.

9051

Trade Marks Journal No: 1963 , 31/08/2020

4488779

Class 99

18/04/2020

DEEPAK BRIJ GUPTA
GUPTA HOUSE B-WING RH-3 PLOT 109 CITI CORNER I SECTOR 29 VASHI NAVI MUMBAI MH400703 INIDA
BUSINESSMAN
INDIVIDUAL

Proposed to be Used
MUMBAI
Cl.30;Coffee, tea, cocoa and artificial coffee; Rice, pasta and noodles, snack foods; Tapioca and sago; Flour and
preparations made from cereals; Bread, pastries and confectionery; Chocolate; Ice cream, sorbets and other edible ices;
Sugar, Jaggery,treacle; Yeast, baking-powder; Salt, seasonings, spices, preserved herbs; Vinegar, sauces and other
condiments; Ice [frozen water]

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; Raw and unprocessed
grains and seeds; Fresh fruits and vegetables, fresh herbs; Natural plants and flowers; Bulbs, seedlings and seeds for
planting; Live animals; Foodstuffs and beverages for animals; Malt

9052

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

RIVLET
4489604

21/04/2020

KOHLER CO.
444 Highland Drive, Kohler, Wisconsin, United States of America.
a corporation organized and existing under the laws of the State of Wisconsin

Address for service in India/Attorney address:
SUBRAMANIAM & ASSOCIATES
7th Floor, M3M Cosmopolitan Sector 66, Golf Course Extension Road Gurugram – 122001 National Capital Region India

Proposed to be Used
DELHI
Cl.11;Sinks; foot baths; in Class 11.
Cl.20;Vanity unit with built in foot washer; cabinets; in Class 20

9053

Trade Marks Journal No: 1963 , 31/08/2020

4489753

Class 99

21/04/2020

ADITYA INFOTECH LIMITED
F-28, Okhla Industrial Area Phase-1, NEW DELHI - 110020
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
Used Since :11/04/2020

DELHI
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing,
measuring, signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; apparatus and
instruments for conducting, switching, transforming, accumulating, regulating or controlling the distribution or use of
electricity; apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data;
recorded and downloadable media, computer software, blank digital or analogue recording and storage media;
mechanisms for coin-operated apparatus; cash registers, calculating devices; computers and computer peripheral
devices; diving suits, divers' masks, ear plugs for divers, nose clips for divers and swimmers, gloves for divers, breathing
apparatus for underwater swimming; fire-extinguishing apparatus, Protective masks, Dust masks, Respiratory mask
filters, Masks for protection against dust, Anti-pollution masks for respiratory protection, Protective breathing masks,
other than for artificial respiration; Laboratory thermometers; Household Thermometers; Digital Thermometers; Infrared
Thermometers; Thermal Network Camera; Thermal Handheld Camera; Ceiling Mount Bracket; Tripod; Wall Mount Bracket;
Disposable Personal Protective Equipment; Gloves; Goggles.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopedic
articles; suture materials; therapeutic and assistive devices adapted for persons with disabilities; massage apparatus;
apparatus, devices and articles for nursing infants; Surgical masks, Medical masks, Facial masks for sanitary purposes,
Protective face masks for medical use, Sanitary masks for germ isolation purposes, Sanitary masks for virus isolation
purposes, Sanitary masks for fungus isolation purposes, Sanitary masks for medical use, Sanitary masks for dust
isolation for medical purposes; Clinical Thermometers; Fever thermometers; Infrared Thermometers for medical
purposes; Thermometers for medical use; Medical Ventilators; Respiration Monitors; Nebulizers for respiratory therapy;
Respiratory masks for medical purposes; Inhalers for administering aerosol medications to a patient's respiratory system;
Apparatus for artificial respiration; Thermal Network Camera; Thermal Handheld Camera; Ceiling Mount Bracket; Tripod;
Wall Mount Bracket; Disposable Personal Protective Equipment; Gloves; Goggles; Portable Sterilization Kits, all of the
foregoing for use in relation to medical purposes.

9054

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

SHELL FLEET PLUS
4492772

28/04/2020

SHELL BRANDS INTERNATIONAL AG
Baarermatte, 6340 Baar, Switzerland
A company incorporated in Switzerland

Address for service in India/Attorney address:
RNA, IP ATTORNEYS
401-402, 4TH FLOOR, SUNCITY SUCCESS TOWER, SEC-65, GOLF COURSE EXTENSION ROAD, GURGAON-122005
NATIONAL CAPITAL REGION (HARYANA)

Proposed to be Used
DELHI
Cl.9;Software
Cl.36;Credit card payment processing

9055

Trade Marks Journal No: 1963 , 31/08/2020

4498046

Class 99

08/05/2020

NIDARA-CHILDREN PRIVATE LIMITED
Kingston 1A, 29/17 MGR Road, Kalakshetra Colony, Besant Nagar, Chennai 600090, Tamil Nadu
A COMPANY INCORPORTED UNDER THE INDIAN COMPANIES ACT, 1956

Address for service in India/Attorney address:
R PARTHASARTHY
B 6/10, Safdarjung Enclave, New Delhi - 110029
Used Since :21/04/2020

CHENNAI
Cl.16;Stationary.
Cl.25;Clothing, footwear, headgear.
Cl.28;Games, toys, sports equipment.
Cl.41;Education, amusement center services, entertainment.

9056

Trade Marks Journal No: 1963 , 31/08/2020

4498168

Class 99

09/05/2020

PUNEET MEHTA
H.no. 34A, Navyug Adarsh Apartment, near K R Mangalam School, Vikas Puri, Delhi- 110018
Individual

Address for service in India/Attorney address:
DRISHTI JHA
91, SPRING BOARD BUSINESS HUB BUILDING NO.-E3, RANI JHANSI ROAD, JHANDEWALAN EXTENSION, NEW DELHI110055, INDIA

Proposed to be Used
DELHI
Cl.14;imitation jewellery, precious metals, gems, stones.
Cl.41;Holistic and alternate healing, holistic wellness, health clubs and training centres and other related services
Cl.44;Physical therapy, physiotherapy and psychological therapy and consultancy, other related services

9057

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

ZBV
4508081

22/05/2020

AMERICAN SCIENCE AND ENGINEERING, INC.
829 Middlesex Turnpike, Billerica, Massachusetts 01821, U.S.A.
A Massachusetts corporation.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.
Used Since :16/10/2007

DELHI
Cl.9;Security inspection apparatus for detecting or characterizing materials or persons through the use of x-ray
technology, not used for medical purposes.

Cl.42;Technical support services, namely, troubleshooting in the nature of diagnosing problems in security inspection
apparatus for detecting or characterizing materials and persons through the use of x-ray technology; providing technical
consulting services regarding the functionality and technology of inspection apparatus for detecting or characterizing
materials and persons through the use of x-ray technology.

9058

Trade Marks Journal No: 1963 , 31/08/2020

4533213

Class 99

16/06/2020

NR DRINKS ASSIST PRIVATE LIMITED
W 15A/19, Sainik Farms, New Delhi- 110062
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.32;Beers, mineral and aerated waters, and other non-alcoholic drinks; fruit drinks and fruit juices; syrups and other
preparations for making beverages.

Cl.35;On-line retail store services featuring cocktail and mocktail bar tools and glassware and providing alcoholic and
non-alcoholic ingredients for preparing mocktails and cocktails.

9059

Trade Marks Journal No: 1963 , 31/08/2020

4545075

Class 99

26/06/2020

FIREFOX BIKES PVT. LTD.
2A-1001, 10th Floor, Two Horizon Centre, Sector-43 DLF Phase-V, Gurugram, Haryana-122002, India
A company registered under the provisions of the Companies Act, 1956

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part II, New Delhi 110049, India
Used Since :31/12/2005

DELHI
Cl.9;Computers used in measuring time; speed, distance and cadence (speed of pedding) in relation to bicycle riding,
bicycle helmets, bicycle flashing safety lights, global positioning system units and other safety equipments for cycling.

Cl.12;Bicycles, bicycle bell, bicycle frame, bicycle handle bar, bicycle pedal, bicycle pump, bicycle rim, bicycle saddle,
bicycle saddle cover, bicycle spoke, bicycle stand, bicycle wheel, direction signal for bicycles, bicycle brake, cycle chain,
handle bar grips, baby carriers, training wheels for small children bikes, brakes shoes, fenders & mudguards.

Cl.25;Clothing, footwear, headgear for cycling.
Cl.28;Exercisers or equipments for exercise, sporting goods.
Cl.35;Retail stores/ services, import, export of bicycles, advertising; business management; business administration;
office functions in relation to retail services of bicycles.

9060

Trade Marks Journal No: 1963 , 31/08/2020

4551048

Class 99

30/06/2020

DELTA COOLING TOWERS PRIVATE LIMITED
1st Floor Bhagwati Sadan Plot No-8 Community Center BH Block (E) Shalimar Bagh Delhi North West DL 110088 IN
Industrial Equipments
PRIVATE LIMITED COMPANY

Proposed to be Used
DELHI
Cl.6;Common metals and their alloys; metal building materials; transportable buildings of metal; materials of metal for
railway tracks; non-electric cables and wires of common metal; ironmongery, small items of metal hardware; pipes and
tubes of metal; safes; goods of common metal not included in other classes; ores.

Cl.7;Machines and machine tools; motors and engines- except for land vehicles; machine coupling and transmission
components- except for land vehicles; agricultural implements other than hand-operated; incubators for eggs.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying ventilating, water supply and
sanitary purposes.

9061

Trade Marks Journal No: 1963 , 31/08/2020

4556556

Class 99

04/07/2020

KULBIR SINGH KOHLI
C-1/4, MODEL TOWN-3, NORTH WEST DELHI-110009
MAHIMA WORLDWIDE
partner

Proposed to be Used
DELHI
Cl.30;Ready to eat Food, Honey, Spices, Drinks, Rice
Cl.31;Grains, Agriculture Products, Fruits, Seeds

9062

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Airstage Edge Controller
4560937

08/07/2020

FUJITSU GENERAL LIMITED
3-3-17, Suenaga, Takatsu-ku, Kawasaki 213-8502, Japan
a corporation organized and existing under the laws of Japan

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
To be associated with:
1979943

DELHI
Cl.9;Air analysis apparatus; Remote controls for air-conditioning apparatus; measuring and control devices for airconditioning technology; control panels [electricity]; Electric control devices for heating management; remote control
receivers; remote control apparatus and instruments

Cl.11;Hot water heating installations; hot air apparatus; heating boilers; air purifying apparatus and machines;
ionization apparatus for the treatment of air or water; air deodorising apparatus; air-conditioning installations; airconditioning apparatus; filters for air conditioning ; air cooling apparatus; heating apparatus for solid, liquid or gaseous
fuels; air driers; underfloor heating apparatus and installations; deodorising apparatus, not for personal use; heating
apparatus; heating installations; heating apparatus, electric; heat exchangers, other than parts of machines; refrigerating
appliances and installations; refrigerating apparatus and machines

9063

Trade Marks Journal No: 1963 , 31/08/2020

4563221

Class 99

09/07/2020

SOCIETY OF MOTION PICTURE AND TELEVISION ENGINEERS
White Plains Plaza, 445 Hamilton Avenue, Suite 601, White Plains, NY 10601-1827, U.S.A.
A DC non-profit corporation

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
To be associated with:
2782536, 2782545, 2836406

DELHI
Cl.9;Downloadable journals, conference papers and standards documents in the field of motion imaging particularly as
concerns its technical aspects; downloadable software in the field of motion imaging particularly as concerns its
technical aspects; downloadable webcasts in the field of motion imaging particularly as concerns its technical aspects.

Cl.16;Journals in the field of motion imaging particularly as concerns its technical aspects.
Cl.35;Association services, namely, promoting the interests of those in the field of motion imaging particularly as
concerns its technical aspects; association services, namely, organizing sections of an organization in the field of motion
imaging particularly as concerns its technical aspects, and promoting the interests of members thereof; promoting public
awareness of the need for motion imaging particularly as concerns its technical aspects; promoting public awareness of
the field of motion imaging particularly as concerns its technical aspects; promoting public awareness of the need for
standards in the field of motion imaging particularly as concerns its technical aspects; promoting public awareness of
standards in the field of motion imaging particularly as concerns its technical aspects; arranging and conducting
business conferences and exhibitions in the field of motion imaging particularly as concerns its technical aspects;
business networking services in the field of motion imaging particularly as concerns its technical aspects; online retail
store services in the field of motion imaging particularly as concerns its technical aspects; and providing business news
and information in the field of motion imaging particularly as concerns its technical aspects.

Cl.41;Arranging and conducting educational conferences, meetings and exhibitions in the field of motion imaging
particularly as concerns its technical aspects; educational services, namely, providing seminars and continuing
professional education seminars in the field of motion imaging particularly as concerns its technical aspects, and
distributing course materials in connection therewith; providing online training in the field of motion imaging particularly
as concerns its technical aspects; providing live educational webcasts in the field of motion imaging particularly as
concerns its technical aspects; providing online non-downloadable journals, conference papers and standards
documents in the field of motion imaging particularly as concerns its technical aspects; and providing educational news
and information in the field of motion imaging particularly as concerns its technical aspects.

Cl.42;Development of standards for the motion imaging industry particularly as concerns its technical aspects.

9064

Trade Marks Journal No: 1963 , 31/08/2020

4563303

Class 99

09/07/2020

HINDUSTAN UNILEVER LIMITED
Unilever House, B. D. Sawant Marg, Chakala, Andheri (East),Mumbai, Maharashtra - 400099, India
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
To be associated with:
1486106, 1486108, 3912308

MUMBAI
Cl.3;Detergents; preparations and substances, all for laundry use; fabric conditioning preparations, fabric softeners;
bleaching preparations; stain removing preparations; soaps; soaps for brightening textiles; preparations for washing
clothing and textiles by hand; laundry starch; cleaning, polishing, scouring and abrasive preparations.

Cl.5;Disinfectant, antiseptic and antibacterial preparations, including liquids and sprays; germicides; fungicides; wipes
impregnated with disinfectant or antibacterial preparations; sanitising wipes; wipes impregnated with antiseptic
preparations; laundry sanitisers; surface sanitisers; preparations for freshening, purifying, deodorising or sanitising the
air; antibacterial soaps and skin cleansers; skin sanitising preparations.

9065

Trade Marks Journal No: 1963 , 31/08/2020

4564941

Class 99

10/07/2020

CONPROFE TECHNOLOGY GROUP CO., LTD.
1/F and 2/F, Menji Bldg (Block C), Pinyao Electronics Industrial Park, No. 8, 2nd Nanyun Rd, Science City, Hi-tech Industrial
Development Zone, Guangzhou, 510663, Guangdong, China
A company organized and existing under the law of Republic of China

Address for service in India/Attorney address:
ARKHON IP
3B/2, VISAVA HEIGHTS, VISAVA PARK, DP ROAD, AUNDH, PUNE- 411007, MAHARASHTRA, INDIA

Proposed to be Used
To be associated with:
4321937

MUMBAI
Cl.7;Ultrasonic welding machines; Ultrasonic welding heads; Clamping tools for holding piece parts during machining;
Ultrasonic washing machines; Ultrasonic cleaning instruments for industrial use; Mobile vehicle lifting apparatus;
Lubrication machines; Power-operated lubricant dispensers for machines; Atomizers [machines]; Milling cutters [machine
tool]; Rotary tables for machine tools; Robotic mechanisms for lifting; Spindles for machine tools; Cutting, drilling,
abrading, sharpening and surface treatment machines and apparatus; Jigs for holding a component during machining;
Tool holders for machines; Machines for handling materials; Uninterruptible power supply generating machines; Drill
cooling apparatus [parts of machines]; Laser welding machines.

Cl.9;Industrial automation controls; Robotic Process Automation [RPA] software; Industrial automation software;
Factory automation software; Electronic control systems for machines; Wireless remote controls for portable electronic
devices and computers; Wireless controllers to remotely monitor and control the function and status of other electrical,
electronic, and mechanical devices or systems; Automated teller machines; Interactive touch screen terminals;
Programmable logic controllers; Breathing masks; Electric power supply units; Regulated power supply apparatus;
Printed circuit boards; Navigational instruments; Monitoring instruments; Visual monitoring apparatus; Health monitoring
software; Measurement apparatus; Readers [data processing equipment].

9066

Trade Marks Journal No: 1963 , 31/08/2020

4567398

Class 99

13/07/2020

Northern Innovations Holding Corp.
381 North Service Road West, Oakville, Ontario, L6M 0H4, Canada
a company organized and existing under the laws of Canada.

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
To be associated with:
3879137

DELHI
Cl.5;Dietary supplements; liquid nutritional and dietary supplements, namely, ready to drink sports supplements;
dietary and nutritional supplements, namely, protein supplements formed and packaged as bars; dietary supplements,
namely, protein powders; nutritional supplement meal replacement bars; powders, and shakes for boosting energy;
powdered nutritional supplement drink mixes containing protein; Dietary food supplements

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies,
jams, compotes; eggs; milk, cheese, butter, yogurt and other milk products; oils and fats for food

Cl.32;Non-alcoholic beverages, namely, sports drinks

9067

Trade Marks Journal No: 1963 , 31/08/2020

4567400

Class 99

13/07/2020

Northern Innovations Holding Corp.
381 North Service Road West, Oakville, Ontario, L6M 0H4, Canada
a company organized and existing under the laws of Canada.

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
To be associated with:
4567399

DELHI
Cl.5;Dietary supplements; liquid nutritional and dietary supplements, namely, ready to drink sports supplements;
dietary and nutritional supplements, namely, protein supplements formed and packaged as bars; dietary supplements,
namely, protein powders; nutritional supplement meal replacement bars; powders, and shakes for boosting energy;
powdered nutritional supplement drink mixes containing protein; Dietary food supplements

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies,
jams, compotes; eggs; milk, cheese, butter, yogurt and other milk products; oils and fats for food

Cl.32;Non-alcoholic beverages, namely, sports drinks

9068

Trade Marks Journal No: 1963 , 31/08/2020

4567402

Class 99

13/07/2020

Northern Innovations Holding Corp.
381 North Service Road West, Oakville, Ontario, L6M 0H4, Canada
a company organized and existing under the laws of Canada

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201301, Uttar Pradesh, India

Proposed to be Used
DELHI
Cl.5;Dietary supplements; liquid nutritional and dietary supplements, namely, ready to drink sports supplements;
dietary and nutritional supplements, namely, protein supplements formed and packaged as bars; dietary supplements,
namely, protein powders; nutritional supplement meal replacement bars; powders, and shakes for boosting energy;
powdered nutritional supplement drink mixes containing protein; Dietary food supplements

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies,
jams, compotes; eggs; milk, cheese, butter, yogurt and other milk products; oils and fats for food

Cl.32;Non-alcoholic beverages, namely, sports drinks

9069

Trade Marks Journal No: 1963 , 31/08/2020

4567438

Class 99

13/07/2020

KALPESHBHAI GOVINDBHAI CHAUHAN
13, NANA VARACHHA CO. OPERATIVE SOC., Nr. PANCHVATI APARTMENT, NANA VARACHHA, SURAT – 395006
Single Firm

Address for service in India/Attorney address:
POOJA PHATERPEKAR
105 B Palvi Bldg, Green Field Society, Sector 16A, Plot No 8 Vashi 400703

Proposed to be Used
AHMEDABAD
Cl.25;Clothing, footwear, headwear included in class 25
Cl.35;Advertising; business management, organization and administration; office functions; provision of an online
marketplace for buyers and sellers of goods and services of clothing; sarees; kurtis; footwear; headgear included in class
35

9070

Trade Marks Journal No: 1963 , 31/08/2020

4567516

Class 99

13/07/2020

SAVENCIA S.A.
42 RUE RIEUSSEC, 78220 VIROFLAY, FRANCE
a French Société Anonyme

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
DELHI
Cl.20;Packaging containers of plastic; Boxes made of plastics materials for packaging; Plastic boxes for packing;
Packing containers of plastic material

Cl.21;Food storage containers, Household containers for foods
Cl.29;Culinary preparations based on fish, snackfood (fruit-based-), cod's liver, herrings, mussels (not live),
charcuterie, fat-containing mixtures for bread slices, mousse (vegetable-), mousse (fish-), mousse (meat-), mousse
(cheese-), Milk, dairy products, cheese, milk beverages (milk predominating), fish (not live), fruits (crystallized-), pulp
(fruit-), chips (fruit-), frosted fruits, fruits, tinned (canned), fruit salads, vegetables, tinned (canned), fruit and vegetablesbased snack food, salads (vegetable-), fish (food products made from -), fish, tinned (caned), dried fish, meat, meat chest,
dried meat, meat soft, meat, tinned (canned), milk products, caviar, fish sprawn (processed-), fish meal for human
consumption

Cl.30;Cocoa, sweetmeat (candy), confectionery, bread, cookies, pastry, preparations made from cereals, cereal-based
snack food, soya flour, farinaceous foods, ice cream, cocoa products, chocolate, beverages (chocolate based -),
chocolate sauce, flour-milling products

9071

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

EKDUM! Biryani, Kebabs & More
4568127

13/07/2020

JUBILANT FOODWORKS LIMITED
Registered office at Plot no. 1A, Sector – 16A, Noida – 201301, Uttar Pradesh AND Corporate Office at Logix Techno Park, Tower D,
5th Floor, Sector 127, Noida 201304, Uttar Pradesh
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
To be associated with:
4477977

DELHI
Cl.29;Meat, fish, poultry and game; Meat extracts; Preserved, frozen, dried and cooked fruits and vegetables; Jellies,
jams, compotes; Eggs; Milk, cheese, butter, yoghurt and other milk products; Oils and fats for food.

Cl.30;Coffee, tea, cocoa and artificial coffee; Rice, pasta and noodles; Tapioca and sago; Flour and preparations made
from cereals; Bread, pastries and confectionery; Chocolate; Ice cream, sorbets and other edible ices; Sugar, honey,
treacle; Yeast, baking-powder; Salt, seasonings, spices, preserved herbs; Vinegar, sauces and other condiments; Ice
[frozen water].

Cl.39;Pizza and food packaging, storage and food transportation services; Transport; packaging and storage of goods;
travel arrangement.
Cl.43;Services for providing food and drink; Temporary accommodation.

9072
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4569187

Class 99

14/07/2020

JOHNSON & JOHNSON
ONE JOHNSON & JOHNSON PLAZA, NEW BRUNSWICK, NEW JERSEY USA 08933
A corporation organized and existing under the laws of the States of New Jersey

Address for service in India/Attorney address:
LALL & SETHI
D-17, South Extension Part II, New Delhi 110049, India

Proposed to be Used
DELHI
Cl.3;Non medicated facial care and body care preparations namely, make up remover, wipes, masks, exfoliators, body
cleansers, lotions cleansers.

Cl.5;Medicated facial care preparations namely, make up remover, wipes, masks, exfoliators, body cleansers, lotions
cleansers.

9073
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Class 99

Priority claimed from 15/01/2020; Application No. : 018 180 664 ;European Union

4569653

14/07/2020

STRAUSS LIZENZ GMBH
Frankfurter Straße 98-108, 63599 Biebergemünd, Germany
A company organised and existing under the laws of Germany.

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.9;Safety, security, protection and signalling devices; Protective work clothing [for protection against accident or
injury]; Shoes (Protective -); Safety gloves for protection against accident or injury; Clothing for protection against fire;
Reflective apparel and clothing for the prevention of accidents; Reflective articles for wear, for the prevention of
accidents; Head protection; Dustproof glasses; Spectacles [optics]; Sunglasses; Spectacle cases; Breathing masks;
Knee-pads for workers; Protection devices for personal use against accidents; Measuring, detecting and monitoring
instruments, indicators and controllers; Cases adapted for mobile phones.

Cl.25;Clothing; Headgear; Footwear; Work clothes; Work shoes; Waterproof trousers; Rain hats; Mackintoshes;
Children's wear; Tee-shirts; Sweat shirts; Hooded pullovers; Sweaters; Shirts; Trousers; Coveralls; Shorts; Jackets
[clothing]; Waistcoats; Coats; Combinations [clothing]; Gowns; Skirts; Swimming costumes; Underwear; Kerchiefs
[clothing]; Bandanas [neckerchiefs]; Neck scarves [mufflers]; Neckties; Overalls; Waist belts; Suspenders; Gloves
[clothing]; Caps [headwear]; Insoles [for shoes and boots]; Socks and stockings; Footwear soles; Rubbers [footwear].

9074

Trade Marks Journal No: 1963 , 31/08/2020

4569705

Class 99

14/07/2020

THAJUDHEEN RAZLAN
18, Siva Nagar, TVS Nagar, Edayarpalayam, Coimbatore North, Coimbatore - 641025
Car Detailing Services
Proprietorship

Proposed to be Used
To be associated with:
4568091

CHENNAI
Cl.3;Cleaning Solution
Cl.37;Cleaning, maintenance services of immovable properties and automobiles

9075

Trade Marks Journal No: 1963 , 31/08/2020

4570619

Class 99

15/07/2020

VYAS BHARDWAJ
3 Oak Drive, DLF Farms Chattarpur, New Delhi -110074
An Indian National

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
DELHI
Cl.6;Steel Fibre ( for reinforcement in buildings ) and Steel Powder ( Metal in powder form ).
Cl.21;steel wool, metal abrasive

9076
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Class 99

Priority claimed from 30/06/2020; Application No. : 90029254 ;United States of America

4570672

15/07/2020

ZIPRECRUITER, INC.
604 Arizona Ave., Santa Monica, California 90401, United States of America
A Delaware Corporation, USA

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
DELHI
Cl.35;Advertising and marketing services, namely, providing premium placement advertising on an online searchable
database featuring employment opportunities and content about employment; providing premium placement advertising
on an online searchable database relating to job vacancies, the location of such vacancies, and the identity of employers
and recruiters searching for candidates; providing premium placement advertising on an online searchable database of
resumes of prospective employees; providing premium placement advertising on an interactive web site with information
about job seeking; and providing premium placement advertising in job alert emails

Cl.42;Software as a service (SAAS) services, namely, hosting software for use by others for use in online personnel
recruiting, posting employment opportunities online, for posting and viewing resumes, for subscribing to job alerts via
email and text, for screening job applicants by viewing and/or downloading resumes in a resume database, for searching
for job opportunities, for screening and interviewing job applicants online, for applying to jobs and for storing resumes
online; Providing temporary use of non-downloadable cloud-based software for use in online personnel recruiting,
posting employment opportunities online, for posting and viewing resumes, for subscribing to job alerts via email and
text, for screening job applicants by viewing and/or downloading resumes in a resume database, for searching for job
opportunities, for screening and interviewing job applicants online, for applying to jobs and for storing resumes online;
Design, creation, hosting and maintenance of websites for others; Computer software technical support services, namely,
troubleshooting of computer software problems
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4570895

Class 99

15/07/2020

FLIPKART INDIA PRIVATE LIMITED
Buildings Alyssa, Begonia & Clover, Embassy Tech Village, Outer Ring Road, Devarabeesanahalli Village, Bengaluru- 560 013,
Karnataka
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
CHENNAI
Cl.4;Industrial oils and greases, wax; Lubricants; Dust absorbing, wetting and binding compositions; Fuels and
illuminants; Candles and wicks for lighting.

Cl.5;Pharmaceuticals, medical and veterinary preparations; Sanitary preparations for medical purposes; Dietetic food
and substances adapted for medical or veterinary use, food for babies; Dietary supplements for human beings and
animals; Plasters, materials for dressings; Material for stopping teeth, dental wax; Disinfectants; Preparations for
destroying vermin; Fungicides, herbicides.
Cl.7;Machines, machine tools, power-operated tools; Motors and engines, except for land vehicles; Machine coupling
and transmission components, except for land vehicles; Agricultural implements, other than hand-operated hand tools;
Incubators for eggs; Automatic vending machines.

Cl.8;Hand tools and implements, hand-operated; Cutlery; Side arms, except firearms; Razors.
Cl.9;Scientific, research, navigation, surveying, photographic, cinematographic, audiovisual, optical, weighing,
measuring, signalling, detecting, testing, inspecting, life-saving and teaching apparatus and instruments; Apparatus and
instruments for conducting, switching, transforming, accumulating, regulating or controlling the distribution or use of
electricity; Apparatus and instruments for recording, transmitting, reproducing or processing sound, images or data;
Recorded and downloadable media, computer software, blank digital or analogue recording and storage media;
Mechanisms for coin-operated apparatus; Cash registers, calculating devices; Computers and computer peripheral
devices; Diving suits, divers' masks, ear plugs for divers, nose clips for divers and swimmers, gloves for divers, breathing
apparatus for underwater swimming; Fire-extinguishing apparatus.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; Artificial limbs, eyes and teeth; Orthopedic
articles; Suture materials; Therapeutic and assistive devices adapted for the disabled; Massage apparatus; Apparatus,
devices and articles for nursing infants; Sexual activity apparatus, devices and articles.
Cl.11;Apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, ventilating, water
supply and sanitary purposes.

Cl.12;Vehicles; Apparatus for locomotion by land, air or water.
9078

Cl.14;Precious metals and their alloys; Jewellery, precious and semi-precious stones; Horological and chronometric
instruments.
Cl.15;Musical instruments; Music stands and stands for musical instruments; Conductors' batons.
Cl.16;Paper and cardboard; Printed matter; Bookbinding material; Photographs; Stationery and office requisites, except
furniture; Adhesives for stationery or household purposes; Drawing materials and materials for artists; Paintbrushes;
Instructional and teaching materials; Plastic sheets, films and bags for wrapping and packaging; Printers' type, printing
blocks.

Cl.17;Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these
materials; Plastics and resins in extruded form for use in manufacture; Packing, stopping and insulating materials;
Flexible pipes, tubes and hoses, not of metal.

Cl.18;Leather and imitations of leather; Animal skins and hides; Luggage and carrying bags; Umbrellas and parasols;
Walking sticks; Whips, harness and saddlery; Collars, leashes and clothing for animals.
Cl.20;Furniture, mirrors, picture frames; Containers, not of metal, for storage or transport; Unworked or semi-worked
bone, horn, whalebone or mother-of-pearl; Shells; Meerschaum; Yellow amber
Cl.21;Household or kitchen utensils and containers; Cookware and tableware, except forks, knives and spoons; Combs
and sponges; Brushes, except paintbrushes; Brush-making materials; Articles for cleaning purposes; Unworked or semiworked glass, except building glass; Glassware, porcelain and earthenware.

Cl.22;Ropes and string; Nets; Tents and tarpaulins; Awnings of textile or synthetic materials; Sails; Sacks for the
transport and storage of materials in bulk; Padding, cushioning and stuffing materials, except of paper, cardboard, rubber
or plastics; Raw fibrous textile materials and substitutes therefor

Cl.24;Textiles and substitutes for textiles; Household linen; Curtains of textile or plastic.
Cl.25;Clothing, footwear, headwear.
Cl.26;Lace, braid and embroidery, and haberdashery ribbons and bows; Buttons, hooks and eyes, pins and needles;
Artificial flowers; Hair decorations; False hair.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; Wall hangings, not of
textile.

Cl.28;Games, toys and playthings; Video game apparatus; Gymnastic and sporting articles; Decorations for Christmas
trees.

Cl.29;Meat, fish, poultry and game; Meat extracts; Preserved, frozen, dried and cooked fruits and vegetables; Jellies,
jams, compotes; Eggs; Milk, cheese, butter, yoghurt and other milk products; Oils and fats for food.
Cl.30;Coffee, tea, cocoa and artificial coffee; Rice, pasta and noodles; Tapioca and sago; Flour and preparations made
from cereals; Bread, pastries and confectionery; Chocolate; Ice cream, sorbets and other edible ices; Sugar, honey,
treacle; Yeast, baking-powder; Salt, seasonings, spices, preserved herbs; Vinegar, sauces and other condiments; Ice
[frozen water].

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; Raw and unprocessed
grains and seeds; Fresh fruits and vegetables, fresh herbs; Natural plants and flowers; Bulbs, seedlings and seeds for
planting; Live animals; Foodstuffs and beverages for animals; Malt.

Cl.32;Beers; Non-alcoholic beverages; Mineral and aerated waters; Fruit beverages and fruit juices; Syrups and other
non-alcoholic preparations for making beverages.
Cl.35;Retail and wholesale service, outlets and outlets services, Online retail store services featuring a wide variety of
consumer goods of others; Online promotional services; Advertising; Business management; Business administration;
Office functions.

9079

Trade Marks Journal No: 1963 , 31/08/2020

4573323

Class 99

17/07/2020

LKK HEALTH PRODUCTS GROUP LIMITED
37/F, INFINITUS PLAZA, 199 DES VOEUX ROAD CENTRAL, HONG KONG.
A Company formed under the Laws of Hong Kong of China.

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
To be associated with:
1319474

KOLKATA
Cl.3;Soap; cleansing milk for toilet purposes; toiletry preparations; shampoo; hair conditioners; hand cleaners; facial
cleanser; laundry preparations; fabric softeners for laundry use; descaling preparations for household purposes;
chemical cleaning preparations for household purposes; cleaning agents and preparations; detergent; polishing
preparations; grinding preparations; essential oils; perfumery; aromatics (essential oils); lipsticks; lip glosses; beauty
masks; hair dyes; cosmetics; make-up removing preparations; perfumes; cosmetic preparations for skin care; massage
gels other than for medical purposes; balms other than for medical purposes; sunscreen preparations; phytocosmetic
preparations; massage oils; dentifrices; breath freshening sprays; breath freshening strips; mouthwashes, not for
medical purposes; incense; shampoos for pets (non-medicated grooming preparations); air fragrancing preparations.

Cl.5;Cod liver oil; tonics (medicines); medicinal drinks; dietary fiber; vitamin supplement patches; Ginseng for
medicinal use; medicinal tea; herbal teas for medicinal purposes; medicated dentifrices; troche; aquatic herbicides;
mercurial ointments; traditional Chinese medicines; balms for medical purposes; pharmaceutical preparations for skin
care; adhesive patches impregnated with pharmaceutical preparations; medicated shampoos; medicated toiletry
preparations; medicated hair lotions; Medicated candy; dietetic foods adapted for medical purposes; dietetic beverages
adapted for medical purposes; dietetic substances adapted for medical use; mineral food supplements; nutritional
supplements; flaxseed dietary supplements; enzyme dietary supplements; lecithin dietary supplements; protein dietary
supplements; air purifying preparations; dietary supplements for animals; insect repellents; sanitary towels; sanitary
pads; eyepatches for medical purposes; dental lacquer; diapers for pets.

Cl.30;Coffee; tea; flowers or leaves for use as tea substitutes; tea-based beverages; sugar; fondants (confectionery);
sweets (candy); honey; golden syrup; royal jelly; oat-based food; high-protein cereal bars; cereal bars; couscous,
semolina; cereal preparations; noodles; cereal-based snack food; starch for food; sherbets (ices); cooking salt; soya
sauce; seasonings; yeast; essences for foodstuffs, except etheric essences and essential oils; gluten prepared as
foodstuff.
Cl.35;Bill-posting; demonstration of goods; distribution of samples; advertising; publicity; television advertising; online
advertising on a computer network; presentation of goods on communication media, for retail purposes; promotion of
goods and services through sponsorship of sports events; business management assistance; commercial or industrial
management assistance; marketing; import-export agency services; personnel recruitment; personnel management
consultancy; administrative services for the relocation of businesses; systemization of information into computer
databases; accounting; rental of sales stands; retail services for pharmaceutical, veterinary and sanitary preparations and
medical supplies.
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Class 99

17/07/2020

LKK HEALTH PRODUCTS GROUP LIMITED
37/F, INFINITUS PLAZA, 199 DES VOEUX ROAD CENTRAL, HONG KONG.
A Company formed under the Laws of Hong Kong of China.

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
KOLKATA
Cl.3;Soap; cleansing milk for toilet purposes; toiletry preparations; shampoo; hair conditioners; hand cleaners; facial
cleanser; laundry preparations; fabric softeners for laundry use; descaling preparations for household purposes;
chemical cleaning preparations for household purposes; cleaning agents and preparations; detergent; polishing
preparations; grinding preparations; essential oils; perfumery; aromatics (essential oils); lipsticks; lip glosses; beauty
masks; hair dyes; cosmetics; make-up removing preparations; perfumes; cosmetic preparations for skin care; massage
gels other than for medical purposes; balms other than for medical purposes; sunscreen preparations; phytocosmetic
preparations; massage oils; dentifrices; breath freshening sprays; breath freshening strips; mouthwashes, not for
medical purposes; incense; shampoos for pets (non-medicated grooming preparations); air fragrancing preparations.

Cl.5;Cod liver oil; tonics (medicines); medicinal drinks; dietary fiber; vitamin supplement patches; Ginseng for
medicinal use; medicinal tea; herbal teas for medicinal purposes; medicated dentifrices; troche; aquatic herbicides;
mercurial ointments; traditional Chinese medicines; balms for medical purposes; pharmaceutical preparations for skin
care; adhesive patches impregnated with pharmaceutical preparations; medicated shampoos; medicated toiletry
preparations; medicated hair lotions; Medicated candy; dietetic foods adapted for medical purposes; dietetic beverages
adapted for medical purposes; dietetic substances adapted for medical use; mineral food supplements; nutritional
supplements; flaxseed dietary supplements; enzyme dietary supplements; lecithin dietary supplements; protein dietary
supplements; air purifying preparations; dietary supplements for animals; insect repellents; sanitary towels; sanitary
pads; eyepatches for medical purposes; dental lacquer; diapers for pets.

Cl.30;Coffee; tea; flowers or leaves for use as tea substitutes; tea-based beverages; sugar; fondants (confectionery);
sweets (candy); honey; golden syrup; royal jelly; oat-based food; high-protein cereal bars; cereal bars; couscous,
semolina; cereal preparations; noodles; cereal-based snack food; starch for food; sherbets (ices); cooking salt; soya
sauce; seasonings; yeast; essences for foodstuffs, except etheric essences and essential oils; gluten prepared as
foodstuff.
Cl.35;Bill-posting; demonstration of goods; distribution of samples; advertising; publicity; television advertising; online
advertising on a computer network; presentation of goods on communication media, for retail purposes; promotion of
goods and services through sponsorship of sports events; business management assistance; commercial or industrial
management assistance; marketing; import-export agency services; personnel recruitment; personnel management
consultancy; administrative services for the relocation of businesses; systemization of information into computer
databases; accounting; rental of sales stands; retail services for pharmaceutical, veterinary and sanitary preparations and
medical supplies.
Transliteration : WU XIAN JI
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Class 99

17/07/2020

LKK HEALTH PRODUCTS GROUP LIMITED
37/F, INFINITUS PLAZA, 199 DES VOEUX ROAD CENTRAL, HONG KONG.
A Company formed under the Laws of Hong Kong of China.

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
KOLKATA
Cl.3;Soap; cleansing milk for toilet purposes; toiletry preparations; shampoo; hair conditioners; hand cleaners; facial
cleanser; laundry preparations; fabric softeners for laundry use; descaling preparations for household purposes;
chemical cleaning preparations for household purposes; cleaning agents and preparations; detergent; polishing
preparations; grinding preparations; essential oils; perfumery; aromatics (essential oils); lipsticks; lip glosses; beauty
masks; hair dyes; cosmetics; make-up removing preparations; perfumes; cosmetic preparations for skin care; massage
gels other than for medical purposes; balms other than for medical purposes; sunscreen preparations; phytocosmetic
preparations; massage oils; dentifrices; breath freshening sprays; breath freshening strips; mouthwashes, not for
medical purposes; incense; shampoos for pets (non-medicated grooming preparations); air fragrancing preparations.

Cl.5;Cod liver oil; tonics (medicines); medicinal drinks; dietary fiber; vitamin supplement patches; Ginseng for
medicinal use; medicinal tea; herbal teas for medicinal purposes; medicated dentifrices; troche; aquatic herbicides;
mercurial ointments; traditional Chinese medicines; balms for medical purposes; pharmaceutical preparations for skin
care; adhesive patches impregnated with pharmaceutical preparations; medicated shampoos; medicated toiletry
preparations; medicated hair lotions; Medicated candy; dietetic foods adapted for medical purposes; dietetic beverages
adapted for medical purposes; dietetic substances adapted for medical use; mineral food supplements; nutritional
supplements; flaxseed dietary supplements; enzyme dietary supplements; lecithin dietary supplements; protein dietary
supplements; air purifying preparations; dietary supplements for animals; insect repellents; sanitary towels; sanitary
pads; eyepatches for medical purposes; dental lacquer; diapers for pets.

Cl.30;Coffee; tea; flowers or leaves for use as tea substitutes; tea-based beverages; sugar; fondants (confectionery);
sweets (candy); honey; golden syrup; royal jelly; oat-based food; high-protein cereal bars; cereal bars; couscous,
semolina; cereal preparations; noodles; cereal-based snack food; starch for food; sherbets (ices); cooking salt; soya
sauce; seasonings; yeast; essences for foodstuffs, except etheric essences and essential oils; gluten prepared as
foodstuff.
Cl.35;Bill-posting; demonstration of goods; distribution of samples; advertising; publicity; television advertising; online
advertising on a computer network; presentation of goods on communication media, for retail purposes; promotion of
goods and services through sponsorship of sports events; business management assistance; commercial or industrial
management assistance; marketing; import-export agency services; personnel recruitment; personnel management
consultancy; administrative services for the relocation of businesses; systemization of information into computer
databases; accounting; rental of sales stands; retail services for pharmaceutical, veterinary and sanitary preparations and
medical supplies.
Transliteration : WU XIAN JI
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Class 99

17/07/2020

LKK HEALTH PRODUCTS GROUP LIMITED
37/F, INFINITUS PLAZA, 199 DES VOEUX ROAD CENTRAL, HONG KONG.
A Company formed under the Laws of Hong Kong of China.

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
KOLKATA
Cl.11;Lamps; electric torches for lighting; germicidal lamps for purifying air; oil lamps; cooking apparatus and
installations; multicookers; refrigerating appliances and installations; cooling appliances and installations; air filtering
installations; air conditioning apparatus; gas scrubbing apparatus; humidification apparatus for use with air-conditioning
apparatus; hair dryers; steam generating installations; water intake apparatus; sanitary apparatus and installations;
steam facial apparatus (saunas); water purification installations; water sterilizers; filters for drinking water; footwarmers,
electric or non-electric; lighters.

Cl.20;Medicine cabinets; packaging containers of plastic; split rings, not of metal, for keys; mirrors (looking glasses);
fans for personal use, non-electric; statues of wood, wax, plaster or plastic; display boards; decorations of plastic for
foodstuffs; wood ribbon; bedding, except linen; cushions; pillows; bolsters; door fittings, not of metal.
Transliteration : Xiang You Le
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Class 99

17/07/2020

VIVIDMINDS TECHNOLOGIES PRIVATE LIMITED
8-2-293/82/A/379 & 379A, 1STFLOOR, PLOT NO 379, ROAD NO 10, JUBILEE HILLS,HYDERABAD
Body Corporate registered under the Companies Act 2013

Address for service in India/Agents address:
LAKSHMI NARAYANA NALLURI
Flat No.401, D.No.6-3-349/15/17, Sai Brindavan Apartments, Dwarakapuri Colony, Panjagutta, Hyderabad-500082, Telangana
Used Since :22/11/2019

To be associated with:
4421116

CHENNAI
Cl.9;Apparatus and instruments for recording,transmitting, reproducing and processing, sound, images or data,
recorded and downloadable media,computer software, blank digital or analogue recording and storage media in the
information Technology sector.

Cl.42;Scientific and Technological Services and research and design relating thereto industry analysis, industrial
research and industrial design services, quality control and authentication services, design and development of computer
hardware and software in the information Technology Sector.
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Class 99

17/07/2020

THE DHARMA TREASURE CORPORATION
9F., No. 401, Sec. 4, Xinyi Rd., Xinyi Dist., Taipei City 11051, Taiwan (R.O.C.)
A corporation incorporated under the laws of Taiwan, R.O.C.

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A-3, Trade Center, Nr. Stadium Circle, C. G. Road, Ahmedabad - 380 009. India.

Proposed to be Used
AHMEDABAD
Cl.9;Optical discs; electronic publications, downloadable; computer programs, downloadable; downloadable music
files; downloadable image files; computer software applications, downloadable; computer software platforms, recorded or
downloadable; downloadable mobile applications for computers, mobile phones, media players, namely, applications for
music, sound, image, film links and files through Internet web media relating to dharma religion, culture, knowledge or
activities; downloadable mobile applications for computers, mobile phones, media players, namely, applications for
artwork, text, audio, video links and files through Internet web media relating to dharma religion, culture, knowledge or
activities; downloadable computer application software for computers, mobile phones, media players, of music, sound,
image, film links and files through Internet web media relating to dharma religion, culture, knowledge, or activities;
downloadable computer application software for computers, mobile phones, media players, of artwork, text, audio, video
links and files through Internet web media relating to dharma religion, culture, knowledge or activities; digital music
downloadable from the Internet; downloadable musical sound recordings; downloadable image files containing artwork,
text, audio, video and Internet web links relating to dharma religion, culture, knowledge or activities; prerecorded digital
video disks featuring dharma religion, culture, knowledge or activities.

Cl.41;Arranging and conducting of colloquiums; arranging and conducting of conferences; arranging and conducting
of congresses; organization of exhibitions for cultural or educational purposes; arranging and conducting of seminars;
arranging and conducting of symposiums; arranging and conducting of workshops [training]; arranging, conducting and
organization of seminars; providing dharma religious instruction by means of non-downloadable webinars, sermons,
online tutorial sessions.

Cl.45;Organization of religious meetings; conducting religious ceremonies; dharma religious and spiritual services,
namely, providing online puja, gatherings and retreats to develop and enhance the spiritual lives of individuals.
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Series trade mark u/s 15 of Trade Marks Act, 1999
4573957

17/07/2020

FLIPKART INDIA PRIVATE LIMITED
Buildings Alyssa, Begonia & Clover, Embassy Tech Village, Outer Ring Road, Devarabeesanahalli Village, Bengaluru- 560 013,
Karnataka
An Indian company incorporated under the Companies Act, 1956

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
CHENNAI
Cl.24;Textiles and substitutes for textiles; Household linen; Curtains of textile or plastic.
Cl.25;Clothing, footwear, headwear.
Cl.26;Lace, braid and embroidery, and haberdashery ribbons and bows; Buttons, hooks and eyes, pins and needles;
Artificial flowers; Hair decorations; False hair.

Cl.27;Carpets, rugs, mats and matting, linoleum and other materials for covering existing floors; Wall hangings, not of
textile.

Cl.28;Games, toys and playthings; Video game apparatus; Gymnastic and sporting articles; Decorations for Christmas
9086

trees.

Cl.29;Meat, fish, poultry and game; Meat extracts; Preserved, frozen, dried and cooked fruits and vegetables; Jellies,
jams, compotes; Eggs; Milk, cheese, butter, yoghurt and other milk products; Oils and fats for food.
Cl.30;Coffee, tea, cocoa and artificial coffee; Rice, pasta and noodles; Tapioca and sago; Flour and preparations made
from cereals; Bread, pastries and confectionery; Chocolate; Ice cream, sorbets and other edible ices; Sugar, honey,
treacle; Yeast, baking-powder; Salt, seasonings, spices, preserved herbs; Vinegar, sauces and other condiments; Ice
[frozen water].

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; Raw and unprocessed
grains and seeds; Fresh fruits and vegetables, fresh herbs; Natural plants and flowers; Bulbs, seedlings and seeds for
planting; Live animals; Foodstuffs and beverages for animals; Malt.

Cl.32;Beers; Non-alcoholic beverages; Mineral and aerated waters; Fruit beverages and fruit juices; Syrups and other
non-alcoholic preparations for making beverages.
Cl.35;Advertising; Business management; Business administration; Office functions.
Cl.36;Insurance; Financial affairs; Monetary affairs; Real estate affairs.
Cl.38;Telecommunications.
Cl.39;Transport; Packaging and storage of goods; Travel arrangement.
Cl.40;Treatment of materials.
Cl.42;Scientific and technological services and research and design relating thereto; Industrial analysis and industrial
research services; Design and development of computer hardware and software.

Cl.45;Legal services; Security services for the physical protection of tangible property and individuals; Personal and
social services rendered by others to meet the needs of individuals.
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Class 99

18/07/2020

ANSH AGRAWAL
117/K/6 RS Puram Kakadeo Kanpur-208025
Individual

Address for service in India/Attorney address:
SAJAL AWASTHI
7/210 E Swaroop Nagar Kanpur
Used Since :01/12/2014

DELHI
Cl.17;Manufacturing of HDPE Pipes, MDPE Pipes, Sprinkler Pipes, Polyethylene Pipes, Garden Pipes, PVC Pipes, PLB
Duct Pipes and fittings and accessories thereof.

Cl.35;Advertising, Business Administration, Official function, Distribution, Wholesale & Retail Outlets including
Services relating to Trading & Marketing of HDPE Pipes, MDPE Pipes, Sprinkler Pipes, Polyethylene Pipes, Garden Pipes,
PVC Pipes, PLB Duct Pipes and fittings and accessories thereof.
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20/07/2020

F&F GLOBAL PRIVATE LIMITED
37,BACK SIDE,PUSA ROAD
body corporate

Address for service in India/Attorney address:
NAKUL GROVER ADV.,
10/7 WEST PATEL NAGAR, 2ND FLOOR, NEW DELHI 8

Proposed to be Used
DELHI
Cl.20;furniture including Arm Chairs; Beds; Benches; Deck Chairs; Furniture; Furniture Fittings, Furniture Of Metal;
Office Furniture; Racks; Sofas; Tables etc.

Cl.35;trading service of furniture, advertisement, office function
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EPSON CLOUD SOLUTION PORT
4577087

20/07/2020

Seiko Epson Kabushiki Kaisha (also trading as Seiko Epson Corporation)
1-6, Shinjuku 4-chome, Shinjuku-ku, Tokyo160-8801, Japan
A Japanese joint stock company

Address for service in India/Attorney address:
SHARDUL AMARCHAND MANGALDAS & CO.
AMARCHAND TOWERS, 216, OKHLA INDUSTRIAL ESTATE-PHASE III, NEW DELHI 110020

Proposed to be Used
DELHI
Cl.35;Providing information concerning commercial sales; providing commercial information and advice for consumers
in the choice of products and services; commercial intermediation services for mail order of the goods (including online
order of the goods); mail order retail services; commercial intermediation services for automatic forwarding of the goods
based on status of usage of the goods; arranging subscriptions to the goods for others (including online subscriptions to
the goods); retail services or wholesale services for the goods; administration of trading stamps and providing
information relating thereto; promoting the goods and services of others through the administration of sales and
promotional incentive schemes involving trading stamps; on-line ordering services; online retail store services featuring
computer hardware and computer software; product merchandising services; business management, administration and
information services.

Cl.42;Providing computer programs on data networks; providing computer programs on data networks for edition,
correction and calibration of colors; monitoring of computer systems by remote access; troubleshooting of computer
software problems [technical support]; providing temporary use of non-downloadable software to enable sharing of
multimedia content and comments among users; providing temporary use of non-downloadable software for application
coordination; monitoring, totalization and administration about usage history of computer hardware and consumable
goods; providing on-line information about the design, development, function and operation method of computer
hardware and computer software; electronic data storage; installation and maintenance of computer programs;
technological advice relating to computers, automobiles and industrial machines; software as a service [SaaS]; software
as a service (SAAS) services featuring software for automatic custom printing cloud computing; providing temporary use
of on-line non downloadable operating software for accessing and using a cloud computing network; computer
programming; providing quality assurance services.
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VIGRAHA
4577722

20/07/2020

PRABHU NAIDU
Unit No 11, Radhakrishna Market, Kalanagar
PROPRIETORSHIP FIRM

Address for service in India/Attorney address:
ROSHNI LACHHWANI
Silver Croft, B/104, Off Yari Road, Andheri West, Mumbai - 400061

Proposed to be Used
MUMBAI
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated dentifrices; perfumery, essential oils;
bleaching preparations and other substances for laundry use; cleaning, polishing, scouring and abrasive preparations.

Cl.29;Meat, fish, poultry and game; meat extracts; preserved, frozen, dried and cooked fruits and vegetables; jellies,
jams, compotes; eggs; milk, cheese, butter, yogurt and other milk products; oils and fats for food.

Cl.30;Coffee, tea, cocoa and artificial coffee; rice, pasta and noodles; tapioca and sago; flour and preparations made
from cereals; bread, pastries and confectionery; chocolate; ice cream, sorbets and other edible ices; sugar, honey,
treacle; yeast, baking-powder; salt, seasonings, spices, preserved herbs; vinegar, sauces and other condiments; ice
(frozen water).

9091
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4577791

Class 99

20/07/2020

AVANI FELTZ INC
NO.7A, VELLAMMAL LAYOUT, SENGUNTHAPURAM (POST), KARUR-639001 TAMIL NADU INDIA
PARTNERSHIP FIRM

Address for service in India/Agents address:
GIGI JOSEPH K J
48, Opp. Kendriya Sadan,100 Ft Road, Koramangala,Bangalore-560034.

Proposed to be Used
CHENNAI
Cl.9;ANTI-POLLUTION MASKS FOR RESPIRATORY PROTECTION; PROTECTIVE CLOTHING ESPECIALLY MADE FOR
USE IN LABORATORIES; PROTECTIVE MASKS INCLUDED IN CLASS 9

Cl.10;PROTECTIVE CLOTHING FOR MEDICAL PURPOSES; MEDICAL DRAPES OF NON-WOVEN TEXTILE MATERIALS;
MEDICAL MASKS; PROTECTIVE BREATHING MASKS FOR MEDICAL APPLICATIONS; PROTECTIVE FACE MASKS FOR
MEDICAL USE; BIODEGRADABLE CORNSTARCH-BASED FILM FOR USE AS A GERM SHIELD IN THE BEDDING,
FURNITURE AND HEALTH CARE FIELDS INCLUDED IN CLASS 10
Cl.24;TEXTILES AND TEXTILE GOODS, NOT INCLUDED IN OTHER CLASSES; BED AND TABLE COVERS.; BED SHEET
SETS; HOUSEHOLD TEXTILES INCLUDED IN CLASS 24

9092

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

AEGLE
4577954

21/07/2020

VISHNU .K
Door No. 18/374, Karuvapara, Kozhinjampara P.O. Palakkad 678555
Individual

Address for service in India/Attorney address:
JOSE JOSEPH
Lexpertians, JRV Complex, Market Road, North End, Cochin, Kerala

Proposed to be Used
CHENNAI
Cl.7;Submersible Pump, Submersible electric Pumps, Spindle shafts, Bearing, Casting wheels
Cl.9;Winding wires, Panel board, Relays, Capacitor, Voltmeters, Ampere hour meters, Switch, Indicators, Wires
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Class 99

Fujitsu ActivateNow
4578301

21/07/2020

FUJITSU LIMITED
1-1, Kamikodanaka 4-chome, Nakahara-ku, Kawasaki-shi, Kanagawa, 211-8588, Japan
A company organized and existing under the laws of Japan

Address for service in India/Agents address:
ARCHER & ANGEL
K - 4, SOUTH EXTENSION - II, NEW DELHI - 110 049.

Proposed to be Used
DELHI
Cl.35;Business management analysis or business consultancy; marketing research or analysis; conducting business
research and surveys; providing information concerning commercial sales; business management and organization
consultancy; compilation of information into computer databases; providing business assistance to others in the
operation of data processing apparatus namely, computers and other similar office machines; consulting services in the
fields of data analysis; conducting virtual trade show exhibitions on-line; organization of exhibitions for commercial or
advertising purposes; organizing and conducting trade fairs, events and exhibitions for commercial or advertising
purposes; planning and conducting of trade fairs, exhibitions and presentations for economic or advertising purposes.

Cl.41;Educational and instruction services relating to arts, crafts, sports or general knowledge; arranging, conducting
and organization of seminars; providing electronic publications; organization, arranging and conducting of sports
competitions; reproduction of sound-recorded recording media; translation through communication by computer
terminals and other translation; publication of electronic books and journals on-line; providing training, including, holding
courses, seminars, workshops and lessons in the fields of computer software development and use, business and
business activities, and for the distribution of related teaching materials; developing, arranging and conducting
conferences, seminars and speeches.
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Class 99

ABUBABA
4579071

21/07/2020

MANISH SOLANKI
A-1/128, F.F, Sector-11, Rohini, Delhi - 110085
an Individual

Address for service in India/Attorney address:
SURANGAMA SHARMA
S4 Sukhrawati Appartment, LIC Colony, Tagore Town, Allahabad, U.P

Proposed to be Used
DELHI
Cl.29;Meat, fish, poultry and game; Meat extracts; Preserved, frozen, dried and cooked fruits and vegetables; Jellies,
jams, compotes; Eggs; Milk, cheese, butter, yogurt and other milk products; Oils and fats for food.

Cl.30;Coffee, tea, cocoa and artificial coffee; Rice, pasta and noodles; Tapioca and sago; Flour and preparations made
from cereals; Bread, pastries and confectionery; Chocolate; Ice cream, sorbets and other edible ices; Sugar, honey,
treacle; Yeast, baking-powder; Salt, seasonings, spices, preserved herbs; Vinegar, sauces and other condiments; Ice
[frozen water]

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; Raw and unprocessed
grains and seeds; Fresh fruits and vegetables, fresh herbs; Natural plants and flowers; Bulbs, seedlings and seeds for
planting; Live animals; Foodstuffs and beverages for animals; Malt
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4579179

Class 99

22/07/2020

TRANSMORE BIO, INC.
8F., No. 102, Guangfu S. Rd., Da’an Dist., Taipei City 106, Taiwan (R.O.C.)
COMPANY

Address for service in India/Attorney address:
ADASTRA IP PVT LTD
B2-1050, Spaze iTech Park, Sohna Road, 122002 Gurgaon Delhi NCR, India

Proposed to be Used
DELHI
Cl.5;Dietary food supplemental drinks; dietary supplements; dietetic food supplements; protein dietary supplements;
food for babies; albumin dietary supplements; casein dietary supplements.

Cl.29;Soya patties; tofu patties; meat substitutes; vegetable-based meat substitutes; albumen for culinary purposes;
milk products; broth; game, not live; fish, not live; yakitori.

Cl.30;Coffee-based beverages; cocoa-based beverages; freeze-dried dishes with the main ingredient being rice; freezedried dishes with the main ingredient being pasta; edible ices; jiaozi [stuffed dumplings]; meat gravies; pâtés en croute;
noodle-based prepared meals; meat pies; tacos.
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4579219

Class 99

22/07/2020

PRAGUNI VENTURES PRIVATE LIMITED
No. 69, 3rd Floor, 3rd Main Road, Poorna Pragna Layout, Banashankari 3rd Stage, Bengaluru 560085
Active private company

Address for service in India/Attorney address:
ANANDH K
C-87, Lower Ground Floor, Lajpat Nagar-1, New Delhi 110024

Proposed to be Used
CHENNAI
Cl.9;Photographic, cinematographic, audiovisual apparatus and instruments; Apparatus and instruments for recording,
transmitting, reproducing or processing sound, images or data; Recorded and downloadable media, computer software,
blank digital or analogue recording and storage media;

Cl.38;Telecommunications services
Cl.41;Education; Providing of training; Entertainment; Sporting and cultural activities
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Class 99

Praguni
4579220

22/07/2020

PRAGUNI VENTURES PRIVATE LIMITED
No. 69, 3rd Floor, 3rd Main Road, Poorna Pragna Layout, Banashankari 3rd Stage, Bengaluru 560085
Active private company

Address for service in India/Attorney address:
ANANDH K
C-87, Lower Ground Floor, Lajpat Nagar-1, New Delhi 110024

Proposed to be Used
CHENNAI
Cl.9;Photographic, cinematographic, audiovisual apparatus and instruments; Apparatus and instruments for recording,
transmitting, reproducing or processing sound, images or data; Recorded and downloadable media, computer software,
blank digital or analogue recording and storage media;

Cl.38;Telecommunications services
Cl.41;Education; Providing of training; Entertainment; Sporting and cultural activities
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4579223

Class 99

22/07/2020

D.R. GUPTA ENGINEERING WORKS(Proprietor Manisha Gupta)
PLOT NO.5, SWARN PARK, ROHTAK ROAD, MUNDKA, NEW DELHI-110041
Sole Propreitor

Address for service in India/Attorney address:
S.K. BATRA & ASSOCIATES
3393,IIIrd Floor, South Patel Nagar, Adjacent Jaypee Siddharth Hotel, New Delhi-110008

Proposed to be Used
To be associated with:
3562910

DELHI
Cl.9;Fire Fighting Vehicles, Sighting Telescopes for Firearms, Nozzles , Fire hose, Water Sprinkling devices for fire
control, Engine and Fire Fighting Accessories, equipments and extinguisher, fire fighting apparatus/ sensors, detectors
and monitoring and all kinds of Fire pumps.

Cl.12;Ambulance, Vehicles and conveyances, Tankers and Trailers for petrol tankers
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Class 99

DALTOSPRAY
4579700

22/07/2020

HUNTSMAN INTERNATIONAL LLC
10003 Woodloch Forest Drive, The Woodlands, Texas 77380, United States of America
a Delaware limited liability company, USA

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
DELHI
Cl.1;Industrial chemicals; chemicals for manufacturing of polyurethanes; chemical components for manufacturing of
polyurethanes, also comprised in a system; unprocessed artificial resins; unprocessed synthetic resins; polyurethanes
for use in the manufacture of tubing, films, foams, sprays, and membranes

Cl.17;Semi-finished artificial resins; semi-finished plastics in foam form for use in manufacture; semi-finished goods
for the manufacture of automotive interiors; semi-finished goods for the manufacture of trimmings and upholstery for
automotive applications; packing materials of rubber or plastics; insulating materials; soundproofing materials
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4579796

Class 99

22/07/2020

Shaanxi Sirui Advanced Materials Co., Ltd.
No.12 Zhangba 7th Road, High-tech Zone, Xi'an 710077, China
A Company duly organized and existing under the laws of China.

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
DELHI
Cl.7;Use non-manual tools; papermaking machines; batteries engine; Hydraulic accumulators being parts of machines;
disintegrators; road building machines; embossing machines; Machinery and equipment for the bicycle industry.

Cl.35;Compilation and input of information into computer databases; systemization of information into computer
databases; online advertising on a computer network; import- export agency services; sales promotion for others;
organization of exhibitions for commercial or advertising purposes; advertising; Administrative services for the relocation
of businesses; marketing; Organizing exhibitions relating to technology.
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4580206

Class 99

22/07/2020

URDA PTE. LTD.
60 PAYA LEBAR ROAD, #08-43 PAYA LEBAR SQUARE, SINGAPORE 409051
A corporation organized and existing under the laws of Singapore.

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP
74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
MUMBAI
Cl.9;Software; mobile application software; computer utility programs; motorcycle helmets; electronic notice boards;
interactive touch screen terminals; monitors [computer programs]; car video recorders; battery charge devices; battery
packs; battery boxes; electric theft prevention installations; electrified fences; smart cards [integrated circuit cards];
electric locks; charging stations for electric vehicles.

Cl.35;Advertising by mail order; on-line advertising on a computer network; presentation of goods on communication
media, for retail purposes; organization of exhibitions for commercial or advertising purposes; distribution of samples;
television commercials; auctioneering; procurement services for others (purchasing goods and services for other
businesses); sales promotion for others; import-export agency services; retail store services featuring electric
motorcycles, electric cars, electric bicycles, battery charge devices, battery packs, battery boxes, battery charge devices,
motorcycle helmets, transmission components for land vehicles, luggage racks for motorcycles, seat covers for vehicles,
anti-theft devices for vehicles.

Cl.39;Car rentals; motorcycle rentals; vehicle rentals; chauffeur services; rental of navigational systems; rescue
operations [transport]; vehicle breakdown towing services; garage rentals; parking place rentals.
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Class 99

AHAMANI
4580207

22/07/2020

URDA PTE. LTD.
60 PAYA LEBAR ROAD, #08-43 PAYA LEBAR SQUARE, SINGAPORE 409051
A corporation organized and existing under the laws of Singapore.

Address for service in India/Attorney address:
KRISHNA & SAURASTRI ASSOCIATES LLP
74/F, VENUS, WORLI SEA FACE, MUMBAI – 400018

Proposed to be Used
MUMBAI
Cl.9;Software; mobile application software; computer utility programs; motorcycle helmets; electronic notice boards;
interactive touch screen terminals; monitors [computer programs]; car video recorders; battery charge devices; battery
packs; battery boxes; electric theft prevention installations; electrified fences; smart cards [integrated circuit cards];
electric locks; charging stations for electric vehicles.

Cl.12;Electric motorcycles; motorcycles; electric vehicles; electric cars; electric bicycles; transmission components for
land vehicles; luggage racks for motorcycles; seat covers for vehicles; anti-theft devices for vehicles; motors for land
vehicles; tires.
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Class 99

GROOT
4580349

23/07/2020

DEVKINANDAN V SHAH
C-504, Sai Dham Apartment, Behind Sanjay Marble, Mohna Road, Shahad, West Kalyan
INDIAN

Address for service in India/Attorney address:
ROSHNI LACHHWANI
Silver Croft, B/104, Off Yari Road, Andheri West, Mumbai - 400061

Proposed to be Used
MUMBAI
Cl.7;Machines, machine tools, power-operated tools; motors and engines, except for land vehicles; machine coupling
and transmission components, except for land vehicles; agricultural implements, other than hand-operated hand tools;
incubators for eggs; automatic vending machines.

Cl.11;Apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying, ventilating, water
supply and sanitary purposes.
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Class 99

VERINITO
4581156

26/07/2020

DHIREN MAMNIYA
C-1502, PANCHSHEEL HEIGHTS, POISUR GYMKHANA ROAD, MAHAVIR NAGAR, KANDIVALI (W), MUMBAI-400067
MANUFACTURER AND MERCHANTS
SINGLE FIRM

Proposed to be Used
MUMBAI
Cl.9;PLATES; COVERS FOR ELECTRIC SWITCHES, PLATES; COVERS FOR ELECTRIC OUTLETS, CHANGEOVER
SWITCHES , APPARATUS; INSTRUMENTS FOR CONDUCTING, SWITCHING, TRANSFORMING, ACCUMULATING,
REGULATING OR CONTROLLING ELECTRICITY. ELECTRICAL CABLES, WIRES, METAL ALLOYS WIRE (FUSE WIRE),
CIRCUIT BREAKERS, CIRCUIT CLOSERS, ELECTRIC REGULATING APPARATUS, ELECTRIC APPARATUS FOR
COMMUNICATION. ELECTRICAL SWITCHES, SOCKETS, PLUGS, HOLDERS, CEILING ROSE, ELECTRICAL
ACCESSORIES, LIGHT REGULATORS (DIMMERS), REGULATORS, SWITCHES, TERMINALS, RELAYS, JUNCTION BOXES,
DISTRIBUTION CONSOLES. ELECTRIC OUTLETS, FLUSH PLATES FOR SWITCHES, FLUSH PLATES FOR MODULAR
TELEPHONE JACK, LAN (LOCAL AREA NETWORK). INFRARED SENSITIVE SWITCHES (WHICH ARE ACTIVATED BY
SENSING THE PRESENCE OF A HUMAN BODY) TEMPERATURE SENSORS, THERMAL SENSORS, INFRARED SENSORS,
MOTION SENSORS, HEAT SENSORS, INFRARED SENSORS APPARATUS, EXTENSION CORDS, HOLDERS, REMOTE
CONTROL FOR FANS. SOLAR CELLS, SOLAR PANELS FOR ELECTRICITY GENERATION, PHOTOVOLTAIC MODULES,
ADAPTORS, INDICATORS, BELL PUSH, DING DONG BELLS, MUSICAL BELLS, MULTIPLUGS (CONVERTORS),
STARTERS, MOTOR STARTERS, MINIATURE CIRCUIT BREAKERS (MCB’S), ELCB, RCCB, TIME SWITCHES, ELECTRICITY
CONDUITS, MAIN SWITCHES, RF SWITCHES, SWITCHGEARS. DISTRIBUTION BOARDS, BUSBAR CHAMBERS, USB
CHARGERS, NIGHT LAMPS, SPIKE GUARDS, POWER STRIPS, REMOTE BELLS, ELECTRONIC TOUCH SWITCHES,
MODULAR BLUETOOTH UNIT; SPEAKERS INCLUDED IN CLASS 9.

Cl.11;APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, REFRIGERATING, DRYING, WATER
SUPPLY; ANTI-DAZZLE DEVICES FOR AUTOMOBILES [LAMP FITTINGS]; ANTI-GLARE DEVICES FOR VEHICLES [LAMP
FITTINGS]; AQUARIUM LIGHTS; ARC LAMPS; AUTOMOBILE LIGHTS; CARBON FOR ARC LAMPS; CEILING LIGHTS;
CHANDELIERS; CURLING LAMPS; CYCLE LIGHTS; DISCHARGE TUBES, ELECTRIC, FOR LIGHTING; DIVING LIGHTS;
ELECTRIC LAMPS; FAIRY LIGHTS FOR FESTIVE DECORATION; FILAMENTS FOR ELECTRIC LAMPS; FLARES;
GERMICIDAL LAMPS FOR PURIFYING AIR; HEADLIGHTS FOR AUTOMOBILES; LABORATORY LAMPS; LAMP CASINGS;
LAMP GLASSES; LAMP GLOBES; LAMP MANTLES; LAMP REFLECTORS; LAMP SHADES; LAMPS; LAMPS FOR
DIRECTIONAL SIGNALS OF AUTOMOBILES; LAMPSHADE HOLDERS; LIGHT BULBS; LIGHT BULBS FOR DIRECTIONAL
SIGNALS FOR VEHICLES; LIGHT DIFFUSERS; LIGHTING APPARATUS AND INSTALLATIONS; LIGHTING APPARATUS
FOR VEHICLES; LIGHTING INSTALLATIONS FOR AIR VEHICLES; LIGHTS, ELECTRIC, FOR CHRISTMAS TREES; LIGHTS
FOR VEHICLES; LUMINOUS TUBES FOR LIGHTING; MAGNESIUM FILAMENTS FOR LIGHTING; MINERS LAMPS; POCKET
TORCHES, ELECTRIC; PROJECTOR LAMPS; SAFETY LAMPS; SEARCHLIGHTS; SOCKETS FOR ELECTRIC LIGHTS;
SOLDERING LAMPS; STANDARD LAMPS; STREET LAMPS; TORCHES FOR LIGHTING; ULTRAVIOLET RAY LAMPS, NOT
FOR MEDICAL PURPOSES; VEHICLE HEADLIGHTS , LED PANELS, LED BATTENS, LED DOWNLIGHTS, LED JUNCTION
LIGHTS, LED STREET LIGHTS, LED FLOOD LIGHTS, GARDEN LIGHTS, PICTURE LIGHTS, CHIP ON BOARD ( COB )
LIGHTS, WALL LIGHTS, INDOOR OUTDOOR LED COB LIGHTS, ELECTRIC FANS INCLUDED IN CLASS 11.
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Class 99

COMAC
4581160

26/07/2020

DHIREN MAMNIYA
C-1502, PANCHSHEEL HEIGHTS, POISUR GYMKHANA ROAD, MAHAVIR NAGAR, KANDIVALI (W), MUMBAI-400067
MANUFACTURER AND MERCHANTS
Single Firm

Proposed to be Used
MUMBAI
Cl.9;PLATES; COVERS FOR ELECTRIC SWITCHES, PLATES; COVERS FOR ELECTRIC OUTLETS, CHANGEOVER
SWITCHES , APPARATUS; INSTRUMENTS FOR CONDUCTING, SWITCHING, TRANSFORMING, ACCUMULATING,
REGULATING OR CONTROLLING ELECTRICITY. ELECTRICAL CABLES, WIRES, METAL ALLOYS WIRE (FUSE WIRE),
CIRCUIT BREAKERS, CIRCUIT CLOSERS, ELECTRIC REGULATING APPARATUS, ELECTRIC APPARATUS FOR
COMMUNICATION. ELECTRICAL SWITCHES, SOCKETS, PLUGS, HOLDERS, CEILING ROSE, ELECTRICAL
ACCESSORIES, LIGHT REGULATORS (DIMMERS), REGULATORS, SWITCHES, TERMINALS, RELAYS, JUNCTION BOXES,
DISTRIBUTION CONSOLES. ELECTRIC OUTLETS, FLUSH PLATES FOR SWITCHES, FLUSH PLATES FOR MODULAR
TELEPHONE JACK, LAN (LOCAL AREA NETWORK). INFRARED SENSITIVE SWITCHES (WHICH ARE ACTIVATED BY
SENSING THE PRESENCE OF A HUMAN BODY) TEMPERATURE SENSORS, THERMAL SENSORS, INFRARED SENSORS,
MOTION SENSORS, HEAT SENSORS, INFRARED SENSORS APPARATUS, EXTENSION CORDS, HOLDERS, REMOTE
CONTROL FOR FANS. SOLAR CELLS, SOLAR PANELS FOR ELECTRICITY GENERATION, PHOTOVOLTAIC MODULES,
ADAPTORS, INDICATORS, BELL PUSH, DING DONG BELLS, MUSICAL BELLS, MULTIPLUGS (CONVERTORS),
STARTERS, MOTOR STARTERS, MINIATURE CIRCUIT BREAKERS (MCB’S), ELCB, RCCB, TIME SWITCHES, ELECTRICITY
CONDUITS, MAIN SWITCHES, RF SWITCHES, SWITCHGEARS. DISTRIBUTION BOARDS, BUSBAR CHAMBERS, USB
CHARGERS, NIGHT LAMPS, SPIKE GUARDS, POWER STRIPS, REMOTE BELLS, ELECTRONIC TOUCH SWITCHES,
MODULAR BLUETOOTH UNIT; SPEAKERS INCLUDED IN CLASS 9.

Cl.11;APPARATUS FOR LIGHTING, HEATING, STEAM GENERATING, COOKING, REFRIGERATING, DRYING, WATER
SUPPLY; ANTI-DAZZLE DEVICES FOR AUTOMOBILES [LAMP FITTINGS]; ANTI-GLARE DEVICES FOR VEHICLES [LAMP
FITTINGS]; AQUARIUM LIGHTS; ARC LAMPS; AUTOMOBILE LIGHTS; CARBON FOR ARC LAMPS; CEILING LIGHTS;
CHANDELIERS; CURLING LAMPS; CYCLE LIGHTS; DISCHARGE TUBES, ELECTRIC, FOR LIGHTING; DIVING LIGHTS;
ELECTRIC LAMPS; FAIRY LIGHTS FOR FESTIVE DECORATION; FILAMENTS FOR ELECTRIC LAMPS; FLARES;
GERMICIDAL LAMPS FOR PURIFYING AIR; HEADLIGHTS FOR AUTOMOBILES; LABORATORY LAMPS; LAMP CASINGS;
LAMP GLASSES; LAMP GLOBES; LAMP MANTLES; LAMP REFLECTORS; LAMP SHADES; LAMPS; LAMPS FOR
DIRECTIONAL SIGNALS OF AUTOMOBILES; LAMPSHADE HOLDERS; LIGHT BULBS; LIGHT BULBS FOR DIRECTIONAL
SIGNALS FOR VEHICLES; LIGHT DIFFUSERS; LIGHTING APPARATUS AND INSTALLATIONS; LIGHTING APPARATUS
FOR VEHICLES; LIGHTING INSTALLATIONS FOR AIR VEHICLES; LIGHTS, ELECTRIC, FOR CHRISTMAS TREES; LIGHTS
FOR VEHICLES; LUMINOUS TUBES FOR LIGHTING; MAGNESIUM FILAMENTS FOR LIGHTING; MINERS LAMPS; POCKET
TORCHES, ELECTRIC; PROJECTOR LAMPS; SAFETY LAMPS; SEARCHLIGHTS; SOCKETS FOR ELECTRIC LIGHTS;
SOLDERING LAMPS; STANDARD LAMPS; STREET LAMPS; TORCHES FOR LIGHTING; ULTRAVIOLET RAY LAMPS, NOT
FOR MEDICAL PURPOSES; VEHICLE HEADLIGHTS , LED PANELS, LED BATTENS, LED DOWNLIGHTS, LED JUNCTION
LIGHTS, LED STREET LIGHTS, LED FLOOD LIGHTS, GARDEN LIGHTS, PICTURE LIGHTS, CHIP ON BOARD ( COB )
LIGHTS, WALL LIGHTS, INDOOR OUTDOOR LED COB LIGHTS, ELECTRIC FANS INCLUDED IN CLASS 11.
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Class 99

G. C. Mandal Trust
4581876

27/07/2020

FOX MANDAL FOUNDATION
6/12, PRIMROSE ROAD, BANGALORE 560025
A Trust duly registered under the laws of India

Address for service in India/Agents address:
FOX MANDAL & ASSOCIATES
FM HOUSE, 6/12, PRIMROSE ROAD, GURAPPA AVENUE, BANGALORE - 560 025.

Proposed to be Used
CHENNAI
Cl.41;Education services, including providing educational courses and seminars, legal education services, providing
continuing legal education courses; teaching and training services, including, providing training programmes, training
relating to the provision of legal services; establishing and running educational centres; charitable services, namely,
providing training in the field of legal education and academics; consultancy services relating to education and training.

Cl.45;Pro bono legal services; legal services, including, legal consultancy, advisory and support services; legal
research services; legal document preparation and research services for attorneys; compilation and preparation of legal
information and documents; intellectual property consultancy services; intellectual property services for non-profit
organizations; legal and regulatory compliance auditing.
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Class 99

SAVANT ENERGY
Priority claimed from 27/01/2020; Application No. : 88/774,729 ;United States of America

4581917

27/07/2020

RACEPOINT ENERGY, LLC
886 Main Street, Osterville, Massachusetts 02655, United States of America
A Massachusetts Limited Liability Company, USA

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
To be associated with:
1739274, 3161253

DELHI
Cl.9;Computer hardware and downloadable and recorded software for controlling and managing the utilization of power
from solar panels; solar panel power inverters; computer hardware and downloadable and recorded software for
monitoring and controlling the performance of batteries; Computer hardware and software for enabling automation and
control of systems in a home or other facility, namely, audio, video, computer, HVAC, security, lighting and
communication systems; circuit breakers, micro grids, battery systems; Energy monitoring hardware and software

Cl.11;Lighting systems, lighting products, lighting fixtures, and thermostats
Cl.42;Computer hardware and software for enabling automation and control of systems in a home or other facility,
namely, audio, video, computer, HVAC, security, lighting and communication systems; Virtual Power Plants
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Class 99

SAVANT POWER
Priority claimed from 27/01/2020; Application No. : 88/774,751 ;United States of America

4581920

27/07/2020

RACEPOINT ENERGY, LLC
886 Main Street, Osterville, Massachusetts 02655, United States of America
A Massachusetts Limited Liability Company, USA

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
To be associated with:
1739274, 3161253

DELHI
Cl.9;Computer hardware and downloadable and recorded software for controlling and managing the utilization of power
from solar panels; solar panel power inverters; computer hardware and downloadable and recorded software for
monitoring and controlling the performance of batteries; Computer hardware and software for enabling automation and
control of systems in a home or other facility, namely, audio, video, computer, HVAC, security, lighting and
communication systems; circuit breakers, micro grids, battery systems; Energy monitoring hardware and software

Cl.11;Lighting systems, lighting products, lighting fixtures, and thermostats
Cl.42;Computer hardware and software for enabling automation and control of systems in a home or other facility,
namely, audio, video, computer, HVAC, security, lighting and communication systems; Virtual Power Plants
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Class 99

SAVANT LIGHTING
Priority claimed from 27/01/2020; Application No. : 88/774,741 ;United States of America

4581921

27/07/2020

RACEPOINT ENERGY, LLC
886 Main Street, Osterville, Massachusetts 02655, United States of America
A Massachusetts Limited Liability Company, USA

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
To be associated with:
1739274, 3161253

DELHI
Cl.9;Computer hardware and downloadable and recorded software for controlling and managing the utilization of power
from solar panels; solar panel power inverters; computer hardware and downloadable and recorded software for
monitoring and controlling the performance of batteries; Computer hardware and software for enabling automation and
control of systems in a home or other facility, namely, audio, video, computer, HVAC, security, lighting and
communication systems; circuit breakers, micro grids, battery systems; Energy monitoring hardware and software

Cl.11;Lighting systems, lighting products, lighting fixtures, and thermostats
Cl.42;Computer hardware and software for enabling automation and control of systems in a home or other facility,
namely, audio, video, computer, HVAC, security, lighting and communication systems; Virtual Power Plants

9110
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4582347

Class 99

27/07/2020

KAPEEFIT HEALTH BRAND PVT. LTD.
536 Indra Nagar, Bareilly- 243122, Uttar Pradesh, India
A company organised and existing under the laws of India

Address for service in India/Attorney address:
IRA LAW
I-34, 4th Floor, Jangpura Extension, New Delhi - 110014

Proposed to be Used
DELHI
Cl.5;Ayurvedic, medicinal & pharmaceutical preparations, veterinary and sanitary preparations, dietetic substances
adapted for medical use, food for babies, plasters, materials for dressings, materials for stopping teeth, dental wax,
disinfectants, preparation for destroying vermin, fungicides, herbicides; materials for stopping tooth decay and dental
wax

Cl.10;Surgical, medical, dental and veterinary instruments and apparatus (including artificial limbs, eyes and teeth),
including electronic sphygmomanometers, electronic clinical thermometers, electronic blood cell counters, auto cell
analyzers, electric steam inhalers, ultrasonic nebulizers, electrocardiographs, low frequency healers ,
electrocardiographs, phonocardiographs, electroencephalographs, electromyographs, electronystagmographs, electrosphygmomanometers, ultrasonic diagnostic apparatus, ultra-shortwave therapeutic apparatus, therapeutic instruments
utilizing radio active material such as scintillation scanners, pneumatographs, galvanic skin reflexmeters, and
thermoelectric therapeutic instruments,- and electromedical instruments; Analytical apparatus for medical purposes;
arterial blood pressure measuring apparatus; blood pressure monitors; cuffs for blood pressure monitors;
sphygmomanometers; blood testing apparatus; body fat analyzers and monitors; diagnostic apparatus for medical
purposes; electrocardiographs; electrodes for medical use; hearing aids for the deaf; inhalers; nebulizers; low frequency
electric therapy apparatus; electrotherapy devices for providing transcutaneous electrical nerve stimulation; pads for
transcutaneous electrical nerve stimulators; massage apparatus and instruments; sprayers for medical purpose; steam
therapeutic inhalers; testing apparatus for medical purposes; thermoelectric therapeutic instruments; thermometers for
medical purposes; body composition monitors; fever thermometers; anaesthesia monitoring apparatus; pulse wave
monitors; expired-gas monitors; respirometers; oximeters; patient monitors; vital signs monitors; medical devices for
performing vascular testing; sensors for monitoring blood glucose level as part of blood glucose meters; heart rate
monitors; pulse rate monitors; peak flow meters; stethoscopes; oxygen breathing apparatus; oxyecoia inhalers; oxygen
inhalers; medical sleep analyzers, namely, a device for recording disturbances while asleep and analyzing one’s sleep
patterns, for monitoring sleep conditions, and/or for measuring sleeping time by measuring movement of one’s chest,
change of position and snore; medical apparatus and instruments, namely, remote data collecting apparatus and
instruments for use in sleeping disorder analysis; medical apparatus and instruments for diabetes monitoring; blood
glucose meters; lancet devices and lancets; blood glucose sensors; apparatus for drawing or sampling blood for
purposes of diabetes monitoring; blood glucose monitoring systems including blood glucose meters and test strips; oral
cleaning apparatus; infrared radiation therapeutic apparatus; defibrillators

9111
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4582348

Class 99

27/07/2020

KAPEEFIT HEALTH BRAND PVT. LTD.
536 Indra Nagar, Bareilly- 243122, Uttar Pradesh, India
A company organised and existing under the laws of India

Address for service in India/Attorney address:
IRA LAW
I-34, 4th Floor, Jangpura Extension, New Delhi - 110014

Proposed to be Used
DELHI
Cl.29;Preserved, Dried And Cooked Fruits And Vegetables, Jellies, Jams, Fruit Sauces, Eggs, Milk And Milk Products,
Edible Oils And Fats.

Cl.30;Cereals, Preparations, Tea, Coffee And Other Food Supplements, Coffee, Tea, Cocoa, Sugar, Rice, Tapioca, Sago,
Artificial Coffee, Flour, Bread, Pastry And Confectionery, Ices, Honey, Treacle, Yeast Baking Powder, Salt, Mustard,
Vinegar, Sauces (Condiments), Spices, Ice, All Types Of Flour

Cl.31;Raw and unprocessed agricultural, aquacultural, horticultural and forestry products; Raw and unprocessed
grains and seeds; Fresh fruits and vegetables, fresh herbs; Natural plants and flowers; Bulbs, seedlings and seeds for
planting; Live animals; Foodstuffs and beverages for animals; Malt; Mouth Fresheners and Betals

Cl.32;Soft Drinks Concentrates, Mineral and Aerated Waters, Other Non-Alcoholic Drinks, Syrups Extracts And Essence
For Making No-Alcoholic Beverages And Drinks, Preparations For Making Beverages, Ale, Non-Alcoholic Beer, Fruit
Juices, Pulp, Vegetable Drinks, Vegetable Juices, Soft Drinks, Spring Water, Natural Mineral Water, Sharbat, Synthetic
Sweetened Aerated And Ready To Serve Beverages, Synthetics, Fruit Extracts, Fruit Syrups, Crushes, Cordials, Barley
Water and Purified Drinking Water

9112
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4582349

Class 99

27/07/2020

KAPEEFIT HEALTH BRAND PVT. LTD.
536 Indra Nagar; Bareilly- 243122; Uttar Pradesh; India
A company organised and existing under the laws of India

Address for service in India/Attorney address:
IRA LAW
I-34, 4th Floor, Jangpura Extension, New Delhi - 110014

Proposed to be Used
DELHI
Cl.41;Providing services in respect of education and training; entertainment; sporting and cultural activities including
providing education training through academies, schools, event management, institutes, educational centres,
correspondence instruction services, teaching, tuitions, libraries; publication of text books and magazines; bookmobile
services; arranging and conducting colloquiums, conferences, congresses, seminars, symposiums, workshops,
organizing competitions (education and entertainment), including distance education; e-learning; services relating to
investigation and development of higher yogic practices

Cl.42;Scientific and industrial research; computer programming and providing healthcare related and on line
awareness programmes websites designs and development of computer software; Scientific consultancy & research
services relating to foods & dietary supplements and beverages; food research; food sanitation consultation; quality
control services in relation to hygiene of food stuffs; design; development & testing services for others in the fields of
new food products; computer services namely creating, maintaining, designing, operating websites in the field of food
and drinks; computerized food analysis; research & development of new products.

Cl.44;Service relating to ayurvedic, homeopathic, medical, hygiene and beauty; yoga and health care services;
homeopathy services; veterinary and agriculture services; medical services; veterinary services and hygienic care for
human beings or animals; pharmacy services; pharmacy advisory services; pharmacy dispensary services and
healthcare services; health spa services; hospitals; medical assistance; medical clinics; dispensary and nursing home
services; diagnostic and pathological testing services including consultation relating to medicine and healthcare;
aromatherapy; dentistry; psychotherapy; homeopathy; nutrition; nutraceutical medicine; functional medicine; ayurvedic
treatment; food supplement nutrition consultancy; acupuncture; nutritional immunology; holistic health consultancy; antiaging therapy

9113
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Class 99

PEREGRINA ALULA
Priority claimed from 21/02/2020; Application No. : 1412083 ;Benelux

4582827

27/07/2020

AGENCE FRANÇAISE POUR LE DÉVELOPPEMENT D’AL ULA
82 rue de Courcelles 75008 Paris, France
A Company organized under the laws of France

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
DELHI
Cl.1;Botanical extracts for use in making cosmetics; Raw materials [chemical] for the formulation of cosmetic products;
Herb extracts, other than essential oils, for use in the manufacture of cosmetics; Plant extracts, other than essential oils,
for use in the manufacture of cosmetics

Cl.3;Perfumes; perfumery; herbal extracts for cosmetic purposes; essential oils; cosmetics; oils for cosmetic purposes;
lotions for cosmetic purposes; cosmetic creams; eau de parfum; toilet water; deodorants for personal use; soap;
aromatics for fragrances; Incense; Deodorants for human beings or for animals

Cl.5;Pharmaceuticals; pharmaceutical preparations; medicinal preparations; pharmaceuticals and natural remedies, all
these preparations are not food and dietetic substances for medical use and food for babies; medicinal herbs; lotions for
pharmaceutical purposes; tissues impregnated with pharmaceutical lotions; pharmaceutical creams; body creams for
pharmaceutical use; moisturising creams for pharmaceutical use
Cl.44;Beauty salon services; Advisory services relating to beauty treatment; Consultancy services relating to beauty;
Providing information about beauty; Beauty consultancy; Beauty care; Human hygiene and beauty care; Hygienic and
beauty care; Providing information relating to beauty salon services; Consultancy in the field of body and beauty care

9114
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Class 99

Jilongo
4583565

27/07/2020

CELAGENEX RESEARCH (INDIA) PVT. LTD.
801, Emerald-B, Dosti Planet North, Old Mumbai Pune Road, Shill, Thane - 400612, Maharashtra, India
Body Incorporate

Address for service in India/Attorney address:
NEHA RAMANI
LexOrbis 146 Jolly Maker Chamber II, Vinay K Shah Marg, Nariman Point, Mumbai – 400021 - India

Proposed to be Used
MUMBAI
Cl.1;Chemicals for use in industry, science and photography, as well as in agriculture, horticulture and forestry;
Unprocessed artificial resins, unprocessed plastics; Fire extinguishing and fire prevention compositions; Tempering and
soldering preparations; Substances for tanning animal skins and hides; Adhesives for use in industry; Putties and other
paste fillers; Compost, manures, fertilizers; Biological preparations for use in industry and science

Cl.5;Pharmaceutical, medicinal, nutraceutical and veterinary preparations; Sanitary preparations for medical purposes;
Dietetic food and substances adapted for medical or veterinary use, food for babies; Dietary supplements for human
beings and animals; Plasters, materials for dressings; Material for stopping teeth, dental wax; Disinfectants; Preparations
for destroying vermin; Fungicides, herbicides
Cl.35;Advertising, business management, business administration, office functions, online retail services, online
advertising, promotion and marketing services, import and export services

9115
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4583855

Class 99

27/07/2020

CHANGSHA VINON TOOLS & MACHINERY CO., LTD
SUITE 1915, No.6 BUILDING OF RONGSHENG INTERNATIONAL, No. 568 MIDDLE OF RENMIN ROAD CHANGSHA
CITY,HUNAN PROVINCE,CHINA
Body Incorporate

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
DELHI
Cl.7;ELECTRIC HAND DRILLS; MIXING MACHINES; WHITEWASHING MACHINES; CUTTERS [MACHINES]; LIFTING
APPARATUS; HAND-HELD TOOLS, OTHER THAN HAND-OPERATED; GRINDING MACHINES; HYDRAULIC ENGINES;
PAINT SPRAY GUNS; MACHINES AND APPARATUS FOR CLEANING, ELECTRIC; ENGRAVING MACHINES; GLASS
CUTTERS; BEATING MACHINES; CONCRETE MIXERS [MACHINES]; CONVEYORS [MACHINES]; BLADES [PARTS OF
MACHINES]; TABLES FOR MACHINES; SAW BLADES [PARTS OF MACHINES]; GLUE GUNS, ELECTRIC; FORGING
MOULDS.

Cl.8;EMERY GRINDING WHEELS; GARDEN TOOLS, HAND-OPERATED; RIVETERS [HAND TOOLS]; GUNS, HANDOPERATED, FOR THE EXTRUSION OF MASTICS; TROWELS; SPATULAS [HAND TOOLS]; SCISSORS; GRAVING TOOLS
[HAND TOOLS]; HAND TOOLS, HAND-OPERATED; SCREWDRIVERS, NON-ELECTRIC; ABRADING INSTRUMENTS [HAND
INSTRUMENTS]; PLIERS; HAMMERS [HAND TOOLS]; CUTTING TOOLS [HAND TOOLS]; EMERY FILES; HANDLES FOR
HAND-OPERATED HAND TOOLS; NON-ELECTRIC CAULKING GUNS; FILES [TOOLS]; CROW BARS; GUNS [HAND
TOOLS].

9116
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4586050

Class 99

28/07/2020

HUMRAHI JAIN
Flat No-1406 Tower-B2 Cherry County, Tech Zone 4, Greater Noida, Chhajarsi, Gautam Buddha Nagar - 201307, Uttar Pradesh
Individual

Address for service in India/Attorney address:
DHAWAL KANT SINGH (COMPANY SECRETARY)
A -233 GROUND FLOOR BUNKAR COLONY ASHOK VIHAR PHASE IV DELHI 110052
Used Since :27/07/2020

DELHI
Cl.9;Face masks, head cover, face shield (Non-medical)
Cl.39;Travel and Tourism
Cl.41;Fitness events

9117

International Registration designating India
Trade Marks Journal No: 1963 , 31/08/2020

Class 1

Priority claimed from 28/05/2019; Application No. : 018072686 ;European Union

4613212 27/09/2019
[International Registration No. : 1545324]
Black Bear Carbon B.V.
Winnerstraat 28 NL-6031 NL NEDERWEERT Netherlands

Proposed to be Used
IR DIVISION
Granulated carbon, (recycled) carbon black for industrial purposes.

9118
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Class 1

Priority claimed from 23/12/2019; Application No. : 323561 ;Israel

4616815 27/04/2020
[International Registration No. : 1545028]
Bromine Compounds Ltd.
Makleff House, 12 Kreutzer St. 84894 Beer Sheva Israel

Proposed to be Used
IR DIVISION
Chemical compositions for controlling a spillage or a leakage of halogen.

9119
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Class 2

Priority claimed from 16/01/2020; Application No. : 2020-004706 ;Japan

4503951 24/01/2020
[International Registration No. : 1522780]
DIC Corporation
35-58, Sakashita 3-chome, Itabashi-ku Tokyo 174-8520 Japan

Proposed to be Used
IR DIVISION
Printing ink.

9120
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Class 2

Priority claimed from 25/07/2019; Application No. : 018099266 ;European Union

4603010 24/01/2020
[International Registration No. : 1544542]
Ewald Dörken AG
Wetterstr. 58 58313 Herdecke Germany

Proposed to be Used
IR DIVISION
Coatings in the nature of solid and liquid paints; dyes, colorants, pigments and inks for tinting of solid and liquid paints
and varnishes; raw natural resins for the production of paint; thinners and thickeners for coatings, dyes and inks; metal in
foil and powder form for use in painting, decorating, printing and art; paints and washes; preservatives in the nature of
paints; varnishes; tinters for paints; tints for surface coatings; binding preparations for paints; agglutinants for paints;
binding agents for paints; binders for varnishes; thickeners for colours; thickeners for lacquers; gum turpentine for use as
paint thinner; coatings being inorganic [paints or oils, other than building materials]; coating substances made from
bitumen [paint]; alizarine dyes; alcohol soluble dyes.
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Class 3

4535823 20/02/2020
[International Registration No. : 1535688]
AGBANGA KARITE, INC.
8109 RIVER DR SE OLYMPIA WA 98501 United States of America

Address for service in India/Attorney address:
ANA LAW GROUP
Indiabulls Finance Centre, Tower-2, 11th Floor, 1103, Elphinstone Road, Mumbai - 400013, India

Proposed to be Used
IR DIVISION
Cosmetic creams, body lotions, soaps and shampoos, cosmetic oils, conditioners; non medicated soaps; cosmetic body
scrubs; cosmetic masks; skin moisturizer; skin gels; body wash; bubble bath; shea butter for cosmetic purposes;
personal deodorants; body balm; skin cleansers; skin toners; fragrances; shower gels; coconut oil for cosmetic purposes;
neem oil for cosmetic purposes; skin cream; bar soap; body cream soap; shaving cream; hand soap; shaving lotion; hair
styling products; hair moisturizer; hair detangler; hair gel; hair cream; hair oil; hair tonic; hair masks; facial toner; facial
beauty masks; beauty serums; lip balm; facial cleansers; facial cream; facial mist; eye cream; facial scrub; facial lotion; lip
scrub; non-medicated balms for use on lips and skin; skin cream; lip masks; body care products for infants and children,
namely, body wash, soap, lotion, cream, balm, and moisturizer; bubble bath for infants and children; hair care products for
infants and children, namely, hair moisturizer, conditioner, detangler, and shampoo.

9122
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Class 3

Priority claimed from 27/11/2019; Application No. : 4602578 ;France

4588906 26/05/2020
[International Registration No. : 1542343]
HERMES INTERNATIONAL
24 rue du Faubourg Saint-Honoré F-75008 PARIS France

Proposed to be Used
IR DIVISION
Perfumes, perfumery products, toilet water, eau de Cologne, eau de parfum, cosmetic products and preparations, nonmedicated toiletry preparations, sanitary products, beauty products, cosmetic lotions for the hair and body, soaps,
deodorants for personal use, essential oils for personal use, tissues impregnated with cosmetic lotions, shower gels,
cosmetic preparations for the bath, shampoos, cosmetic creams, beauty masks, oils for cosmetic use, make-up products,
foundations, lipstick, lip glosses, lip balms, lipstick cases, mascaras, eyelash cosmetics, eyebrow cosmetics, make-up
powder, blush, make-up pencils, make-up removing products, skin cleansers, nail varnish, nail gels, nail varnish removers,
nail and hand care products, moisturizing creams, hand and nail creams, cuticle creams, mattifying tissues for make-up,
sunscreen preparations, cosmetic sun-tanning preparations, shaving and after-shave preparations.

9123
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Class 3

4588973 26/05/2020
[International Registration No. : 1541911]
Michael Kors (Switzerland) International GmbH
Via Cantonale 18, CH-6928 Manno Switzerland

Proposed to be Used
IR DIVISION
Soaps; perfumery; fragrances; essential oils; cosmetic care and beauty care products; non-medicated hair lotions;
cosmetics; non-medicated skincare preparations.

9124
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Class 3

4589008 29/05/2020
[International Registration No. : 1425779]
Aurélien Durand
4 quai de l'Oise F-78570 Andrésy France

Proposed to be Used
IR DIVISION
Cl.3;Scented soaps for the body; perfumes, perfumery products, toilet water; essential oils; perfumed milks, lotions,
gels, creams for the body; perfumed lotions for the hair; cosmetics; lipstick; beauty masks; make-up; cosmetics.

9125
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Class 3

Priority claimed from 06/12/2019; Application No. : 018162514 ;European Union

4615041 07/04/2020
[International Registration No. : 1544925]
Oriflame Cosmetics AG
c/o Oriflame Global Management AG, Bleicheplatz 3 CH-8200 Schaffhausen Switzerland

Proposed to be Used
IR DIVISION
Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up;
make-up preparations; make-up removers; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; nonmedicated toilet preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and
shower oils, gels, creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and
hydrators; skin toners; skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; shaving soaps;
shaving creams; shaving gels; after-shave preparations; pre-shave preparations; talcum powders; toiletries; dentifrices;
toothpastes; mouth washes; foot care preparations (non-medicated); cotton for cosmetic purposes; cotton wool, sticks,
buds, swabs, puffs, balls and pads for cosmetic purposes; cotton wool in the form of wipes for cosmetic use; cotton puffs
and pads impregnated with make-up removing preparations.

9126

Trade Marks Journal No: 1963 , 31/08/2020

Class 3

Priority claimed from 01/11/2019; Application No. : 018145782 ;European Union

4616817 07/04/2020
[International Registration No. : 1545048]
Oriflame Cosmetics AB
PO Box 1095 SE-101 39 Stockholm Sweden

Proposed to be Used
IR DIVISION
Non-medicated conditioning and care preparations for application to the hair, scalp, skin and nails; shampoos; hair
conditioner; soaps; perfumes; perfumery; eau de cologne; toilet waters; essential and herbal oils; cosmetics; make-up;
make-up preparations; make-up removers; lipsticks; nail varnishes; nail varnish removers; eyeliner; mascara; nonmedicated toilet preparations; hair lotions; hair sprays and hair gels; preparations for use in the bath or shower; bath and
shower oils, gels, creams and foams; face and body masks; face and body scrubs; facial washes; skin cleansers and
hydrators; skin toners; skin moisturizers; blemish creams and blemish gels; deodorants; antiperspirants; shaving soaps;
shaving creams; shaving gels; after-shave preparations; pre-shave preparations; talcum powders; toiletries; dentifrices;
toothpastes; mouth washes; foot care preparations (non-medicated); cotton for cosmetic purposes; cotton wool, sticks,
buds, swabs, puffs, balls and pads; cotton wool in the form of wipes for cosmetic use; cotton puffs and pads impregnated
with make-up removing preparations.
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Class 5

Priority claimed from 28/06/2019; Application No. : 30 2019 221 157 ;Germany

4473432 20/12/2019
[International Registration No. : 1519859]
Takeda Vaccines, Inc
75 Sidney Street Cambridge MA 02139 US

Proposed to be Used
IR DIVISION
Vaccines, excluding vaccines against meningitis.

9128
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Class 5

4507853 11/03/2020
[International Registration No. : 1482820]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS
RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

9129
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Class 5

4517160 16/03/2020
[International Registration No. : 1529022]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS
RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Pharmaceutical preparations.

9130

Trade Marks Journal No: 1963 , 31/08/2020

Class 5

4523589 01/04/2020
[International Registration No. : 1530147]
Mylan Institutional Inc.
1718 Northrock Court Rockford IL 61103 United States of America

Proposed to be Used
IR DIVISION
Pharmaceutical preparations for the treatment of cancer.

9131

Trade Marks Journal No: 1963 , 31/08/2020

Class 5

Priority claimed from 23/03/2020; Application No. : 745166 ;Switzerland

4551649 04/05/2020
[International Registration No. : 1534170]
SOCIÉTÉ DES PRODUITS NESTLÉ S.A.
CH-1800 Vevey Switzerland

Address for service in India/Agents address:
INTTL ADVOCARE.
F-252, WESTERN AVENUE, SAINIK FARMS, NEW DELHI - 110 062.

Proposed to be Used
IR DIVISION
Mineral waters for medical use, thermal waters; pharmaceutical and veterinary products; sanitary products for medical
purposes; dietetic substances, beverages and foodstuffs for medical use; food for babies; nutritional supplements; food
supplements; Vitamin and mineral preparations; meal replacement bars for medical use; nutritional drinks for
consumption as meal substitutes for medical purposes; nutritional mixtures in the form of beverages used as meal
replacements (for medical use); snacks as meal substitutes for medical use; dietary fibers; mineral water salts; calciumenriched candy for medical use; vitamins and vitamin preparations; protein food supplements; nutraceuticals used as
dietary supplements.

9132

Trade Marks Journal No: 1963 , 31/08/2020

Class 5

Priority claimed from 16/04/2020; Application No. : 018226279 ;European Union

4596142 22/05/2020
[International Registration No. : 1543506]
AstraZeneca AB
SE-151 85 Södertälje Sweden

Proposed to be Used
IR DIVISION
Pharmaceutical preparations and substances.

9133
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Class 5

4603006 16/04/2020
[International Registration No. : 1544647]
Huvepharma EOOD
5th floor, 3 "A" Nikolay Haitov Str BG-1113 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Hygienic preparations and articles; hygienic preparations for veterinary use; disinfectants.

9134

Trade Marks Journal No: 1963 , 31/08/2020

Class 5

4604590 12/05/2020
[International Registration No. : 1544501]
Guangdong Zhongshun Paper Industry Group Co., Ltd.
NO 136, Caihong Street, West District, Zhongshan City Guangdong Province China

Proposed to be Used
IR DIVISION
Tissues impregnated with pharmaceutical lotions; sanitary belts; sanitary towels; disinfectant wipes.

9135
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Class 5

4609186 13/05/2020
[International Registration No. : 1544452]
Huvepharma EOOD
Nikolay Haitov Str. 3 A BG-1113 Sofia Bulgaria

Proposed to be Used
IR DIVISION
Antiparasitic preparations; biological preparations for veterinary purposes; biological preparations for medical purposes;
vaccines; veterinary preparations; cultures of microorganisms for medical and veterinary use; medicines for veterinary
purposes; preparations of microorganisms for medical and veterinary use; parasiticides; pharmaceutical preparations.

9136
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Class 7

4511205 24/12/2019
[International Registration No. : 1526864]
TZTEK TECHNOLOGY CO., LTD.
No.5, Peiyuan Road, Science & Technology Town, New District, Suzhou Jiangsu Province China

Proposed to be Used
IR DIVISION
Industrial marking machine; labelers [machines]; machines for manufacturing battery; handling machines, automatic
[manipulators]; industrial robots; guides for machines; machines for manufacturing of electronic components;
semiconductor chip processing machines; semiconductor chip processing apparatus; metalworking machines;
transmissions for machines; soldering apparatus, electric; laser welding machine; industrial sorting machines; glass
working machines.

9137

Trade Marks Journal No: 1963 , 31/08/2020

Class 7

Priority claimed from 23/10/2019; Application No. : 302019000078167 ;Italy

4535384 08/04/2020
[International Registration No. : 1534535]
NARDINI - S.P.A.
Via Valdemoneghe - Frazione Mignagola CARBONERA (TREVISO) Italy

Proposed to be Used
IR DIVISION
Bitumen working machines, machines for the production of waterproofing membranes; mixers [parts of machines]; filters
[parts of machines]; self-cleaning filters [parts of machines]; filtering machines; pumps [parts of machines]; heated gear
pumps [parts of machines]; homogenizers [parts of machines]; gluing countertops [parts of machines]; impregnating
tanks [parts of machines], coating tanks [parts of machines]; cooling tanks [parts of machines]; cooling rollers [parts of
machines]; electric motors [parts of machines]; machines for palletization, agricultural machines, reapers and threshers;
net hauling machines [fishing]; fodder presses, shredders [machines] for industrial use; milking machines; hair clipping
machines for animals, saw benches [parts of machines]; planing machines; smoothing presses; papermaking machines;
type-setting machines [printing], bookbinding apparatus and machines for industrial purposes, lace making machines;
spinning frames; sizing machines; dyeing machines; churns; kneading machines; apparatus for drawing up beer under
pressure; wine presses; cigarette machines for industrial purposes, tobacco processing machines; leather-working
machines; pedal drives for sewing machines; reels [parts of machines]; bicycle assembling machines; potters' wheels;
engraving machines, cord making machines; adhesive tape dispensers[machines]; bottle sealing machines; agitators,
blenders, electric, for household purposes; spin driers [not heated]; coinoperated washing machines, mills [machines],
disintegrators; embossing machines; machines for processing plastics, glass-working machines; electromechanical
machines for chemical industry; rinsing machines; mine borers; converters for steelworks; rolling mills; drilling rigs,
floating or nonfloating; oil refining machines; mixing machines; bulldozers; lifts, other than ski-lifts; hoppers [mechanical
discharging], swaging machines; punching machines; foundry machines; metalworking machines, fittings for engine
boilers; steam engines; carburetter feeders; sparking plugs for internal combustion engines, hydraulic turbines; turbines,
other than for land vehicles; lathes [machine tools]; tables for machines, shears, electric; guns [tools using explosives];
painting machines; air brushes for applying colour, dynamo brushes; kick starters for motorcycles; cylinder heads for
engines; exhaust manifold for engines; fuel dispensing pumps for service stations; clack valves [parts of machines]; taps
[parts of machines, engines or motors]; aerocondensers; bellows [parts of machines]; chisels for machines; reduction
gears, other than for land vehicles; ball-bearings; bearings for transmission shafts; belts for conveyors, adhesive bands
for pulleys; soldering blow pipes, gas-operated; electric arc welding apparatus; mud catchers and collectors [machines],
cleaning appliances utilizing steam; vacuum cleaner attachments for disseminating perfumes and disinfectants; filter
presses; sorting machines for industry; curtain drawing devices, electrically operated; drums [parts of machines]; racket
stringing machines; electroplating machines; galvanizing machines; injection molding machines; bitumen making
machines; tarring machines; coal-cutting machines, asphalt mixers [machines]; asphalt paving machines; winding
machines; wrapping machines; sanding machines; electrostatic coating machines; calenders; bitumen saturation tanks;
loading and unloading machines, automatic handling machines; heat exchangers [parts of machines]; machine tools,
power tools; driving motors, other than for land vehicles; engines, other than for land vehicles; couplings, other than for
land vehicles, incubators for eggs, automatic vending machines; agricultural implements, other than hand-operated.

9138

Trade Marks Journal No: 1963 , 31/08/2020

Class 7

4616821 03/04/2020
[International Registration No. : 1544978]
WENLING WIPCOOL REFRIGERATING EQUIPMENT CO., LTD.
NO.998, Jiulong Avenue, Chengxi Industry Zone, Wenling City Zhejiang Province China

Proposed to be Used
IR DIVISION
Vacuum pumps [machines]; pumps being machines; centrifugal pumps; compressed air pumps; starters for motors and
engines; driving motors, other than for land vehicles; dynamos; hydraulic pressure pumps; compressed air pumps.

9139

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

Priority claimed from 24/12/2013; Application No. : 2013-100729 ;Japan

2735294 20/02/2014
[International Registration No. : 1201032]
Panasonic Corporation
1006, Oaza Kadoma, Kadoma-shi Osaka 571-8501 Japan

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Television sets.

9140

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

2766453 06/05/2014
[International Registration No. : 1206850]
SHENZHEN MAYSUN INFO TECHNOLOGY CO., LTD
1001 Room, B10 Building, Zhongying Jewelry Industry, No. 31 Bulan Road, Nanwan Street, Longgang District Shenzhen China

Address for service in India/Attorney address:
INTEPAT IP SERVICES PVT LTD
NO.8, 1ST FLOOR, 15TH CROSS, 100FT RING ROAD, JP NAGAR, 6TH PHASE, BANGALORE-560078.

Proposed to be Used
IR DIVISION
Computer peripheral devices; laptop computers; portable telephones; satellite navigational apparatus; testing
apparatus not for medical purposes; hands free kits for phones; notebook computers; light-emitting electronic
pointers; battery chargers; measuring apparatus.

9141

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

2785331 10/10/2013
[International Registration No. : 1210135]
SAUFLON PHARMACEUTICALS LIMITED
Delta Park Concorde Way, Segensworth North, Fareham Hampshire PO15 5RL GB

Address for service in India/Agents address:
LALL LAHIRI & SALHOTRA
PLOT.NO. B-28, SECTOR - 32, INSTITUTIONAL AREA, GURGAON - 122 001, HARYANA.

Proposed to be Used
IR DIVISION
Contact lenses; tinted, soft, hard, gas permeable and disposable contact lenses; ophthalmic lenses; cases, holders
and containers for contact lenses; optical apparatus and instruments; ophthalmic, ophthalmological and optical
frames, lenses, glass and glasses; optical goods; sunglasses, monocles, eyeglasses and spectacles; cases, holders
and containers for sunglasses, monocles, eyeglasses and spectacles; eyeshades; chains and cords for sunglasses,
monocles, eyeglasses and spectacles; eyewear; eyepieces and instruments containing eyepieces.

9142

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

Priority claimed from 11/10/2019; Application No. : 88651163 ;United States of America

4469664 05/02/2020
[International Registration No. : 1518263]
PROMEGA CORPORATION
2800 Woods Hollow Road Madison WI 537115399 United States of America

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Downloadable computer software for inventory management; recorded computer software for inventory management.

9143

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

Priority claimed from 29/04/2020; Application No. : 4020200072171 ;Republic of Korea

4537565 19/05/2020
[International Registration No. : 1535901]
GOM CO., LTD.
111-42, Asanvalleybuk-ro, Dunpo-myeon Asan-si, Chungcheongnam-do 31409 Republic of Korea

Proposed to be Used
IR DIVISION
Anti-pollution masks for respiratory protection; breathing masks; divers' masks; dust masks; dust masks for
respiration protection; filters for respiratory masks; gas masks; photomask blanks; photomasks; protection masks;
protective masks; non-medical respiratory mask filters; respiratory masks, other than for artificial respiration;
swimming face masks.

9144

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

4599152 15/05/2020
[International Registration No. : 1542690]
Spigen Korea Co., Ltd.
446 Bongeunsa-ro, Gangnam-gu Seoul Republic of Korea

Proposed to be Used
IR DIVISION
Cases for laptops; film for protecting liquid crystal for electronic communication device; protective covers and cases
for tablet computers; stand for tablet PC; protective cases for MP3 players; cases for radios; cases for storing electric
audio and visual apparatus and instruments; clear protective covers adapted for mobile telephones; covers for mobile
telephones; cases adapted for mobile phone; cases for smartphones; covers for smartphones; protective cases for
smartphones; clear protective covers adapted for smartphones; flip covers for smartphones; cases for smartphones in
the shape of a watch; stands for smartphones; cell phone cases; protective films adapted for smartphones; protective
films adapted for liquid crystal displays for navigation systems; leather cases for cell phones; holders for mobile
telephones; docking stations for mobile telephones; reinforced glass specially adapted for use as smartphone
screens; smartphone stand for automobiles; camera cases; USB chargers; wireless charging devices; charging data
cables; battery charge devices; cases for batteries; battery packs; electrical cells and batteries; charging stand for
smartphones; earphones; auxiliary battery packs; bands for smartphones in the shape of a watch; armband for
smartphones.

9145

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

Priority claimed from 24/12/2019; Application No. : 43282371 ;China

4599187 07/04/2020
[International Registration No. : 1542821]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Computer hardware for telecommunications; communication computers; computer programs, recorded; computer
network switchboards; computer network bridges; transmitters (telecommunication); automatic switches for
telecommunications; network routers; wide area network (WAN) routers; communication transmission apparatus; radio
beacon devices and apparatus; smartphones; chips (integrated circuits); optical communication apparatus; network
communication apparatus; sensors; central processing units (processors); computer programs, downloadable;
computer software, recorded.

9146

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

Priority claimed from 20/12/2019; Application No. : 302019000098131 ;Italy

4602967 22/05/2020
[International Registration No. : 1544282]
DANIELI AUTOMATION S.p.A.
Via Bonaldo Stringher 4 I-33042 Buttrio (UD) Italy

Proposed to be Used
IR DIVISION
Regulating apparatus, electric; measuring devices, electric; interfaces for computers; computer software, recorded;
computer software applications, downloadable; science diagnostic apparatus not for medical purposes for research
use, namely laser and/or x-rays producing apparatus and installations, namely, x-ray CT scanners; control and
regulating apparatus or equipment for controlling, regulating and recording data of rolling mills, namely, control
panels, computers and computer software; electric control panels; automated detectors, measuring, regulating and
controlling systems and devices; data processing equipment; software; computer software programs for controlling
and regulating rolling mills; computer software programs for controlling and regulating continuous casting machines.

9147

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

Priority claimed from 25/03/2020; Application No. : 2020-032380 ;Japan

4604560 27/03/2020
[International Registration No. : 1544527]
YOKOGAWA ELECTRIC CORPORATION
9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

Proposed to be Used
IR DIVISION
Mathematical instruments; mechanisms for coin-operated car parking gates; fire alarms; gas alarms; anti-theft warning
apparatus; simulators for the steering and control of vehicles; sports training simulators; laboratory apparatus and
instruments; cell chips; DNA chips; biochips; pipette tips for laboratory use; bioreactor for cell culturing; automatic
sampling apparatus for laboratory use; DNA analysis apparatus; laboratory experimental machines and apparatus;
automatic dispensing apparatus for laboratory use; laboratory apparatus for analyzing biological or chemical
substances; photographic apparatus and instruments; optical machines and apparatus; cinematographic machines
and apparatus; microscopes; biological microscopes; temperature indicators; gasometers; thermometers; water
meters; pressure gauges [manometers]; level indicators; acoustic meters; tachometers; accelerometers;
refractometers; luminous flux meters; actinometers; altimeters; hygrometers; illuminometers; vibration meters;
noisemeters; speed indicators; calorimeters; viscosimeters; concentration meters; gravimeters; densimeters;
dynamometers; flowmeters; precision measuring machines and instruments; automatic adjusting/regulating machines
and instruments; material testing machines; surveying machines and instruments; automatic control device for
supporting the improvement of productivity in manufacturing; biochemical analysis apparatus and machines; genetic
analysis apparatus; automatic immunology analysis and measurement apparatus and their parts; electric control
panels; power distribution or control machines and apparatus; batteries and cells; electric or magnetic meters and
testers; electric wires and cables; transmission machines and apparatus for telecommunication; radio communication
machines and apparatus; radio machines and apparatus; remote control telemetering machines and instruments;
telecommunication machines and apparatus; parts and accessories for telecommunication machines and apparatus;
monitoring apparatus; computer hardware and computer peripherals; semi-conductor elements; electronic circuits, not
including those recorded with computer programs; computer programs; computer software; computer software,
recorded; communication processors and computer software of computer network for automatic control devices for
supporting the improvement of productivity in manufacturing; server computer and its computer software; computer
programs, downloadable; computer software for industrial process control; computer programs with the function of
artificial intelligence; industrial x-ray apparatus; magnetic object detectors; ultrasonic sensors; computers and other
electronic machines with artificial intelligence (including those for robots) and their parts and accessories; magnetic
cores; resistance wires; electrodes; downloadable image files; recorded video discs and video tapes; downloadable
music files; electronic publications.

9148

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

4609173 22/04/2020
[International Registration No. : 1544782]
Huawei Technologies Co., Ltd.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Headsets; audio- and video-receivers; sound reproduction apparatus; headphones; wireless loudspeakers; audio
equipment for automobile; electronic book readers; laptop computers; computer programs for editing images, sound
and video; computer programs for video and computer games; encoding and decoding apparatus; computer software
for controlling the operation of audio and video devices; central processing unit for processing information, data,
sound and image; computer software for organizing and viewing digital images and photographs; computer software
for processing images, graphics and text; software for controlling and improving sound quality of audio equipment;
software for processing digital images; computer software for creating and editing music and sounds; electronic data
processing apparatus equipped with learning software; audio speakers for automobile; digital sound processors;
portable sound reproduction apparatus; MP4 player; audio transmitter; laboratory robots; teaching robots; biochips;
optical lenses; smartwatches; portable digital electronic scales; computer operating programs, recorded; computer
software, recorded; telecommunication apparatus in the form of jewellery; flexible flat panel displays for computers;
stands adapted for tablet computers; video printers; electronic pens; audio interfaces; equalizers [audio apparatus];
virtual reality headsets; dashboard cameras; set-top boxes; thermal imaging cameras; infrared detectors; electric and
electronic effects units for musical instruments; computer program (downloadable software); computer memory
devices; computer programs, recorded; computer keyboards; mouse [computer peripheral]; integrated circuit cards
[smart cards]; notebook computers; bags adapted for laptops; sleeves for laptops; selfie lenses; computer stylus;
computer programs, downloadable; downloadable emoticons for mobile phones; electric plugs; wearable video display
monitors; computer software applications, downloadable; tablet computers; pedometers; fingerprint identifiers; scales;
traffic-light apparatus [signalling devices]; switchboards; transmitters of electronic signals; transmitting sets
[telecommunication]; radios; modems; transponders; smartphones; program controlled telephone exchange
equipment; cabinets for loudspeakers; electric sockets; network communication equipment; materials for electricity
mains [wires, cables]; USB cables; USB cables for mobile phones; digital door locks; central alarms; security tokens
[encryption devices]; covers for tablet computers; black boxes [data recorders]; interactive touch screen terminals;
stands adapted for laptops phones; humanoid robots with artificial intelligence; electronic sheet music, downloadable;
smart rings; smartphone software applications, downloadable; facial recognition equipment; scales with body mass
analysers; bathroom scales; protective films adapted for smartphones; digital weather stations; electronic key fobs
being remote control apparatus; personal digital assistants [PDAs]; computer software platforms, recorded or
downloadable; microphones; sound transmitting apparatus; television apparatus; camcorders; portable media players;
digital photo frames; cameras [photography]; air analysis apparatus; gas testing instruments; integrated circuits; video
screens; sensors; loudspeakers; electronic chips; thin client computers; hand-held electronic dictionaries; computer
screen saver software, recorded or downloadable; downloadable graphics for mobile phones; wearable computers;
selfie sticks for use with smartphones; wrist-mounted smartphones; monitoring apparatus, other than for medical
purposes; security surveillance robots; batteries, electric; computer hardware; rechargeable batteries; smartglasses;
wearable activity trackers; covers for smartphones; cases for smartphones; connected bracelets [measuring
instruments]; large-screen liquid crystal displays [LCDs]; electronic diaries; flat panel display screens; liquid crystal
display [LCD] screens; intercoms; car televisions; video monitors; touch screens; touch screen pens; battery chargers.

9149

Trade Marks Journal No: 1963 , 31/08/2020

Class 9

4615075 17/02/2020
[International Registration No. : 1545669]
Shaanxi Longxiang Electrical CO., LTD
No.19 Gaoxin Road, High-tech Development Zone, Baoji City 721000 Shaanxi Province China

Proposed to be Used
IR DIVISION
Counters; electromagnetic coils; transformers [electricity]; regulating apparatus, electric; circuit breakers; control
panels [electricity]; sensors [measurement apparatus], other than for medical use; electric switch plates.

9150

Trade Marks Journal No: 1963 , 31/08/2020

Class 10

Priority claimed from 30/03/2020; Application No. : 88852329 ;United States of America

4519259 02/04/2020
[International Registration No. : 1528752]
Cook Medical Technologies LLC
750 Daniels Way, P.O. Box 2269 Bloomington IN 47402 United States of America

Proposed to be Used
IR DIVISION
Medical devices, namely, stents.

9151

Trade Marks Journal No: 1963 , 31/08/2020

Class 10

4553475 09/04/2020
[International Registration No. : 1538041]
Hangzhou Meiqing Digital Technology Co., Ltd.
3/F, Building 1, 66 Xixiang Road, Puyan Subdistrict, Binjiang District, Hangzhou Zhejiang China

Proposed to be Used
IR DIVISION
Medical apparatus and instruments; diagnostic apparatus for medical purposes; X-ray apparatus for medical purposes;
radiology screens for medical purposes; apparatus and installations for the production of X-rays, for medical
purposes; X-ray photographs for medical purposes; radiological apparatus for medical purposes; tomographs for
medical purposes; magnetic resonance imaging [MRI] apparatus for medical purposes; medical ultrasound apparatus.

9152

Trade Marks Journal No: 1963 , 31/08/2020

Class 11

Priority claimed from 16/10/2019; Application No. : 41669816 ;China

4599157 16/04/2020
[International Registration No. : 1542679]
Zhejiang Aishida Electric Co., Ltd.
No.2 Keji Road, Economic Development Zone, Wenling City Zhejiang China

Proposed to be Used
IR DIVISION
Cooking utensils, electric; cooking stoves; roasting apparatus; pressure cookers, electric; kettles, electric; food
steamers, electric; induction cookers; extractor hoods for kitchens; water purification installations; lighters.

9153

Trade Marks Journal No: 1963 , 31/08/2020

Class 12

3828309 10/01/2018
[International Registration No. : 1399919]
ZHONGSHAN BAOBAOHAO CHILDREN PRODUCTS COMPANY LIMITED
No. 45, North Chang'An Road, XinMao Village, Henglan Town, Zhongshan City 528478 Guangdong Province China

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Push scooters [vehicles]; trolleys; hand cars; pushchairs; pushchair covers; pushchair hoods; baby carriages; sackbarrows; casters for trolleys [vehicles] [carts (Am.)].

9154

Trade Marks Journal No: 1963 , 31/08/2020

Class 12

Priority claimed from 04/11/2019; Application No. : 302019000080950 ;Italy

4609185 01/04/2020
[International Registration No. : 1544412]
PIAGGIO & C. S.P.A.
Viale Rinaldo Piaggio, 25 I-56025 PONTEDERA, PISA Italy

Proposed to be Used
IR DIVISION
Two-wheeled, three-wheeled and four-wheeled vehicles; electrically powered scooters; bodies for vehicles; brakes for
vehicles; caps for land vehicle gas tanks; luggage nets for vehicles; seat covers for vehicles; shock absorbing springs
for vehicles; suspension shock absorbers for vehicles; vehicle chassis; vehicle seats; pneumatic tires; casings for
pneumatic tires; non-skid devices for vehicle tires; adhesive rubber patches for repairing inner tubes; tire pumps for
bicycles and motorcycles; repair outfits for inner tubes, namely, tire repair patches; rims for vehicle wheels; valves for
vehicle tires; air bags in the nature of safety devices for automobiles; electric cigarette lighters for land vehicles; antitheft devices for vehicles; antitheft alarms for vehicles; horns for vehicles; safety seats for children for vehicles; bells
for cycles; stands for bicycles and motorcycles as parts of bicycles and motorcycles; mudguards; direction signals for
vehicles; frames for bicycles and motorcycles; luggage carriers for vehicles; pedals for bicycles and motorcycles;
rearview mirrors; saddle covers for bicycles and motorcycles; saddlebags adapted for bicycles and motorcycles;
saddles for bicycles and motorcycles; engines for land vehicles; electric motors for land vehicles; bags specially
adapted for motorcycles, namely tank bags, sissy bar bags, tail bags, side handbags, top cases.

9155

Trade Marks Journal No: 1963 , 31/08/2020

Class 14

4494500 20/02/2020
[International Registration No. : 1472767]
Tendence Japan Co. Ltd.
5-46-16, Jingumae, Shibuya-ku Tokyo 150-0001 Japan

Proposed to be Used
IR DIVISION
Watches; key chains; watch straps; ornaments [jewellery]; rings; necklaces; bracelets; earrings.

9156

Trade Marks Journal No: 1963 , 31/08/2020

Class 17

4599222 19/05/2020
[International Registration No. : 1543050]
Metamark (UK) Limited
Luneside, New Quay Road Lancaster LA1 5QP United Kingdom

Proposed to be Used
IR DIVISION
Plastics materials in the form of sheets and films; adhesive plastic films; adhesive coated plastic films; adhesive
coated plastic sheets and films for use in manufacture; laminated plastics materials; plastics materials for printing;
sheets and films of printable plastics materials; plastic films for use in graphic art, digital printing, display and sign
making; plastics wrapping for vehicle exteriors; decorative plastics films being semi-finished products.

9157

Trade Marks Journal No: 1963 , 31/08/2020

Class 17

Priority claimed from 05/03/2020; Application No. : 30 2020 005 100 ;Germany

4614993 05/03/2020
[International Registration No. : 1545699]
Armacell Enterprise GmbH & Co. KG
Zeppelinstraße 1 12529 Schönefeld OT Waltersdorf Germany

Proposed to be Used
IR DIVISION
Unprocessed and semi-processed rubber, gutta-percha, gum, asbestos, mica and substitutes for all these materials;
plastics and resins in extruded form for use in manufacture; packing, stopping and insulating materials; flexible pipes,
tubes and hoses, not of metal; acoustic insulation articles and materials; fire resistant and fire preventive articles and
materials for insulation and structural purposes (term considered too vague by the International Bureau - rule 13 (2) (b)
of the Regulations); thermal insulation articles and materials; insulation for building purposes; insulating materials for
technical equipment and technical installations; shock-absorbing materials for insulation and structural purposes;
waterproofing and moisture proofing articles and materials; insulation material of plastics or plastic foam materials in
the form of blocks, plates, shells, pipes, or arcs with or without a coating consisting of a plastic foil or metal foil on one
or more sides; foamed polymer insulation material having intrinsic properties providing structural integrity.

9158

Trade Marks Journal No: 1963 , 31/08/2020

Class 24

4503607 28/01/2020
[International Registration No. : 1521500]
INDUSTRIAS MURTRA, S.A.
Jordi Camp, 94 Polígono Industrial E-08400 Granollers (Barcelona) Spain

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Fabrics and textile goods; bed and table linen; blinds and curtains of textile materials.

9159

Trade Marks Journal No: 1963 , 31/08/2020

Class 27

Priority claimed from 25/09/2018; Application No. : 2018/85208 ;Turkey

4174527 20/02/2019
[International Registration No. : 1465823]

FESTIVAL IPLIK VE HALI SANAYI TICARET ANONIM SIRKETI
2. Organize Sanayi Bölgesi, 83228 Nolu Cadde, No: 19, Sehitkamil - Gaziantep TR

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
Old No. 9, Valliammal Street, First Floor, Kilpauk, Chennai-600010, Tamil Nadu, India.

Proposed to be Used
IR DIVISION
Carpets, rugs, mats; prayer rugs; linoleum, artificial turf, linoleum for covering floors; gymnasium mats; wallpaper, wall
hangings not of textile.

9160

Trade Marks Journal No: 1963 , 31/08/2020

Class 35

Priority claimed from 07/02/2020; Application No. : 742686 ;Switzerland

4551481 18/02/2020
[International Registration No. : 1533750]
INFLEX'ON SA
Avenue de Lavaux 63 c/o Till Bohbot CH-1009 Pully Switzerland

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP
C-4,Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Commercial business management; provision of advice relating to commercial business management; provision of advice
relating to company organization; provision of advice and services provided by consultants relating to company strategy;
commercial project management and administration; commercial administration; commercial or industrial company
management assistance; comparative analysis of company operations (benchmarking); cost price analysis; market
analysis, study and prospecting; cost-benefit analyses; analysis of commercial data; cost-price analyses; analysis of
market research data and statistics; company management assistance; business consultancy for companies; knowledge
management consulting (company management assistance); commercial business appraisal; market studies, analyses
and surveys; marketing studies; market studies and analyses; company evaluation (benchmarking); outsourced
administrative management of companies; marketing; provision of market study information; preparation of market
analysis reports; preparation of business statistics; provision of advice in commercial management; provision of advice
and consultant services in connection with product supply for third parties; provision of commercial advice relating to
marketing; provision of marketing advice; business organization consultancy; provision of advice in connection with
commercial business management; provision of commercial information; administration of business affairs; business
management and administration; services provided by consultants regarding company management; services provided by
consultants in the field of commercial business management; services provided by commercial strategy consultants;
marketing, market study and market analysis services; corporate strategic planning services; market assessment
services; office functions; company audits (commercial analyses); commercial intermediary services in the framework of

9161

bringing prospective private investors in contact with entrepreneurs looking for financing; advertising; online advertising;
promotion services; advertising, marketing and promotional services; analysis of advertising response and market
research.

9162

Trade Marks Journal No: 1963 , 31/08/2020

Class 35

4607482 31/03/2020
[International Registration No. : 1543874]
Dairylac S.L.
Parque Empresarial A Madanela, Parc. 44-48 Melide E-15800 A CORUÑA Spain

Proposed to be Used
IR DIVISION
Retail and wholesale services in stores and via global computer networks for dairy products.

9163

Trade Marks Journal No: 1963 , 31/08/2020

Class 38

4588916 09/06/2020
[International Registration No. : 1542386]
uPrism Co., Ltd.
2nd floor, 114, Bongeunsa-ro, Gangnam-gu Seoul 06123 Republic of Korea

Proposed to be Used
IR DIVISION
Communication services for video conferencing purposes; video communication services; video communication services
for remote guidance purposes; transmission of sound and visual recordings over networks; transmission of
message/image via the mobile and internet; transmission of messages and images between mobile telecommunications
devices; transmission of sound and images between mobile telecommunications devices; transmission of message and
image via a smart phone; providing Voice over Internet Protocol (VoIP) services; provision of teleconferencing facilities
for educational purposes; providing long distance telecommunications services; providing voice communication services
over the internet; providing video conferencing services; providing communication services for web seminar.

9164

Trade Marks Journal No: 1963 , 31/08/2020

Class 40

Priority claimed from 14/11/2019; Application No. : 018152709 ;European Union

4535682 13/05/2020
[International Registration No. : 1534864]
GreenIron H2 AB
Edsängsvägen 5B SE-192 54 Sollentuna Sweden

Proposed to be Used
IR DIVISION
Extraction of elements contained in waste residues; recycling of metals; recycling of valuable materials; recycling and
waste treatment; upcycling [waste recycling].

9165

Trade Marks Journal No: 1963 , 31/08/2020

Class 40

Priority claimed from 29/07/2019; Application No. : 88546029 ;United States of America

4609207 22/01/2020
[International Registration No. : 1544755]
Fresh Inset S.A.
ul. Tadeusza Kosciuszki 71/208 PL-87-100 Torun Poland

Proposed to be Used
IR DIVISION
Food preservation services in the nature of the application of a synthetic plant growth regulator to plants, fruits, and
vegetables for others; consulting services in the field of agriculture and horticulture in connection with pre- and postharvest treatment of plants, fruits, vegetables and produce throughout the fresh produce supply chain.

9166

Trade Marks Journal No: 1963 , 31/08/2020

Class 41

3379987 18/02/2016
[International Registration No. : 1303691]
BUZZFEED, INC.
8th Floor, 200 Fifth Avenue New York NY 10010 US

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.
Used Since :23/07/2015

IR DIVISION
Entertainment services, namely, digital content in the nature of food, cooking, recipes, and lifestyle, provided via the
internet; production and distribution of online content in the fields of food, cooking, recipes and lifestyle; syndication of
online content featuring food, cooking, recipes and lifestyle.

9167

Trade Marks Journal No: 1963 , 31/08/2020

Class 41

Priority claimed from 04/02/2020; Application No. : 302020000010219 ;Italy

4523023 26/02/2020
[International Registration No. : 1530925]
BOOM IMAGE STUDIO S.R.L.
Corso Magenta, 85 I-20123 Milano (MI) Italy

Address for service in India/Attorney address:
CHADHA AND CHADHA
F-46, Himalaya House, 23 Kasturba Gandhi Marg, New Delhi - 110001, India

Proposed to be Used
IR DIVISION
Production of audiovisual, multimedia and photography content; photography; digital photography services; photography
information services; publication and development of audiovisual, multimedia and photography content.

9168

Trade Marks Journal No: 1963 , 31/08/2020

Class 42

4538305 05/03/2020
[International Registration No. : 1536710]
SKYPOD, LLC
PO BOX 415880 MIAMI BEACH FL 33141 United States of America

Proposed to be Used
IR DIVISION
Providing a secure electronic online system featuring technology which allows users to store, safeguard and transmit
encrypted data; Providing a secure, web-based service featuring technology that enables individuals to remotely create
and manage their own accounts so that whatever private content they upload now can be encrypted, then delivered to
their intended recipients, at the time and in the manner requested.

9169

Trade Marks Journal No: 1963 , 31/08/2020

Class 42

4589116 05/06/2020
[International Registration No. : 1541775]
Agilex Biolabs Pty Ltd
28 Dalgleish Street Thebarton SA 5031 Australia

Proposed to be Used
IR DIVISION
Advisory services relating to biochemistry; advisory services relating to pharmacology; advisory services relating to
product testing; advisory services relating to science; advisory services relating to scientific research; analysis of
materials; analytical laboratory services; biochemistry research services; biochemistry services; biological research;
biotechnological research; biotechnology research; biotechnology testing; development of systems for the processing of
data; development of testing methods; clinical trials; consultancy pertaining to pharmacology; laboratory analysis;
laboratory research; medical research laboratory services; laboratory services (scientific research or analysis); laboratory
testing services; medical research; pharmaceutical research services; preparation of reports relating to scientific
research; provision of information relating to scientific research; quality testing; research laboratories; research relating
to biotechnology; research relating to data processing; research relating to medicine; research relating to
pharmaceuticals; scientific and technical analysis; scientific consultancy; scientific laboratory services; scientific
research; scientific testing services; services for assessing the efficiency of pharmaceuticals; services for assessing the
safety of pharmaceuticals; testing of products.
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Class 43

Priority claimed from 06/11/2013; Application No. : 2013/07528 ;Sweden

2725494 16/12/2013
[International Registration No. : 1193942]
QUORVUS COLLECTION HOTELS, LLC
Carlson Parkway, P.O. Box 59159 Minneapolis MN 55459 US

Address for service in India/Attorney address:
K & S PARTNERS
K & S PARTNERS, Intellectual Property Attorneys, 109, Sector 44, Gurgaon 122003, National Capital Region

Proposed to be Used
IR DIVISION
Hotel, bar and restaurant services; services for the reservation of rooms.
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Class 45

4615027 25/03/2020
[International Registration No. : 1545784]
Global Advertising Lawyers Alliance, Inc.
28 Liberty Street New York NY 10005 United States of America

Proposed to be Used
IR DIVISION
Providing information regarding legal developments in advertising, marketing, promotion and media law via a website.
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Class 99

Priority claimed from 04/02/2013; Application No. : 85839672 ;United States of America

2665204 31/07/2013
[International Registration No. : 1174952]
MCGRAW HILL LLC
Two Penn Plaza New York NY 10121 US

Address for service in India/Agents address:
ALG INDIA LAW OFFICES.
30 SIRI FORT ROAD, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software in the nature of a mobile application featuring adaptive learning tools for enabling the user
to complete interactive self assessments, that provide study guides and diagnostic tools in the nature of tests,
assessments, simulated science labs for educational training and interactive digital textbooks, all in various disciplines in
primary education through higher education.

Cl.41;Providing educational information for the purpose of academic study, namely, providing a website featuring nondownloadable adaptive learning tools in the nature of interactive self assessments that provide study guides and nondownloadable diagnostic tools in the nature of tests, assessments, simulated science labs for educational training, and
non-downloadable interactive digital textbooks, all in various disciplines taught in primary education through higher
education.
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Class 99

Priority claimed from 14/02/2013; Application No. : 011573367 ;European Union

2669772 25/07/2013
[International Registration No. : 1178615]
Morris E. Curiel Ibérica, S.A. Unipersonal
Calle Monte Esquinza, 11 E-28010 Madrid Spain

Address for service in India/Agents address:
S. MAJUMDAR & CO.
5, HARISH MUKHERJEE ROAD, KOLKATA - 700 025, INDIA.

Proposed to be Used
IR DIVISION
Cl.3;Cosmetics; essential oils; aromatics (essential oils); cleansing water; cosmetic lotions; cosmetic creams;
cleansing milks; shampoos; hair lotions; shower products in gel form for cosmetic use; shower products in the form of
creams for cosmetic use; make-up removing products; beauty masks, make-up products; preparations in aerosol form for
hairdressing and hair care, hair sprays, dyes and hair bleaching products.

Cl.35;Retail sale and wholesale services in stores, retail sale via global computer networks for perfumery products and
cosmetics of all kinds, import-export, exclusive and sales and commercial representations, assistance for the operation of
commercial companies as franchises, business management and administration services, office functions, organization
of exhibitions for commercial or advertising purposes; office functions.
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Class 99

Priority claimed from 12/06/2013; Application No. : 011892148 ;European Union

2712224 12/12/2013
[International Registration No. : 1193603]
NNG Szoftverfejleszto, és Kereskedelmi Korlátolt Felelõsségû Társaság
Szépvölgyi út 35-37 H-1037 Budapest Hungary

Address for service in India/Attorney address:
DHRUV SURI
PSA, 14A&B, Hansalaya, 15 Barakhamba Road, New Delhi 110001

Proposed to be Used
IR DIVISION
Cl.9;Computers; computer game programs; computer programs [downloadable software]; computer programmes
[programs], recorded; distance measuring apparatus; distance recording apparatus; navigation apparatus for vehicles
[on-board computers]; on-board computers; navigational instruments.

Cl.42;Duplication of computer programs; computer system design; computer systems analysis; consultancy in the field
of computer hardware; computer software design; updating of computer software; rental of computer software; computer
programming; maintenance of computer software.

Cl.45;Licensing of intellectual property.
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Class 99

2722491 13/11/2013
[International Registration No. : 1195274]
KAMSTRUP A/S
Industrivej 28, Stilling DK-8660 Skanderborg DK

Address for service in India/Attorney address:
SIEBENIP
293, R.P.S SHEIKH SARAI, PHASE 1 , NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for measuring, recording, monitoring, checking (supervision), controlling, regulating,
remote control and billing of energy, district heating, district cooling, water, gas and electricity and for recording and
transmission of data, including consumption data, in connection therewith; computer hardware and computer software;
computer hardware and computer software for use in apparatus and instruments for measuring, recording, monitoring,
checking (supervision), regulating, remote control and billing of energy, district heating, district cooling, water, gas and
electricity and for use in connection with these apparatus and instruments; computer hardware and computer software
for measuring, recording, monitoring, checking (supervision), regulating, remote control and billing of energy, district
heating, district cooling, water, gas and electricity, computer hardware and computer software for recording and
transmission of data, including consumption data, in connection with measuring, recording, monitoring, checking
(supervision), regulating, remote control and billing of energy, district heating, district cooling, water, gas and electricity;
computer software for the purpose of data exchange between software systems; data recording systems, including
mobile data recording systems, for use in connection with measuring, recording, monitoring, checking (supervision),
controlling, regulating, remote control and billing of energy, district heating, district cooling, water, gas and electricity,
including for use in connection with meter reading; detectors and alarm installations for industrial purposes, including for
use in energy production and distribution and in leakage monitoring; parts and fittings (not included in other classes) for
all the aforesaid goods.

Cl.35;Recording and processing of data relating to the measurement, recording, monitoring, checking (supervision),
control, regulation, remote control and billing of energy, district heating, district cooling, water, gas and electricity and the
production of statements, evaluations and statements of account in connection therewith; reading of instruments and
apparatus for measuring, recording, monitoring, checking (supervision), control, regulating, remote control and billing of
energy, district heating, district cooling, water, gas and electricity.
Cl.37;Installation, maintenance and repair of apparatus and instruments for measuring, recording, monitoring, checking
(supervision), control, regulating, remote control and billing of energy, district heating, district cooling, water, gas and
electricity and for recording and transmission of data, including consumption data, in connection therewith; installation,
maintenance and repair of computer hardware, computer hardware networks and data recording systems; installation,
maintenance and repair of computer hardware for use in apparatus and instruments for measuring, recording, monitoring,
checking (supervision), regulating, remote control and billing of energy, district heating, district cooling, water, gas and
electricity and for use in connection with these apparatus and instruments, computer hardware for measuring, recording,
monitoring, checking (supervision), regulating, remote control and billing of energy, district heating, district cooling,
water, gas and electricity, computer hardware for recording and transmission of data, including consumption data, in
connection with the measuring, recording, monitoring, checking (supervision), regulating, remote control and billing of
energy, district heating, district cooling, water, gas and electricity; installation, maintenance and repair of detectors and
alarm installations for industrial purposes.
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Class 99

Priority claimed from 06/08/2013; Application No. : 128982 ;Bulgaria

2747247 15/01/2014
[International Registration No. : 1202954]
VICTORY - 2000 EOOD
32, G.S. Rakovski Str. BG-5250 Svishtov Bulgaria

Address for service in India/Agents address:
DASWANI & DASWANI.
DASWANI HOUSE, GREEN ARCES, 23B, AHRIPUKUR 1ST LANE, KOLKATA - 700 019.

Proposed to be Used
IR DIVISION
Cl.3;Perfumery; cosmetics; air fragrancing preparations; aromatics (essential oils); oils for cleaning purposes; scented
wood; scented water; sachets for perfuming linen; toilet water; tissues impregnated with cosmetic lotions; ethereal
essences; scouring solutions; windscreen cleaning liquids; preparations for deodorant purposes (toiletries).

Cl.5;Deodorants, other than for human beings or for animals; air deodorising preparations; deodorants for clothing and
textiles; air deodorising preparations for use in cars.
Cl.16;Paper, cardboard and goods made from these materials, not included in other classes, including towels of paper,
table napkins of paper, posters of cardboard or paper, brochure, decalcomanias transfers (decalcomanias), graphic
representations, catalogues, boxes of cardboard or paper; package from cardboard or paper for air fresheners; printed
matter; advertisement boards of paper or cardboard; stickers (stationery); signboards of paper or cardboard; bags
(envelopes, pouches) of paper or plastics, for packaging.
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Class 99

Priority claimed from 02/05/2013; Application No. : 85921992 ;United States of America

2761567 31/10/2013
[International Registration No. : 1205946]
Informatica LLC
2100 Seaport Boulevard Redwood City CA 94063 US

Address for service in India/Attorney address:
MOHAN ASSOCIATES
D-4, III FLOOR, CEEBROS BUILDING, NEW NO 32 (OLD NO 11), CENOTAPH ROAD, TEYNAMPET, CHENNAI-600 018

Proposed to be Used
IR DIVISION
Cl.41;Educational services, namely, training in the field of computer software, computer systems and computer
programming.

Cl.42;Research, development, design, upgrading and maintenance of computer software; computer programming
services; computer project management services; computer programming consultancy services; cloud computing for use
in data integration and data quality, and consulting related thereto; providing a website that features information on
computer software, computer systems, computer programming and cloud computing; providing a website featuring
online publications in the field of computer software, computer systems and computer programming.
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Class 99

Priority claimed from 26/11/2013; Application No. : 1279588 ;Benelux

2846683 22/12/2013
[International Registration No. : 1215723]
Johannes Petrus Maria Zoon and Wilhelmina Arts
Tongerlo 17 NL-5993 NS Maasbree NL

Address for service in India/Attorney address:
PURVA CHUGH
8/2 Rajinder Nagar, New Delhi-110060

Proposed to be Used
IR DIVISION
Cl.14;Precious metals and their alloys; jewellery, precious stones; horological and chronometric instruments.
Cl.18;Leather and imitations of leather; animal skins, hides; trunks and travelling bags; umbrellas, parasols and
walking sticks; whips, harness and saddlery.

Cl.25;Clothing, footwear, headgear.

9179

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 24/01/2014; Application No. : 86174711 ;United States of America

2858428 09/05/2014
[International Registration No. : 1217086]
Delos Living, LLC
22 Little West 12th Street, 4th Floor New York NY 10014 US

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.36;Real estate investment; real estate management; real estate rental services, namely, rental of commercial and
residential housing; rental of apartments; real estate development.

Cl.37;Construction of commercial and residential buildings and residential rooms that promote health and well-being,
and consultation services relating thereto.
Cl.42;Design of commercial and residential buildings, commercial and residential rooms, interior decor and
furnishings, and consultation services relating thereto; design of interior decor and furnishings that promote health and
well-being.
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Class 99

2858925 15/04/2014
[International Registration No. : 1217812]
G2A PL SP. Z O.O.
Emilii Plater 53 PL-00-113 Warszawa PL

Address for service in India/Attorney address:
PHOENIX-LEGAL
Vaswani Mansion, Office No.17 & 18, 3rd Floor, 120 Dinshaw Vachha Road, Churchgate, Mumbai - 400020, India

Proposed to be Used
IR DIVISION
Cl.9;Computer games, video and electronic games software, interactive computer games and games software recorded
on discs (other than gambling games), films recorded on discs, animated cartoons, holograms, programs for running
computer games, adapted for use with a television receiver acting as a computer monitor, computer programs, sound
recordings, recorded video clips, e-books, audio books.

Cl.28;Electronic games other than video games (other than gambling games), apparatus for games other than video
games.

Cl.35;Promotion of computer games on electronic networks (other than gambling games); online purchase and sale,
auction and promotional sale and sale via online shops of the following entertainment goods: computer programs,
computer games (other than gambling games), sound recordings, films, e-books; business information, namely online
information services involving the creation and maintenance of databases; online marketing, content marketing; content
marketing relating to computer programs, computer games, e-books and films.

Cl.38;Providing access to information with the ability to receive and transmit electronic messages.
Cl.45;Licensing of computer programs, computer games, e-books, music and films.
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Class 99

2859923 17/04/2014
[International Registration No. : 1219644]
Orica Australia Pty Ltd
1 Nicholson Street MELBOURNE VIC 3000 Australia

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.1;Chemicals, chemical compounds, chemical compositions; chemicals, chemical compounds, chemical
compositions used in industry, mining, quarrying, tunnelling, oil and gas exploration, rock engineering, ground
consolidation, building, civil engineering, construction and the explosives industry; chemicals used in science,
agriculture, horticulture and forestry; resins, resin powders, resin compounds, plastics, plasticizers, adhesives, bonding
agents, hardening and strengthening compounds, membranes, damp resisting and water proofing compositions,
anchoring compounds, solvents, foams, emulsions, emulsifiers, wetters, surface active agents, dispersants, surfactants,
detergents, oxidizing salts, water treatment chemicals, chemical substances for preserving foodstuffs, fertilizers, wall and
surface compositions, floor preparations; all of the aforesaid goods being included in this class.

Cl.6;Metal building materials; metal items included in this class for use in mining, quarrying, tunnelling, oil and gas
exploration, rock engineering, ground consolidation, building, civil engineering, construction and the explosives industry.

Cl.17;Materials included in this class used for sealing, strengthening, stabilizing, filling, masking, reinforcing, packing,
stopping, water proofing or caulking; materials included in this class used for sealing, strengthening, stabilizing, filling,
masking, reinforcing, packing, stopping, water proofing or caulking in mining, tunnelling, quarrying, oil and gas
exploration, rock engineering, ground consolidation, building, civil engineering, construction and the explosives industry;
plastics in extruded form for use in manufacture, insulating materials, putty, mastics and plastic film included in this
class.
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Cl.19;Non-metallic materials and building materials; non-metallic materials and building materials being resins,
concrete, mortar, cement, plaster, grout, coatings, aggregates and compositions made from any of the aforesaid materials
for use in mining, tunnelling, quarrying, oil and gas exploration, rock engineering, ground consolidation, building, civil
engineering, construction and the explosives industry.
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Class 99

Priority claimed from 17/04/2014; Application No. : 012805008 ;European Union

2860270 08/09/2014
[International Registration No. : 1219338]
PRIMVITAL AG
Freigutstrasse 7, CH-8002 Zurich (Switzerland)

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.5;Sanitary preparations for medical purposes; plasters, materials for dressings; material for stopping teeth, dental
wax; disinfectants; preparations for destroying vermin; fungicides, herbicides.

Cl.31;Grains and agricultural, horticultural and forestry products not included in other classes; Live animals; Fresh
fruits and vegetables; Seeds; Natural plants and flowers; Foodstuffs for animals; Malt.
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Class 99

Priority claimed from 25/02/2014; Application No. : 1608009 ;Australia

2908399 12/08/2014
[International Registration No. : 1229279]
Coco Joy, LLC
4709 W Daybreak Pkwy, Ste E South Jordan UT 84009 US

Address for service in India/Attorney address:
ANOVIP
45/1, FLOOR NO:3, CORNER MARKET, MALVIYA NAGAR, NEW DELHI-110017

Proposed to be Used
IR DIVISION
Cl.29;Edible oils and fats including (but not limited to) coconut oil, canola oil, corn oil, vegetable oil, maize oil, olive oil,
palm oil, sunflower oil, butter oil; butter; coconut butter and all other butters included in this class.

Cl.30;Ice cream; non-dairy ice cream; coconut milk-based ice cream.
Cl.32;Beverages consisting of a blend of fruit and vegetable juices; bottled coconut water; coconut milk (beverages);
fruit drinks and fruit juices; mineral and aerated waters and other non-alcoholic drinks; energy drinks; sports drinks (nonmedicated); isotonic drinks (not for medical purposes); electrolyte replacement beverages for general and sports
purposes; whey beverages; syrups and other preparations for making beverages.
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Class 99

Priority claimed from 27/08/2013; Application No. : 1274125 ;Benelux

2940927 27/02/2014
[International Registration No. : 1236241]
Tolsma Techniek Emmeloord B.V.
Fabrieksweg 7 NL-8304 AT Emmeloord

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.6;Ventilation ducts of metal.
Cl.9;Electrical and electronic devices, instruments, apparatus, equipment and software for climate control, measuring
temperature, measuring energy consumption, measuring the relative (air) humidity and CO2; electrical and electronic
appliances, instruments, apparatus, equipment and software for remote and / or automatic controlling of devices, such as
measuring and controlling equipment, climate control apparatus, power management apparatus, cooling and heating
apparatus, fans and electrical shutters; software for the operation of electrical and electronic devices, instruments and of
apparatus, systems and software for unloading, sorting, cleaning, transporting and packing of vegetables, fruit and other
(fresh) food; parts for the aforementioned goods.

Cl.11;Ventilation devices; cooling and heating installations; equipment and systems for climate control, heating,
cooling, ventilation and humidity control; components for heating, air-conditioning, cooling, drying and ventilating
appliances; installations and appliances for ventilation and moistening purposes; parts for the aforementioned goods.
Cl.35;Advertising, business management, business administration, administrative services; wholesale and retail,
import and export of the goods listed in classes 6, 9 and 11; information and advice relating to the aforesaid services,
including via electronic networks, such as internet.

Cl.37;Construction [building], installation, maintenance and repair of the goods listed in classes 6, 9 and 11;
information and advice relating to the aforesaid services, including via electronic networks such as internet.

Cl.39;Transport and storage of fruit, vegetables and other (fresh) food; information and advice relating to the aforesaid
services, including via electronic networks, such as internet.

Cl.42;Scientific and technological services and research and design relating thereto; design and development of the
goods listed in class 6, 9 and 11; information and advice relating to the aforesaid services, including via electronic
networks, such as internet.

9186

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

2965205 20/10/2014
[International Registration No. : 1237462]
KONINKLIJKE PHILIPS N.V.
High Tech Campus 5 NL-5656 AE Eindhoven

Address for service in India/Attorney address:
CANTWELL & CO
120 VELACHERY MAIN ROAD, GUINDY,CHENAI - 600032

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary apparatus and instruments, artificial limbs, eyes and teeth; orthopedic
articles; suture materials.

Cl.20;Furniture, mirrors, picture frames; mattresses; pillows, bean bags (cushions), bolsters, sleeping mats and
combinations thereof, for positioning and stabilizing infants.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities.
Cl.44;Medical services; veterinary services; hygienic and beauty care for human beings or animals; agriculture,
horticulture and forestry services.
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Class 99

Priority claimed from 14/11/2013; Application No. : 30 2013 059 416.9/07 ;Germany

2978720 08/05/2014
[International Registration No. : 1239727]
KOCHER-PLASTIK MASCHINENBAU GMBH
Talstrasse 22-30 74429 SULZBACH-LAUFEN Germany

Address for service in India/Agents address:
L.S. DAVAR & CO.
32, RADHA MADHAV DUTTA GARDEN LANE, KOLKATA - 700 010.

Proposed to be Used
IR DIVISION
Cl.7;Container filling equipment (machines); feeding machines for containers; aseptic feeding machines for containers;
filling machines for containers; aseptic filling machines; moulding and blow-moulding machines for making plastic
containers out of injected-moulded thermoplastic blanks; machines for producing ampoules, pouches, tins, boxes and
containers; machines for injection moulding, injection blow moulding, extrusion moulding, stretch blowing and blowing
machines for the manufacture of hollow bodies of plastic, in particular containers; machines for processing thermoplastic
plastics and for making plastic articles, in particular for making, filling and closing containers of plastic and for making
films of plastic; moulding, filling and sealing machines; machines for preparing plastics and machines for processing
plastics; container rinsing machines; aligners (machine parts); conveyors (machine parts) for container filling equipment;
positioning machines and orienting machines for containers; locking machines and closing machines for containers;
automatic accumulation tables (machine parts) for containers and other buffer devices (machine parts); packaging
machines and wrapping machines; aligners (machine parts) for plastic bottles and plastic containers; pallet unloaders
(conveyors); palletizers and depalletizers (conveying machines); industrial robots; labelling machines; installations
(machines) for handling fluids; mixing machines; homogenising machines; agitators; stirring machines for liquids and
gases, in particular saturators.

Cl.11;Cooling plants and cooling machines as well as cooling apparatus for controlled heat removal of extruded and
filled container products in order to protect the heat-sensitive filling material; sterilizers and installations composed
thereof and parts of the same.
Cl.20;Packaging containers of plastic; closures of plastic for packaging containers, namely lids, caps, stoppers, plugs
and screw tops; closures of plastic for plastic containers and plastic bottles, namely caps and screw tops.

Cl.39;Leasing and renting of packaging systems, namely container filling systems, filling machines for containers,
filling machines, aseptic filling machines for containers, aseptic filling machines, packaging and packing machines,
depalletizers, devices for loading and unloading pallets; packaging and sealing services, namely filling of fluid media into
plastic container products, in particular containers, ampoules and bottles, in particular which are manufactured by a blow
form, fill and sealing process; leasing and renting of packaging machines for filling and sealing of plastic containers;
leasing and renting of labeling machines; leasing and renting of aligners and conveyors for container filling systems.
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Class 99

Priority claimed from 14/10/2014; Application No. : 86423150 ;United States of America

3113491 18/11/2014
[International Registration No. : 1257452]
Cemayla, LLC
52 Lispenard Street New York NY 10013 US

Address for service in India/Agents address:
AJAY SAHNI.
14/55, PUNJABI BAGH ( WEST ) NEW DELHI - 110 026.

Proposed to be Used
IR DIVISION
Cl.14;Jewelry, namely, cuff links, tie clips, tie pins, rings, bracelets, earrings, necklaces, brooches; boxes of precious
metal; jewelry cases; jewelry chains; charms; jewelry organizer cases.

Cl.18;Travelling bags, luggage, briefcases, backpacks, cosmetics bags sold empty, wallets, key cases, business and
credit card cases, handbags, purses, coin purses, tote bags, duffel bags.

Cl.25;Wearing apparel, namely, shirts; t-shirts, tank tops, tops, jackets, pants, trousers, slacks, skirts, dresses, shorts,
vests, athletic suits in the nature of track suits; outerwear in the nature of coats and jackets; coats, sportswear in the
nature of sweat suits, pants and shirts; scarves, belts, hats, gloves, footwear, loafers, boots, sandals and sneakers, and
leather belts.

Cl.35;Retail store services and on-line retail store services featuring jewelry, stationery, travelling bags, luggage,
leather goods, wallets, handbags, bags, backpacks, leather belts, bed linen, sheets, clothing, footwear, headgear.
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Class 99

Priority claimed from 30/01/2015; Application No. : 1013215 ;New Zealand

3304504 01/07/2015
[International Registration No. : 1282721]
Kmart Australia Limited
Kmart Australia Limited (International), Waitakere Plaza, 25 Newington Road Henderson 0612 New Zealand

Address for service in India/Attorney address:
SUJATA CHAUDHRI IP ATTORNEYS
2106 Express Trade Towers 2, First Floor, B-36, Sector 132, Expressway, NOIDA 201303, Uttar Pradesh, India

Proposed to be Used
IR DIVISION
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and
sanitary purposes; lighting equipment and apparatus including light bulbs, torches including rechargeable torches,
lamps, lampholders, lanterns; lighting installations including garden lighting, fairy lights, LED lighting, illuminated house
numbers, security lighting including halogen floodlights and spotlight units, motion activated lights; bicycle lamps;
bicycle lights; bicycle reflectors for attachment to spokes; Christmas lighting including coloured bulbs, flashing lights,
musical flashing lights, sequential flashing lights; festoon lighting including moulded harnessed and colour lamps;
apparatus for heating, cooking, refrigerating, drying, ventilating, water supply and sanitary purposes; gas barbecues and
grills and structural parts therefor; stands for barbecues, with and without wheels; lighting equipment for automobiles,
including lamps; outdoor gas heaters and structural parts therefor, parts and accessories for the aforesaid goods
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included in this class.

Cl.12;Vehicles for locomotion by land; automobiles; accessories, parts and fittings for automobiles, including, axels,
brakes, brake linings, bumpers, clutches for land vehicles and tires; direction signals for automobiles; engines and
motors for land vehicles; suspension systems for land vehicles; shock absorbers and springs for land vehicles; shafts for
land vehicles; wheel bearings and shaft couplings for land vehicles; seat covers for vehicles; transmissions for land
vehicles; wheels; wheel hubs; windscreens; windscreen wipers; rims for land vehicle wheels; alarm systems for vehicles;
anti-theft devices for vehicles; alarm systems for land vehicles; anti-theft devices for land vehicles; bicycles, nonmotorised bicycles; racing bicycles; air pumps for bicycles for the inflation of tyres; bells for bicycles; bottle carriers for
bicycles; brakes for bicycles, cycles; carrying racks for bicycles; chains for bicycles; frames for bicycles; handle bars for
bicycles; inner tubes for bicycles; pedals for bicycles; saddle bags specifically adapted for bicycles; spokes for bicycles,
cycles; stands for bicycles, cycles (parts of bicycles, cycles); tires for bicycles, cycles; water bottle cages for bicycles;
wheels for bicycles, cycles; accessories, parts and fittings for the aforementioned products.

Cl.18;Leather and imitations of leather, and goods made of these materials and not included in other classes; animal
skins, hides; trunks and travelling bags; luggage and carrying cases; back packs; handbags; purses; belt bags; sports
bags; school bags; tool bags (empty); soft sided tool bags; briefcase-style portfolios; cases, wallets, holders, all of either
leather or imitation leather; clothing for pets; umbrellas and parasols; walking sticks; whips, harness and saddler; parts,
fittings and accessories in this class for any of the aforementioned goods.
Cl.22;Ropes, string, nets, tents, awnings, tarpaulins, sails, sacks and bags (not included in other classes); padding and
stuffing materials (except of rubber or plastics); raw fibrous textile materials.
Cl.25;Footwear; clothing, including, pants, shorts, shirts, T-shirts, pullovers, sweat shirts, sweat pants, underwear,
sports bras, dresses, skirts, sweaters, jackets, socks, sweatbands, gloves, belts, hosiery, coats and vests; headgear,
including caps; parts, fitting and accessories for the aforementioned products in this class.

Cl.28;Games and playthings; gymnastic and sporting apparatus; gymnastic and sporting articles, balls for games,
tennis rackets, cricket bats, cricket pads, golf clubs, hockey sticks, rackets for table tennis, badminton and squash; bags
for carrying sports equipment and sports balls; roller skates and ice skates; surf boards; body boards; skate boards;
tables and nets for table tennis; shin guards, elbow guards, knee guards, ankle guards, being sports articles; gloves
made specifically for use in playing sports; protective padding for playing sports; martial arts equipment and
accessories; boxing equipment and accessories; articles, equipment, machines and apparatus for physical exercise;
fitness articles, machines and apparatus; yoga and pilates equipment and apparatus; machines incorporating weights for
use in physical exercise; weights for physical exercise; weight lifting belts (sports articles); wrist bands for use in playing
sports; sporting equipment for the disabled; apparatus for use in fishing; fishing articles; apparatus for use in fishing;
fishing equipment in this class; artificial fishing bait; audible indicating apparatus for use in fishing; bags adapted for
fishing; bags adapted to hold fishing tackle; bite indicators (fishing tackle); bite sensors (fishing tackle); cases for fishing
rods; creels (fishing traps); decoys for hunting or fishing; fishing bags; fishing bait (synthetic), artificial fishing bait;
fishing floats; fishing hooks, fishing holdalls; fishing ground baits; fishing lines; fishing line casts; fishing plumbs;
fishing lures; fishing rod guides; fishing leaders; fishing reels; fishing reel cases; fishing rigs; fishing rods; fishing rod
blanks; fishing rod cases; fishing rod rests; fishing rod supports; fishing sinkers; fishing tackle; fishing tackle boxes;
fishing tackle float swivels; fishing tackle holdalls; fishing tackle wallets; fishing weights; flies for fishing; fly-tying
materials for making flies for fishing; gut for fishing; landing nets for fishing; lures (artificial) for fishing; paternosters
(fishing tackle) poles for fishing; swivels (fishing tackle); toys for pets; balloons (toys); parts, fitting and accessories for
the aforementioned products.
Cl.35;Wholesaling and retailing services, including, such services provided online; department store, specialty store
and direct mail and online retailing services, advertising and business services, retail and online marketing and sales
promotions including sales promotions at point of sale or purchase, sales promotions by means of display, presentation
and demonstration; marketing services, including, direct mail marketing and marketing by electronic means; loyalty
related services in this class, including, customer loyalty reward programs; registry services (administration services
being recording and maintaining lists and information for others); presentation of gift hampers for sale including online;
retailing of gift hampers and business management for delivery, excluding delivery services.
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Class 99

Priority claimed from 05/11/2015; Application No. : 1732815 ;Australia

3400081 21/04/2016
[International Registration No. : 1310138]
MACRO INVESTMENTS PTY. LTD.
PO BOX 222 KILKENNY SA 5009 Australia

Address for service in India/Agents address:
ANAND AND ANAND.
B-41,NIZAMUDDIN EAST, NEW DELHI - 110 013.

Proposed to be Used
IR DIVISION
Cl.29;Alimentary preserves made of meat; baked meat; burgers (meat patties); canned meat; casseroles (prepared meal
of meat or vegetables); chilled foods consisting predominantly of meat; chilled meals made from meat; chopped meat
patties; cold meats; combinations of cheese and meat; cooked meals consisting principally of meat; cooked meals
consisting principally of meat and vegetables; cooked meat; cooked meat dishes; cooked pork meats; corned meat;
cubed meats; dehydrated crab meat; dehydrated meat balls; dried meats; extracts of meat; food pastes made from meat;
food preparations consisting principally of meat; food preparations consisting principally of meat products; food
preparations made from meat; food products derived from meat; food products made from meat; foodstuffs consisting of
sausage meat; fresh meat; frozen meat; frozen meat products; frozen prepared meals consisting principally of meat;
game products (meat); grilled meat; hamburgers (meat patties); lamb (prepared meat); luncheon meats; meat; meat based
stock; meat broth concentrates; meat broth paste; meat burgers (meat patties); meat conserves; meat extracts; meat
gelatines; meat jellies; meat paste; meat pates; meat preparations; meat preserves; meat products; meat substitutes
prepared from vegetables (textured vegetable protein); meat terrines; meat, preserved; meat, tinned; meat-based dips;
minced meat; pastes containing meat; pastry fillings of meat; pie fillings of meat; pork products being cuts of meat;
potted meats; preparations made from meat; prepared dishes consisting principally of meat; prepared meals consisting
principally of meat; prepared meals made from meat (meat predominating); prepared meals, predominantly of meat or
vegetables; prepared meat; prepared meat dishes; prepared meat products; preserved meats; preserved prepared meat;
preserves made from meat; processed meat products; processed pork meats; quenelles (meat); roasted meat; salads
containing meat; salt meats; salted meats; sausage meat; smoked meats; smoked prepared meat; snack foods consisting
principally of meat; snack foods made from meat; steaks of meat; tinned meats; turkey meat; vegetable based meat
substitutes.

Cl.30;Binding preparations for meat; flavourings made from meat; meat dumplings (cooked meat in a pastry envelope);
meat gravies; meat pies; meat substitutes prepared from cereals; meat tenderizers, for household purposes; pastries
consisting of vegetables and meat; pelmeni (dumplings stuffed with meat); pies containing meat; sandwiches containing
meat.

Cl.31;Fresh meat for cats; fresh meat for dogs; processed meat for cats; processed meat for dogs.
Cl.35;Retail sale of prepared meat and meat products (butcher"s shop).
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Class 99

Priority claimed from 15/02/2017; Application No. : 705183 ;Switzerland

3680714 15/08/2017
[International Registration No. : 1375079]
SingularDTV GmbH
Gartenstrasse 6 CH-6300 Zug CH

Address for service in India/Attorney address:
PARKER & PARKER CO. LLP
A3 Trade Center, Stadium Circle, CG Road, Ahmedabad 380009. India

Proposed to be Used
IR DIVISION
Cl.9;Computer hardware, firmware and software; firmware and software for electronic apparatus as well as for
apparatus used for real-time streaming; electronic apparatus for recording, transmission and reception of audio content,
of visual and audiovisual content; devices for real-time streaming; audio recordings, visual and audiovisual recordings
and audio content as well as visual and audiovisual content made available by downloading and/or streaming via
computers and communication networks, including via the Internet; apparatus and installations (including components)
for recording, transmission, distribution, reception and reproduction of sound, images, data and signals; data processing
apparatus; remote controls .

Cl.38;Provision of access to computer networks, Internet platforms, data banks and electronic publications; digital
transmission services for audio and video data; provision of access to databases on the Internet containing digital music,
particularly MP3; video transmission via digital networks; provision of access to databases and information via global
computer networks; provision of connections to a global communication network or to databases by telecommunication
means.

Cl.41;Information relating to entertainment provided online from a computer database or a global communication
network; provision of on-line information in the field of computer games for entertainment purposes; production of sound,
music and video recordings; production and publishing of music; online provision of digital music that cannot be
downloaded from the Internet; provision of digital music (downloadable) on the Internet; recording, production and
distribution of films, video and audio recordings, radio and television programs; television and movie screenplay writing;
provision of downloadable entertainment consisting in films, television and music videos on the Internet; provision of
television programs and films (not downloadable) on the Internet.
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Class 99

Priority claimed from 27/06/2018; Application No. : 30 2018 015 634 ;Germany

4100935 02/11/2018
[International Registration No. : 1450717]
ATOTECH DEUTSCHLAND GMBH
Erasmusstrasse 20 10553 Berlin Germany

Address for service in India/Attorney address:
KHAITAN & CO.
ONE INDIABULLS CENTRE,13TH FLOOR,841 SENAPATI BAPAT MARG,ELPHINSTONE ROAD,MUMBAI 400013,INDIA.

Proposed to be Used
IR DIVISION
Cl.7;Machines for use in the chemical industry, in particular for use in surface treatment, for example for electroplating
surfaces with metal and metal alloys and for the pretreatment of surfaces before the application of dry film and solder
resist masks.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling
electricity; electric apparatus and their modules for surface treatment of metals and plastics, particularly for use in the
field of electroplating.

Cl.40;Treatment of materials for use in the chemical industry, namely for surface treatment, for example for
electroplating surfaces with metal and metal alloys and for the pretreatment of surfaces before the application of dry film
and solder resist masks.
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Class 99

Priority claimed from 10/05/2018; Application No. : 017897862 ;European Union

4131105 08/11/2018
[International Registration No. : 1456885]
Mezzion Pharma Co., Ltd.
C&H Building, 3rd Floor, 35, Teheran-ro 87-Gil, Gangnam-Gu Seoul 06167 Republic of Korea

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations; medicinal preparations; pharmaceuticals.
Cl.42;Medical and pharmaceutical research and development services; scientific and technological research services
related thereto; clinical trials.
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Class 99

4182177 20/11/2018
[International Registration No. : 1466847]
XIAOMI INC.
FLOOR 13, RAINBOW CITY SHOPPING MALL II OF CHINA RESOURCES, NO. 68, QINGHE MIDDLE STREET, HAIDIAN
DISTRICT 100028 BEIJING China

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.9;Computer software applications, downloadable; quantity indicators; measuring instruments; transducer;
eyeglasses; video screens; computer peripheral devices; Global Positioning System [GPS] apparatus; electronic
sounding device with books; animated cartoons; cameras [photography]; remote control apparatus; chips [integrated
circuits]; theft prevention installations, electric; chargers for electric batteries; cash registers; encryption computer
software; computer operating software; operating management software for portable magnetic and electronic cards;
downloadable mobile applications; currency recognition machine; photocopiers; scales with body mass analyzers;
electronic scale for kitchen; signal lanterns; materials for electricity mains [wires, cables]; selfie sticks for use with
smartphones; protection devices for personal use against accidents; slides [photography]; smartphones.

Cl.36;Financing services; loans [financing]; electronic funds transfer; online banking; provision of insurance
information; brokerage; financial guarantees (security services); real estate assessment and valuation; financial trust
operation; lending against security.
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4449295 28/11/2019
[International Registration No. : 1516126]
NOVARTIS AG
CH-4002 Basel Switzerland

Address for service in India/Attorney address:
RAHUL CHAUDHRY & PARTNERS
RCY HOUSE, C-235, DEFENCE COLONY, NEW DELHI-110024

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations.
Cl.16;Printed training materials in the field of healthcare.
Cl.35;Business management of medication reimbursement programs for third parties.
Cl.42;Providing software by means of an interactive website that technically enables users to enter, access, track,
monitor and generate health and medical information and reports.

Cl.44;Providing health information.
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Class 99

Priority claimed from 23/08/2019; Application No. : 40553844 ;China

4493862 22/01/2020
[International Registration No. : 1524401]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd. Bantian, Longgang District Shenzhen China

Address for service in India/Agents address:
L.R. SWAMI CO.
NO. 3 PLAYGROUND VIEW STREET, NANDANAM EXTN., CHENNAI - 600 035.

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software applications for mobile phones; web servers; electronic audible devices with books;
computer programs, recorded; computer operating programs, recorded; network communication equipment; computer
software applications, downloadable; electronic teaching and studying machines; modems; computer programs
[downloadable software]; data processing apparatus; computer hardware; computer software, recorded; computer
memory devices; humanoid robots with artificial intelligence; teaching robots; laboratory robots; security surveillance
robots; learning machines; devices for analyzing genome information; apparatus for wireless transmission of acoustic
information; central processing units for processing information, data, sound or images; wearable video display
monitors; video monitors; audio- and video-receivers; interactive touch screen terminals; electronic interactive
whiteboards; chips [integrated circuits]; electronic chips; sensors.
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Cl.42;Data conversion of electronic information; information technology [IT] consultancy; information technology
services provided on an outsourcing basis; software development in the framework of software publishing; design of
image processing software; updating and maintenance of computer software; design and development of virtual reality
software; computer software consultancy; design and development of instant messaging software; development of
software for secure network operations; testing the functionality of machines; development of driver and operating
system; platform as a service [PaaS]; computer network configuration services; design and development of wireless
computer networks; cloud computing; electronic data storage; updating of computer software; computer software design;
software as a service [SaaS]; telecommunications technology consultancy; computer security consultancy; maintenance
of computer software relating to computer security and prevention of computer risks; computer technology consultancy;
consultancy in the design and development of computer hardware.
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4497685 15/11/2019
[International Registration No. : 1521424]
ASCENZA AGRO
Av. Rio Tejo, Herdade das Praias P-2910-442 Setúbal Portugal

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.1;Growing media, fertilizers and chemicals for use in agriculture, horticulture and forestry.
Cl.5;Pest control preparations and articles; herbicides; fungicides for agricultural use; insecticides.
Cl.44;Agriculture, aquaculture, horticulture and forestry services.
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Class 99

Priority claimed from 25/09/2019; Application No. : 41297086 ;China

4498771 19/01/2020
[International Registration No. : 1526686]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Bathroom scales; camcorders; security surveillance robots; virtual reality headsets; baby monitors; rearview
cameras for vehicles; speed checking apparatus for vehicles; steering apparatus, automatic, for vehicles; navigation
apparatus for vehicles (on-board computers); radios (vehicle -); satellite navigational apparatus; selfie sticks for mobile
phones; automatic indicators of low pressure in vehicle tyres; wearable activity trackers; telecommunication apparatus in
the form of jewellery; remote control apparatus; video screens; electronic key fobs being remote control apparatus;
electric batteries; eyeglasses; 3D spectacles; computer programs, recorded; wearable computers; downloadable mobile
phone software applications; tablet computers; laptop computers; data processing apparatus; computers; interactive
touch screen terminals; humanoid robots with artificial intelligence; computer programs (downloadable software);
personal digital assistants (PDAs); network routers; wide area network (WAN) routers; communication transmission
apparatus; radio beacon devices and apparatus; smartphones; optical communication apparatus; network
communication apparatus; human face recognition devices; intercommunication apparatus; mobile power source
(rechargeable batteries); projection apparatus; cameras (photography); detectors; measuring apparatus; integrated
circuits; sensors; anti-theft warning apparatus; smartwatches; wearable video display monitors; television cameras; settop boxes; portable media players; cabinets for loudspeakers; navigational instruments; earphones; dictating machines;
remote control apparatus for household purposes; television apparatus; television apparatus for vehicles; telepresence
robots; smartglasses; smart rings; photocopiers (photographic, electrostatic, thermic); document printers for use with
computers.

Cl.42;Computer software design; updating of computer software; recovery of computer data; maintenance of computer
software; computer systems analysis; installation of computer software; data conversion of computer programs and data
(not physical conversion); rental of web servers; computer virus protection services; providing search engines for the
internet; monitoring of computer systems by remote access; off-site data backup; electronic data storage; cloud
computing; outsource service providers in the field of information technology; unlocking of mobile phones; data
encryption services; software as a service (SaaS); meteorological information; weather forecasting; technical project
studies; research and development of new products for others.
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Class 99

Priority claimed from 29/08/2019; Application No. : UK00003424787 ;United Kingdom

4498921 25/02/2020
[International Registration No. : 1523689]
VERSARIEN PLC
Unit 2, Chosen View Road Cheltenham, Gloucestershire GL51 9LT United Kingdom

Address for service in India/Agents address:
S.S. RANA & CO.
317, LAWYERS CHAMBERS, HIGH COURT OF DELHI, NEW DELHI - 110 003.

Proposed to be Used
IR DIVISION
Cl.1;Chemicals; polymers; chemical polymers; reinforced polymers; additives for polymers; polymer based compounds
for use in manufacture; polymers for industrial use; stabilizers for plastic polymers; polymer coatings [other than paints];
polymer resins, unprocessed; chemical substances for modifying the properties of polymers, including carbon and
graphene; epoxy resins, unprocessed; additives for use in resins; chemical compounds for the manufacture of artificial
resins; thermoplastic resins; unprocessed artificial and synthetic resins for use in the printing industries; unprocessed
styrene acrylonitrile resins; printing chemicals; chemical substances for modifying the properties of resins, including
carbon and graphene; plastic, unprocessed; graphene enhanced plastics, unprocessed; carbon enhanced plastics,
unprocessed; graphene enhanced plastics, unprocessed; additives for use in strengthening plastics.

Cl.40;Polymerization; custom manufacture of industrial chemicals and polymers; custom manufacture of industrial
chemicals and polymers, containing carbon and graphene; printing; 3D printing services; custom manufacturing of
graphene from its raw constituent materials; custom blending of raw materials to create graphene enhanced materials,
composites, solutions and liquids; custom manufacturing of two-dimensional materials from their raw constituent
materials; custom blending of raw materials to create two-dimensional enhanced materials, composites, solutions and
liquids; information, advisory and consultancy services relating to the aforesaid.
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Class 99

4499027 03/10/2019
[International Registration No. : 1527175]
DUA LIPA LIMITED
88-90 Baker Street London W1U 6TQ United Kingdom

Address for service in India/Attorney address:
POOJA DODD
113, UDAY PARK, NEW DELHI-110049.

Proposed to be Used
IR DIVISION
Cl.3;Soaps; perfumery; eau de toilette, eau de parfum, eau de cologne, cologne; essential oils; cosmetics; hair lotions;
toiletries; deodorants; hair conditioners; hair shampoos; depilatories; artificial eyelashes and nails; bleach; bleaching
preparations; hair colourants; temporary tattoos for cosmetic purposes; make-up; nail varnish; parts and fittings for the
aforesaid goods.

Cl.9;Apparatus for recording, transmission or reproduction of sound or images; magnetic data carriers, recording
discs; film, sound and video recordings; magnetic tapes, cassettes, vinyl records and other analogue recording media;
compact discs, DVDs and other digital recording media; digital music and podcasts (downloadable); telephone ringtones
(downloadable); publications (downloadable); computer software and computer games (including software and games
downloadable from the internet); sunglasses; eyeglasses; parts and fittings for the aforementioned goods.

Cl.14;Precious metals and their alloys; jewellery; precious and semi-precious stones; paste jewellery [costume
jewellery]; pins [jewellery]; shoe jewellery; rings; earrings; necklaces; chokers; pendants; bracelets; bangles; badges of
precious metals; badges coated with precious metals; pin badges; brooches; tie clips; tie bars; cuff links; cuff bracelets;
charms; horological and chronometric instruments; clocks; watch bands; watches; wristwatches with pedometer feature;
jewellery boxes; key rings, key fobs; charms for key chains; charms for key rings; decorative key rings; key chain tags;
key chains for use as jewellery; key holders; leather key rings; lanyards for keys; parts and fittings for the aforementioned
goods.

Cl.16;Paper; cardboard; printed matter and printed publications; posters, books, song books, magazines, leaflets,
brochures, journals and event programmes; autograph books; flyers; stickers; sheet music; bookbinding material;
photographs; stationery; works of art and figurines of paper and cardboard; architects" models; instructional and
teaching material (except apparatus); articles for packaging, wrapping and storage of paper, cardboard or plastics;
disposable paper products; printers" type; printing blocks; money clips; travel pass holders, passport holders; parts and
fittings for the aforementioned goods.

Cl.18;Leather and imitations of leather; animal skins and hides; luggage and carrying bags; umbrellas and parasols;
walking sticks; collars, leashes and clothing for animals; chain mesh purses; frames for umbrellas or parasols; handbag
frames; net bags for shopping; umbrella covers; umbrella handles; umbrella or parasol ribs; umbrella rings; umbrella
sticks; walking cane handles; purses, coin purses, wallets, handbags; luggage tags, suitcases, rucksacks, backpacks,
sports bags, school bags, shopping bags, canvas bags, fashion bags, holdalls, wash bags, make up bags, flight bags,
swim bags, shoe bags, pyjama bags; beach bags; trunks and travelling bags; vanity cases sold empty; parts and fittings
for the aforementioned goods.
Cl.25;Clothing; footwear; headgear; parts and fittings for the aforementioned goods.
Cl.35;Advertising; business management; business administration; office functions; wholesale and retail services for
the sale of precious metals and their alloys, jewellery, precious and semi-precious stones, paste jewellery [costume
jewellery], pins [jewellery], shoe jewellery, rings, earrings, necklaces, chokers, pendants, bracelets, bangles, badges, pin
badges, brooches, tie clips, tie bars, cuff links, cuff bracelets, charms, horological and chronometric instruments, clocks,
watch bands, watches, wristwatches with pedometer feature, badges, jewellery boxes, key rings, key fobs, charms for key
chains, charms for key rings, decorative key rings, key chain tags, key chains for use as jewellery, key holders, leather
key rings, lanyards for keys, leather and imitations of leather, animal skins and hides, luggage and carrying bags,
umbrellas and parasols, walking sticks, collars, leashes and clothing for animals, chain mesh purses, frames for
umbrellas or parasols, handbag frames, net bags for shopping, umbrella covers, umbrella handles, umbrella or parasol
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ribs, umbrella rings, umbrella sticks, walking cane handles, purses, coin purses, wallets, travel pass holders, passport
covers, handbags, luggage tags, suitcases, rucksacks, backpacks, sports bags, school bags, shopping bags, canvas
bags, fashion bags, holdalls, wash bags, make up bags, flight bags, swim bags, shoe bags, pyjama bags, beach bags,
trunks and travelling bags, vanity cases sold empty, soaps, perfumery, eau de toilette, eau de parfum, eau de cologne,
cologne, essential oils, cosmetics, hair lotions, toiletries, deodorants, hair conditioners, hair shampoos, depilatories,
artificial eyelashes and nails, bleach, bleaching preparations, hair colourants, temporary tattoos for cosmetic purposes,
make-up, nail varnish, apparatus for recording, transmission or reproduction of sound or images, magnetic data carriers,
recording discs, film, sound and video recordings, tapes, cassettes, vinyl records and other analogue recording media,
compact discs, DVDs and other digital recording media, digital music and podcasts (downloadable), telephone ringtones
(downloadable), publications (downloadable), computer software and computer games (including software and games
downloadable from the internet), sunglasses, eyeglasses, paper, cardboard, printed matter and printed publications,
posters, books, song books, magazines, leaflets, brochures, journals and event programmes, autograph books, flyers,
stickers, sheet music, bookbinding material, photographs, stationery, works of art and figurines of paper and cardboard,
architects" models, instructional and teaching material (except apparatus), articles for packaging, wrapping and storage
of paper, cardboard or plastics, disposable paper products, printers" type, printing blocks, money clips, clothing,
footwear, headgear; information, advisory and consultancy services relating to all the aforesaid.

Cl.41;Entertainment; cultural services, namely, arranging and conducting of cultural events; live performances;
publishing services; audio recording services; performing of music and singing; production of audio visual
performances; production of text; entertainment services; providing electronic publications (non-downloadable);
consultancy, advisory and information services relating to the foregoing services.
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Class 99

Priority claimed from 23/07/2019; Application No. : 2024783 ;Australia

4503925 22/01/2020
[International Registration No. : 1524540]
DX TECH PTY LTD
34 Spring Street Prahran VIC 3181 Australia

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
Old No. 9, Valliammal Street, First Floor, Kilpauk, Chennai-600010, Tamil Nadu, India.

Proposed to be Used
IR DIVISION
Cl.9;Apparatus and instruments for scientific, research, surveying, measuring, detecting, testing and inspecting;
apparatus for digital signal processing; radio frequency sensor; apparatus for detecting radio signals in power lines;
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling the
distribution or use of electricity; apparatus and instruments for recording, transmitting, reproducing or processing
signals or data; apparatus and instruments for monitoring, detecting and diagnosing faults in power lines and high
voltage assets; software including software for monitoring, detecting and diagnosing faults in power lines and high
voltage assets; electric sensors and instruments; electric power line detectors; measuring devices and instruments;
monitoring devices and instruments.

Cl.38;Broadcasting or transmission of recorded messages, data, information, alarms and alerts over
telecommunications networks or by electronic means; continuous data streaming services; providing access to online
computer databases; providing access via web portal to specialised online data analytics, monitoring, detecting and
diagnostic tools; web portal services.

Cl.42;Technological advisory services; provision of online non-downloadable software to users; providing cloud
computing services for the purposes of information management; preparation of technical reports relating to power lines
and other high voltage assets; preparation of technical reports relating to data analysis, fault detection and diagnosis;
software as a service (saas); online provision of web-based software (non-downloadable); hosting of software as a
service (saas); technical data analysis services and consultancy including real time data analysis; technical diagnostic
testing services and consultancy; monitoring services and consultancy; fault detection and diagnostic services and
consultancy; monitoring, technical data analysis, fault detection, diagnostic and reporting services relating to power lines
and high voltage assets; software design and development services; computer support services (computer hardware,
software, peripherals advisory and information services, programming and software installation, repair and maintenance
services); providing temporary use of online software tools for data analysis, monitoring, diagnostics, fault detection and
reporting via a website.
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Class 99

4511646 17/02/2020
[International Registration No. : 1527116]
TEMPUS LABS, INC.
600 WEST CHICAGO AVENUE, Suite 510 Chicago IL 60654 United States of America

Address for service in India/Agents address:
KOCHHAR & CO
TECHNOPOLIS BUILDING, TOWER-B, 3RD FLOOR, SECTOR-54, DLF GOLF COURSE ROAD, GURGOAN-122002.

Proposed to be Used
IR DIVISION
Cl.9;Artificial intelligence and machine learning-enabled computer software supporting clinical data platforms for
cardiac diagnostics and electrophysiology; artificial intelligence and machine learning-enabled computer software
supporting clinical data platforms for diagnostics and medical, clinical and research testing in the fields of diabetes,
neurology, psychiatry, and depression.

Cl.42;Medical research in the field of cardiology; medical and scientific research related to cardiology and
electrophysiology; providing medical and scientific research information in the field of cardiology and electrophysiology;
medical and scientific research in the field of cardiology and electrophysiology; research and development services in the
field of cardiology and electrophysiology; computer system analysis for use in cardiology and electrophysiology;
computer system design for use in cardiology and electrophysiology; software development for cardiac diagnostics and
cardiology and electrophysiology; platform as a service (paas) for operating cardiology and electrophysiology clinical
decision support; software as a service (saas) for cardiology and electrophysiology clinical decision support; platform as
a service (paas) for cardiology and electrophysiology clinical decision support; software as a service (saas) employing
artificial intelligence and machine learning-enabled computer software supporting clinical data platforms for cardiology
and electrophysiology; platform as a service (paas) employing artificial intelligence and machine learning-enabled
computer software supporting clinical data platforms for cardiology and electrophysiology; medical research in the fields
of diabetes, neurology, and depression diagnostics and testing; medical and scientific research related to diabetes,
neurology, and depression diagnostics and testing; providing medical and scientific research information in the fields of
diabetes, neurology, and depression diagnostics and testing; medical and scientific research in the fields of diabetes,
neurology, and depression diagnostics and testing; research and development services in the fields of diabetes,
neurology, and depression diagnostics and testing; computer system analysis for use in diabetes, neurology, and
depression diagnostics and testing; computer system design for use in diabetes, neurology, and depression diagnostics
and testing; software development for diagnostics and medical, clinical and research testing in the fields of diabetes,
neurology, and depression diagnostics and testing; platform as a service (paas) for operating clinical decision support in
the fields of diabetes, neurology, and depression diagnostics and testing; software as a service (saas) for clinical
decision support in the fields of diabetes, neurology, and depression diagnostics and testing; platform as a service (paas)
for clinical decision support in the fields of diabetes, neurology, and depression diagnostics and testing; software as a
service (saas) employing artificial intelligence and machine learning-enabled computer software supporting clinical data
platforms in the fields of diabetes, neurology, and depression diagnostics and testing; platform as a service (paas)
employing artificial intelligence and machine learning-enabled computer software supporting clinical data platforms in the
fields of diabetes, neurology, and depression diagnostics and testing.

Cl.44;Medical services in the field of cardiology; medical services in the field of electrophysiology; providing medical
information in the fields of cardiology and electrophysiology; medical services in the field of diabetes, neurology, and
depression diagnostics and testing; providing medical information in the fields of diabetes, neurology, and depression
diagnostics and testing.
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Class 99

Priority claimed from 17/10/2019; Application No. : 744479 ;Switzerland

4516952 30/03/2020
[International Registration No. : 1528577]
Givaudan SA
Chemin de la Parfumerie 5 CH-1214 Vernier Switzerland

Proposed to be Used
IR DIVISION
Cl.1;Chemical products used for the manufacture of perfumes, cosmetics, shampoos, soaps, deodorants for personal
use; chemical products used for the manufacture of compositions intended for perfumery, compositions intended for
cosmetics, compositions intended for shampoos, compositions intended for soaps, compositions intended for
deodorants for personal use.

Cl.3;Perfumery products, perfume base, perfumes, soaps, shampoos, cosmetics, detergents; perfumes for the cosmetic
industry, the perfume industry and the detergent and cleaning product industry.
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Class 99

Priority claimed from 22/08/2019; Application No. : 2032354 ;Australia

4517238 30/01/2020
[International Registration No. : 1529418]
STAYWELL HOLDINGS PTY LIMITED
L10, 80 Clarence St SYDNEY NSW 2000 Australia

Address for service in India/Attorney address:
REMFRY & SAGAR
REMFRY HOUSE AT THE MILLENNIUM PLAZA SEC 27, GURGAON 122009, NEW DELHI NATIONAL CAPITAL REGION
INDIA

Proposed to be Used
IR DIVISION
Cl.35;Advertising, marketing, promotion and publicity services for hotels and serviced apartments; providing office
functions; provision of office facilities for office equipment and machinery; administration of the business affairs of retail
stores, advisory, information and consultancy services relating to all the aforesaid; all the aforesaid services also
provided on-line from a computer database or via the global communications network; retail store services for cosmetics
and beauty products, paper, printed matter, stationery, bags, glassware, porcelain, earthenware, textiles and textile goods
(not being clothing, footwear, headgear), toys, games, playthings, sporting articles and equipment, food and foodstuffs,
drinks both alcoholic and non-alcoholic, flowers and flower arrangements and smokers articles; online electronic retail
store services for cosmetics and beauty products, paper, printed matter, stationery, bags, glassware, porcelain,
earthenware, textiles and textile goods (not being clothing, footwear, headgear), toys, games, playthings, sporting articles
and equipment, food and foodstuffs, drinks both alcoholic and non-alcoholic, flowers and flower arrangements and
smokers articles; promotional services for hotels, restaurants, bars, resorts; business management of hotels and
serviced apartments.

Cl.43;Providing temporary accommodation; services for providing food and drink; hotel services; resort hotel services;
hotel accommodation services; hotel catering services; hotel reservation services; hotel restaurant services; provision of
hotel venues for business exhibitions, business fairs, conferences, congresses, lectures and meetings; providing
facilities for conducting conferences, conventions, exhibitions, fairs and holidays; rental of meeting rooms; provision of
food and drink as part of hospitality services; providing information in the field of temporary accommodations for holiday
travellers; restaurants; cafes; catering services; advisory, information and consultancy services relating to all the
aforesaid; all the aforesaid services also provided on-line from a computer database or via the global communications
network.
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Class 99

Priority claimed from 11/12/2019; Application No. : 2019-155217 ;Japan

4522833 02/03/2020
[International Registration No. : 1528651]
MITSUBISHI ELECTRIC CORPORATION
7-3 Marunouchi 2-chome, Chiyoda-ku Tokyo 100-8310 Japan

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.7;Elevators; escalators; compressors for refrigerators; compressors for air conditioners; starters for motors and
engines; current generators; alternators; electric motors, other than for land vehicles; fuel pumps for engine;
metalworking machines; industrial robots; electric vacuum cleaners for household purposes; 3D printers.

Cl.9;Computers; computer servers; computer programs; computer hardware for telecommunications; data processing
apparatus; distance sensors; vibration sensors; pressure sensor; sensors for determining position; motion sensors;
optical sensors; sensors for determining velocity; temperature sensors; level sensors; electric control panel; electric
current switches; electric installations for the remote control of industrial operations; electric transformers; circuit
breakers; electrical controlling devices; microcontrollers; amplifiers; watt hour meters; video surveillance cameras;
navigation apparatus for vehicles [on-board computers]; semiconductors; integrated circuits; satellites; LCDs [liquid
crystal displays]; LCD large-screen displays; wireless transmitters and receivers; programmable logic controllers;
programmable electronic display apparatus; televisions; photovoltaic apparatus and installations for generating solar
electricity; sensor; measuring device, electric; detectors; measuring apparatus; computer software platforms; computer
software platforms, recorded or downloadable.
Cl.11;Lighting installations; electric lamps; electric water heaters for household purposes; air conditioning apparatus;
air conditioning installations; heating installations; air cooling apparatus; refrigerating machines; refrigerators;
refrigerating appliances and installations; air purifying apparatus; humidifiers; electric fans; ventilation apparatus; heat
pumps; electric hand drying apparatus for washrooms; electric rice cookers for household purposes; electromagnetic
induction cookers [for household purposes]; water purifying apparatus.

Cl.12;Automobiles; electric motors for motor cars; structural parts for automobiles.
Cl.42;Cloud computing; maintenance of computer software; upgrading of computer software; design and writing of
computer software; provision of computer programs on data networks; consultancy in the field of energy-saving;
information technology [IT] consultancy; consultancy relating to technical and scientific analysis; platform as a service
[PaaS]; development of computer platforms; design and development of computer software architecture.
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Class 99

Priority claimed from 02/12/2019; Application No. : AM 12519/2019 ;Austria

4522854 05/12/2019
[International Registration No. : 1528648]
Biogena Naturprodukte GmbH & Co KG
Strubergasse 24 A-5020 Salzburg Austria

Proposed to be Used
IR DIVISION
Cl.5;Nutritional additives, especially antioxidants for medical purposes; dietetic products and nutritional supplements
for medical purposes; preparations for the production of beverages for medical purposes; dietetic products for special
medical purposes (balanced diets); foods for babies especially milk powder for babies; dietary and nutritional
supplements for sports and increased performance for medical purposes; mineral nutritional additives; starch for dietetic
and pharmaceutical purposes; nutritional additive, primarily composed of vitamins, amino acids, minerals and trace
elements for medical purposes; herbal teas for medical purposes.

Cl.29;Preserved, dried and cooked fruits and vegetables; vegetable extracts and concentrates (purees) for culinary
purposes (except essential oils).

Cl.30;Dried kitchen herbs; preserved herbs and spices; herbal teas not for medical purposes; black teas; tea essences;
tea extracts; instant teas; tea mixes.
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Class 99

4523592 26/11/2019
[International Registration No. : 1530105]
ASCENZA AGRO
Av. Rio Tejo, Herdade das Praias P-2910-442 Setúbal Portugal

Address for service in India/Attorney address:
LEXORBIS
709/710 Tolstoy House, 15-17 Tolstoy Marg, New Delhi-110001

Proposed to be Used
IR DIVISION
Cl.1;Fertilisers, and chemicals for use in agriculture, horticulture and forestry.
Cl.5;Herbicides; fungicides for agricultural use; insecticides; pest control preparations and articles.
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Class 99

4523594 01/04/2020
[International Registration No. : 1530119]
TEXTILMA AG
Kehrsitenstrasse 23 CH-6362 Stansstad CH

Proposed to be Used
IR DIVISION
Cl.7;Textile machines, sewing, knitting and embroidery machines, including the component parts thereof.
Cl.9;Computer software; interactive software; application software; computer operating programs; industrial software;
electromechanical software; computer application software; assistance software; manufacturing software; embedded
operating software; software for mechanical engineering; software for controlling industrial processes; computer
software for use in the foundry industry; computer software for the metal processing industry; computer software for the
design of foundry molds; data processing equipment and computers; software; smartphone software; electronic
platforms; application software for mobile telephones; downloadable application software; software and application
software for mobile devices; downloadable application software for mobile devices; application software for mobile
devices downloadable for the transmission of data; application software for mobile devices downloadable for the
transmission of information; image reproduction apparatus; image transmission apparatus; image processing apparatus;
apparatus for image recording; software for processing images, graphics and texts; reading devices for sound and image
media; recording devices for sound and image media; devices for capturing and developing images; apparatus for
dispensing sound, data or images.

Cl.37;Installation, cleaning, repair and maintenance of textile machines, sewing, knitting and embroidery machines,
including the component parts thereof.
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Class 99

Priority claimed from 30/05/2019; Application No. : 88453230 ;United States of America

4526142 22/11/2019
[International Registration No. : 1532925]
Discord Inc.
444 De Haro Street, Suite 200 San Francisco CA US

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software and downloadable computer software application for social networking, sending
messages, text, photos, graphics, audio and video files to other users; downloadable computer software for engaging in
text, audio and video chats with other users; downloadable computer software programs for the integration of text, photo,
graphics, audio and video files into interactive delivery multimedia applications; downloadable computer game software.

Cl.25;Clothing, namely, t-shirts, shirts, hoodies, hooded sweat shirts, jackets, hats, beanies, scarfs, socks.
Cl.28;Action figures, stuffed and plush toys.
Cl.35;Electronic commerce services, namely, providing online retail store services featuring computer game software,
games, clothing; subscription to on-line computer games.

Cl.38;Communication services, namely, transmission of data, graphics, photos, text messages, electronic mail, video
and audio files by telecommunications networks, wireless communication networks, the Internet, information services
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networks and data networks; message sending and receiving services; text, audio and video messaging services;
providing online chat rooms, online forums, and electronic bulletin boards for transmission of messages among
computer and electronic game users.

Cl.42;Rental of computer game programs and computer game software.
Cl.45;Social networking services in the field of gaming.
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Class 99

Priority claimed from 23/12/2019; Application No. : 018171314 ;European Union

4526323 03/03/2020
[International Registration No. : 1532803]
BOIX MAQUINARIA S.L.
Polígono Industrial La Granadina, Calle Dinamarca, s/n (Fase 1) E-03349 San Isidro De Albatera (Alicante) Spain

Address for service in India/Attorney address:
MEERA CHATURE SANKHARI
Jupiter Law Partners Office # 123, First floor, Vipul Agora, MG Road, Gurgaon-122002

Proposed to be Used
IR DIVISION
Cl.7;Machine tools and power-operated tools; motors and engines (except for land vehicles); machine coupling and
transmission components (except for land vehicles); automatic vending machines; cartoning machines; machines for
making cardboard; machines for carton-making; box making machines; machines for filling cartons; paper box making
machines; carton folding machines; machines for use in the sealing of cartons filled with food; corrugated paperboard
making machines; shredders [machines] for cardboard; papermaking machines; paper machines; felting machines;
machines for use in assembly; gluing machines; folding machines; bunchers [machines]; stacking machines; stacking
machines; belts for conveyors; belt conveyors; loaders [conveyors]; loaders [machines]; machine transmission
components except for land vehicles; components, spare parts and accessories for the aforesaid goods.

Cl.35;Advertising; business management; business administration; office functions; import-export agency services,
wholesaling and retailing in shops and wholesaling and retailing via global communication networks of machine tools and
mechanical tools, motors and engines (except for land vehicles), machine coupling and transmission components (except
for land vehicles), automatic dispensers, machine tools, industrial machines, paper and cardboard making machines,
cartoning machines, machines for making cardboard, machines for carton-making, box making machines, machines for
filling cartons, paper box making machines, carton folding machines, machines for use in the sealing of cartons filled with
food, corrugated paperboard making machines, shredders [machines] for cardboard, papermaking machines, machines
for the production of paper, paper forming machines, assembly machines, pasting apparatus, creasing machines,
bunchers [machines], stacking machines, stacking machines, conveyor belts, belt conveyors, loaders [conveyors],
loaders [machines], machine transmission components, except for land vehicles, parts, spare parts and accessories for
the aforesaid goods, computer software, downloadable computer applications, computer programs (downloadable
software), recorded computer programs, downloadable mobile applications for use with wearable computer devices,
computer software for controlling and managing server access applications, computer software for application and
database integration, computer programs for data processing, communication software, computer software to automate
data warehousing, database management software, hardware, smart cards, scientific apparatus and instruments,
research, navigation, surveying, photographic, cinematographic, audio visual, optical, of weighing, of measuring,
signalling, detecting, testing, inspection, life-saving and teaching instruments, apparatus and instruments for conducting,
distribution, transforming, store, regulation or control of the distribution or use of electricity, apparatus and instruments
for recording, transmission, reproducing or processing sound, images or data, recorded and downloadable media, blank
digital or analogue recording and storage media, mechanisms for coin-operated apparatus, cash register, calculating
devices, computers and computer peripheral devices, fire extinguishers; commercial management assistance in relation
to franchises; business management and organization consultancy; business management and organization consultancy;
business consulting; business management; business assistance; sales promotion; trade show and commercial
exhibition services; conducting, arranging and organizing trade shows and trade fairs for commercial and advertising
purposes.
Cl.37;Machinery installation, maintenance and repair; machinery retrofit and conversion services; providing
information relating to the installation of machinery; cleaning of machines; reconditioning of industrial machinery;
overhaul of machines; heavy plant hire; repair or maintenance of machines and apparatus for papermaking.

9215

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 10/10/2019; Application No. : 2019/97857 ;Turkey

4529062 02/12/2019
[International Registration No. : 1532055]
D ET VE ET ÜRÜNLERI GIDA PAZARLAMA TICARET ANONIM SIRKETI
Dikilitas Mahallesi, Üzengi Sokak, No:8, Besiktas Istanbul Turkey

Address for service in India/Attorney address:
SELVAM & SELVAM, ADVOCATES
Old No. 9, Valliammal Street, First Floor, Kilpauk, Chennai-600010, Tamil Nadu, India.

Proposed to be Used
IR DIVISION
Cl.25;Clothing, including underwear and outerclothing, other than special purpose protective clothing; socks, mufflers
[clothing], shawls, bandanas, scarves, belts [clothing]; footwear, shoes, slippers, sandals; headgear, hats, caps with
visors, berets, caps [headwear], skull caps.

Cl.29;Meat, fish, poultry and game; processed meat products; dried pulses; soups, bouillon; processed olives, olive
paste; pickles; milk and milk products, butter; edible oils; margarine; dried, preserved, frozen, cooked, smoked or salted
fruits and vegetables; tomato paste; prepared nuts and dried fruits as snacks; hazelnut spreads and peanut butter; tahini
(sesame seed paste); jams, marmalades, fruit jellies; eggs and powdered eggs; potato chips.
Cl.30;Coffee, cocoa; coffee or cocoa based beverages, chocolate based beverages; pasta, stuffed dumplings, noodles;
macaroni, ravioli; pastries and bakery products based on flour; desserts based on flour and chocolate; bread, honey;
royal jelly for human consumption; bee glue for human consumption, propolis for food purposes; condiments for
foodstuff, vanilla (flavoring), spices, sauces (condiments), tomato sauce; yeast, baking powder; flour, semolina, starch for
food; sugar, cube sugar, powdered sugar; tea, iced tea; confectionery, chocolate, candies, biscuits, crackers, wafers;
chewing gums; ice-cream, edible ices; salt; cereal-based snack food, popcorn, crushed oats, corn chips, breakfast
cereals, processed wheat for human consumption, crushed barley for human consumption, processed oats for human
consumption, processed rye for human consumption, rice; molasses for food.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or
advertising purposes; design of advertising materials; provision of an online marketplace for buyers and sellers of goods
and services; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of
statistics; rental of office machines; systemization of information into computer databases; telephone answering for
unavailable subscribers; business management, business administration and business consultancy; accounting;
commercial consultancy services; personnel recruitment, personnel placement, employment agencies, import-export
agencies; temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a
variety of goods, namely, clothing, including underwear and outerclothing, other than special purpose protective clothing,
socks, mufflers [clothing], shawls, bandanas, scarves, bells [clothing], footwear, shoes, slippers, sandals, headgear, hats,
caps with visors, berets, caps [headwear], skull caps, meat, fish, poultry and game, processed meat products, dried
pulses, soups, bouillon, processed olives, olive paste, pickles, milk and milk products, butter, edible oils, margarine,
dried, preserved, frozen, cooked, smoked or salted fruits and vegetables, tomato paste, prepared nuts and dried fruits as
snacks, hazelnut spreads and peanut butter, tahini (sesame seed paste), jams, marmalades, fruit jellies, eggs and
powdered eggs, potato chips, coffee, cocoa, coffee or cocoa based beverages, chocolate based beverages, pasta, stuffed
dumplings, noodles, macaroni, ravioli, pastries and bakery products based on flour, desserts based on flour and
chocolate, bread, honey, royal jelly for human consumption, bee glue for human consumption, propolis for food
purposes, condiments for foodstuff, vanilla (flavoring), spices, sauces (condiments), tomato sauce, yeast, baking powder,
flour, semolina, starch for food, sugar, cube sugar, powdered sugar, tea, iced tea, confectionery, chocolate, candies,
biscuits, crackers, wafers, chewing gums, ice-cream, edible ices, salt, cereal-based snack food, popcorn, crushed oats,
corn chips, breakfast cereals, processed wheat for human consumption, crushed barley for human consumption,
processed oats for human consumption, processed rye for human consumption, rice, molasses for food, enabling
customers to conveniently view and purchase those goods, such services may be provided by retail stores, wholesale
outlets, by means of electronic media or through mail order catalogues.
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Class 99

Priority claimed from 03/07/2019; Application No. : 4564688 ;France

4533858 27/12/2019
[International Registration No. : 1531476]
M. JOËL BLOMET
Moulin de Verville F-95760 Valmondois France

Address for service in India/Agents address:
SEN - OBEROI.
A - 18, CHITTARANJAN PARK, NEW DELHI - 110 019.

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry, science, photography, as well as in agriculture, horticulture and forestry;
chemical substances for preserving foodstuffs; amphoteric molecular family with a pH between 6 and 8 used to regulate
the physico-chemical properties of food environments [chemical substances, chemical materials and products, and
natural elements, namely biochemical substances other than for medical use, biological substances other than for
medical or veterinary use]; amphoteric molecular family with a pH between 6 and 8 used to regulate the pH in
environmental protection [Chemical substances, chemical materials and products, and natural elements, namely
biochemical substances other than for medical use, biological substances other than for medical or veterinary use];
amphoteric molecular family with a pH between 6 and 8 used to regulate the physico-chemical properties of cosmetic
environments [Chemical substances, chemical materials and products, and natural elements, namely biochemical
substances other than for medical use, biological substances other than for medical or veterinary use]; amphoteric
molecular family with a pH between 6 and 8 used to regulate the physico-chemical properties of medical environments
[chemical substances, chemical materials and products, and natural elements, namely biochemical substances other than
for medical use, biological substances other than for medical or veterinary use].

Cl.3;Cosmetic products or products for skin care; cosmetic preparations for skin care for pharmaceutical purposes.
Cl.5;Pharmaceutical, veterinary or sanitary products; pharmaceutical, veterinary and sanitary preparations for the
treatment of skin burns, burns of the eye, burns suffered as a result of ingestion or through intoxication from chemicals;
amphoteric wash solutions for the treatment of burns caused by acids or bases.

Cl.10;Medical apparatus and instruments; medical apparatus and instruments for the treatment of skin burns, burns of
the eye, burns suffered as a result of ingestion or through intoxication from chemicals.
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Class 99

Priority claimed from 03/02/2020; Application No. : 2066451 ;Australia

4534050 11/03/2020
[International Registration No. : 1534522]
Commonwealth of Australia c/- Australian Trade and Investment Commission (Austrade)
Nishi Building L 2 2 Phillip Law St Canberra ACT 2601 Australia

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumeries, and cosmetics including skin care, hair care, body care, and make-up products; essential oils;
hair lotions; body creams (cosmetics); colour cosmetics for the eyes and skin; moisturisers (cosmetics); nail polish
removers; nail treatment creams, gels, lotions; night creams; non-medicated cosmetics; nourishing creams (cosmetics);
oils for the body and skin; paper hand towels impregnated with cosmetics; powder compacts (cosmetics); preparations
for removing cosmetics; skincare cosmetics; sprays for use on the body; sun blocking lotions; sun blocking oils; sun
blocking preparations; sun creams and gels; sun lotions; sun milk; sun protectors for lips; sun skin care products;
suntan lotions; suntan milk; suntan oils; suntan preparations; tanning creams; tanning oils; tanning preparations
(cosmetics); textile pads impregnated with cosmetics; tints (cosmetics); non-medicated cosmetics and toiletry
preparations; non-medicated dentifrices; cleaning, polishing, scouring and abrasive preparations; laundry and cleaning
preparations; preparations for ornamentation of the body.

Cl.5;Pharmaceutical preparations; medicinal preparations; dietary supplements; nutritional supplements; plant and
herb extracts (dietary supplements); antioxidants (dietary supplements); vitamins; vitamin preparations and vitamin
supplements; mineral preparations and mineral supplements; dietetic foods and beverages adapted for medical

9218

purposes; vitamin and mineral drinks; natural pharmaceutical products; medicinal healthcare products; herbal remedies;
medicinal and pharmaceutical body care preparations including cleansers, creams, gels, lotions, sprays, oils, powders,
balms and elixirs; medicinal and pharmaceutical preparations for care of the body, nails, skin, mouth and hair;
disinfectants; plasters, materials for dressings; veterinary preparations; sanitary preparations for medical purposes;
dietetic food and substances adapted for medical or veterinary use; food for babies; dietary supplements for human
beings and animals; material for stopping teeth, dental wax; preparations for destroying vermin; fungicides, herbicides.

Cl.9;Apparatus for receiving, amplifying, converting, equalising, controlling, recording, transmitting, reproducing,
broadcasting or processing of sounds, signals and/or images; scientific, research, navigation, surveying, photographic,
cinematographic, audio-visual, optical, weighing, measuring, signalling, detecting, testing, inspecting, life-saving and
teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating,
regulating or controlling the distribution or use of electricity; recorded and downloadable media, computer software,
blank digital or analogue recording and storage media; mechanisms for coin-operated apparatus; cash registers,
calculating devices; computers and computer peripheral devices; software; software applications for use in connection
with smartphones, pda devices, tablet computers and other portable and handheld digital electronic devices; computer
software, firmware and hardware including computer programs, cd-roms, floppy disks, digital storage media and
interactive computer, datacasting, multi-media, website and internet software, firmware and hardware products; video
cassettes and videotapes; audio cassettes; compact discs including cd-roms; dvds; data processing equipment;
telecommunications and communications apparatus and equipment; apparatus which include integrated circuits or
memory chips; computer peripheral apparatus and equipment (including modems); television set-top boxes and
apparatus; cameras; computer games; acoustic recording equipment; acoustic reproduction equipment; electronic
publications; amplifiers; apparatus for cable television; apparatus for guided and wireless information retrieval
technology; audio amplifiers; audio apparatus; audio cassette tapes; audio disc players/recorders; audio disks; audio
equipment; audio receivers; audio recordings; audio speakers; blank magnetic discs; blank magnetic tapes; blank
magneto-optical discs; cases for optical discs; cellular telephones; communication devices; compact disc audio
reproducers; compact disc players; computer application software including for playing, recording and editing sound,
image and data signals; media on which videos, computer games and computer software are pre-recorded; digital storage
media; discs and magnetic tapes all for the recording of sound and/or video; floppy discs; hard disc audio
players/recorders; hard disc drives; hard disc video players/recorders; hard drives; laser apparatus; lcd projectors; lcd
televisions; magneto-optical discs; magnetic audio tape recorders and/or reproducers; magnetic data carriers and
magnetic tapes; magnetic recording discs; magnetic discs; mini-disks; monitors for television signals; mp3 players and
recorders; optical discs, including such discs on which audio material, visual material, audio-visual material, data,
television programs, motion pictures, images or sounds are or can be recorded; personal computers; personal digital
assistants; pre-recorded and blank audio, video and/or computer data storage and retrieval media and apparatus; radio
and television apparatus; radio receivers; radio tuners; receivers, transmitters and antennas, including for satellite
broadcast programs; record players; recorded entertainment; recording discs; set top boxes; televisions, including
projection televisions; television, audio-visual, video and data projectors; video cameras combined with video
recorders/players; video cameras; video digitizers; video disc players/recorders; video disc reproducers; video films,
including pre-recorded music videos; video tape players/recorders; spare parts, replacement parts, fittings and
accessories for the foregoing; sunglasses; magnets; eyewear.
Cl.16;Books; paper, cardboard and goods made from these materials, not included in other classes; printed matter;
newsletters; trade journals; manuals (printed matter); books, magazines, postcards, book marks, memo pads,
photographs, maps, calendars, cards, pictures, posters, stationery, stickers in this class; guides (printed matter); book
binding material; plastic materials for packaging (not included in other classes); albums; bags of paper or plastic;
napkins; table cloths of paper; photographs; plastic film for wrapping; waxed paper; wrapping paper and tissue paper;
stationery; artists' material; paint brushes; instructional and teaching material (except apparatus); printing blocks and
publications in this class; greeting cards; pens.

Cl.24;Textiles and substitutes for textiles; household linen; curtains of textile or plastic; towels.
Cl.25;Clothing, headgear, footwear; articles of clothing; socks; eye masks; swimming caps.
Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for christmas
trees; athletic sporting goods and sporting equipment; soft toys.

Cl.35;Advertising, promotion, and marketing services; business information services relating to the provision of tourist
and visitor information; publicity, business management, business administration and business research services,
including all such services provided in connection with the tourism industry or the promotion of australia; organisation of
trade fairs for commercial and advertising purposes; compilation of information into computer databases; compilation of
statistics; information, advisory and consultancy services in relation to the aforementioned services; retail and wholesale
of goods (by any means); provision of all the aforementioned services electronically, including via the internet; retailing
services provided by a global computer network, telephone and in-store; organisation of exhibitions for commercial or
advertising purposes; organisation of trade expositions or shows for commercial or advertising purposes; organisation of
trade fairs for commercial or advertising purposes; promotion (advertising) of business; promotion (advertising) of travel;
advisory services relating to business management; advisory services relating to business planning; advocacy
(promoting, publicising or otherwise representing the interests or concerns of others); arranging business introductions;
arranging business shows; arranging exhibitions for commercial purposes; arranging exhibitions for trade purposes;
business advice; business advisory services; business assistance; business information; business information agency
services; business promotion services; collecting business information; provision of business information; collection of
commercial information; collection of information relating to market analysis; commercial administration; conducting
exhibitions for trade purposes; demonstration of goods; export promotion services; foreign trade consultancy services;
tourism promotions (for others); trade promotional services; provision of foreign trade information; provision of trade
information; provision of commercial information; conducting of trade shows; providing information and consultancy
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including online in relation to the aforementioned services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial investment; monetary services;
advisory services relating to investment; commercial property investment services; capital investment; investing of
funds; financing of investments; investment information; investment management; investment planning; investment
research; providing information and consultancy including online in relation to the aforementioned services.

Cl.39;Tourism services including booking of travel through tourist offices, transportation and tour operator services in
this class; information services in relation to travel, tourism and transportation; travel arrangement services; information,
advisory and consultancy services in relation to the aforementioned services; provision of all the aforementioned
services electronically, including via the internet; provision of information relating to tourism; provision of travel
information relating to tourism; sightseeing (tourism); arranging of transportation; organisation of cruises; organisation
of excursions; organisation of sightseeing tours; organisation of tours; organisation of travel; organising of excursions;
organising the transportation of people; organising tours; passenger transportation services; tourist agency services
(travel); providing information, including online, about transport; packaging and storage of goods; travel booking
services, including computerised reservation services and ticketing services; provision of travel information, including
online; information and consultancy services relating to the aforementioned services; providing information and
consultancy including online in relation to the aforementioned services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment services,
including, production of film, television, radio, video shows relating to tourism, the australian tourist industry, travel and
holidays, including provision of those services online; arranging of competitions; photographic library services;
arranging, conducting and provision of seminars, conferences, symposiums, and workshops, including seminars,
conferences, symposiums, and workshops in relation to international trade, career and economy; conducting of business
conferences; business educational services; mentoring (education and training); educational research; running sports
events; booking and ticketing services for sports, entertainment, cultural and educational events; publishing services,
including publishing of magazines, books, maps, brochures and other documents, and publication of information (nondownloadable) on a global computer network; providing information and consultancy including online in relation to the
aforementioned services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis, industrial
research and industrial design services; quality control and authentication services; design and development of computer
hardware and software; software as a service (saas); providing information and consultancy including online in relation to
the aforementioned services.
Cl.43;The provision and reservation of hotel and accommodation services; cafe and restaurant services, catering,
provision of food and drink; tourist accommodation booking agency services in this class; consultancy services provided
to the tourism hospitality industry; travel accommodation and tourism hospitality advice and representation; tourism
hospitality services all included in this class; information, advisory and consultancy services in relation to the
aforementioned services; provision of all the aforementioned services electronically, including via the internet; temporary
accommodation; providing facilities for co-ordinating and conducting exhibitions, including exhibitions relating to
tourism, the australian tourist industry, travel and holidays; cafe, restaurant, bar, public house, inn, snack bar, and
accommodation services in this class relating to tourism, the australian tourist industry, travel and holidays, including
computer reservation services, accommodation location, reservation and booking services, booking of catering services;
providing information and consultancy including online in relation to the aforementioned services.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 03/02/2020; Application No. : 2066450 ;Australia

4535303 11/03/2020
[International Registration No. : 1534481]
Commonwealth of Australia c/- Australian Trade and Investment Commission (Austrade)
Nishi Building L 2 2 Phillip Law St Canberra ACT 2601 Australia

Proposed to be Used
IR DIVISION
Cl.3;Soaps, perfumeries, and cosmetics including skin care, hair care, body care, and make-up products; essential oils;
hair lotions; body creams (cosmetics); colour cosmetics for the eyes and skin; moisturisers (cosmetics); nail polish
removers; nail treatment creams, gels, lotions; night creams; non-medicated cosmetics; nourishing creams (cosmetics);
oils for the body and skin; paper hand towels impregnated with cosmetics; powder compacts (cosmetics); preparations
for removing cosmetics; skincare cosmetics; sprays for use on the body; sun blocking lotions; sun blocking oils; sun
blocking preparations; sun creams and gels; sun lotions; sun milk; sun protectors for lips; sun skin care products;
suntan lotions; suntan milk; suntan oils; suntan preparations; tanning creams; tanning oils; tanning preparations
(cosmetics); textile pads impregnated with cosmetics; tints (cosmetics); non-medicated cosmetics and toiletry
preparations; non-medicated dentifrices; cleaning, polishing, scouring and abrasive preparations; laundry and cleaning
preparations; preparations for ornamentation of the body.

Cl.5;Pharmaceutical preparations; medicinal preparations; dietary supplements; nutritional supplements; plant and
herb extracts (dietary supplements); antioxidants (dietary supplements); vitamins; vitamin preparations and vitamin
supplements; mineral preparations and mineral supplements; dietetic foods and beverages adapted for medical
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purposes; vitamin and mineral drinks; natural pharmaceutical products; medicinal healthcare products; herbal remedies;
medicinal and pharmaceutical body care preparations including cleansers, creams, gels, lotions, sprays, oils, powders,
balms and elixirs; medicinal and pharmaceutical preparations for care of the body, nails, skin, mouth and hair;
disinfectants; plasters, materials for dressings; veterinary preparations; sanitary preparations for medical purposes;
dietetic food and substances adapted for medical or veterinary use; food for babies; dietary supplements for human
beings and animals; material for stopping teeth, dental wax; preparations for destroying vermin; fungicides, herbicides.

Cl.9;Apparatus for receiving, amplifying, converting, equalising, controlling, recording, transmitting, reproducing,
broadcasting or processing of sounds, signals and/or images; scientific, research, navigation, surveying, photographic,
cinematographic, audio-visual, optical, weighing, measuring, signalling, detecting, testing, inspecting, life-saving and
teaching apparatus and instruments; apparatus and instruments for conducting, switching, transforming, accumulating,
regulating or controlling the distribution or use of electricity; recorded and downloadable media, computer software,
blank digital or analogue recording and storage media; mechanisms for coin-operated apparatus; cash registers,
calculating devices; computers and computer peripheral devices; software; software applications for use in connection
with smartphones, pda devices, tablet computers and other portable and handheld digital electronic devices; computer
software, firmware and hardware including computer programs, cd-roms, floppy disks, digital storage media and
interactive computer, datacasting, multi-media, website and internet software, firmware and hardware products; video
cassettes and videotapes; audio cassettes; compact discs including cd-roms; dvds; data processing equipment;
telecommunications and communications apparatus and equipment; apparatus which include integrated circuits or
memory chips; computer peripheral apparatus and equipment (including modems); television set-top boxes and
apparatus; cameras; computer games; acoustic recording equipment; acoustic reproduction equipment; electronic
publications; amplifiers; apparatus for cable television; apparatus for guided and wireless information retrieval
technology; audio amplifiers; audio apparatus; audio cassette tapes; audio disc players/recorders; audio disks; audio
equipment; audio receivers; audio recordings; audio speakers; blank magnetic discs; blank magnetic tapes; blank
magneto-optical discs; cases for optical discs; cellular telephones; communication devices; compact disc audio
reproducers; compact disc players; computer application software including for playing, recording and editing sound,
image and data signals; media on which videos, computer games and computer software are pre-recorded; digital storage
media; discs and magnetic tapes all for the recording of sound and/or video; floppy discs; hard disc audio
players/recorders; hard disc drives; hard disc video players/recorders; hard drives; laser apparatus; lcd projectors; lcd
televisions; magneto-optical discs; magnetic audio tape recorders and/or reproducers; magnetic data carriers and
magnetic tapes; magnetic recording discs; magnetic discs; mini-disks; monitors for television signals; mp3 players and
recorders; optical discs, including such discs on which audio material, visual material, audio-visual material, data,
television programs, motion pictures, images or sounds are or can be recorded; personal computers; personal digital
assistants; pre-recorded and blank audio, video and/or computer data storage and retrieval media and apparatus; radio
and television apparatus; radio receivers; radio tuners; receivers, transmitters and antennas, including for satellite
broadcast programs; record players; recorded entertainment; recording discs; set top boxes; televisions, including
projection televisions; television, audio-visual, video and data projectors; video cameras combined with video
recorders/players; video cameras; video digitizers; video disc players/recorders; video disc reproducers; video films,
including pre-recorded music videos; video tape players/recorders; spare parts, replacement parts, fittings and
accessories for the foregoing; sunglasses; magnets; eyewear.
Cl.16;Books; paper, cardboard and goods made from these materials, not included in other classes; printed matter;
newsletters; trade journals; manuals (printed matter); books, magazines, postcards, book marks, memo pads,
photographs, maps, calendars, cards, pictures, posters, stationery, stickers in this class; guides (printed matter); book
binding material; plastic materials for packaging (not included in other classes); albums; bags of paper or plastic;
napkins; table cloths of paper; photographs; plastic film for wrapping; waxed paper; wrapping paper and tissue paper;
stationery; artists' material; paint brushes; instructional and teaching material (except apparatus); printing blocks and
publications in this class; greeting cards; pens.

Cl.24;Textiles and substitutes for textiles; household linen; curtains of textile or plastic; towels.
Cl.25;Clothing, headgear, footwear; articles of clothing; socks; eye masks; swimming caps.
Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for christmas
trees; athletic sporting goods and sporting equipment; soft toys.

Cl.35;Advertising, promotion, and marketing services; business information services relating to the provision of tourist
and visitor information; publicity, business management, business administration and business research services,
including all such services provided in connection with the tourism industry or the promotion of australia; organisation of
trade fairs for commercial and advertising purposes; compilation of information into computer databases; compilation of
statistics; information, advisory and consultancy services in relation to the aforementioned services; retail and wholesale
of goods (by any means); provision of all the aforementioned services electronically, including via the internet; retailing
services provided by a global computer network, telephone and in-store; organisation of exhibitions for commercial or
advertising purposes; organisation of trade expositions or shows for commercial or advertising purposes; organisation of
trade fairs for commercial or advertising purposes; promotion (advertising) of business; promotion (advertising) of travel;
advisory services relating to business management; advisory services relating to business planning; advocacy
(promoting, publicising or otherwise representing the interests or concerns of others); arranging business introductions;
arranging business shows; arranging exhibitions for commercial purposes; arranging exhibitions for trade purposes;
business advice; business advisory services; business assistance; business information; business information agency
services; business promotion services; collecting business information; provision of business information; collection of
commercial information; collection of information relating to market analysis; commercial administration; conducting
exhibitions for trade purposes; demonstration of goods; export promotion services; foreign trade consultancy services;
tourism promotions (for others); trade promotional services; provision of foreign trade information; provision of trade
information; provision of commercial information; conducting of trade shows; providing information and consultancy
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including online in relation to the aforementioned services.

Cl.36;Insurance; financial affairs; monetary affairs; real estate affairs; financial investment; monetary services;
advisory services relating to investment; commercial property investment services; capital investment; investing of
funds; financing of investments; investment information; investment management; investment planning; investment
research; providing information and consultancy including online in relation to the aforementioned services.

Cl.39;Tourism services including booking of travel through tourist offices, transportation and tour operator services in
this class; information services in relation to travel, tourism and transportation; travel arrangement services; information,
advisory and consultancy services in relation to the aforementioned services; provision of all the aforementioned
services electronically, including via the internet; provision of information relating to tourism; provision of travel
information relating to tourism; sightseeing (tourism); arranging of transportation; organisation of cruises; organisation
of excursions; organisation of sightseeing tours; organisation of tours; organisation of travel; organising of excursions;
organising the transportation of people; organising tours; passenger transportation services; tourist agency services
(travel); providing information, including online, about transport; packaging and storage of goods; travel booking
services, including computerised reservation services and ticketing services; provision of travel information, including
online; information and consultancy services relating to the aforementioned services; providing information and
consultancy including online in relation to the aforementioned services.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment services,
including, production of film, television, radio, video shows relating to tourism, the australian tourist industry, travel and
holidays, including provision of those services online; arranging of competitions; photographic library services;
arranging, conducting and provision of seminars, conferences, symposiums, and workshops, including seminars,
conferences, symposiums, and workshops in relation to international trade, career and economy; conducting of business
conferences; business educational services; mentoring (education and training); educational research; running sports
events; booking and ticketing services for sports, entertainment, cultural and educational events; publishing services,
including publishing of magazines, books, maps, brochures and other documents, and publication of information (nondownloadable) on a global computer network; providing information and consultancy including online in relation to the
aforementioned services.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis, industrial
research and industrial design services; quality control and authentication services; design and development of computer
hardware and software; software as a service (saas); providing information and consultancy including online in relation to
the aforementioned services.
Cl.43;The provision and reservation of hotel and accommodation services; cafe and restaurant services, catering,
provision of food and drink; tourist accommodation booking agency services in this class; consultancy services provided
to the tourism hospitality industry; travel accommodation and tourism hospitality advice and representation; tourism
hospitality services all included in this class; information, advisory and consultancy services in relation to the
aforementioned services; provision of all the aforementioned services electronically, including via the internet; temporary
accommodation; providing facilities for co-ordinating and conducting exhibitions, including exhibitions relating to
tourism, the australian tourist industry, travel and holidays; cafe, restaurant, bar, public house, inn, snack bar, and
accommodation services in this class relating to tourism, the australian tourist industry, travel and holidays, including
computer reservation services, accommodation location, reservation and booking services, booking of catering services;
providing information and consultancy including online in relation to the aforementioned services.

9223

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 11/02/2020; Application No. : 88793293 ;United States of America

4553263 18/02/2020
[International Registration No. : 1537523]
ORBIX CORPORATION
PO BOX 311 CLIFTON TX 76634-0311 US

Address for service in India/Attorney address:
ZEUSIP ADVOCATES LLP
C-4,Jangpura Extension, New Delhi-110014

Proposed to be Used
IR DIVISION
Cl.6;Oil field tools, namely, chains of metal, connecting links for chains.
Cl.7;Machines, namely, powered and mechanically operated wrenches, tongs, vises, gears, sucker rod elevators and
breakout units.

Cl.8;Oil field hand tools, namely, tongs; hand tools, namely, wrenches, tongs, vises, flange tools, hand tools, namely,
sucker rod transfers, namely, lifting tools, and tools and equipment used to assemble and repair oil field submersible
pumps.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 25/02/2019; Application No. : 1391009 ;Benelux

4553480 21/08/2019
[International Registration No. : 1538065]
NEDSPICE HOLDING B.V.
Weena 260 NL-3012 NJ Rotterdam Netherlands

Address for service in India/Attorney address:
KHURANA & KHURANA
E-13, UPSIDC Site IV, Kasna Road, Behind Grand Venice, Greater Noida, 201310

Proposed to be Used
IR DIVISION
Cl.30;Spices and herbs in whole, sterilized, ground or dried form, whether or not mixed or preserved; sauces, herbal
mixtures and extracts, other than for medicinal purposes; cocoa; rice; tapioca and sago; flour and preparations made
from cereals; sugar; yeast, baking-powder; salt; mustard; vinegar, flavor enhancers.

Cl.35;Import-export agency services of spices, herbs and dried vegetables; mediation of trade business for third parties
and consultancy relating to the purchase, sale and trade of spices, herbs and dried vegetables; advertising and
commercial matters relating to spices, herbs and dried vegetables; market information processing, research and analysis
in the field of spices, herbs and dried vegetables.

Cl.40;Processing spices, herbs and vegetables, including cleaning, sterilizing, grinding, drying, preserving, mixing,
extracting spices, herbs and vegetables.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 08/11/2019; Application No. : 30 2019 114 567 ;Germany

4555030 09/04/2020
[International Registration No. : 1538778]
KONUX Inc.
1209 Orange Street (City of Wilmington) County of New Castle DE 19801 United States of America

Proposed to be Used
IR DIVISION
Cl.7;Machines, namely, stalk separators [machines]; filling machines; heel-making machines; suction machines for
industrial purposes; separators; driving motors other than for land vehicles; cinder sifters [machines]; fleshing machines;
grain separators; metal drawing machines; concrete mixers [machines]; binding apparatus for hay; printing machines for
use on sheet metal; machines and apparatus for wax-polishing, electric; drilling machines; brewing machines; grinding
machines; thermic lances [machines]; bread cutting machines; bookbinding apparatus and machines for industrial
purposes; ironing machines; butter machines; steam engines; drainage machines; lathes [machine tools]; threshing
machines; compressed air machines; printing machines; packaging machines; degreasers [machines]; earth moving
machines; oil refining machines; labellers [machines]; painting machines; dyeing machines; filtering machines; finishing
machines; bottle sealing machines; bottle washing machines; bottle capping machines; braiding machines; meat mincers
[machines]; conveyors [machines]; molding machines; type-setting machines [photocomposition]; milling machines;
bottle filling machines; sheaf-binding machines; embossing machines; blowing engines; grating machines for vegetables;
dishwashers; reapers; winnowers; grain husking machines; die-cutting and tapping machines; threading machines;
foundry machines; glass-working machines; smoothing presses; railroad constructing machines; ditchers [ploughs];

9226

engraving machines; electric hand drills; jacks [machines]; stitching machines; raking machines; planing machines;
woodworking machines; sizing machines; mangles; carding machines; notchers [machine tools]; adhesive tape
dispensers [machines]; compressors [machines]; kitchen machines, electric; cultivators [machines]; agricultural
machines; leather working machines; type-setting machines [photocomposition]; punching machines; harvesting
machines; calenders; handling machines, automatic [manipulators]; racket stringing machines; bicycle assembling
machines; machines for the textile industry; bitumen making machines; cord making machines; lace making machines;
machines for making pasta; mortising machines; milking machines; blade sharpening [stropping] machines;
metalworking machines; dairy machines; sewing machines; riveting machines; papermaking machines; paper machines;
stereotype machines; machines and apparatus for polishing [electric]; embossing machines; presses [machines for
industrial purposes]; puddling machines and apparatus for cleaning, electric; trimming machines; robots [machines];
diggers [machines]; rotary printing presses; agitators; saws [machines]; sowers [machines]; satinizing machines; suction
machines for industrial purposes; hemming machines; peeling machines; sharpening machines; clippers [machines]; raillaying machines; engines for boats; beating machines; mud catchers and collectors [machines]; trueing machines; coalcutting machines; welding machines, electric; separators; type-setting machines [printing]; machines and apparatus for
carpet shampooing, electric; sealing machines for industrial purposes; sorting machines for industry; spinning machines;
rinsing machines; stone-working machines; stamping machines; darning machines; road making machines; road
sweeping machines [self-propelled]; knitting machines; tarring machines; dividing machines; hair clipping machines for
animals; whitewashing machines; typecasting machines; typographic machines; vacuum pumps [machines]; bottle
stoppering machines; packing machines; wrapping machines; vibrators [machines] for industrial use; jacks [machines];
rolling mills; washing machines [laundry]; coin-operated washing machines; shaft couplings [machines]; machine tools;
net hauling machines [fishing]; hosiery looms; wringing machines for laundry; sausage machines; filling machines;
centrifugal machines; cigarette machines for industrial purposes; cutting machines used in sensor and measuring
technology, in particular for determining physical quantities; motors, other than for land vehicles; couplings and
transmission components, other than for land vehicles.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signalling, checking
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching,
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of
sound or images; magnetic data carriers, recording discs; compact discs, DVDs and other digital recording media;
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers;
computer software; fire-extinguishing apparatus; lighting-technology-based sensors, namely rotation rate sensors,
pressure sensors, altitude angle sensors, path sensors, force sensors, angle sensors, acceleration sensors, level
sensors; apparatus and instruments for measuring rotation rates, pressure, filling levels, or forces, acceleration and
angles; protractors [measuring instruments]; rotation rate meters; pressure gauges.

Cl.42;Scientific and technological services and research and design relating thereto; industrial analysis and research
services; design and development of computer hardware and software; technical engineering; development and planning
of technical solutions and products in the field of sensor technology and measurement engineering; design services in
the field of sensor technology and measurement engineering, namely hosting platforms in the internet, as well as
integration and development of electronic systems.
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Class 99

Priority claimed from 19/11/2019; Application No. : AM 22192/2019 ;Austria

4556170 23/03/2020
[International Registration No. : 1538630]
Tricentis GmbH
Leonard-Bernstein-Straße 10 A-1220 Vienna Austria

Proposed to be Used
IR DIVISION
Cl.9;Downloadable software; computer software packages; testware; computer software; business technology
software; computer software, recorded; testing software.

Cl.42;Computer software design; software creation; software development; software creation; software development;
software development; software development; installation of computer software; computer software design and updating;
services for the design of electronic data processing software; software development; development and testing of
software; software development; computer programming; computer aided testing services; maintenance of computer
software; software design and development.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 11/11/2019; Application No. : LS/M/2019/00355 ;Lesitho

4568545 27/04/2020
[International Registration No. : 1539600]
Microsoft Corporation
One Microsoft Way Redmond WA 98052-6399 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Software; computer programs, namely, game software for use on computers and video game players.
Cl.41;Entertainment; providing information in the field of computer games, games, and home entertainment, via a
website; providing information on-line relating to computer games and computer enhancements for games; entertainment
services, namely, providing on-line computer games.
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Class 99

Priority claimed from 15/05/2020; Application No. : 88918102 ;United States of America

4568555 15/05/2020
[International Registration No. : 1539770]
Lonza Consumer Health Inc.
5451 Industrial Way Benicia CA 94510 United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical and nutritional ingredients for use in dietary and nutritional supplements in bulk powder, tablet, capsule,
gel, powder, and liquid form.

Cl.5;Dietary and nutritional supplements.
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Class 99

Priority claimed from 27/11/2019; Application No. : 018158215 ;European Union

4570388 22/05/2020
[International Registration No. : 1539650]
EXO AUTOMOTIVE S.p.A.
Via San Marco 11C int. 69 I-35129 Padova Italy

Proposed to be Used
IR DIVISION
Cl.1;Chemicals for use in the automotive industry; brake fluid; transmission fluid; coolants for vehicle engines; power
steering fluid; coolants; shock absorbing fluids.

Cl.4;Automotive greases; lubricants; lubricants for vehicles; lubricating oils for automotive vehicle engines; lubricants
for machines.
Cl.7;Mechanical engine parts for land vehicles; ignition devices for motors of land vehicles; sparking plugs for internal
combustion engines; glow plugs for diesel engines; pumps [parts of machines, engines or motors]; speed governors for
machines, engines and motors; valves (clack -) [parts of machines]; pressure valves [parts of machines]; injectors;
engine cylinders for vehicles; pistons for engines; pistons for cylinders; plunger pistons; pistons [parts of machines or
engines]; cylinder heads for engines; carburettors; starters for motors and engines; anti-pollution devices for motors and
engines; air cleaning filters (parts of machines or engines); sealing joints [parts of engines]; oil filters; fuel filters for
vehicle engines; steering linkages for machines; water pumps for vehicles.
Cl.9;Electronic databases relating to the automotive and auto spare parts industries; electronic publications
[downloadable] from databases or the internet for the automotive and spare parts sector; global positioning system [gps]
apparatus; batteries; batteries for electric vehicles; car batteries; batteries, electric; batteries for lighting; accumulators,
electric; electric batteries for vehicles; thermostats for vehicles.

Cl.11;Machines for filtering the air disseminated within vehicle passenger compartments; air filters; air conditioning
filters for vehicles.
Cl.12;Vehicles; parts and fittings for vehicles; parts and fittings for land vehicles; steering linkages for vehicles; wheel
suspensions; brake shoes for vehicles; motors for land vehicles; shock absorbers being parts of vehicle suspension;
suspension shock absorbers for vehicles; shock absorbers for vehicle; brake segments for vehicles; brake blocks for
vehicles; brake cylinders for vehicles; brakes for vehicles; clutches for land vehicles; brake facings for vehicles; vehicle
brake systems; brake drums for vehicles; valves for vehicle tires [tyres]; transmission shafts for land vehicles;
transmission belts for land vehicles; vehicle brake discs; universal joints for land vehicles; clutch linings for land
vehicles; brake pads for cars; brake callipers for land vehicles; hubs for vehicle wheels; hub caps; driving chains for land
vehicles; pneumatic tyres; tires for vehicle wheels; vehicle suspension springs; windscreen wipers; windscreen wiper
blades; brake pads for vehicles; brake hydraulic components and clutch components for vehicles, pumps and cylinders
for brakes and clutches.
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Class 99

4574292 22/04/2020
[International Registration No. : 1541205]
TWELVE-APP
8 rue de Charonne F-75011 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Software, including downloadable mobile applications and software; computer application software for mobile
telephones, portable media players and computers, software for taking and editing photographs and recording and
editing videos; software for the transmission and dissemination, live or not, of photographs, videos, images, audiovisual
content, data, text, messages, comments, advertisements, communications; software for sending and receiving photos,
videos, images, electronic messages and digital texts to others via global computer networks; downloadable software for
viewing and interacting with a stream of images, of audiovisual content, video, texts and related data; downloadable
software for finding content and content publishers and to subscribe to content; search engine software; computer
software used in relation to on-line dating services and social networks; software for social networking; software for
creating, managing and interacting with on-line communities; software for the collection, publishing, organization,
modification, transmission, storage and sharing of data and information; computer software that allows users to create
and access social networking information, including address books, friend lists, profiles, preferences, and personal data;
computer software for use as an application programming interface (API); software for the dissemination of advertising
for the benefit of others; software in the nature of programming interfaces (APIs) facilitating online services for social
networking, software application development and the purchase and dissemination of advertisements.

Cl.35;Advertising; online advertising; commercial business management; commercial administration; marketing and
promotion services; dissemination of advertisements for others via computer and communication networks; promotion of
third-party goods and services via computer and communication networks; advertising and marketing advice services;
market study; promotion services for the goods and services of third parties by providing hypertext links to retail
websites of third parties by means of an Internet portal.

Cl.38;Telecommunications; telecommunication services, namely, electronic transmission of data, messages,
animations, images, videos, multimedia content and information in the field of entertainment and social networks; sharing
photos and videos, namely, electronic transmission of photographic files, videos and digital audiovisual content between
Internet users; electronic transmission of images, audiovisual and video content, photographs, videos, data, text,
messages, advertisements, advertising communications; provision of access to computer, electronic and online
databases; dissemination via computers, mobile applications or websites or other communication networks, namely,
uploading, posting, displaying, tagging and electronic transmission of data, information, messages, animations, videos,
multimedia content and images; broadcasting and streaming of audio-visual multimedia content; transmission of
downloadable audio-visual media content; providing online forums for communication; provision of email and instant
messaging services; online chatroom services for social networking; provision of access to online sites.

Cl.41;Entertainment; electronic publication and editing services for others; creation, development, production and
distribution of entertainment content, namely, multimedia content, animation, video sequences, texts, still images, videos
online or on mobile electronic devices.
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Cl.42;Design and development of software; computer services, namely, creating virtual communities enabling
registered users to participate in discussions, do social networking, share, view, subscribe to and interact with images,
audiovisual content and video and data and information relating thereto; providing temporary use of non-downloadable
software applications for social networking, creation of virtual communities and transmission of audio, video contents,
photographic images, texts, graphic elements and data; providing, for temporary use, non-downloadable software
applications for editing, modifying, transmitting photographs, videos, images, audiovisual content; providing, for
temporary use, online non-downloadable software for social networking, social networking content management, creating
a virtual community, and transmitting images, audiovisual and video content, photographs, videos, data, text, messages,
advertisements, advertising communications; design, creation or hosting of an online website in the field of social media,
namely, an online site enabling users to download electronic files, videos, photos, messages for sharing with others;
providing, for temporary use, online non-downloadable computer software for viewing and interacting with a stream of
images, audiovisual and video content and related text and data; provision of search engines enabling data to be obtained
via communication networks; hosting of digital content on the Internet; hosting a web site; services of an application
service provider (ASP), namely, hosting software applications for others; application service provider (ASP) featuring
software for social networking, social networking content management, creating a virtual community, and the
transmission, downloading, reading, posting, displaying, linking, sharing or otherwise providing information, images,
audiovisual and video content; application service provider (ASP) featuring software for photographs, videos, data, texts,
messages, advertisements, advertising communications, electronic media on communication networks; application
service providers (ASP) proposing software for programming interface (API) facilitating online services for social
networking, development of software applications, and the purchase and the dissemination of advertisements.
Cl.45;Dating services via an online social network; social networking and Internet-based dating services; networking
and social meetings based on global computer networks; providing social networking services and information and social
meetings via computer data bases accessible by means of global computer networks; online social networking services;
Internet services for social introduction, networking and dating; Provision of information in the nature of databases
containing information in the fields of social networking, social introduction; security services for the protection of
property and individuals.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 20/03/2020; Application No. : VA 2020 00620 ;Denmark

4586908 03/04/2020
[International Registration No. : 1542011]
Novo Nordisk A/S
Novo Allé DK-2880 Bagsvaerd Denmark

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in industry; chemical additives; chemical additives for use in the manufacture of
pharmaceuticals, cosmetics, hair lotions, disinfectants; chemical diagnostic reagents for industrial use; chemical
preparations for use in the oil industry.

Cl.5;Pharmaceutical preparations for the treatment of diabetes and obesity; pharmaceutical preparations for
haemostasis management and for the treatment of sickle cell disease; pharmaceutical preparations for the treatment of
brain disorders, non-alcoholic steatohepatitis, atherosclerosis, cardiovascular disease, chronic kidney disease;
pharmaceutical preparations for hormone therapy and stem cells for medical purposes; drug delivery devices containing
the abovementioned products; chemical preparations for use in medical devices.

Cl.9;Electronic publications, namely, leaflets, books, booklets, handouts, magazines as well as medical, instructional
and teaching material in the field of diabetes, obesity, haemostasis management and for the treatment of sickle cell
disease, treatment of brain disorders, non-alcoholic steatohepatitis, atherosclerosis, cardiovascular disease, chronic
kidney disease, hormone therapy and stem cell treatment; downloadbale electronic publications featuring electronic
reports containing results from clinical trials and studies in the field of prevention and treatment of diabetes, obesity,
haemostasis management and for the treatment of sickle cell disease, treatment of brain disorders, non-alcoholic
steatohepatitis, atherosclerosis, cardiovascular disease, chronic kidney disease, hormone therapy and stem cell
treatment; software applications for use with mobile devices for monitoring and the management of diabetes, obesity,
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haemostasis management and for the treatment of sickle cell disease, treatment of brain disorders, non-alcoholic
steatohepatitis, atherosclerosis, cardiovascular disease, chronic kidney disease, hormone therapy and stem cell
treatment; computer hardware and software, for use with medical injection devices for collecting, transmitting, and
displaying medical data; medical software for the management of diabetes, obesity, haemostasis management and for the
treatment of sickle cell disease, treatment of brain disorders, non-alcoholic steatohepatitis, atherosclerosis,
cardiovascular disease, chronic kidney disease, hormone therapy and stem cell treatment; software as a medical device.

Cl.10;Medical and surgical apparatus and instruments, namely, hypodermic syringes and pens; medical apparatus and
instruments for reconstitution and injection of pharmaceutical preparations; medical apparatus and instruments, namely,
injection devices for administration of pharmaceutical preparations, medical infusion pumps, infusion pump controllers,
adhesive infusion devices; digitally connected medical devices for monitoring the dispensation of pharmaceutical
preparations for use in connection with the management of diabetes, obesity, haemostasis management and for the
treatment of sickle cell disease, treatment of brain disorders, non-alcoholic steatohepatitis, atherosclerosis,
cardiovascular disease, chronic kidney disease, hormone therapy and stem cell treatment; medical and surgical
apparatus and instruments, namely, injection devices for the administration of pharmaceutical preparations and the
wireless transmission of medical data in connection with the management of diabetes, obesity, haemostasis management
and for the treatment of sickle cell disease, treatment of brain disorders, non-alcoholic steatohepatitis, atherosclerosis,
cardiovascular disease, chronic kidney disease, hormone therapy and stem cell treatment; medical devices, namely,
automatic needle insertion devices, protection caps for hypodermic syringes and medical pens; needles for injections;
cartridges and carpules for administration pharmaceutical preparations.

Cl.41;Educational services, namely, organizing and conducting educational programmes, coaching and training
services for patients and healthcare professionals related to management of diabetes, obesity, haemostasis management
and for the treatment of sickle cell disease, treatment of brain disorders, non-alcoholic steatohepatitis, atherosclerosis,
cardiovascular disease, chronic kidney disease, hormone therapy and stem cell treatment; arranging and conducting of
conferences, congresses, seminars, symposiums and workshops related to the management of diabetes, obesity,
haemostasis management and for the treatment of sickle cell disease, treatment of brain disorders, non-alcoholic
steatohepatitis, atherosclerosis, cardiovascular disease, chronic kidney disease, hormone therapy and stem cell
treatment.

Cl.44;Providing medical services via websites and mobile apps for the management of diabetes, obesity, haemostasis
management and for the treatment of sickle cell disease, treatment of brain disorders, non-alcoholic steatohepatitis,
atherosclerosis, cardiovascular disease, chronic kidney disease, hormone therapy and stem cell treatment; providing
medical information and medical counselling the management of diabetes, obesity, haemostasis management and for the
treatment of sickle cell disease, treatment of brain disorders, non-alcoholic steatohepatitis, atherosclerosis,
cardiovascular disease, chronic kidney disease, hormone therapy and stem cell treatment.
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Class 99

4588905 27/05/2020
[International Registration No. : 1541659]
Carl Zeiss Meditec AG
Göschwitzer Str. 51-52 07745 Jena Germany

Proposed to be Used
IR DIVISION
Cl.9;Software to be used in ophthalmological apparatus and instruments.
Cl.10;Ophthalmological apparatus and instruments.
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Class 99

Priority claimed from 23/01/2020; Application No. : 2020702594 ;Russian Federation

4588922 04/06/2020
[International Registration No. : 1542295]
PUBLIC JOINT STOCK COMPANY GAZPROM NEFT
Pochtamtskaya Ulitsa, Dom 3-5, Liter A, Ch. Pom. 1N, Kab. 2401 RU-190000 ST PETERSBURG Russian Federation

Proposed to be Used
IR DIVISION
Cl.1;Acetate of cellulose, unprocessed; acetates [chemicals]; acetic anhydride; acetone; acetylene; acetylene
tetrachloride; acid proof chemical compositions; acids; acidulated water for recharging accumulators; acidulated water
for recharging batteries; acrylic resins, unprocessed; actinium; activated carbon; activated charcoal; additives, chemical,
to drilling muds; chemical additives to drilling muds; additives, chemical, to fungicides; chemical additives to fungicides;
additives, chemical, to insecticides; chemical additives to insecticides; additives, chemical, to motor fuel; chemical
additives to motor fuel; adhesive preparations for surgical bandages; adhesives for billposting; adhesives for industrial
purposes; adhesives for wallpaper; adhesives for paperhanging; adhesives for wall tiles; adjuvants, other than for
medical or veterinary purposes; agar-agar; agglutinants for concrete; agricultural chemicals, except fungicides,
herbicides, insecticides and parasiticides; albumenized paper; albumin [animal or vegetable, raw material]; alcohol;
aldehydes; alginates for industrial purposes; alginates for the food industry; alkalies; alkaline-earth metals; alkaline
iodides for industrial purposes; alkaline metals; alkaloids; alum; alumina; aluminium acetate; aluminium alum; aluminium
chloride; aluminium hydrate; aluminium iodide; aluminium silicate; americium; ammonia; ammonia alum; ammoniacal
salts; ammonia [volatile alkali] for industrial purposes; volatile alkali [ammonia] for industrial purposes; ammonium
aldehyde; ammonium nitrate; ammonium salts; amyl acetate; amyl alcohol; anhydrides; anhydrous ammonia; animal
albumen [raw material]; animal carbon; animal carbon preparations; animal charcoal; animal manure; anthranilic acid;
anti-boil preparations for engine coolants; anti-frothing solutions for accumulators; anti-frothing solutions for batteries;
anti-incrustants; anti-knock substances for internal combustion engines; anti-sprouting preparations for vegetables; antitarnishing chemicals for windows; antifreeze; antimony; antimony oxide; antimony sulfide; antioxidants for use in
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manufacture; antioxidants for use in the manufacture of cosmetics; antioxidants for use in the manufacture of food
supplements; antioxidants for use in the manufacture of pharmaceuticals; antistatic preparations, other than for
household purposes; argon; arsenic; arsenious acid; artificial sweeteners [chemical preparations]; astatine; auxiliary
fluids for use with abrasives; bacterial preparations, other than for medical and veterinary use; bacteriological
preparations, other than for medical and veterinary use; bacteriological preparations for acetification; barium; barium
compounds; barium sulfate; baryta; baryta paper; barytes; bases [chemical preparations]; basic gallate of bismuth; bate
for dressing skins; dressing, except oils, for skins; bauxite; beer-clarifying and preserving agents; beer preserving
agents; bentonite; benzene; benzene-based acids; benzene derivatives; benzoic acid; benzoic sulfimide; benzol;
berkelium; bicarbonate of soda for chemical purposes; bichloride of tin; bichromate of potassium; bichromate of soda;
biochemical catalysts; biological preparations, other than for medical or veterinary purposes; biological tissue cultures,
other than for medical or veterinary purposes; birdlime; bismuth; bismuth subnitrate for chemical purposes; bleaching
preparations [decolorants] for industrial purposes; decolorants for industrial purposes; blood charcoal; blueprint cloth;
blueprint paper; blue vitriol; copper sulfate [blue vitriol]; bone charcoal; borax; boric acid for industrial purposes; brake
fluid; brazing fluxes; brazing preparations; brickwork preservatives, except paints and oils; bromine for chemical
purposes; by-products of the processing of cereals for industrial purposes; caesium; calcined soda; calcium carbide;
calcium cyanamide [fertilizer]; calcium cyanamide [fertiliser]; calcium salts; californium; calomel [mercurous chloride];
camphor, for industrial purposes; carbide; carbolineum for the protection of plants; carbon; carbonates; carbon black for
industrial purposes; carbon disulfide; carbon for filters; carbonic acid; carbonic hydrates; carbon tetrachloride; casein for
industrial purposes; casein for the food industry; catalysts; catechu; caustic alkali; caustics for industrial purposes;
caustic soda for industrial purposes; cellulose; cellulose derivatives [chemicals]; cellulose esters for industrial purposes;
cellulose ethers for industrial purposes; cement-waterproofing chemicals, except paints; cement for footwear; cement for
mending broken articles; cement preservatives, except paints and oils; cement [metallurgy]; ceramic compositions for
sintering [granules and powders]; ceramic glazings; ceramic materials in particulate form, for use as filtering media;
cerium; chemical additives for oils; chemical coatings for ophthalmic lenses; chemical condensation preparations;
chemical intensifiers for paper; chemical intensifiers for rubber; chemical preparations for facilitating the alloying of
metals; chemical preparations for scientific purposes, other than for medical or veterinary use; chemical preparations for
smoking meat; chemical preparations for use in photography; chemical preparations to prevent diseases affecting cereal
plants; chemical preparations to prevent diseases affecting vine plants; chemical preparations to prevent mildew;
chemical preparations to prevent wheat blight; chemical preparations to prevent wheat smut; chemical reagents, other
than for medical or veterinary purposes; chemicals, except pigments, for the manufacture of enamel; chemicals for the
manufacture of paints; chemicals for the manufacture of pigments; chemicals for use in forestry, except fungicides,
herbicides, insecticides and parasiticides; chemical substances for analyses in laboratories, other than for medical or
veterinary purposes; chemical preparations for analyses in laboratories, other than for medical or veterinary purposes;
chemical substances for preserving foodstuffs; chimney cleaners, chemical; chlorates; chlorides; chlorine; cholic acid;
chromates; chrome alum; chrome salts; chromic acid; chromic salts; chromium oxide; cinematographic films, sensitized
but not exposed; cinematographic film, sensitized but not exposed; citric acid for industrial purposes; coal saving
preparations; cobalt oxide for industrial purposes; collagen for industrial purposes; collodion; color-brightening
chemicals for industrial purposes; colour-brightening chemicals for industrial purposes; combusting preparations
[chemical additives to motor fuel]; compositions for repairing inner tubes of tyres; compositions for repairing inner tubes
of tires; compositions for repairing tyres; compositions for repairing tires; compositions for the manufacture of
phonograph records; compositions for the manufacture of technical ceramics; compositions for threading; compost;
concrete-aeration chemicals; concrete preservatives, except paints and oils; condensation-preventing chemicals;
coolants for vehicle engines; corrosive preparations; cream of tartar for chemical purposes; cream of tartar for industrial
purposes; cream of tartar for the food industry; creosote for chemical purposes; crotonic aldehyde; cryogenic
preparations; cultures of microorganisms, other than for medical and veterinary use; curium; currying preparations for
leather; currying preparations for skins; cyanides [prussiates]; prussiates; cymene; damp-proofing chemicals, except
paints, for masonry; defoliants; degreasing preparations for use in manufacturing processes; grease-removing
preparations for use in manufacturing processes; degumming preparations; gum solvents; dehydrating preparations for
industrial purposes; dendrimer-based polymers for use in the manufacture of capsules for pharmaceuticals; descaling
preparations, other than for household purposes; detergent additives to gasoline; detergent additives to petrol;
detergents for use in manufacturing processes; dextrin [size]; diagnostic preparations, other than for medical or
veterinary purposes; diastase for industrial purposes; diatomaceous earth; diazo paper; disincrustants; dispersions of
plastics; distilled water; dolomite for industrial purposes; drilling muds; dry ice [carbon dioxide]; dysprosium;
electrophoresis gels; emollients for industrial purposes; emulsifiers; enamel-staining chemicals; engine-decarbonising
chemicals; chemical preparations for decarbonising engines; enzyme preparations for industrial purposes; enzyme
preparations for the food industry; enzymes for industrial purposes; enzymes for the food industry; epoxy resins,
unprocessed; erbium; esters; ethane; ethers; ethyl alcohol; ethyl ether; europium; expanded clay for hydroponic plant
growing [substrate]; fat-bleaching chemicals; fatty acids; ferments for chemical purposes; fermium; ferrocyanides;
ferrotype plates [photography]; fertilizers; fertilisers; fertilizing preparations; fertilising preparations; filtering materials of
chemical substances; filtering materials of mineral substances; filtering materials of unprocessed plastics; filtering
materials of vegetable substances; filtering preparations for the beverages industry; finishing preparations for use in the
manufacture of steel; fire extinguishing compositions; fireproofing preparations; fish meal fertilizers; fish meal fertilisers;
fissionable chemical elements; fissionable material for nuclear energy; fixing baths [photography]; fixing solutions
[photography]; flashlight preparations; flavonoids [phenolic compounds] for industrial purposes; flocculants; flour for
industrial purposes; flower preservatives; flowers of sulfur for chemical purposes; fluids for hydraulic circuits; liquids for
hydraulic circuits; fluorine; fluorspar compounds; formic acid; formic aldehyde for chemical purposes; foundry binding
substances; foundry molding preparations; foundry moulding preparations; foundry sand; francium; fuel-saving
preparations; fuel for nuclear reactors; fuller's earth for use in the textile industry; fulling preparations; fulling
preparations for use in the textile industry; gadolinium; gallic acid for the manufacture of ink; gallium; gallnuts;
gallotannic acid; galvanizing baths; baths for galvanizing; galvanizing preparations; gambier; gas purifying preparations;
preparations for the purification of gas; gelatine for industrial purposes; gelatine for photographic purposes; genes of
seeds for agricultural production; getters [chemically active substances]; glass-frosting chemicals; glass-staining
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chemicals; glaziers' putty; glucose for industrial purposes; glucose for the food industry; glucosides; glue for industrial
purposes; glutamic acid for industrial purposes; gluten for industrial purposes; gluten for the food industry; gluten [glue],
other than for stationery or household purposes; glutinous tree-grafting preparations; glutinous tree-banding
preparations; glutinous preparations for tree-banding; glutinous preparations for tree-grafting; glycerides; glycerine for
industrial purposes; glycol; glycol ether; gold salts; grafting mastic for trees; grafting wax for trees; graphene; graphite
for industrial purposes; guano; gum arabic for industrial purposes; gums [adhesives] for industrial purposes; gum
tragacanth for industrial purposes; gurjun balsam for use in the manufacture of varnish; gypsum for use as a fertilizer;
heavy water; helium; holmium; hormones for hastening the ripening of fruit; horticultural chemicals, except fungicides,
herbicides, insecticides and parasiticides; humus; humus top dressing; hydrates; hydrazine; hydrochlorates;
hydrochloric acid; hydrofluoric acid; hydrogen; hydrogen peroxide for industrial purposes; hypochlorite of soda;
hyposulfites; industrial chemicals; iodic acid; iodine for chemical purposes; iodine for industrial purposes; iodised
albumen; iodised salts; ion exchangers [chemicals]; iron salts; isinglass, other than for stationery, household or
alimentary purposes; isotopes for industrial purposes; kainite; kaolin; china slip; china clay; ketones; kieselgur; krypton;
lactic acid; lactose for industrial purposes; lactose for the food industry; lactose [raw material]; lamp black for industrial
purposes; lanthanum; lead acetate; lead arsenate; lead oxide; leather-dressing chemicals; leather-impregnating
chemicals; leather-renovating chemicals; leather-waterproofing chemicals; leather glues; lecithin for industrial purposes;
lecithin for the food industry; lecithin [raw material]; lime acetate; lime carbonate; lime chloride; limestone hardening
substances; liquids for removing sulfates from accumulators; liquids for removing sulfates from batteries; lithia [lithium
oxide]; lithium; litmus paper; loam; lutetium [cassiopium]; cassiopium [lutetium]; magnesite; magnesium carbonate;
magnesium chloride; magnetic fluid for industrial purposes; malt albumen; manganate; manganese dioxide; mangrove
bark for industrial purposes; masonry preservatives, except paints and oils; mastic for leather; mastic for tires; mastic for
tyres; meat tenderizers for industrial purposes; mercuric oxide; mercury; mercury salts; metal annealing preparations;
metal hardening preparations; metalloids; metal tempering preparations; methane; methyl benzene; methyl benzol;
methyl ether; milk ferments for chemical purposes; milk ferments for industrial purposes; milk ferments for the food
industry; mineral acids; moderating materials for nuclear reactors; moistening [wetting] preparations for use in bleaching;
wetting preparations for use in bleaching; moistening [wetting] preparations for use in dyeing; wetting preparations for
use in dyeing; moistening [wetting] preparations for use in the textile industry; wetting preparations for use in the textile
industry; mold-release preparations; mould-release preparations; mordants for metals; must-fining preparations;
nanopowders for industrial purposes; naphthalene; neodymium; neon; neptunium; nitrate paper; nitrates; nitric acid;
nitrogen; nitrogenous fertilisers; nitrogenous fertilizers; nitrous oxide; oenological bactericides [chemical preparations
for use in wine making]; oil-bleaching chemicals; oil-purifying chemicals; oil-separating chemicals; oil cement [putty]; oil
dispersants; oils for currying leather; oils for preparing leather in the course of manufacture; oils for tanning leather; oils
for the preservation of food; oleic acid; olivine [silicate mineral]; opacifiers for enamel; opacifiers for glass; organic
digestate [fertilizer]; organic digestate [fertiliser]; oxalates; oxalic acid; oxygen for industrial purposes; palladium
chloride; paper pulp; paste fillers for automobile body repair; paste fillers for car body repair; peat pots for horticulture;
peat [fertiliser]; peat [fertilizer]; pectin for industrial purposes; pectin for the food industry; pectin [photography];
perborate of soda; percarbonates; perchlorates; persulfates; persulfuric acid; petroleum dispersants; phenol for
industrial purposes; phosphates [fertilisers]; phosphates [fertilizers]; phosphatides; phosphoric acid; phosphorus;
photographic developers; photographic emulsions; photographic paper; photographic sensitizers; photometric paper;
photosensitive plates; picric acid; plant growth regulating preparations; plasticizers; plastics, unprocessed; plastisols;
plutonium; polish removing substances; substances for removing polish; polonium; polymer resins, unprocessed;
potash; potash water; potassium; potassium dioxalate; potato flour for industrial purposes; potting soil; power steering
fluid; praseodymium; preparations for preventing the tarnishing of glass; preparations for preventing the tarnishing of
lenses; preparations for stimulating cooking for industrial purposes; preparations for the separation of greases;
preparations of microorganisms, other than for medical and veterinary use; preparations of the distillation of wood
alcohol; preparations of trace elements for plants; preservatives for tiles, except paints and oils; preservatives for use in
the pharmaceutical industry; promethium; propellant gases for aerosols; protactinium; protective gases for welding;
proteins for the food industry; proteins for use in manufacture; proteins for use in the manufacture of food supplements;
protein [raw material]; purification preparations; clarification preparations; pyrogallic acid; quebracho for industrial
purposes; radiator flushing chemicals; radioactive elements for scientific purposes; radium for scientific purposes;
radon; rare earths; reagent paper, other than for medical or veterinary purposes; reducing agents for use in photography;
refrigerants; renovating preparations for phonograph records; rhenium; rock salt; rubber preservatives; rubidium;
saccharin; sal ammoniac; sal ammoniac spirits; salicylic acid; salt, raw; salt for preserving, other than for foodstuffs;
saltpeter; salpetre; salts for coloring metal; salts for colouring metal; salts for galvanic cells; salts for galvanic batteries;
salts for industrial purposes; salts from rare earth metals; salts of alkaline metals; salts of precious metals for industrial
purposes; salts [chemical preparations]; salts [fertilisers]; salts [fertilizers]; samarium; sauce for preparing tobacco;
scandium; seawater for industrial purposes; seaweeds [fertilizers]; seaweeds [fertilisers]; sebacic acid; seed preserving
substances; selenium; self-toning paper [photography]; sensitized cloth for photography; sensitized films, unexposed;
sensitized paper; sensitized photographic plates; sensitized plates for offset printing; separating and unsticking
[ungluing] preparations; ungluing preparations; unsticking and separating preparations; silicates; silicon; silicon carbide
[raw material]; silicones; silver nitrate; silver salt solutions for silvering; size for finishing and priming; size for use in the
textile industry; sizing preparations; slag [fertilisers]; slag [fertilizers]; soap [metallic] for industrial purposes; soda ash;
sodium; sodium salts [chemical compounds]; soil conditioning preparations; soil for growing; soldering fluxes; solidified
gases for industrial purposes; solutions for cyanotyping; solvents for varnishes; soot for industrial or agricultural
purposes; sorrel salt; spinel [oxide mineral]; spirits of salt; spirits of vinegar [dilute acetic acid]; stain-preventing
chemicals for use on fabrics; starch-liquifying chemicals [ungluing agents]; ungluing agents [chemical preparations for
liquifying starch]; starch for industrial purposes; starch paste [adhesive], other than for stationery or household
purposes; stearic acid; stem cells, other than for medical or veterinary purposes; strontium; substances for preventing
runs in stockings; substrates for soil-free growing [agriculture]; sulfates; sulfides; sulfonic acids; sulfur; sulfuric acid;
sulfuric ether; sulfurous acid; sumac for use in tanning; superphosphates [fertilisers]; superphosphates [fertilizers];
surface-active chemical agents; tensio-active agents; synthetic materials for absorbing oil; synthetic resins,
unprocessed; artificial resins, unprocessed; talc [magnesium silicate]; tan; tan-wood; tannic acid; tannin; tanning
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substances; tapioca flour for industrial purposes; tartar, other than for pharmaceutical purposes; tartaric acid; tea
extracts for the food industry; tea extracts for use in the manufacture of cosmetics; tea extracts for use in the
manufacture of pharmaceuticals; technetium; tellurium; terbium; test paper, chemical; tetrachlorides; textile-brightening
chemicals; textile-impregnating chemicals; textile-waterproofing chemicals; thallium; thiocarbanilide; thorium; thulium;
thymol for industrial purposes; titanite; titanium dioxide for industrial purposes; toluene; toluol; toning baths
[photography]; toning salts [photography]; topsoil; toxic gas neutralizers; transmission fluid; transmission oil; tree cavity
fillers [forestry]; tungstic acid; uranium; uranium nitrate; uranium oxide; vinic alcohol; viscose; vitamins for the food
industry; vitamins for use in the manufacture of cosmetics; vitamins for use in the manufacture of food supplements;
vitamins for use in the manufacture of pharmaceuticals; vulcanization accelerators; vulcanizing preparations; wallpaper
removing preparations; water-purifying chemicals; water-softening preparations; water glass [soluble glass]; waxbleaching chemicals; welding chemicals; soldering chemicals; wine finings; witherite; wood alcohol; wood pulp; wood
vinegar [pyroligneous acid]; pyroligneous acid [wood vinegar]; X-ray films, sensitized but not exposed; xenon; xylene;
xylol; ytterbium; yttrium; zirconia.

Cl.4;Additives, non-chemical, to motor fuel; alcohol [fuel]; anthracite; beeswax; beeswax for use in the manufacture of
cosmetics; belting wax; benzene fuel; benzine; biomass fuel; bone oil for industrial purposes; candles; tapers;
carburants; motor fuel; carnauba wax; castor oil for industrial purposes; ceresine; charcoal [fuel]; Christmas tree
candles; coal; coal briquettes; coal dust [fuel]; coal naphtha; coal tar oil; coke; combustible briquettes; cutting fluids;
diesel oil; gas oil; dust absorbing compositions; dust binding compositions for sweeping; dust laying compositions; dust
removing preparations; electrical energy; ethanol [fuel]; firelighters; firewood; fish oil, not edible; fuel; fuel gas; fuel oil;
combustible oil; fuel with an alcohol base; gas for lighting; grease for arms [weapons]; grease for belts; grease for
footwear; grease for leather; greases for the preservation of leather; oils for lighting; illuminating wax; industrial grease;
industrial oil; industrial wax; kerosene; lamp wicks; lanolin; wool grease; lanolin for use in the manufacture of cosmetics;
lighting fuel; lignite; ligroin; lubricants; lubricating graphite; lubricating grease; lubricating oil; mazut; methylated spirit;
mineral fuel; moistening oil; motor oil; naphtha; nightlights [candles]; non-slipping preparations for belts; oil-gas; oils for
paints; oils for releasing form work [building]; oils for the preservation of leather; oils for the preservation of masonry;
oleine; ozokerite; ozocerite; paper spills for lighting; paraffin; peat briquettes [fuel]; peat [fuel]; perfumed candles; petrol;
gasoline; petroleum, raw or refined; petroleum ether; petroleum jelly for industrial purposes; producer gas; rape oil for
industrial purposes; colza oil for industrial purposes; solidified gases [fuel]; soya bean oil preparations for non-stick
treatment of cooking utensils; stearine; sunflower oil for industrial purposes; tallow; textile oil; tinder; vaporized fuel
mixtures; wax for skis; wax [raw material]; wicks for candles; wood briquettes; wood spills for lighting; xylene fuel.
Cl.35;Administration of consumer loyalty programs; administration of frequent flyer programs; administrative
assistance in responding to calls for tenders; administrative assistance in responding to requests for proposals [RFPs];
administrative processing of purchase orders; advertising; publicity; advertising agency services; publicity agencies;
advertising by mail order; advisory services for business management; appointment reminder services [office functions];
appointment scheduling services [office functions]; arranging newspaper subscriptions for others; arranging
subscriptions to telecommunication services for others; auctioneering; bill-posting; book-keeping; accounting; business
appraisals; business auditing; business efficiency expert services; business information; business inquiries; business
intermediary services relating to the matching of potential private investors with entrepreneurs needing funding; business
investigations; business management and organization consultancy; business management assistance; business
management consultancy; business management for freelance service providers; business management of hotels;
business management of performing artists; business management of reimbursement programs for others; business
management of reimbursement programmes for others; business management of sports people; business organization
consultancy; business project management services for construction projects; business research; commercial
administration of the licensing of the goods and services of others; commercial information agency services; commercial
information and advice for consumers in the choice of products and services; commercial intermediation services;
commercial lobbying services; commercial or industrial management assistance; competitive intelligence services;
compilation of information into computer databases; compilation of statistics; compiling indexes of information for
commercial or advertising purposes; computerized file management; consultancy regarding advertising communication
strategies; consultancy regarding public relations communication strategies; corporate communications services; cost
price analysis; data search in computer files for others; demonstration of goods; development of advertising concepts;
direct mail advertising; dissemination of advertising matter; distribution of samples; drawing up of statements of
accounts; economic forecasting; employment agency services; financial auditing; gift registry services; import-export
agency services; interim business management; invoicing; layout services for advertising purposes; marketing;
marketing in the framework of software publishing; marketing research; market intelligence services; market studies;
media relations services; modelling for advertising or sales promotion; negotiation and conclusion of commercial
transactions for third parties; negotiation of business contracts for others; news clipping services; office machines and
equipment rental; online advertising on a computer network; online retail services for downloadable and pre-recorded
music and movies; online retail services for downloadable digital music; online retail services for downloadable ring
tones; opinion polling; organization of exhibitions for commercial or advertising purposes; organization of fashion shows
for promotional purposes; organization of trade fairs for commercial or advertising purposes; outdoor advertising;
outsourced administrative management for companies; outsourcing services [business assistance]; pay per click
advertising; payroll preparation; personnel management consultancy; personnel recruitment; photocopying services;
presentation of goods on communication media, for retail purposes; price comparison services; procurement services for
others [purchasing goods and services for other businesses]; production of advertising films; production of teleshopping
programmes; production of teleshopping programs; professional business consultancy; promotion of goods and
services through sponsorship of sports events; providing business information via a web site; provision of an online
marketplace for buyers and sellers of goods and services; provision of commercial and business contact information;
psychological testing for the selection of personnel; publication of publicity texts; publicity material rental; public
relations; radio advertising; registration of written communications and data; administrative services for the relocation of
businesses; rental of advertising space; rental of advertising time on communication media; rental of billboards
[advertising boards]; rental of office equipment in co-working facilities; rental of photocopying machines; rental of sales
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stands; rental of vending machines; retail services for pharmaceutical, veterinary and sanitary preparations and medical
supplies; retail services for works of art provided by art galleries; sales promotion for others; scriptwriting for advertising
purposes; search engine optimization for sales promotion; search engine optimisation for sales promotion; secretarial
services; shop window dressing; shorthand; sponsorship search; systemization of information into computer databases;
targeted marketing; tax filing services; tax preparation; telemarketing services; telephone answering for unavailable
subscribers; television advertising; transcription of communications [office functions]; typing; updating and maintenance
of data in computer databases; updating and maintenance of information in registries; updating of advertising material;
web indexing for commercial or advertising purposes; web site traffic optimization; web site traffic optimisation;
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; word processing;
writing of publicity texts; writing of résumés for others; writing of curriculum vitae for others.

Cl.37;Airplane maintenance and repair; anti-rust treatment for vehicles; artificial snow-making services; asphalting;
boiler cleaning and repair; bricklaying; building construction supervision; building insulating; building of fair stalls and
shops; building sealing; damp-proofing [building]; burglar alarm installation and repair; burner maintenance and repair;
carpentry services; chimney sweeping; cleaning of buildings [exterior surface]; cleaning of buildings [interior]; cleaning
of clothing; clock and watch repair; clothing repair; construction; construction consultancy; construction information;
demolition of buildings; diaper cleaning; disinfecting; drilling of deep oil or gas wells; drilling of wells; dry cleaning;
electric appliance installation and repair; elevator installation and repair; lift installation and repair; factory construction;
film projector repair and maintenance; fire alarm installation and repair; freezing equipment installation and repair; fur
care, cleaning and repair; furnace installation and repair; furniture maintenance; furniture restoration; harbour
construction; heating equipment installation and repair; hydraulic fracturing services; fracking services; installation,
maintenance and repair of computer hardware; installation and repair of air-conditioning apparatus; installation and repair
of flood protection equipment; installation of doors and windows; installation of utilities in construction sites; interference
suppression in electrical apparatus; irrigation devices installation and repair; kitchen equipment installation; knife
sharpening; laundering; laying of cable; leather care, cleaning and repair; linen ironing; machinery installation,
maintenance and repair; masonry; mining extraction; motor vehicle maintenance and repair; office machines and
equipment installation, maintenance and repair; painting, interior and exterior; painting or repair of signs; paper hanging;
wallpapering; parasol repair; pest control services, other than for agriculture, aquaculture, horticulture and forestry;
photographic apparatus repair; pier breakwater building; pipeline construction and maintenance; plastering; plumbing;
pressing of clothing; pumicing; pump repair; quarrying services; re-tinning; rebuilding engines that have been worn or
partially destroyed; rebuilding machines that have been worn or partially destroyed; refilling of ink cartridges; refilling of
toner cartridges; renovation of clothing; rental of bulldozers; rental of cleaning machines; rental of construction
equipment; rental of cranes [construction equipment]; rental of dish drying machines; rental of dishwashing machines;
rental of drainage pumps; rental of excavators; rental of laundry washing machines; rental of road sweeping machines;
repair information; repair of power lines; repair of security locks; restoration of musical instruments; restoration of works
of art; retreading of tires; retreading of tyres; riveting; road paving; roofing services; rustproofing; safe maintenance and
repair; sanding; scaffolding; services of electricians; shipbuilding; shoe repair; snow removal; sterilization of medical
instruments; sterilisation of medical instruments; street cleaning; strong-room maintenance and repair; swimming-pool
maintenance; telephone installation and repair; tire balancing; tyre balancing; tuning of musical instruments; umbrella
repair; underwater construction; underwater repair; upholstering; upholstery repair; varnishing; vehicle battery charging;
vehicle breakdown repair services; vehicle cleaning; vehicle greasing; vehicle lubrication; vehicle maintenance; vehicle
polishing; vehicle service stations [refuelling and maintenance]; vehicle washing; vermin exterminating, other than for
agriculture, aquaculture, horticulture and forestry; vulcanization of tires [repair]; vulcanization of tyres [repair];
warehouse construction and repair; washing; washing of linen; window cleaning.

Cl.41;Academies [education]; aikido instruction; amusement park services; animal training; arranging and conducting
of colloquiums; arranging and conducting of concerts; arranging and conducting of conferences; arranging and
conducting of congresses; arranging and conducting of in-person educational forums; arranging and conducting of
seminars; arranging and conducting of symposiums; arranging and conducting of workshops [training]; arranging of
beauty contests; boarding school education; booking of seats for shows; calligraphy services; cinema presentations;
movie theatre presentations; club services [entertainment or education]; coaching [training]; conducting fitness classes;
conducting guided climbing tours; conducting guided tours; correspondence courses; cultural, educational or
entertainment services provided by art galleries; disc jockey services; discotheque services; dubbing; educational
examination; educational examination for users to qualify to pilot drones; educational services provided by schools;
educational services provided by special needs assistants; education information; electronic desktop publishing;
entertainer services; entertainment information; entertainment services; film directing, other than advertising films; film
distribution; film production, other than advertising films; gambling services; games equipment rental; game services
provided online from a computer network; gymnastic instruction; health club services [health and fitness training];
holiday camp services [entertainment]; judo instruction; karaoke services; know-how transfer [training]; language
interpreter services; layout services, other than for advertising purposes; lending library services; lighting technician
services for events; microfilming; mobile library services; bookmobile services; modelling for artists; movie studio
services; music composition services; news reporters services; nightclub services [entertainment]; nursery schools;
online publication of electronic books and journals; orchestra services; organization of balls; organization of
competitions [education or entertainment]; organization of cosplay entertainment events; organization of exhibitions for
cultural or educational purposes; organization of fashion shows for entertainment purposes; organization of lotteries;
organization of shows [impresario services]; organization of sports competitions; party planning [entertainment];
personal trainer services [fitness training]; photographic reporting; photography; physical education; practical training
[demonstration]; presentation of circus performances; presentation of live performances; presentation of variety shows;
production of music; production of radio and television programmes; production of shows; providing amusement arcade
services; providing casino facilities [gambling]; providing films, not downloadable, via video-on-demand services;
providing golf facilities; providing museum facilities [presentation, exhibitions]; providing online electronic publications,
not downloadable; providing online music, not downloadable; providing online videos, not downloadable; providing
recreation facilities; providing sports facilities; providing television programmes, not downloadable, via video-on-demand
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services; providing television programs, not downloadable, via video-on-demand services; publication of books;
publication of texts, other than publicity texts; radio entertainment; recording studio services; recreation information;
religious education; rental of artwork; rental of audio equipment; rental of cinematographic apparatus; rental of indoor
aquaria; rental of lighting apparatus for theatrical sets or television studios; rental of motion pictures; rental of radio and
television sets; rental of show scenery; rental of skin diving equipment; rental of sound recordings; rental of sports
equipment, except vehicles; rental of sports grounds; rental of stadium facilities; rental of stage scenery; rental of tennis
courts; rental of video cameras; rental of camcorders; rental of video cassette recorders; rental of videotapes; sado
instruction [tea ceremony instruction]; screenplay writing; scriptwriting, other than for advertising purposes; sign
language interpretation; songwriting; sound engineering services for events; sport camp services; subtitling; teaching;
educational services; instruction services; television entertainment; theatre productions; ticket agency services
[entertainment]; timing of sports events; toy rental; training services provided via simulators; translation; tutoring; video
editing services for events; videotape editing; videotaping; vocational guidance [education or training advice]; vocational
retraining; writing of texts; zoological garden services.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 25/02/2020; Application No. : 01412287 ;Benelux

4588930 02/03/2020
[International Registration No. : 1542051]
N.V. Organon
Kloosterstraat 6 NL-5349 AB OSS Netherlands

Proposed to be Used
IR DIVISION
Cl.5;Pharmaceutical preparations and over the counter pharmaceutical preparations and products.
Cl.9;Downloadable software in the nature of a mobile application for providing information on pharmaceuticals,
medicines, medical devices, health and wellness.

Cl.10;Surgical and medical apparatus, devices and instruments.
Cl.42;Providing online, non-downloadable software for providing and managing health and healthcare information;
scientific research for medical purposes.

Cl.44;Providing information in the fields of pharmaceuticals, medicines, medical devices, health, and wellness.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 12/05/2020; Application No. : 747613 ;Switzerland

4589001 10/06/2020
[International Registration No. : 1542319]
Société des Produits Nestlé S.A.
CH-1800 Vevey Switzerland

Proposed to be Used
IR DIVISION
Cl.5;Dietetic foodstuffs, beverages and substances for medical and clinical use; food and food substances for babies;
food preparations for infants; lacteal flour for babies; powdered milk for babies; foodstuffs and food substances for
medical use for children and patients; foodstuffs and food substances for medical use for nursing mothers; nutritional
supplements for medical use for pregnant women and breastfeeding mothers; nutritional supplements; dietetic
supplements for medical use; nutritional and dietetic supplements for medical use; vitamin preparations, mineral-based
preparations; dietary fibers; vitamins; vitamin preparations and substances; nutritional and food supplements.

Cl.29;Milk and dairy products; powdered milk; milk-based beverages and preparations; milk substitutes; milk
beverages, milk predominating.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

4599151 26/02/2020
[International Registration No. : 1542717]
Industria de Diseño Textil, S.A (Inditex, S.A)
Avenida de la Diputación, Edificio Inditex E-15142 Arteixo, A Coruña Spain

Proposed to be Used
IR DIVISION
Cl.3;Non-medicinal toiletry preparations and cosmetic products; non-medicinal dentifrices; perfumery products,
essential oils; bleaching preparations and other substances for laundry use; cleaning, polishing, degreasing and abrasive
preparations; non-medicinal soaps; cosmetics; non-medicinal hair lotions; shoe polish, cream and wax; tailors' wax;
shoemakers' wax; waxes for leather; depilatory wax; laundry wax; parquet floor wax; shampoos; cosmetic kits; depilatory
products; make-up removing preparations; deodorants for human beings or animals [perfumery products]; lipsticks;
pencils for cosmetic use; hair sprays; nail varnish; lacquer-removing products; tissues impregnated with cosmetic
lotions; cloths impregnated with a detergent for cleaning; after-shave lotions; lotions for cosmetic use; make-up
products; pomades for cosmetic use; stain removers; sachets for perfuming linen; nail care products; bleaches for
cosmetic use; flower extracts (perfumery products); incense; scented wood; decorative patterns for cosmetic use; false
eyelashes and nails; pumice stone; potpourris [fragrances]; cosmetic preparations for slimming; bath preparations for
cosmetic use; hair waving preparations; detergents for launderettes; toiletries; oral hygiene products other than for
medical use; bath salts other than for medical use; oils for toiletry purposes; sunscreen products; eau de Cologne;
deodorant soaps; talcum powder, for toilet use; adhesives for cosmetic use; greases for cosmetic use; abrasives;
shaving products; color-brightening chemicals for household use (laundry); cotton sticks for cosmetic use; beauty
masks; mustache wax; bleaching products for household use; hair colorants; eyebrow cosmetics; cleaning chalk;
shampoos for pets [non-medicinal sanitary preparations]; cosmetics for animals; cosmetic creams; bars of soap;
antiperspirant soaps for feet; detergents other than for use in manufacturing operations and for medical use; laundry
starch; cleansing milk for toilet purposes; Javelle water; dry-cleaning products; scented water; perfumes; cosmetic
preparations for eyelashes; cosmetic products for skin care; make-up powder; adhesives for affixing false hair; fabric
softeners for laundry use; cosmetic dyes; color-removing products; eau de toilette.

Cl.9;Scientific, nautical, surveying, photographic, cinematographic, optical, weighing, measuring, signaling, checking
(supervision), life-saving and teaching apparatus and instruments; apparatus and instruments for conducting, switching,
transforming, accumulating, regulating or controlling electricity; apparatus for recording, transmission or reproduction of
sound or images; magnetic recording media, sound recording disks; compact discs, DVDs and digital recording media;
mechanisms for coin-operated apparatus; cash registers, calculating machines, data processing equipment, computers;
software; fire extinguishers; computer peripheral devices; anti-glare glasses; pince-nez; optical lenses; chains for pincenez; contact lenses; cords for pince-nez; spectacles (optics); spectacle glasses; spectacle cases; frames for spectacles
and pince-nez; sunglasses; cases for spectacles (pince-nez) and for contact lenses; footwear for protection against
accidents, irradiation and fire; bullet-proof vests; life jackets; clothing for protection against accidents, irradiation and
fire; gloves for divers; gloves for protection against accidents; diving suits; encoded magnetic cards; protective suits for
aviators; electronic agendas; telephone apparatus; weighbridges (weighing apparatus); directional compasses;
accounting machines; protective helmets; telescopes; chronographs (time recording apparatus); measuring spoons;
pedometers; optical compact disks; mirrors (optics); binoculars (optics); temperature indicators; computer game
software; cassette players; bar code readers; signal, magic and optical lanterns; magnifying glasses (optics); dictating
machines; mechanisms for counter-operated apparatus; weights; electric, galvanic and solar cells and batteries; recorded
computer programs; electronic pocket translators; transistors (electronics); thermometers not for medical use;
intercommunication apparatus; video cassettes; animated cartoons; walkie-talkies; downloadable electronic publications;
egg timers [sandglasses]; acoustic (sound) alarms; anti-theft alarms; fire alarms; mouse pads; loudspeakers; amplifiers;
antennas; anti-glare visors; headphones; answering machines; counterfeit coin detectors; teeth protectors; money
counting and sorting machines; apparatus for measuring the thickness of skins and leather; electronic tags for goods;
goggles for sports; magnets; light-emitting electronic pointers; mobile telephones; enlarging apparatus (photography);
apparatus and instruments for astronomy; thermionic (radio) valves; coin-operated musical automata [juke boxes];
scales; life-saving rafts; magnetic tape recorders; head cleaning tapes; video tapes; magnetic tapes; demagnetizing
apparatus for magnetic tapes; barometers; ticket dispensers; thermostats; cameras [photography]; cinematographic
apparatus; video cameras; video game cartridges; magnetic encoders; revolution counters; transparencies; slide
projectors; dynamometers; reflecting discs for wear, for the prevention of traffic accidents; hemline markers; dosage
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dispensers; covers for electric outlets; radiotelephony sets; scanners (data processing equipment) (computing); flashbulbs (photography); photocopiers; holograms; compact disc players; luminous signs; neon signs (advertising); video
recorders; megaphones; computer memory devices; microphones; microprocessors; modems; diving snorkels;
objectives (lenses) (optics); ozonizers; projection screens; electric switches; dog whistles; push buttons for bells; radios;
receivers (audio, video); wrist rests for use with computers; balances (steelyards); television apparatus; record players;
word processing equipment; video telephones; carrying cases and holders for portable computers, cases and covers for
mobile phones, smartphones, protective cases and covers for digital book readers; smartphones; smart watches;
magnetic wires; radiological apparatus for industrial use; personal stereos.

Cl.18;Leather and imitation leather; animal skins; luggage and carrier bags; umbrellas and parasols; walking sticks;
whips, harness and saddlery; collars, leashes and clothing for animals; bags for climbers, campers and the beach;
handbag frames; frames for umbrellas or parasols; alpenstocks; bags for sports; net bags for shopping; travel bags; bags
(envelopes, pouches) of leather, for packaging; bags; bags; travel cases and key cases (leather goods); attaché cases;
coin purses, not of precious metal; hat boxes of leather; leather backpacks for carrying infants; wheeled shopping bags;
cases and boxes of leather or leather board; boxes of vulcanized fiber; card cases (notecases); wallets; school satchels;
vanity cases; leather laces; umbrella covers; covers for horse-saddles; haversacks; backpacks; reins for horses; leather
laces; suitcase handles; handles for walking sticks and umbrellas; whips; horse blankets; furniture coverings of leather;
umbrella rings; blinders (harness); harness for animals; harness fittings; canes incorporating seats; shoulder belts
[straps] of leather; empty tool bags of leather; muzzles; bridles [harness]; halters; leather board; bands of leather;
traveling trunks; shopping bags; straps for soldiers' equipment; harness straps; leather straps (saddlery); straps for
skates; trimmings of leather for furniture; leather straps; leather butt hides; curried skins; blankets for covering animals;
stirrups; parts of rubber for stirrups; bits for animals (harness); reins; suitcases; moleskin (imitation of leather); chamois
leather other than for cleaning purposes; nosebags; casings, of leather, for springs; knee-pads for horses; horse riding
saddles; fastenings for saddles; shots (aerial); valves of leather.

Cl.25;Clothing, footwear, headwear; clothing for motorists and cyclists; bibs not of paper; headbands (clothing); bath
robes; bathing suits; bathing caps and sandals; boas (clothing); scarves; sports shoes and beach shoes; hoods
(clothing); shawls; belts (clothing); money belts (clothing); wet suits for water-skiing; neckties; corsets (girdles); fur
stoles; foulards; caps [headwear]; caps; gloves (clothing); raincoats; girdles (underwear); body linen [garments];
mantillas; stockings; socks; neckerchiefs; furs (clothing); pajamas; soles (for footwear); heels; veils (clothing);
suspenders; layettes (clothing); shoulder wraps; sports jerseys; mittens; ear muffs (clothing); inner soles; wristbands
(clothing); dress shields; beach wear; dressing gowns; pockets for clothing; sock suspenders; stocking suspenders;
petticoats; tights or leotards; aprons (clothing); fancy-dress costumes; uniforms; cap peaks; wooden shoes; caps; coats;
esparto shoes or sandals; non-slip devices for footwear; bath slippers; birettas; blouses; bodysuits (clothing); berets;
footmuffs, not electrically heated; lace boots; boots; boot uppers; studs for football boots; ankle boots; fittings of metal
for footwear; toe caps for footwear; heelpieces for footwear; shirts; shirt yokes; shirt fronts; T-shirts; short-sleeved teeshirts; bodices [lingerie]; vests; jackets; fishing vests; stuff jackets; slips (underwear); ready-made clothing; detachable
collars and collars; clothing of leather; clothing of imitation leather; shower caps; slippers; skirts; trousers; ready-made
linings (parts of clothing); overcoats (coats); trench coats (clothing); gymnastic shoes; jerseys (clothing); pullovers;
sweaters; liveries; muffs (clothing); footwear uppers; pocket squares; parkas; pelerines; pelisses; spats; leggings;
knitwear [clothing]; clothing for gymnastics; underwear; sandals; saris; underpants; hats; wimples (clothing); togas;
trouser straps; suits; turbans; clothing; slippers; shoes; footwear for sports.

Cl.35;Advertising services; commercial business management; commercial administration; office functions; retail sale
and wholesale in stores, via global computer networks, catalog, by mail order, by telephone, via radio and television, and
via other electronic media for tanning substances, adhesives (glues) for industry, paints, varnishes, lacquers, colorants,
ink for leather, indigo (colorant), ink for skin-dressing, bleaching preparations and other substances for laundry use,
cleaning preparations, polishing preparations, scouring and abrasive preparations (abrasive preparations), soaps,
perfumery, essential oils, cosmetics, hair lotions, dentifrices, shaving products, waxes, shampoos, cosmetic kits,
depilatory products, deodorants for personal use (perfumery), make-up preparations, products for perfuming clothes,
incense, eau de cologne, perfumes, lubricants, candles, deodorants other than for human beings or for animals, common
metals and their alloys, metal chests, money boxes of metal, poles of metal, knobs not of metal, handles of metal, door
handles of metal, cutlery, forks and spoons, razors, manicure sets, cases and razor cases, scientific apparatus and
instruments, nautical apparatus and instruments, surveying apparatus and instruments, photographic apparatus and
instruments, cinematographic apparatus and instruments, optical apparatus and instruments, weighing apparatus and
instruments, measuring apparatus and instruments, signaling apparatus and instruments, control apparatus and
instruments (inspection), life-saving apparatus and instruments, teaching apparatus and instruments, apparatus and
instruments for conducting electricity, power distribution, transforming electricity, accumulating electricity, regulating
electricity, controlling electricity, apparatus for recording sound or images, transmission of sound or images,
reproduction of sound or images, recording discs, automatic vending machines and mechanisms for coin-operated
apparatus, cash registers, data processing equipment and computers, fire-extinguishing apparatus, computer peripheral
devices, contact lenses, pince-nez cords, dressmakers' measures, spectacle cases, cases for eyeglasses and for contact
lenses, spectacle frames and lenses (pince-nez), spectacles (optics), sunglasses, magnetic cards, telephone apparatus,
protective helmets, chronographs (time recording apparatus), compact discs (audio-video), printers for use with
computers, games programs, bar code readers, magnifying glasses (optics), computer software (recorded programs),
mice (computer), apparatus for games adapted for use with television receivers only, intercommunication apparatus,
electronic publications (downloadable electronically), sand glasses, headphones, mouse pads, protective helmets for
sports, goggles for sports, computer memories, lighting apparatus, heating apparatus, steam generating apparatus,
cooking apparatus, refrigerating apparatus, drying apparatus, ventilating apparatus, apparatus for water supply and
sanitary installations, lanterns, lamp globes, lamps, lanterns, screens, vehicles, safety seats for children (for vehicles),
seat covers for vehicles, bicycles, structural parts for bicycles, parts for supporting bicycles, parts and accessories for
land vehicles, trolleys for babies with removable media for children, covers for baby carriages, dashboards for baby
carriages, covers and hoods for baby carriages, car fasteners for use with baby carriages, pushchairs, covers, hoods,
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canopies, integrated cradles, all for prams, precious metals and their alloys, jewelery, costume jewelry, precious stones,
horological and chronometric instruments, ornamental pins, fancy key rings, badges of precious metal, shoe and hat
ornaments of precious metal, cuff links, watches, watch cases, watch bands, jewelry boxes, charms (jewelry), pearls
(costume jewelry), earrings, rings, chaplets, headbands, musical instruments, musical boxes, cases for musical
instruments, paper, cardboard, printed matter, publications, photographs, stationery, adhesives for stationery or
household purposes, artists' materials, paintbrushes, office requisites (except furniture), instructional and teaching
material (except apparatus), plastic materials for wrapping, boxes of cardboard or paper, hat boxes, albums, almanacs,
calendars, posters, catalogs, wrapping paper, paperweights, mats for beer glasses (discs), bookmarks, book holder,
terrestrial globes, leather and imitations of leather, animal skins, trunks and suitcases, umbrellas, parasols and walking
sticks, whips, harness and saddlery, bags for climbers, bags for campers, beach bags, handbag frames, frames for
umbrellas or parasols, mountaineering sticks, bags, handbags, traveling bags, travel and key cases (leatherware), attaché
cases, purses not of precious metal, school bags, garment covers (for travel, bags of leather (or cloth) for carrying
infants, wheeled shopping bags, boxes of leather or leather board, briefcases (folders), pocket wallets, briefcases
(leatherware), collars for animals, backpacks, briefcases, moleskin (imitation of leather), furniture, mirrors, frames, fans,
pillows, curtain tie-backs, benches (furniture), table tops, chests for toys, screens, boxes of wood or plastic, beds, settees
(armchairs), baskets not of metal, cushions, mattresses, cradles, desks, shelves, jewelry cases not of precious metal,
tables, umbrella stands, hangers for coats and hats, coatstands, latches not of metal, desks, chairs, armchairs, sofas,
stools, corks for bottles, high chairs for babies, utensils and containers for household and kitchen (not of precious metal),
combs and sponges, brushes (except paintbrushes), glassware, porcelain and earthenware, bottle openers, oil cruets,
candle extinguishers, sugar bowls, dishes, bowls, tea bags, candy boxes, bottles, boxes, shoe horns, candlesticks,
epergnes, fitted picnic baskets (including dishes), shakers, ice buckets, coolers, decanters, salad bowls, trays (dishes),
shoe trees (molds), piggy banks not of metal, soap holders, jugs, vases, bird cages, butter dishes, plates, knobs of
porcelain, bottle holders and coasters not of paper and other than table linen, perfume burners (perfume), crumb scoops,
table mats, corkscrews, salt cellars, coffee and tea services, napkin holders, soup bowls, cups, mugs, teapots, tableware,
glasses (receptacles), cruets, ropes, strings, nets, tent shops, bags, padding and stuffing materials (except rubber or
plastics), eiderdown (feathers), yarns and threads for textile use, textiles and textile goods, bed and table covers, bath
linen (except clothing), towels of textile, travel blankets, eiderdowns (down coverlets), covers for cushions, sleeping bags
(sheeting), bedspreads, tablecloths (other than of paper), sheets, table napkins (textile), bed covers, pillow cases, bed
blankets, ready-made clothing for women, ready-made clothing for men and children, footwear (except orthopedic
footwear), headgear, clothing for motorists and cyclists, bibs not of paper, headbands (clothing), bath robes, bathing
suits, bathing caps and sandals, boas (necklets), underwear, scarves, hoods (clothing), shawls, belts (clothing), money
belts (clothing), water ski suits, neckties, echarpes, stoles, girdles (underwear), scarves, caps, caps, gloves (clothing),
underwear, shawls, stockings, socks, neck scarves, fur handkerchiefs (clothing), pyjamas, veils (clothing), suspenders,
gymnastic and sports outfits, layettes, jerseys, mittens, ear muffs (clothing), bow ties, sarongs, masquerade costumes,
visors (headgear), dressing gowns, petticoats, tights (complete stockings or leotards), aprons (clothing), headwear,
wooden shoes, headgear, caps (headwear), blouses, bodysuits (leotards), berets, heated footmuffs other than electric,
boots, shirts, combinations (clothing), collars, pelerines, gaiters (stockings), saris, brassieres, headcloth (clothing), togas,
turbans, lace and embroidery, ribbons and braid, buttons, hooks and eyes, pins and needles, artificial flowers, hair
ornaments, hat and shoe ornaments (other than of precious metal), hair bands, carpets, rugs, mats, wallpaper, wallpaper,
games, toys, gymnastic and sporting articles, decorations for Christmas trees, meat, fish, poultry and game, meat
extracts, fruits and vegetables, preserved vegetables, frozen greens and vegetables, dried and cooked vegetables, jellies,
jams, compotes, eggs, milk and milk products, edible oils and fats, coffee, tea, cocoa, sugar, rice, tapioca, sago, artificial
coffee, flour and preparations made from cereals, bread, pastry and confectionery, ices, honey, treacle, yeast, baking
powder, salt, mustard, vinegar, sauces (condiments), spices, ice, agricultural products, horticultural products, forestry
products and grains, live animals, fruit and fresh vegetables, natural plants and flowers, foodstuffs for animals, malt, beer,
mineral and aerated waters, non-alcoholic beverages, fruit drinks and fruit juices, syrups and other preparations for
making beverages; retail sale and wholesale in stores, via global computer networks, catalog, by mail order, by telephone,
via radio and television, and via other electronic media for alcoholic beverages (except beers), tobacco, smokers' articles,
matches, cigar boxes (with humidifiers), cigarette cases, tobacco pouches, cigarette cases, ashtrays for smokers, lighters
for smokers; commercial or industrial company management and operation assistance services; organization of
exhibitions for commercial or advertising purposes; promotion of third-party goods and services through loyalty card
programs; modeling for advertising or sales promotion; editing of advertising texts; shop-window dressing; services
providing assistance with the operation of a franchised business; demonstration of goods; organization of trade fairs for
commercial or advertising purposes; sales promotion for others; auctioneering; promotion and management of shopping
malls; import-export agencies; online advertising via computer networks; procurement services for others (purchasing of
goods and services for other businesses); newspaper subscription services (for others); dissemination of advertising
material [leaflets, prospectuses, printed matter, samples]; computer file management; public relations; commercial
information agencies; advertising agencies; rental of vending machines; rental of advertising space; dissemination of
advertisements; business management assistance; data search in computer files (for others); compilation of data in
computer databases; transcription of communications; distribution of advertising matter by mail; business management
of performing artists; updating of advertising material; document reproduction; market study; bill posting (ads); opinion
polling; systemization of information into computer databases; advertising by mail order; radio advertising; television
advertising; presentation of goods on communication media for retail purposes.
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Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 02/04/2020; Application No. : VA 2020 00713 ;Denmark

4599198 21/04/2020
[International Registration No. : 1542564]
RFX + Care International A/S
Bakkegårdsvej 408 DK-3050 Humlebæk Denmark

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletries; non-medicated toothpaste; perfumery, essential oils; bleaches and other
substances for laundry; after-sun cream; aftershave cream; anti-wrinkle creams; aromatic essential oils; cosmetic
preparations in the form of creams; toiletry lotions; body cream; body oil [for cosmetic use]; body scrubs; bubble bath
preparations; cleansing milk for toiletry use; bath salts, not for medical use; cosmetic creams; cosmetic oils; cosmetic
soap; cosmetic sun protection preparations; cosmetics and cosmetic preparations; makeup; deodorants for body care;
eye cream; hair conditioner; preparations for hair and treatment of hair; shampoo; hand creams; perfumes; shower
creams; cream for skin cleansing; moisturising preparations for skin; soap for body care; sunscreens; preparations for
cleaning the body and beauty care; hand gels; body gels; disposable wipes impregnated with cleansers for use on the
face; cosmetic fluid creams; functional cosmetic preparations; handwashing agents; skincare preparations; nonmedicated, moist cleaning wipes for use on humans; impregnated tissues (for cosmetic use); preparations for cleaning of
hands; cleaning preparations for personal use; wet wipes for hygienic and cosmetic use; washing preparations for
personal use.

Cl.5;Pharmaceutical and medical preparations; hygienic preparations for medical purposes; dietetic food and
preparations adapted for medical use; food for infants; dietary supplements for humans; plasters, materials for dressings;
disinfectants; preparations for extermination of pests; insect repellents; paper tissues impregnated with insect repellents
for medical purposes; first aid kits; first aid kits including contents; dressing materials for first aid; tooth preparationsand articles together with medical toothpastes; disinfecting and antiseptic agents; hygienic preparations and articles;
alcohol, medical; antibacterial hand lotions; antibacterial preparations; antibacterial tissues; antibacterial sprays;
antiseptic preparations; antiseptic aerosol spray for use on skin; disinfection agents for hygienic purposes; disinfection
agents for use in households; preparations for hand disinfection; cleaning wipes impregnated with disinfectants for
hygiene purposes; antibacterial soap; antibacterial handwashing agents; bactericidal cleaners; disinfecting handwashing
agents; disinfecting soap.

Cl.10;Surgical and medical apparatus and instruments; clothing, headgear and footwear and support devices for
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medical purposes; facemasks for medical purposes; facemasks for surgical purposes; protective clothing for medical
purposes; protective clothing for surgical purposes; disposable protective gloves for medical purposes; protective gloves
for use by surgeons during operations; protective gloves for medical purposes; protective masks for medical personnel;
protective masks for medical purposes; disposable gloves for surgical purposes; disposable gloves for veterinary
purposes; rubber gloves for surgical use; rubber gloves for medical purposes; latex gloves for medical use; gloves for
use in hospitals; gloves for use during operations; gloves for medical purposes; surgical gloves; masks for use by
medical personnel; masks for medical purposes; medical gloves; medical masks; surgical masks.
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Class 99

4599206 09/03/2020
[International Registration No. : 1542585]
BEGGI Pharmaceuticals (Chongqing) Co., LTD
Room 1, 16th Floor, No. 1, Chongqing Village Yuzhong District, Chongqing China

Proposed to be Used
IR DIVISION
Cl.5;Salts for medical purposes; disinfectants for hygiene purposes; sticking plasters; argy wormwood roll; dietetic
substances adapted for medical use; depuratives; medicines for veterinary purposes; antisepsis paper; diapers (babies'
napkins); dental abrasives.

Cl.10;Receptacles for applying medicines; electric nasal washer; manual nasal washer; vibromassage apparatus;
dental equipments and apparatus; heating cushions (pads), electric, for medical purposes; respirators for artificial
respiration; air mattresses, for medical purposes; condoms; orthopaedic articles; supportive bandages.

Cl.16;Paper; toilet paper; towels of paper; napkins of paper for removing make-up; printed publications; bags
(envelopes, pouches) of paper or plastics, for packaging; stationery; teaching materials (except apparatus).
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Class 99

4599209 22/04/2020
[International Registration No. : 1542524]
Dora Technology Co., Ltd.
Room 3-216A, Floor 2 of No. 1 Building, No. 35, Courtyard, Shangdi East Road, Haidian District Beijing China

Proposed to be Used
IR DIVISION
Cl.34;Liquid solutions for use in electronic cigarettes; electronic cigarettes; cases for electronic cigarettes; flavorings,
other than essential oils, for tobacco; flavorings, other than essential oils, for use in electronic cigarettes; electronic
cigars.

Cl.35;Accounting; rental of sales stands; search engine optimization for sales promotion; advertising; commercial
administration of the licensing of the goods and services of others; import-export agency services; sales promotion for
others; marketing; personnel management consultancy; administrative services for the relocation of businesses.

9251
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Class 99

Priority claimed from 23/09/2019; Application No. : 018127302 ;European Union

4602968 11/02/2020
[International Registration No. : 1544296]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Buildings of metal, in particular security rooms, in particular fireproof rooms, in particular container solutions;
components for switch cabinets, of metal, namely racks, profiles, support bases, guide rails, support rails, shelves,
drawers, mount cases, cable guide rails, of metal; building materials of metal for computer control stations; metallic
divisions [partitions]; components of metal for furniture; space systems consisting of cabinet and housing modules, wall
modules, in particular modular security spaces, linings of sheet metal, namely metal doors and metal walls; door locks of
metal; mounting devices and auxiliary mounting devices, fixed or moveable, of metal, namely mounting plates, swivel
arms, shelves, of metal; metal building materials; transportable buildings of metal.

Cl.9;Electric switch cabinets including racks of metal and/or plastic for industry, installation, electronics,
telecommunications, data processing and data transmission; including all the aforesaid goods being earthquake and/or
vandal and/or explosion-proof; signalling devices for monitoring and safeguarding switch cupboards; power distribution
components, in particular low-voltage distribution systems, power supply apparatus, including uninterruptible electrical
power supplies, including modular; overload protection devices for sensitive electronic apparatus and computers, namely
fuses and monitoring units; alarm installations, in particular fire alarms, extinguishing apparatus and systems
constructed therefrom; electrical and/or electronic access control apparatus and installations composed thereof, electric
and electronic control apparatus and installations composed thereof, electric apparatus for monitoring, controlling and
regulating cabinets and systems, monitoring, including in connection with building surveillance; configuration and
monitoring software for security areas for information technology; switch boxes, including racks and housings
(structures), of metal and/or plastic for industry, installation, electronics, computers, interactive terminal systems and
data transmission, including air-conditioned and/or earthquake-proof and/or vandal-resistant and/or explosion-proof.
Cl.11;Air-conditioning apparatus, in particular cooling apparatus, heat exchangers, filter fans, heating apparatus, liquid
cooling systems, in particular for switch cabinets and server cabinets, recooling systems, chillers.
Cl.42;Technical project studies for buildings, in particular secure areas for information technology; scientific and
technological services and research and design relating thereto; industrial analysis and research services; design and
development of computer hardware and software; analysis and design of installation systems, included in this class, in
particular engineering project management services; technical analysis and design in connection with energy supply,
security systems, fire alarm and extinguishing technology, air-conditioning installations and the organisation of data
processing and data back-ups; technical support services for integrated information technology centres.
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Class 99

Priority claimed from 23/09/2019; Application No. : 018127300 ;European Union

4602980 11/02/2020
[International Registration No. : 1544239]
Rittal GmbH & Co. KG
Auf dem Stützelberg 35745 Herborn Germany

Proposed to be Used
IR DIVISION
Cl.6;Buildings of metal, in particular security rooms, in particular fireproof rooms, in particular container solutions;
components for switch cabinets, of metal, namely racks, profiles, support bases, guide rails, support rails, shelves,
drawers, mount cases, cable guide rails, of metal; building materials of metal for computer control stations; metallic
divisions [partitions]; components of metal for furniture; space systems consisting of cabinet and housing modules, wall
modules, in particular modular security spaces, linings of sheet metal, namely metal doors and metal walls; door locks of
metal; mounting devices and auxiliary mounting devices, fixed or moveable, of metal, namely mounting plates, swivel
arms, shelves, of metal; metal building materials; transportable buildings of metal.

Cl.9;Electric switch cabinets including racks of metal and/or plastic for industry, installation, electronics,
telecommunications, data processing and data transmission; including all the aforesaid goods being earthquake and/or
vandal and/or explosion-proof; signalling devices for monitoring and safeguarding switch cupboards; power distribution
components, in particular low-voltage distribution systems, power supply apparatus, including uninterruptible electrical
power supplies, including modular; overload protection devices for sensitive electronic apparatus and computers, namely
fuses and monitoring units; alarm installations, in particular fire alarms, extinguishing apparatus and systems
constructed therefrom; electrical and/or electronic access control apparatus and installations composed thereof, electric
and electronic control apparatus and installations composed thereof, electric apparatus for monitoring, controlling and
regulating cabinets and systems, monitoring, including in connection with building surveillance; configuration and
monitoring software for security areas for information technology; switch boxes, including racks and housings
(structures), of metal and/or plastic for industry, installation, electronics, computers, interactive terminal systems and
data transmission, including air-conditioned and/or earthquake-proof and/or vandal-resistant and/or explosion-proof.
Cl.11;Air-conditioning apparatus, in particular cooling apparatus, heat exchangers, filter fans, heating apparatus, liquid
cooling systems, in particular for switch cabinets and server cabinets, recooling systems, chillers.
Cl.42;Technical project studies for buildings, in particular secure areas for information technology; scientific and
technological services and research and design relating thereto; industrial analysis and research services; design and
development of computer hardware and software; analysis and design of installation systems, included in this class, in
particular engineering project management services; technical analysis and design in connection with energy supply,
security systems, fire alarm and extinguishing technology, air-conditioning installations and the organisation of data
processing and data back-ups; technical support services for integrated information technology centres.
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Class 99

4602990 13/03/2020
[International Registration No. : 1544717]
NIPPON STEEL NISSHIN CO., LTD.
4-1, Marunouchi 3 chome, Chiyoda-ku Tokyo 100-8366 Japan

Proposed to be Used
IR DIVISION
Cl.1;Chemical preparations for use in the manufacture of paints; chemicals for the manufacture of paints; chemical
agents; coating preparations for repelling stains; surface treatment agent for metal; chemicals for treatment of metal
surface; chemicals; glue and adhesives for industrial purposes; higher fatty acids; non-metallic minerals; flour and starch
for industrial purposes; plastics [raw materials].

Cl.2;Anti-corrosive preparations; anti-rust preparations; Canada balsam; copal; sandarac; shellac; dammar; mordants;
mastic; pine gum; wood preservatives; dyestuffs; pigments; paints; paint for metal; spray paint; paint for building
material; paint for repair coating of metal; paint for repair coating of steel plates and sheets; paint for repair coating of
plated steel plates and sheets; anticorrosive paints; rust protecting paints; corrosion resistant paints; printing ink; colors
for painting pictures; anti-rust greases; precious metals in foil or powder form for painters, decorators, printers and
artists; nonferrous metals in foil or powder form for painters, decorators, printers and artists; coating preparations for
metal anti-corrosion.
Cl.6;Iron and steel; surface treated steel plates and sheets; nonferrous metals and their alloys; prefabricated building
assembly kits of metal; loading and unloading pallets of metal; containers of metal for transport; metal hardware;
industrial packaging containers of metal; metal joinery fittings.
Cl.40;Metalworking; metal treating; coating of metal surface; custom color compounding of paint; anti-contamination
and mold prevention coating on paint film surface.
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Class 99

Priority claimed from 20/09/2019; Application No. : 12342/2019 ;Switzerland

4604569 09/03/2020
[International Registration No. : 1544184]
AIRNOV, INC.
251 Little Falls Drive, Wilmington New Castle United States of America

Proposed to be Used
IR DIVISION
Cl.1;Chemical products for use in industry; chemical products for scientific use; chemical products for use in
photography; chemical products for use in agriculture; chemical products for use in horticulture; chemical products for
use in forestry; unprocessed synthetic resins; unprocessed plastics; fire-extinguishing compositions; fire extinguishing
compositions; metal-hardening preparations; metal soldering preparations; tanning substances for animal skins;
adhesives for industrial use; mastics and other filler pastes; compost; fertilizing preparations; fertilizers; biological
preparations for use in industry and science; humectants, desiccants and anti-condensation agents; chemical products
for keeping humidity levels in the packaging of products and in pharmaceutical products, nutritional products, vitamin
supplements and diagnostic preparations and in packaging and medical and dental products for the protection of semifinished products, in particular gelatin capsules, tablets, parts of plastic for packaging.

Cl.3;Cosmetics other than for medical use; non-medicated toiletries and beauty products; dentifrices other than for
medical use; perfumery products; essential oils; color-brightening chemicals for household purposes (laundry); colorremoving preparations for cosmetic purposes; polishing preparations; polishing compounds; degreasing preparations;
abrasives; perfumed products for masking odors, namely perfumed products preserved in capsules for masking odors.
Cl.10;Surgical, medical, dental and veterinary instruments and apparatus; artificial limbs; artificial eyes; artificial teeth;
orthopedic articles; suture materials; support and therapeutic devices adapted for disabled persons; massage apparatus;
feeding bottles, measuring spoons for administering medicine, medical dispenser for providing doses for infants;
apparatus, devices and articles for sexual activity; receptacles for applying medicines, tubes and containers with caps or
closures for medical use.

Cl.16;Paper; cardboard; printing products (printed matter); bookbinding materials; photographs; stationery; office
requisites except furniture; adhesives for stationery or household purposes; drawing materials; artists' materials;
paintbrushes; instructional material; plastic films and bags for packaging; printing type; printing blocks; packages and
packaging materials made of plastic and paper (included in this class 16).

Cl.20;Furniture; mirrors; mirrors; picture frames; non metallic receptacles for storage or transport; bone, horn,
whalebone or mother-of-pearl in its raw or semi-worked state; sea shells; meerschaum; yellow amber; plastic products, in
particular in the form of receptacles and packages, including tubes, boxes and cases with or without covers and closures
(included in this class).

Cl.21;Cooking utensils or utensils for household use; containers for household and kitchen use; kitchen utensils and
tableware, other than knives, forks and spoons; combs; sponges; brushes and small brushes other than for painting;
brush-making materials; brooms of synthetic fibers or natural animal fibers; unworked or semi-worked glass (except
building glass); glassware; porcelain; earthenware; apparatus and containers of plastic for household and kitchen use,
containers for household use, tubes, boxes and cases with or without caps or closures (included in this class).
Cl.42;Scientific and technological services as well as research and design services relating thereto; industrial analysis
services; industrial research services; design and development of computers and software; software as a service (SaaS);
scientific and technological services for the production and packaging of apparatus for the operational compatibility of
materials and dosage devices.
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Class 99

Priority claimed from 13/02/2020; Application No. : 4055647 ;Spain

4607497 19/02/2020
[International Registration No. : 1543860]
HERSILL, S.L.
Polígono Industrial Las Nieves, Calle Puerto de Navacerrada, 3 E-28935 Móstoles, Madrid Spain

Proposed to be Used
IR DIVISION
Cl.10;Surgical, medical, dental and veterinary, therapy, analysis, electrocardiographic, electromedical and electronic
apparatus and instruments; therapeutic and assistance devices for disabled persons; anesthesia apparatus; anesthesia
monitoring apparatus; anesthesia masks; anesthetic breathing apparatus; vaporizers for medical use; medical ventilators;
instruments for ventilation of patients; artificial heart-lung machines; apparatus for producing oxygen for medical
purposes; oxygenators for medical use; oxygen concentrators for medical applications; oxygen concentration monitors
for medical use; pumps for medical, surgical and veterinary use; pressure monitors for medical use; oxygen
concentration analyzers for medical use; breath gas analyzers for medical diagnostics; gas detectors for medical use;
oxygen inhalators for medical use, sold empty; suction apparatus for medical use; aspiration tubes; manual and electric
secretion aspirators; nasal aspirators; wound suction apparatus; suction devices for use in medicine for draining wounds
and incisions; suction bags for medical use; bags for collecting body fluids and waste; suction bag holders for medical
use; fluid collection containers for medical use; special containers for medical waste; cannulae; catheters; vacuum
probes for medical use; laryngoscopes; fiber-optic instruments for medical use; breathing monitors [medical]; medical
apparatus for treating respiratory conditions and assisted breathing; ventilators for medical use; spirometers; apparatus
for the alleviation of breathing difficulties, lung ailments and diseases; apparatus for administering medicines; apparatus
for monitoring vital signs; electronic monitoring apparatus for medical use; heart-rate monitoring apparatus;
electrocardiograph monitoring apparatus; electrodes for medical use; electronic stimulator for medical use; physiological
monitoring apparatus for medical use; pulmonary function testing apparatus for medical use; endotracheal tubes; tubes
for medical use; resuscitation apparatus; insufflators; obstetric apparatus; oxygen, respiratory, facial and
cardiopulmonary resuscitation masks for medical use; medical masks; cases fitted for medical instruments; bandage
material; clamps for medical use; bandage clips; scissors for medical use; traction apparatus; compression sleeves for
extremities; splints for medical use; manometers for medical use; medical heating blankets for patients; tools for medical
diagnosis; trays for holding medical instruments; furniture especially made for medical use.

Cl.37;Assembly services; installation, maintenance and repair of medical, sanitary and surgical machines, apparatus
and instruments, ventilation apparatus, electrical apparatus; installation of suction, ventilation, anaesthesia systems;
repair of bags and purses, luggage and furniture for medical use; provision of information on the repair or maintenance of
medical machines and apparatus.
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Class 99

Priority claimed from 05/11/2019; Application No. : 88681323 ;United States of America

4607500 02/05/2020
[International Registration No. : 1543727]
Incyte Holdings Corporation
1801 Augustine Cut-Off Wilmington DE 19803 United States of America

Proposed to be Used
IR DIVISION
Cl.42;Scientific and medical research relating to viral, hematological, oncological, auto-immune, inflammatory,
metabolic, and dermatological disorders.

Cl.44;Providing information relating to viral, hematological, ontological, auto-immune, inflammatory, metabolic and
dermatological disorders via a website.

9257

Trade Marks Journal No: 1963 , 31/08/2020

Class 99

Priority claimed from 01/10/2019; Application No. : 302019000070535 ;Italy

4607507 31/03/2020
[International Registration No. : 1543786]
MINICONF S.p.A.
Via Provinciale 1/A I-52010 ORTIGNANO RAGGIOLO AR Italy

Proposed to be Used
IR DIVISION
Cl.25;Dresses; bath robes; clothing; bandanas [neckerchiefs]; bibs, not of paper; berets; underwear; teddies
[underclothing]; suspenders; leotards; footwear, stockings; breeches for wear; shirts; bodices [lingerie]; headgear; hats;
casual jackets; hoods [clothing]; belts [clothing]; tights; caps; layettes [clothing]; corselets; bathing suits; beach clothes;
neckties; bathing caps; knickers; headbands [clothing]; scarves; gabardines [clothing]; boot uppers; spats; jackets
[clothing]; skirts; aprons [clothing]; gloves [clothing]; knitwear [clothing]; leggings [leg warmers]; hosiery; sweaters;
muffs [clothing]; pelerines; skorts; boxer shorts; babies' pants [underwear]; trousers; pyjamas; ponchos; stocking
suspenders; brassieres; sandals; neck scarves [mufflers]; shoes; shawls; overcoats; petticoats; half-boots; boots; soles
for footwear; ankle boots; combinations [clothing]; dressing gowns; wooden shoes; cap peaks.

Cl.35;Retail services, wholesale services or on-line services, as well as the bringing together of clothing articles, linen,
headgear, swimwear, footwear, cosmetics, perfumery, eyewear, watches and clocks, costume jewelery, stationery,
luggage, haberdashery, toys and accessories thereof (excluding the transport thereof) enabling consumers to
conveniently view and purchase those goods.
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Class 99

Priority claimed from 20/08/2019; Application No. : UK00003422535 ;United Kingdom

4607534 15/11/2019
[International Registration No. : 1543972]
NASCO Foods LTD
Dean Way, Great Western Industrial Park Southall UB2 4SB United Kingdom

Proposed to be Used
IR DIVISION
Cl.29;Canned beans; canned fruits; canned pork; canned pork and beans; canned processed olives; canned pulses;
canned seafood; canned sliced fruits; canned sliced vegetables; canned soups; canned spinach; canned tomatoes;
canned vegetables; oils for food; olive oil; olive oil for food; cooking oil; cooking oils.

Cl.30;Canned sauces; canned spaghetti in tomato sauce; coffee; coffee beans; coffee in ground form; coffee [roasted,
powdered, granulated, or in drinks]; coffee, teas and cocoa and substitutes therefor.
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Class 99

4607538 11/03/2020
[International Registration No. : 1544431]
MEDACTA INTERNATIONAL S.A.
STRADA REGINA CH-6874 CASTEL SAN PIETRO Switzerland

Proposed to be Used
IR DIVISION
Cl.10;Surgical apparatus and instruments, in particular operating tables; medical procedure tables; operating tables for
surgical use; medical instrument tables; tables for surgery; patient treatment tables; instruments for use in the fitting of
orthopaedic prosthesis; orthopaedic articles, namely hip implants, stem, acetabular cups; orthopaedic implants and
prostheses, in particular artificial joints; shafts; orthopaedic apparatus for stretching and/or holding body parts; all the
above goods in the nature of orthopaedic surgical instruments, none of the aforementioned goods for use in relation to
diagnostic and testing apparatus for cell and molecules analysis.

Cl.42;Scientific and technological services in the field of minimally invasive surgery; scientific and technological
services in the field of developing and optimising minimally invasive operating procedures; industrial analysis and
research in the field of minimally invasive surgery; industrial analysis and research in the field of developing and
optimising minimally invasive operating procedures; design and development of computer hardware and software in the
field of minimally invasive surgery.
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Class 99

Priority claimed from 25/03/2020; Application No. : 2020-032382 ;Japan

4607557 27/03/2020
[International Registration No. : 1544488]
YOKOGAWA ELECTRIC CORPORATION
9-32, Nakacho 2-chome, Musashino-shi Tokyo 180-8750 Japan

Proposed to be Used
IR DIVISION
Cl.9;Mathematical instruments; mechanisms for coin-operated car parking gates; fire alarms; gas alarms; anti-theft
warning apparatus; simulators for the steering and control of vehicles; sports training simulators; laboratory apparatus
and instruments; cell chips; DNA chips; biochips; pipette tips for laboratory use; bioreactor for cell culturing; automatic
sampling apparatus for laboratory use; DNA analysis apparatus; laboratory experimental machines and apparatus;
automatic dispensing apparatus for laboratory use; laboratory apparatus for analyzing biological or chemical substances;
photographic apparatus and instruments; optical machines and apparatus; cinematographic machines and apparatus;
microscopes; biological microscopes; temperature indicators; gasometers; thermometers; water meters; pressure
gauges [manometers]; level indicators; acoustic meters; tachometers; accelerometers; refractometers; luminous flux
meters; actinometers; altimeters; hygrometers; illuminometers; vibration meters; noisemeters; speed indicators;
calorimeters; viscosimeters; concentration meters; gravimeters; densimeters; dynamometers; flowmeters; precision
measuring machines and instruments; automatic adjusting/regulating machines and instruments; material testing
machines; surveying machines and instruments; automatic control device for supporting the improvement of productivity
in manufacturing; biochemical analysis apparatus and machines; genetic analysis apparatus; automatic immunology
analysis and measurement apparatus and their parts; electric control panels; power distribution or control machines and
apparatus; batteries and cells; electric or magnetic meters and testers; electric wires and cables; transmission machines
and apparatus for telecommunication; radio communication machines and apparatus; radio machines and apparatus;
remote control telemetering machines and instruments; telecommunication machines and apparatus; parts and
accessories for telecommunication machines and apparatus; monitoring apparatus; computer hardware and computer
peripherals; semi-conductor elements; electronic circuits, not including those recorded with computer programs;
computer programs; computer software; computer software, recorded; communication processors and computer
software of computer network for automatic control devices for supporting the improvement of productivity in
manufacturing; server computer and its computer software; computer programs, downloadable; computer software for
industrial process control; computer programs with the function of artificial intelligence; industrial x-ray apparatus;
magnetic object detectors; ultrasonic sensors; computers and other electronic machines with artificial intelligence
(including those for robots) and their parts and accessories; magnetic cores; resistance wires; electrodes; downloadable
image files; recorded video discs and video tapes; downloadable music files; electronic publications.

Cl.37;General building contractor services; upholstering; machinery installation; electrical installation services;
telecommunication wiring; electrical installation services for plant facilities; construction of power plants; construction of
chemical plants; construction of food processing plants; construction of machinery manufacturing plant; construction of
steel manufacturing plants; construction of non-ferrous metal plants; construction of textile manufacturing plants;
construction of petrochemistry plants; construction of medicinal chemical manufacturing plants; construction of nuclear
power plant; construction of nuclear reprocessing plant; construction of radioactive waste treatment facilities;
construction of production of natural gas plant; construction of transport equipment plant; construction of heat supply
plant; construction of plant facilities; advisory services relating to equipment work on industrial production plant;
advisory services relating to assembly work on industrial production plant; repair or maintenance of optical machines and
instruments; repair or maintenance of photographic machines and apparatus; repair or maintenance of movie projectors;
repair or maintenance of microscopes; repair or maintenance of fire alarms; repair or maintenance of air-conditioning
apparatus; repair or maintenance of burners; repair or maintenance of boilers; repair or maintenance of pumps; repair or
maintenance of freezing machines and apparatus; repair or maintenance of computers, including repair or maintenance of
central processing units, electronic circuits storing computer programs, magnetic discs storing computer programs and
other computer peripherals; repair or maintenance of electronic machines and apparatus; repair or maintenance of
telecommunication machines and apparatus; repair or maintenance of electric motors; repair or maintenance of power
distribution or control machines and apparatus; repair or maintenance of laboratory apparatus and instruments; repair or
maintenance of laboratory experimental machines and apparatus; repair or maintenance of measuring and testing
machines and instruments; repair or maintenance of biochemical analysis apparatus and machines; repair or
maintenance of genetic analysis apparatus; repair or maintenance of medical machines and apparatus; repair or
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maintenance of chemical processing machines and apparatus; repair or maintenance of semiconductor manufacturing
machines and systems; repair or maintenance of power plants; repair or maintenance of chemical plants; repair or
maintenance of food processing plants; repair or maintenance of machinery manufacturing plants; repair or maintenance
of steel manufacturing plants; repair or maintenance of non-ferrous metal plants; repair or maintenance of textile
manufacturing plants; repair or maintenance of petrochemical plants; repair or maintenance of pharmaceutical
manufacturing plants; repair or maintenance of nuclear power plants; repair or maintenance of nuclear reprocessing
plants; repair or maintenance of radioactive waste treatment facilities; repair or maintenance of natural gas processing
plants; repair or maintenance of transportation plants; repair or maintenance of heat supply plants.

Cl.42;Architectural services; surveying; geological surveys and research; designing of machines, apparatus or
instruments, including their parts, or designing of systems composed of such machines, apparatus and instruments;
plant engineering; power plant engineering; chemical plant engineering; engineering on food manufacturing plants;
engineering on machinery manufacturing plants; engineering on steel manufacturing plants; engineering on non-ferrous
metal plants; engineering on textile manufacturing plants; engineering on petrochemical plants; engineering on
pharmaceutical manufacturing plants; engineering on nuclear power plants, nuclear reprocessing plants and radioactive
waste treatment facilities; engineering on natural gas processing plants; engineering on transportation plants;
engineering on heat supply plants; industrial plant engineering; advisory and consultancy services relating to design of
apparatus and machines for the improvement of productivity; design of computer automatic control apparatus; design
services; providing information on design, programming or maintenance of computer programs for protecting computer
systems against unauthorized access to computers and providing secure networks; computer programming services for
the improvement of productivity; adding and expansion of functions of computers and computer programs; configuration
and installation of computer programs; configuration of computer hardware using software; design, creation and
maintenance of computer programs or systems and providing advice relating thereto; design of computer programs
utilizing artificial intelligence; consultancy services relation to computer program design utilizing artificial intelligence;
data conversion of electronic information using artificial intelligence; design and development of computer networks and
consultancy services relating thereto; advisory and consultancy services relating to introduction of computer programs
into equipment used in computer systems and maintenance thereof; consultancy in relation to computer systems;
monitoring of computers and computer programs by remote access; design, creation and maintenance of computer
programs; design and development of computer software for evaluation and calculation of data; design and development
relating to computer software for solutions; provision of information relating to design of computer software for
solutions; advisory services relating to design of computer software for solutions; data conversion of electronic
information; provision of information on utilization and operation of computers and the Internet through communications
by computer terminals; technological advice relating to computers, automobiles and industrial machines; testing,
inspection or research of pharmaceuticals, cosmetics or foodstuffs; testing or research on prevention of pollution; testing
or research on electricity; testing or research on civil engineering; providing technical advice in the field of artificial
intelligence; research in the field of artificial intelligence; testing, inspection or research on agriculture, livestock breeding
or fisheries; testing or research on machines, apparatus and instruments; rental of measuring apparatus; rental of
measuring machines and instruments; providing computer programs on data networks; rental of computers; providing
online non-downloadable computer software for scientific or technological analysis of data by artificial intelligence;
providing online non-downloadable computer programs with the function of artificial intelligence; rental of memory space
on computer servers and providing information relating thereto; rental of computer servers and providing information
relating thereto; cloud computing; rental of laboratory apparatus and instruments; rental of technical drawing
instruments; design of optical components; design of optical and microoptical components; design and development of
computer software for use with medical technology; testing, inspection or research of pharmaceuticals, cosmetics or
foodstuffs; providing information relating to testing, inspection or research of DNA sequence; research services in the
field of proteins, antibodies, microorganisms and cells; stem cell research; research and development services in the field
of cytology; evaluation of chemical analyses; biomedical research services; conducting technical project studies; testing,
inspection or research on agriculture, livestock breeding or fisheries; rental of optical machines and apparatus.
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Class 99

4607560 16/03/2020
[International Registration No. : 1399837]
LC WAIKIKI MAGAZACILIK HIZMETLERI TICARET ANONIM SIRKETI
Evren Mahallesi Gülbahar Caddesi No :96, Bagcilar Istanbul Turkey

Proposed to be Used
IR DIVISION
Cl.3;Bleaching and cleaning preparations, detergents other than for use in manufacturing operations and for medical
purposes, laundry bleach, fabric softeners for laundry use, stain removers, dishwasher detergents; perfumery; cosmetics
(except medicated cosmetics); fragrances; deodorants for personal use and animals; soaps (except medicated soap);
dental care preparations, dentifrices, denture polishes, tooth whitening preparations, mouth washes, not for medical
purposes; abrasive preparations; emery cloth; sandpaper; pumice stone; abrasive pastes; polishing preparations for
leather, vinyl, metal and wood, polishes and creams for leather, vinyl, metal and wood, wax for polishing.

Cl.18;Unworked or semi-worked leather and animal skins, imitations of leather, stout leather, leather used for linings;
goods made of leather, imitations of leather or other materials, designed for carrying items, included in this class; bags,
wallets, boxes and trunks made of leather or stout leather; keycases, trunks [luggage], suitcases; umbrellas; parasols;
sun umbrellas; walking sticks; whips; harness; saddlery; stirrups; straps of leather (saddlery).

Cl.25;Clothing, namely, trousers, jackets, overcoats, coats, skirts, suits, jerseys, waistcoats, shirts, ready-made leather
linings (parts of clothing), T-shirts, sweatshirts, dresses, bermuda shorts, shorts, pajamas, pullovers, jeans, tracksuits,
rainwear, beachwear, bathing suits, swimming suits; clothing for sports (for exclusive use for sports), clothing for babies,
namely, shirts, pants, coats, dresses; underclothing, namely, boxer shorts, brassieres, briefs, pants; socks; footwear,
namely shoes excluding orthopedic shoes, sandals, waterproof boots, walking boots, booties, sporting shoes, slippers;
shoe parts, namely, heelpieces, insoles for footwear, footwear uppers; headgear, namely caps, skull caps, sports caps,
hats, berets; gloves (clothing), stockings, belts (clothing), camisoles, sarongs, scarves, neck scarves, shawls, collars,
neckties, ties, suspender belts.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or
advertising purposes; design of advertising materials; office functions; secretarial services; arranging newspaper
subscriptions for others; compilation of statistics; rental of office machines; systemization of information into computer
databases; telephone answering for unavailable subscribers; business management, business administration and
business consultancy; accounting; commercial consultancy services; personnel recruitment, personnel placement,
employment agencies, import-export agencies; temporary personnel placement services; auctioneering; the bringing
together, for the benefit of others, of a variety of goods, namely, bleaching and cleaning preparations, detergents other
than for use in manufacturing operations and for medical purposes, laundry bleach, fabric softeners for laundry use, stain
removers, dishwasher detergents, perfumery, cosmetics (except medicated cosmetics), fragrances, deodorants for
personal use and animals, soaps (except medicated soap), dental care preparations, dentifrices, denture polishes, tooth
whitening preparations, mouth washes, not for medical purposes, abrasive preparations, emery cloth, sandpaper, pumice
stone, abrasive pastes, polishing preparations for leather, vinyl, metal and wood, polishes and creams for leather, vinyl,
metal and wood, wax for polishing, unworked or semi-worked leather and animal skins, imitations of leather, stout leather,
leather used for linings, goods made of leather, imitations of leather or other materials, designed for carrying items, bags,
wallets, boxes and trunks made of leather or stout leather, keycases, trunks [luggage], suitcases, umbrellas, parasols,
sun umbrellas, walking sticks, whips, harness, saddlery, stirrups, straps of leather (saddlery), clothing, namely, trousers,
jackets, overcoats, coats, skirts, suits, jerseys, waistcoats, shirts, ready-made leather linings (parts of clothing), T-shirts,
sweatshirts, dresses, bermuda shorts, shorts, pajamas, pullovers, jeans, tracksuits, rainwear, beachwear, bathing suits,
swimming suits, clothing for sports (for exclusive use for sports), clothing for babies, namely, shirts, pants, coats,
dresses, underclothing, namely, boxer shorts, brassieres, briefs, pants, socks, footwear, namely shoes excluding
orthopedic shoes, sandals, waterproof boots, walking boots, booties, sporting shoes, slippers, shoe parts, namely,
heelpieces, insoles for footwear, footwear uppers, headgear, namely caps, skull caps, sports caps, hats, berets, gloves
(clothing), stockings, belts (clothing), camisoles, sarongs, scarves, neck scarves, shawls, collars, neckties, ties,
suspender belts, enabling customers to conveniently view and purchase those goods, such services may be provided by
retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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Class 99

Priority claimed from 18/12/2019; Application No. : 4608564 ;France

4607566 26/05/2020
[International Registration No. : 1544498]
GROUPE LACTALIS
10 rue Adolphe Beck F-53000 LAVAL France

Proposed to be Used
IR DIVISION
Cl.29;Meat, fish, poultry and game; meat extracts; charcuterie; preserved, dried, frozen and cooked fruit, mushrooms
and vegetables; fruit pulp and fruit salads; vegetable salads; canned meat, fish, vegetables and fruit; jams, marmalades,
compotes; jellies for food; gelatine for food; seaweed extracts for food; preserved soya beans for food; proteins for
human consumption; bouillon, broths, soups; vegetable juices for cooking; eggs, milk, butter, cream (dairy product),
yogurt, milk-based desserts, cream desserts, drinking yogurt, cheese and other dairy products, dairy and cheese
specialties, processed cheeses; milk beverages, milk predominating; edible oils and fats; cooked dishes based on the
aforesaid goods; soy milk and soy-based dairy-product substitutes; dietetic milk beverages, milk predominating; proteins
for human consumption; dairy proteins or whey for human consumption; food bars or powders based on proteins for
human consumption; protein-based energy bars; preserved soya beans for food; dietetic food preparations and cooked
dishes based on the aforesaid products.

Cl.35;Retail or wholesale sale services, especially via the Internet or by all electronic means for remote ordering of and
mail order services for the following goods: meat, fish, poultry and game, meat extracts, charcuterie, fruits, preserved,
dried, frozen and cooked mushrooms and vegetables, fruit pulp and fruit salads, vegetable salads, canned meat, fish,
vegetables and fruit, jams, marmalades, compotes, jellies for food, gelatine for food, seaweed extracts for food, preserved
soya beans for food, protein for human consumption, bouillon, broths, soups, vegetable juices for cooking, eggs, milk,
butter, cream (dairy product), yogurt, milk-based desserts, cream desserts, drinking yogurt, cheese and other dairy
products, dairy and cheese specialties, processed cheese, milk beverages, milk predominating, edible oils and fats,
cooked dishes based on the aforesaid products, soya milk and soya-based dairy-product substitutes, dietetic milk
beverages, milk predominating, proteins for human consumption, milk or whey proteins for human consumption, food
bars or powders based on proteins for human consumption, protein-based energy bars, preserved soya beans for food,
dietetic food preparations and cooked dishes based on the aforesaid goods; online customer-focused brand marketing
services on social networks; advertising; dissemination of advertisements; bill-posting; advertising sponsorship;
statistical information compilation services; online advertising on a computer network; dissemination, publication and
distribution of advertising material and documents, namely, leaflets, prospectuses, mail, printed matter and samples;
document reproduction, word processing; sales promotion for others; online advertising on a computer network, via the
Internet, market studies and research; commercial business management; commercial administration; office functions;
business organization or strategy consultancy; computer file management services; demonstration of goods; opinion
polling; market studies; job placement consulting, vocational training service; commercial information and advice for
consumers for the selection of goods and services; marketing research; business management and organization
consultancy services; services provided by consultants with respect to advertising communication strategies; services
provided by consultants concerning communication strategies for public relations; layout design services for advertising
purposes; marketing; targeted marketing; screenwriting services for advertising purposes; development of advertising
concepts; organization of exhibitions, fairs, trade shows and events for commercial or advertising purposes; business
appraisals; data search in computer files for others; assistance services in commercial activity management; commercial
intermediary services; provision of commercial information via a website; providing of information on commercial and
business contacts; web indexing services for commercial or advertising purposes; sales promotion for others; editing
and publishing commercial and advertising texts; advertising material dissemination services; direct mail advertising;
arranging subscriptions to an online chat room; arranging subscriptions to telecommunication services for others;
arranging subscriptions to databases; computerized database management services; recording services for data and
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written communications; writing of advertising texts; advertising activities; on line advertising on computer networks;
subscriptions to a database, to a database server and to a center providing access to a computer network or to a data
transmission network, especially for global communication (of the Internet type), or to a private or restricted access
network (of the intranet type); subscriptions to a telecommunication service; arranging newspaper subscriptions for
others; compilation of statistics; compilation of information into computer databases; systematization of information in
computer databases; provision of advice regarding commercial business management; market intelligence services;
computer file management services; collection and systematization of data in a central file; data search in computer files
for others; news clipping services; address file processing, business information; opinion polling; data inputting, editing,
compiling and processing services; computer database updating and maintenance; advertising material updating
services; word processing; subscription services for printed matter and all carriers for information, text, sounds and/or
images, electronic or non-electronic publications, digital publications, audiovisual products or multimedia products;
optimization of website traffic; website traffic optimization; search engine optimization for sales promotion; search engine
optimization services for sales promotion; business efficiency expert services; rental of advertising time on all
communication media; rental of advertising space; public relations; advice in the field of business; third party call centers
management; digital data compilation and systematization services; improving and managing services with respect to
business reputation; research and selection of personnel; personnel recruitment services; employee outplacement
services; personnel management consultancy; human resources consulting; administrative services, in particular, salary
and personnel administration; vocational guidance and human resources consulting; personnel selection, also by means
of psychological testing; outplacement of personnel, career guidance, commercial temporary employment management
services; services in connection with the process of personnel recruitment; vocational retraining assistance services for
unemployed executives [outplacement]; outsourcing services with respect to human capital management; all the
aforesaid services also provided via telecommunications, including the Internet; conducting personality tests, tests for
determining job skills and qualifications; information services concerning talent acquisition (head hunting); talent
detection (head hunting services); placing advertisements for others; establishing skill assessments; business project
management; assistance in business management and business economics; payroll management and administration
services; promotional and advertising operations with a view to developing customer loyalty; import-export agencies;
business management and organization consultancy; accounting; operation (management) of an administrative data
bank; compilation of commercial, administrave and business information; services provided by a franchiser, namely
assistance with organizing, operating or managing commercial or industrial companies; advertising sponsorship
services; retail sale services for software, computer applications for mobile phones, electronic tablets, computers in the
context of placement, recruitment, talent acquisition, assistance with business organization and management, in
conducting business projects, in improving the performance thereof; business project management services and
assistance provided by consultants; analysis of business data, statistics and market research data; company audits
[commercial analyses]; compilation of statistics for business or commercial purposes; professional business research;
providing business information via global computer networks; website traffic optimization services; services introducing
commercial and professional contacts; business networking services; business networking services; assisting
companies in managing projects, conducting business, and improving their performance; updating and maintaining
digital or electronic databases.

Cl.38;Provision of access to Internet chat rooms; provision of access to an online forum for the exchange of data via a
computer network; provision of access to databases; providing online access to a network service enabling users to
transfer personal identity data and share personal identity data with and on multiple Internet sites; provision of access to
computer databases in the fields of social networking and social appointments; rental of access time to a database server
center and the Internet.

Cl.41;Education; teaching services; correspondence courses; training in the field of the dairy sector, milk processing
techniques; practical training (demonstration); providing museum facilities (presentation, exhibitions); sporting and
cultural activities; organization of sports competitions; entertainment; club services (entertainment or education);
arranging and conducting seminars, colloquiums; organizing and conducting symposiums; organization of competitions
relating to education or entertainment; organizing and conducting colloquiums, events, competitions, seminars,
internships, conferences, congresses, courses, training courses, forums, competitions, workshops and further training;
organization of information campaigns for cultural or educational purposes; organization of exhibitions, conferences and
trade fairs for cultural or educational purposes; organizing and conducting face-to-face educational forums; organization
and hosting of training workshops; organization of cooking workshops, cooking classes; cultural activities; provision of
recreational facilities; dissemination of printed matter, in particular books; provision of non-downloadable online
electronic publications; distribution of video cassette recorders; production and editing of news programs, cinema
programs, radio and television programs, multimedia and audiovisual programs (computer editing of texts and/or still or
animated images, and/or musical or non-musical sounds, for interactive or other use); practical training (demonstration);
editing and publication of all sound and/or visual media, image and/or sound recordings, multimedia carriers (interactive
discs, compact read-only memory digital audio discs); rental of books, video libraries, games libraries; editing of radio
and television programs; provision of non-downloadable online electronic publications; edition and publication of books,
texts (other than advertising), illustrations, journals, newspapers, periodicals, magazines, agendas, publications of all
types and in all forms (other than for advertising purposes) including electronic and digital publications (other than
advertising), audio and/or visual media, multimedia carriers (interactive discs, digital-audio CD-ROMs), of multimedia
programs (conversion to computerized format of texts and/or still or animated images, and/or musical or non-musical
sounds, for interactive or other use); electronic publication of books and journals online; library services; lending of
books and other publications; electronic desktop publishing; electronic library services for providing electronic
information, audio or video information and data, games and entertainment; providing games on line (from a computer
network) for cultural or educational purposes; organization of lotteries; organization of competitions, games, game
contests and lotteries of all kinds (education or entertainment), awards presentations and prize giving; videotape editing;
show and film production; photographic reporting; layout services, other than for advertising purposes; writing of texts;
personal development training; coaching (training); coaching; services provided in the context of placement, recruitment,
talent acquisition, assisting companies with business organization and management, in managing projects, in conducting
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business and improving their performance; education (staff training); information relating to education; vocational
guidance [education or training advice]; vocational retraining; career choice advice services; all the aforesaid services
also via telecommunications, including via the Internet; personal development training; coaching (training); coaching; all
these services provided in the context of placement, recruitment, talent acquisition, assisting companies with business
organization and management, in managing projects, in conducting business and improving their performance; coaching
services (training) and individual support in the context of career change.

Cl.42;Automation services by means of telecommunications, including via the Internet; chemical analyses; research in
bacteriology; chemistry services; chemical research; biological research; technical research; physics research; scientific
research; mechanical research; environmental protection-related research; scientific and technical research in the field of
foodstuffs for animals; geological research services; cosmetic research services; quality control; quality control, in
particular quality control of the dairy farming installations and operations of collection, transport and manufacture of
dairy products; materials testing (quality control); surveying (engineering work); engineering; technical project study;
programming for computers; computer system design; services provided by consultants relating to research in the field
of environmental protection; technical advice in the field of energy-saving; research and development of new products for
third parties; packaging design services; food analysis laboratories; graphic design of advertising material; graphic arts
designing; technological research services; website design consultancy; services provided by consultants relating to
information technology [IT]; provision of information relating to computer technology and programming via a Website;
providing information with respect to computer technology and computer programming via a website; provision of search
engines on the Internet; conducting technical project studies; rental of computer software; hosting of computer sites
[websites]; computer software design services; creating and maintaining web sites for others; services provided by
information technology consultants; service provided by telecommunications technology consultants; electronic storage
of data; evaluations, assessments and research in the fields of science and technology provided by engineers; industrial
research and analysis services, namely research and development of new products and analysis for the installation of
computer systems; design and development of computers and software; software development (design), installation,
updating and maintenance; computer and software consultancy; hosting of websites; provision of search engines for the
Internet; design and hosting of websites on the Internet; technical support (advice) and consulting in the fields of
computing and telecommunications; design (development), installation, maintenance, update and provision of software
and applications for smartphones; computer programming; design, maintenance and updating of a telecommunication
network search engine; development (design) of computer or communication devices; creation, implementation of
electronic or digital databases; technical support (troubleshooting) for applications, computer systems and databases;
advice for the development of computer applications and software; design of databases and computer systems; provision
of Internet search engines; providing non-downloadable software online enabling users to program audio, video and text
content and other multimedia content; computer services, namely, the creation of information directories, sites and other
facilities available on global computer networks for others; computer services, namely the creation of indexes and
databases for organizing information content on a global computer network according to user preference; computer
services, namely, hosting online facilities, via a global computer network, enabling users to program the execution of
audio, video and text content and other multimedia content; creation of an Internet site that enables Internet users to
share information and transmission of audio content, video content, photographic images, texts, graphic illustrations and
data; computer services in the form of customized web pages featuring information defined or specified by the user,
personal profiles, audio content, video content, photographs, text, graphics and data; creation of an Internet site using a
technology enabling users to upload to a server, view, and download videos and digital photos, namely, peer-to-browser
video and photograph sharing services; creating and maintaining blogs for others; computer services for researching and
collecting information, sites and other sources on computer networks; all the aforesaid services provided in the context
of placement, recruitment, talent acquisition, assisting companies with business organization and management, in
managing projects, in conducting business and improving their performance; services of application service providers,
namely the downloading of computer applications, downloading applications for mobile phones and tablet computers,
downloading of computer software; downloading of software, computer applications for mobile phones and electronic
tablets in the context of placement, recruitment, talent acquisition, assisting companies with business organization and
management, in managing projects, in conducting business and improving their performance.
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Priority claimed from 13/05/2019; Application No. : 30 2019 106 171 ;Germany

4609177 11/11/2019
[International Registration No. : 1544341]
MetricsCosmetics GmbH
Fasanenstr. 47 10719 Berlin Germany

Proposed to be Used
IR DIVISION
Cl.3;Body cleaning and beauty care preparations; cosmetics and cosmetic preparations; cosmetic preparations for the
care of mouth and teeth; perfumery and fragrances; oral hygiene preparations; room fragrancing preparations; cleaning
and fragrancing preparations.

Cl.35;Provision of an on-line marketplace for buyers and sellers of goods and services; loyalty, incentive and bonus
program services; conducting, arranging and organizing trade shows and trade fairs for commercial and advertising
purposes; retail and wholesale services with the following goods: body cleaning and beauty care preparations, cosmetics
and cosmetic preparations, cosmetic preparations for the care of mouth and teeth, perfumery and fragrances, oral
hygiene preparations, room fragrancing preparations, cleaning and fragrancing preparations, apparatus and instruments
for the body care, face care and hair care; organization of events, exhibitions, fairs and shows for commercial,
promotional and advertising purposes; presentation of health and beauty services on communication media for
commercial purposes; presentation of goods on communication media, for retail purposes; presentation of goods and
services; sales demonstration [for others]; promoting the goods and services of others; the bringing together, for the
benefit of others, of a variety of goods, excluding the transport thereof, to enable customers to conveniently view and
purchase those goods, namely of the following goods: body cleaning and beauty care preparations, cosmetics and
cosmetic preparations, cosmetic preparations for the care of mouth and teeth, perfumery and fragrances, oral hygiene
preparations, room fragrancing preparations, cleaning and fragrancing preparations, apparatus and instruments for the
body care, face care and hair care.
Cl.44;Providing information about beauty; health advice and information services; consultancy in the field of body and
beauty care; consultancy services relating to cosmetics; consultancy services relating to personal behaviour with respect
to health; hygienic and beauty care; make-up consultation services provided on-line or in-person.
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Class 99

Priority claimed from 21/11/2019; Application No. : 88700839 ;United States of America

4609187 18/05/2020
[International Registration No. : 1544410]
Avanci, LLC
1717 McKinney Ave. Dallas TX 75202 United States of America

Proposed to be Used
IR DIVISION
Cl.35;Business management services, namely, commercialization and monetization of intellectual property assets for
others; development of business strategies and procedures to maximize return from intellectual property assets through
amalgamation of patent assets; business management services, namely, providing tools and resources to evaluate and
analyse intellectual property assets across markets and businesses; business assistance, advisory and consulting
services, namely, advising holders of patent rights on monetization of their properties; business management services,
namely, amalgamation of patents into portfolios for licensing; technical patent portfolio management, namely, business
management and business project management services for others in the field of patent portfolios; commercial
administration of the licensing of intellectual property assets of others; technical patent portfolio management, namely,
database management of patent portfolios; technical patent portfolio management, namely, business risk management in
the field of patent risk considering the legal and technical aspects of patent portfolios; commercial administration
services, namely, aggregation of patents into portfolios for licensing.

Cl.36;Consulting services in the field of advising holders of patent rights on monetization of their properties, namely,
monetary strategy consultation in the field of patent licensing; financial valuation in the field of intellectual property;
financial portfolio management of patent portfolios; financial planning, namely, development of strategies and
procedures, namely, plans of action and steps for implementing same, to maximize return from intellectual property
assets through amalgamation, namely, grouping together complimentary intellectual property assets of various entities,
into licensable investment portfolios; providing tools and resources to evaluate and analyse intellectual property assets
across markets and businesses, namely, providing information and consulting in the field of financial valuations of
intellectual property.

Cl.42;Amalgamation of patents and patent applications of others into portfolios for licensing based on technical and
scientific characteristics, namely, technological and scientific analysis of the characteristics of the products and services
of target licensees and grouping patents and patent applications available for licensing into licensable portfolios based
on such characteristics; amalgamation of patents and patent applications into portfolios for licensing based on technical
and scientific characteristics, namely, technological and scientific analysis of the characteristics of groups of patents and
patent applications to be amalgamated into portfolios based upon their similarities in scope of coverage; testing, analysis
and evaluation of the goods and services of others to determine conformity with certification standards and consultation
related thereto; providing tools and resources to evaluate and analyse intellectual property assets across markets and
businesses, namely, providing information and consulting in the field of technical evaluations of intellectual property.
Cl.45;Licensing of intellectual property; patent licensing; consulting in the field of intellectual property licensing; patent
licensing services, namely, litigation counselling and litigation services for licensors in connection with patent
infringement by non-licensees or in connection with enforcement of patent rights against non-licensees.
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Class 99

Priority claimed from 20/11/2019; Application No. : UK00003445602 ;United Kingdom

4609188 19/05/2020
[International Registration No. : 1544401]
Metamark (UK) Limited
Luneside, New Quay Road Lancaster LA1 5QP United Kingdom

Proposed to be Used
IR DIVISION
Cl.16;Paper; printed matter; materials for artists; instructional and teaching materials; plastic sheets, films and bags for
wrapping and packaging; adhesive plastic film for wrapping; stickers and transfers; adhesive transfers; heat transfers of
paper or plastic; pictures; photographs; prints; canvas boards; canvas for printing; catalogues; manuals; printed data
sheets.

Cl.17;Plastics materials in the form of sheets and films; adhesive tapes, strips, bands and films; adhesive coated films;
adhesive coated sheets and films for use in manufacture; laminated plastics materials; plastics materials for printing;
sheets and films of printable plastics materials; films for use in graphic art, digital printing, display and sign making;
plastics wrapping for vehicle exteriors; vinyl wrapping for vehicle exteriors; tinted films for vehicles; non-metal laminates,
non-metal films and flexible plastics sheets for use in making displays and signs; vinyl sheets for use in making displays
and signs; vinyl substrates of polyvinyl chloride; laminated plastic sheets for use in manufacture; laminated plastic films
for use on windows; tinted plastic film for use on windows; decorative plastics films being semi-finished products.
Cl.20;Printed plastic displays and signs; printed vinyl displays and signs; advertising signs of plastics; display stands;
portable upright display stands.
Cl.35;Retail and wholesale services in relation to cleaning, polishing, scouring and abrasive preparations, surface
cleaners, adhesive removers, hand tools and implements, cutting tools, knives, blades, applicators, squeegees, heat
guns, thermometers, paper, printed matter, materials for artists, instructional and teaching materials, plastic sheets, films
and bags for wrapping and packaging, adhesives, stickers and transfers, adhesive transfers, heat transfers, pictures,
photographs, prints, canvas boards, canvas for printing, catalogues, manuals, printed data sheets, plastics materials in
the form of sheets and films, adhesive tapes, adhesive strips, adhesive bands and adhesive films, adhesive coated films,
adhesive coated sheets and films for use in manufacture, laminated plastics materials, plastics materials for printing,
sheets and films of printable plastics materials, films for use in graphic art, films for use in digital printing, films for use in
display and sign making, plastics wrapping for vehicle exteriors, vinyl wrapping for vehicle exteriors, tinted films for
vehicles, non-metal laminates, non-metal films and flexible plastics sheets for use in making displays and signs, vinyl
sheets for use in making displays and signs, vinyl substrates, laminated plastic sheets for use in manufacture, laminated
plastic films for use on windows, tinted plastic film for use on windows, decorative plastics films being semi-finished
products, printed plastic displays and signs, printed vinyl displays and signs, advertising signs of plastics, display
stands, portable upright display stands, articles for cleaning purposes, cloths; information, advisory and consultancy
services in relation to all of the aforesaid.
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Class 99

Priority claimed from 12/02/2020; Application No. : 88794647 ;United States of America

4609193 15/05/2020
[International Registration No. : 1544427]
Popeyes Louisiana Kitchen, Inc.
5707 Blue Lagoon Drive Miami FL 33126 United States of America

Proposed to be Used
IR DIVISION
Cl.29;Chicken and seafood; prepared meals consisting mainly of chicken or seafood; garden salads; prepared beans;
prepared vegetables; pickled vegetables, all for use by company wholly-owned or franchised restaurants in the
preparation or sale of food items on the premises for consumption on or off the premises.

Cl.30;Chicken sandwiches; seafood sandwiches; rice; coffee; tea; biscuits; desserts, namely, pies, pastries and
doughnuts; condiments, namely, pickle relish and sandwich relish; mustard; ketchup; mayonnaise; salad dressings, all
for use by company wholly-owned or franchised restaurants in the preparation or sale of food items on the premises for
consumption on or off the premises.

Cl.43;Restaurant services, carryout restaurant services and preparation for food for delivery, restaurant catering
services.
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4609219 28/02/2020
[International Registration No. : 1544689]
NORDEX ENERGY GmbH
Langenhorner Chaussee 600 22419 Hamburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Machines and installations composed thereof for renewable energy generation, in particular wind power
installations, wind turbines, wind farms consisting of wind turbines and hybrid renewable energy installations,
comprising at least a wind turbine; towers, rotor blades, machine housings and rotors for wind energy installations;
current generators, alternators; parts for wind turbines, included in this class.

Cl.9;Apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling
electricity; measuring, detecting and monitoring instruments, indicators and controllers; magnetic data carriers,
recording discs; compact discs, DVDs and other digital recording media; calculating machines, data processing
hardware, data processing systems; data networks; databases; data communications apparatuses; computers; data
transmission hardware, data transmission networks, data transmission systems; data collection systems; hardware and
systems for data exchange; signalling apparatus; measuring apparatus; interfaces for computers; computer software;
computer software applications, computer software platforms, computer operating programs, mobile apps; recorded
content; control devices for wind turbines and wind farms, programs (software) for controlling wind turbines and wind
farms; control devices for hybrid renewable energy installations, comprising at least a wind turbine; programs (software)
for controlling hybrid renewable energy installations, comprising at least a wind turbine; converters; electrical frequency
converters, electric sensors, electric sensors for measuring meteorological parameters; anemometers, remote control
apparatus, interfaces for computers, power station automatization equipment, electric regulating apparatuses; all the
aforesaid goods relating to wind turbines, wind farms or hybrid renewable energy installations, comprising at least a wind
turbine.

Cl.38;Telecommunications; providing access to information on the internet; electronic data interchange services;
communication services for the transmission of information; data transmission; provision of electronic data links;
providing access to databases, providing access time to databases; providing access to databases on the internet;
providing access to information, data and measurements on the internet, telecommunications by means of platforms and
portals on the internet, electronic exchange of data by means of internet platforms; providing user access to computer
programmes in data networks; providing access to information via data networks; transmission of electronic mail;
communications by fibre optic networks, communication via computer terminals, by digital transmission or by satellite;
paging services [radio, telephone or other means of electronic communication], message sending; rental of objects in
connection with the providing of the aforesaid services, included in this class; consultancy and information in relation to
the aforesaid services, included in this class; all the aforesaid services relating to wind turbines, wind farms or hybrid
renewable energy installations, comprising at least a wind turbine.

Cl.42;IT services, namely development, programming and implementation of software; computer hardware
development; hosting of computer sites (websites); software as a service (SaaS) and rental of software, rental of
computer hardware and installations, IT consultancy and information; IT security services in the nature of protection and
recovery of computer data; data duplication and conversion services; data coding services; computer analysis and
diagnostics, research and development, and implementation of computers and computer systems, computer project
management, data mining, digital watermarking, computer design and development, technological services relating to
computers, computer network services, updating of memory banks of computer systems, data migration, updating of
websites, for others, monitoring of computer systems by remote access; computer programming and software design;
consultancy and advice in the design and development of computer software and hardware; software development,
programming and implementation; development, updating and maintenance of software and database systems; hosting
platforms on the internet; hosting websites; hosting of computerized data, files, applications and information; encryption,
decryption and authentication of information, messages and data; cross-platform conversion of digital content into other
forms of digital content; data warehousing; data conversion of electronic information; website maintenance;
measurement services; technical and renewable energy consultancy, technical configuration of energy networks,
included in class 42; technical development of energy networks, technical planning, for others, in connection with the
operation of installations for the supply of electricity; configuring computer networks by means of software; creation,
maintenance and updating of computer programs; design and creation of internet pages; consultancy in the field of
energy-saving; technological consultancy with regard to the operation and management of wind turbines, wind farms or
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hybrid renewable energy installations, comprising at least a wind turbine; technological consultancy for operators of wind
turbines, wind farms or hybrid renewable energy installations, comprising at least a wind turbine; scientific research
relating to wind turbines and parts therefor; technical development and technical checking (inspection) of wind turbines
and parts therefor; remote control and monitoring of wind turbines and/or parts thereof; remote control and monitoring of
wind farms or parts thereof, remote control and monitoring of hybrid renewable energy installations or parts thereof, the
hybrid renewable energy installations comprising at least a wind turbine; development of programs (software) for
monitoring and controlling wind turbines, wind farms or hybrid renewable energy installations, comprising at least a wind
turbine; engineering, technical research; scientific and technological services; testing, authentication and quality control;
rental of objects in connection with the providing of the aforesaid services, included in this class; consultancy and
information in relation to the aforesaid services, included in this class; all the aforesaid services relating to wind turbines,
wind farms or hybrid renewable energy installations, comprising at least a wind turbine.
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4609221 24/04/2020
[International Registration No. : 1544701]
PayPal, Inc.
2211 North First Street San Jose CA 95131 United States of America

Proposed to be Used
IR DIVISION
Cl.9;Computer software for processing electronic payments and for transferring funds to and from others; computer
software for creating, preparing, managing, sending, processing, tracking, and reconciling invoices; computer software
for issuing receipts regarding mobile payment transactions; mobile application software for processing electronic
payments and for transferring funds to and from others; authentication software for controlling access to and
communications with computers and computer networks; computer software for creating and managing a business and
an online store, namely inventory management, order processing, order tracking, fulfillment of orders, sales tracking,
collection of sales data, and sales analytics; computer software for generating and soliciting business funding and
investments; computer software for managing customer relations (CRM) and loyalty programs, namely software to create,
manage, and analyze customer contact and account information, generate and track customer loyalty programs, and
generate reports; computer software used for point of sale transactions in the field of hospitality; downloadable computer
and mobile application software for payment processing, ordering, sales, applying sales tax rates, issuing and tracking
refunds, order tracking, inventory management, site management, and table lay out management for restaurants, bars,
cafes; computer software used to book and manage reservations and advanced bookings; computer and mobile software
used to customize and issue receipts via text, print and email, collect sales data, track sales for restaurants, bars, and
cafes; computer software used for point of sale transactions in the field of hospitality computer software to generate and
export reports for restaurants, bars, and cafes; computer software used to train and manage employees, record employee
hours worked, and generate payroll processing; computer hardware for making, authenticating, facilitating, operating,
managing, and processing payment transactions with credit cards, debit cards, prepaid cards, payment cards, gift cards,
and other payment forms; electronic devices, namely point of sale terminals, chip card readers, credit card readers,
payment card readers, mobile card readers, charging stands; credit card reader stands; tablet and mobile device stands;
barcode scanners, receipt printers, cash drawers; magnetic encoded and coded card readers; card readers for payment
and credit cards.

Cl.36;Financial services, namely, electronic funds transfer; clearing and reconciling financial transactions; providing a
wide variety of payment and financial services, namely, credit card services, issuing credit cards and lines of credit,
electronic payment services involving electronic processing and subsequent transmission of bill payment data, bill
payment services with guaranteed payment delivery, all conducted via a global communications network; credit card and
debit card transaction processing services; providing payment and financial services, namely, financial processing,
tracking, and reconciling invoices; reimbursement of funds for disputed items in the field of electronic payment
purchases; credit card transaction processing services; credit services, namely, providing revolving credit account
services; bill payments services; providing electronic mobile payment services for others; credit card and payment
processing services; electronic foreign exchange payment processing; payment processing services, namely, providing
virtual currency transaction processing services for others.

Cl.42;Providing temporary use of online non-downloadable software for processing electronic payments; providing
temporary use of online non- downloadable software for creating, preparing, managing, sending, processing, tracking,
and reconciling invoices; providing temporary use of online non- downloadable software for issuing receipts regarding
mobile payment transactions; providing temporary use of online non-downloadable authentication software for
controlling access to and communications with computers and computer networks; providing online temporary use of
non-downloadable computer software for generating and soliciting business funding and investments; providing
temporary use of online non-downloadable software for creating and managing a business and an online store, namely
inventory management, order processing, order tracking, fulfillment of orders, sales tracking, collection of sales data, and
sales analytics; providing temporary use of online non-downloadable computer software for managing customer relations
(CRM) and loyalty programs namely software to create, manage, and analyze customer contact and account information,
generate and track customer loyalty programs, and generate reports; providing online temporary use of nondownloadable computer software used for point of sale transactions in the field of hospitality; providing temporary use of
non-downloadable computer application software for payment processing, ordering, sales, applying sales tax rates,
issuing and tracking refunds, order tracking, inventory management, site management, and table lay out management for
restaurants, bars, cafes; providing temporary use of non-downloadable computer software used to book and manage
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reservations and advanced bookings; providing temporary use of non- downloadable computer software used to
customize and issue receipts via text, print and email, collect sales data, track sales for restaurants, bars, and cafes;
providing temporary use of non-downloadable computer software used for point of sale transactions in the field of
hospitality; providing temporary use of non- downloadable computer software to generate and export reports for
restaurants, bars, and cafes; providing temporary use of non-downloadable computer software used to train and manage
employees, record employee hours worked, and generate payroll processing.
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Class 99

Priority claimed from 20/12/2019; Application No. : 018170166 ;European Union

4611685 26/03/2020
[International Registration No. : 1545353]
GNT Group B.V.
Industrieweg 26 NL-5731 HR Mierlo Netherlands

Proposed to be Used
IR DIVISION
Cl.1;Biological preparations (not for medical or veterinary use); anthocyane, betanin, carotinoids, curcumin, saflor,
chlorophyll for use in industry.

Cl.2;Colorants for use in the manufacture of beverages and food and pet food; natural colorants from fruits and plants
for the manufacture of beverages and food and pet food; colouring foods.
Cl.3;Essential oils and aromatic extracts, food flavourings [essential oils].
Cl.5;Biological preparations for medical purposes; dietary supplements; dietetic food preparations adapted for medical
use; dietetic substances adapted for medical use; dietary fibres; all aforementioned goods in this class not intended for
the prevention and treatment of colds with the symptoms of cough, sniffles, hoarseness, sore throat, headache, aching
limbs, pharyngitis, middle ear, paranasal sinusitis and tonsillitis, bronchitis, stomach and intestinal diseases, internal
restlessness, irritability, sleep disorders, depressions and not intended to strengthen the immune system and not to
reduce stress symptoms such as fatigue and exhaustion and not directed to end-consumers.

Cl.24;Organic fibres.
Cl.29;Vegetable concentrates and extracts for culinary purposes; vegetables, processed; fruits, processed; spirulina,
processed; radish, processed; elderberries, processed; chokeberries, processed; pumpkins, processed; non-alcoholic
fruit and vegetable extracts for use in the manufacture of food and pet food.

Cl.30;Aromatic preparations for food; essences for foodstuffs, except etheric essences and essential oils; extracts for
use as food flavourings, other than essential oils; extracts, other than essential oils, for flavouring beverages; extracts,
other than essential oils, for flavouring foodstuffs; fruit and vegetable extracts, other than essential oils, for use as
flavourings in the food industry; hibiscus, processed.

Cl.31;Raw and unprocessed agricultural, horticultural products; natural plants, bulbs, seedlings and seeds for planting;
agricultural products; animal foodstuffs; berries, fresh; beverages for animals; by-products of the processing of cereals,
for animal consumption; fresh fruits and vegetables, fresh herbs; raw vegetables, unprocessed; raw fruits, unprocessed.

Cl.32;Fruit concentrates and purées used for making beverages; non-alcoholic vegetable concentrates and purées
used for making beverages; processed; non-alcoholic fruit and vegetable extracts for use in the manufacture of
beverages.

Cl.42;Biotechnological research, biological research, food research, industrial process research, certification [quality
control], testing services for the certification of quality or standards.
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Class 99

Priority claimed from 26/11/2019; Application No. : 018157908 ;European Union

4611689 25/05/2020
[International Registration No. : 1545382]
Daphne Technology SA
Chemin de la Venoge 7 CH-1025 Saint-Sulpice Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Emission control devices for engines and drive systems; filters in the form of machine components; air filters for
engines and drive systems; filtering machines, engine parts, namely separators and centrifuges; exhaust pipes and
exhaust pipe systems for vehicles and ships; catalytic converters for exhaust gases from internal combustion engines;
air filters, fuel filters, oil filters, engine lubricating oil filters, engine oil filters, filters for lubricants as brake grease; filters
for liquid hydrocarbons in gears or in engines; housings and supports as parts of engine air filters; parts and accessories
for the aforesaid goods, included in this class.

Cl.11;Catalytic and thermal scrubbers for industrial air pollution control; smoke exhaust ducts and exhaust gas
evacuation installations; air purification system, apparatus for air purification, devices for air purification; air purifiers;
parts and accessories for the aforesaid goods, included in this class.
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Class 99

4611704 20/03/2020
[International Registration No. : 1545457]
ERIS, LLC
Promyshlennaya st., 8/25, Chaikovsky city RU-617762 Perm Region Russian Federation

Proposed to be Used
IR DIVISION
Cl.9;Gas testing instruments for measuring the concentrations of explosive toxic gases, oxygen, carbon dioxide, and
volatile organic compounds in the air; computer software, including mobile applications, for configuration of apparatus in
the field of gas pollution control and fire safety at production facilities; programmable logic controllers for receiving
signals from all types of sensors, including gas testing instruments, and for control of technological processes,
extinguishing systems, flame detection systems; explosion-proof flame detectors; liquid level indicators for continuous
measurements.

Cl.37;Maintenance and repair of electrical and electronic measuring apparatus; providing information relating to use of
electrical and electronic measuring apparatus.
Cl.42;Rental of measuring apparatus; calibration [measuring]; software development in the field of gas pollution control
and fire safety at production facilities; software as a service [SaaS] in the field of gas pollution control and fire safety at
production facilities; research and development of new products for others; technological research; surveying;
conducting technical project studies.
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Class 99

Priority claimed from 28/08/2019; Application No. : 018117245 ;European Union

4613185 26/02/2020
[International Registration No. : 1545522]
Lidl Stiftung & Co. KG
Stiftsbergstraße 1 74172 Neckarsulm Germany

Proposed to be Used
IR DIVISION
Cl.2;Food coloring for domestic use; paints and washes; binding preparations for paints; colorings; fixatives for
watercolors; wood coatings (paints); lacquers; paint thickeners; thinners for paints; thinners for lacquers.

Cl.3;Cosmetics; incense sticks; scented sachets; fragrances; fragrant preparations; potpourris [fragrances]; scented
paper; essential oils; oils for body and beauty care; oils for cosmetic purposes; oils for perfumes and scents; aromatics
(essential oils); terpenes (essential oils); eau de cologne; soaps; bath salts, not for medical purposes; bath preparations
(not for medical purposes); balms, not for medical purposes; cosmetic preparations for skin care; emulsions for cosmetic
use; cleansing milk for body and beauty care; massage gels, not for medical purposes; massage candles for cosmetic
purposes; fumigating preparations (fragrances); air fragrance reed diffusers; toiletries; petroleum jelly (vaseline) for
cosmetic purposes; color-removing preparations; room scents; oil for cleaning purposes.
Cl.4;Candles and wicks for lighting; fragranced and scented candles; perfumed candles; gas cans, gas cartridges; fuel
oil.

Cl.5;Fumigating sticks; salts for mineral water baths.
Cl.6;Metal hand railings; latch bars of metal; door fittings of metal; doors handles of metal; door bells of metal, nonelectric; bells, handbells and gongs; metal doorknockers; door holders of metal; door stops of metal; letter boxes made of
metal; house numbers of metal, non-luminous; metal fireplace screens; clothes rails of metal; hooks of metal; hook rails
of metal; bag hangers of metal; signboards made of metal; plugs of metal; anchors of metal; decoration articles of metal;
figures of common metal; furniture casters of metal; bed casters of metal; containers of metal; metal landscape edgings;
lawn edging (metallic); rainwater reservoirs of metal; winding spools of metal, non-mechanical, for flexible hoses; hose
hangers of metal; water-pipe valves of metal; pipes for water connections; plant ladders of metal; plant stairs of metal;
fences, arches, pillars of metal being growing supports; stakes of metal for plants or trees; wire of common metal;
fencing wire (metal-); securing wire for plants; stoppers of metal; latticework of metal; greenhouses of metal; compost
containers of metal; cold frame boxes of metal; pavilions of metal; bathtub grab bars of metal; blinds of metal; bird baths
[structures] of metal; bird houses of metal; wind-driven bird-repelling devices; fences of metal.

Cl.7;Electrically operated garden tools and implements; accessories for electrically-operated garden tools and
implements; power-operated de-thatchers; electric gardening machines; flame treatment apparatus; electric garden
pumps; pumps; electric chaff-cutters; devices for weed killing; motor-driven lawn cutting apparatus; tool cutting
machines; shoe polishers, electric.

Cl.8;Fireplace tool sets; hammers [hand tools]; garden tools and implements (hand-operated); accessories for handoperated garden tools and implements; rakes; axes; hatchets; spades (hand tools); shovels; snow shovels; insecticide
spraying devices [hand tools]; hand-operated implements for weed killing; thistle extirpators (hand tools); hand-operated
tiller; cutting tools [hand tools]; cutting tools for fruits and vegetables; vegetable corers; salad cutlery, salad forks, salad
spoon; electric and non-electric depilatory appliances (hand operated); tweezers; manicure and pedicure tools (hand
tools); nail scissors, electric and non-electric; palette knives; hair-removing tweezers; scissors.

Cl.9;Measuring jugs; spark-guards; loudspeakers; magnifying glasses; lanterns (optical –); apparatus and instruments
for conducting, switching, transforming, accumulating, regulating or controlling electricity (for lighting); electric lighting
control apparatus; motion sensors; optical sensors; noise sensors, movement sensors; light dimmers [regulators],
electric; light diodes; laser diodes; electric apparatus and instruments, included in this class, for alarm and monitoring
purposes; light-emitting diodes (leds); compact discs, pre-recorded cds; portable projectors; wall mountings adapted for
television screens; time switches, automatic; hygrometers; thermostats; magnets; helmets (protective-); protective
clothing for the prevention of injuries; knee guards for gardening; kneepads for gardening; scales; barometers; spectacle
cases; decorative magnets; electric door bells; fire-extinguishing apparatus; fire blankets; fire alarms; hydrometers;
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hygrometers; push buttons for bells; bells (warning devices); bags adapted for laptops; luminous signs; sandglasses;
switches, electric; socket outlets; covers for electric outlets; circuit-breakers; thermo-hygrometer; thermometers, not for
medical purposes; peepholes [magnifying lenses] for doors; electric door bells, not of metal; automatic timers.

Cl.10;Massage apparatus; gloves for massage; pillows (soporific-) for insomnia.
Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and
sanitary purposes; lighting apparatus; luminaires; lightshades; lamp shades; lightshade holders; lampshade holders;
sockets for electric lights; oil lights; lights; spotlights; hand-held lights (electric pocket torches); headlights; crystal
chandeliers; chandeliers; mirror balls (lighting fittings); lighting strips; night lights; chains for candle lights; wireless
candle lights; strings of lights; low-voltage decorative christmas lighting; lighting devices; luminous house numbers;
lamps for lighting; light bulbs; pressure cooking saucepans, electric; smoke curing units; fireplaces; firepits, fire bowls;
friction lighters for igniting gas; electric blankets, not for medical purposes; heating cushions [pads], electric, not for
medical purposes; bedwarmers; pocket warmers; ventilating fans; refrigerating apparatus; electric cool boxes; air driers;
fireplace fenders; seats for bath tubs; holders adapted for hair dryers; water conduits installations; regulating apparatus
being parts for water pipes; siphons; sprinkling device; irrigation computers; humidifiers; decorative water fountains;
filters for garden pumps; wash basin stoppers; mixer taps [faucets]; faucets; taps; washers for water taps; showerheads;
showerhead roses; showerhead fittings; handheld showers; mixer taps for water pipes; anti-splash tap nozzles; washhand basins [parts of sanitary installations]; showers; shower cubicles; shower systems, consisting predominantly of
surface-mounted and flush-mounted fittings; shower partitions; bath tub and shower inserts; bath fittings; bathtubs;
sanitary apparatus and installations; toilet seats; seats for water closets; toilets (water closets); toilets bowls; water
flushing installations; propagators [electric].

Cl.12;Trolleys for transport purposes; load-carrying trolleys; transport carts; handling carts; pushchair hoods.
Cl.14;Clocks; solar watches; alarm clocks; chronographs [watches]; barrels [clock and watchmaking]; presentation
boxes for watches; jewellery cases; jewellery boxes; jewellery organizers; cans of precious metal; boxes of precious
metal; key fobs; key rings [split rings with trinket or decorative fob]; figurines (statuettes) of precious metal.

Cl.15;Musical boxes.
Cl.16;Printed matter; books; pictures; prints; paper; paper tags; gift wrap paper; gift packaging; gift bags; paper gift
wrapping ribbons; note books; boxes of cardboard; paper boxes; cards; holiday cards; post-cards; invitation cards; table
linen of paper; table napkins of paper; table mats of paper; paper bags; stencils for decorating food and beverages;
decorative articles of paper; decorative articles of cardboard; paper party decorations; figurines made from cardboard;
figurines (statuettes) of papier mâché; flags of paper; cardboard stand-up display for presentation of goods; labels,
stickers (stationery); photographic albums; sticky tape; adhesive tapes for stationery or household purposes;
blackboards; terrestrial globes; garbage bags of paper or of plastics; wrapping materials made of paper; paper pouches
for packaging; packaging materials; gift wrapping foil; packaging material of plastic for covering and protecting plants
and for other garden applications; stationery; school supplies [stationery]; teaching materials [except apparatus];
drawing materials; artists' materials; atlases; desktop cabinets for stationery [office requisites]; mats for beer glasses;
letter trays; bookends; pen cases; hat boxes of cardboard; calendars; paper knives [letter openers]; handkerchiefs of
paper; posters; advertisement boards of paper or cardboard; prospectuses; desk mats; page holders; sealing stamps;
toilet paper.

Cl.17;Adhesive films; adhesive bands other than stationery and not for medical or household purposes; adhesive foils
for walls, windows and doors; fittings and connectors for garden hoses; flexible tubes; door stops of rubber.

Cl.18;Leather and imitations of leather; trunks and suitcases; garment travel bags; suitcases handles; vanity cases (not
fitted); travelling sets; manicure bags; bags; rucksacks; school satchels; satchels; briefcases; document folders; attaché
cases; credit-card cases; business card cases; pouches made of leather; pocket wallets; credit-card holders; wallets; key
cases; suitcase tags; luggage tags; luggage trailers; straps (belts); trimmings of leather for furniture; tins of leather or
leatherboard; hat boxes of leather; cases of leather or leather board; boxes of leather or leather board; animal skins,
hides; umbrellas; parasols [sun umbrellas]; covers for parasols; blankets for animals.

Cl.19;Woven wooden blinds; hand rails; mantelpieces, fireplace surrounds; fireplace mantels; non-metallic cold frame
boxes; greenhouses (structures) not of metal; greenhouses, transportable, not of metal; fences, arches, pillars not of
metal being climbing supports; trellis (non-metallic -) for supporting plants; non-metallic ponds; lawn edgings of plastic;
landscape edgings of plastic; tiles; tiles of slate; tiles, not of metal, for horticulture; pavilions (not of metal); sight-screen
walls of wood or plastic; windows, not of metal, with integrated insect screens; latticework, not of metal; insect screens,
not of metal; door grilles, not of metal; doors with integrated insect protection (not of metal); water-pipe valves, not of
metal; plastic conduits for irrigation; cladding, not of metal, for siphons; letterboxes of masonry; busts of stone, concrete
or marble; figurines [statuettes] of stone, concrete or marble; non-metal jalousies; bird baths (structures, not of metal);
birdhouses, not of metal (structure); fences, not of metal.

Cl.20;Furniture, mirrors, frames; picture frames; works of art; figurines and statues of wood, wax, plaster or plastic;
decoration articles of reed, cane or wicker; decoration articles of rattan; decoration articles of plastic; decoration articles
of plastic for foods; acrylic objects for decorations; stone decoration articles for furnishing purposes; easter eggs of
plastic; wind chimes [decoration]; party ornaments of plastic; non-metallic letter boxes; display boards; non-metallic bins
[other than dust bins]; wickerwork; bamboo; bamboo curtains; flower stands, flower ladders, flower steps; work benches;
doors for furniture; non-electric bells, not of metal; door fittings and latch bars, not of metal; furniture fittings, not of
metal; door-handles of porcelain; furniture casters, not of metal; fireplace guards; screens for fireplaces (furniture);
draught excluders for doors; door stops, not of metal; nesting boxes; type cases, not of metal; lockers; curtain hooks,
curtain holders; curtain holders, non-textile; curtain tie backs, curtain rings, curtain rails, curtain rods, curtain runners,
curtain rollers; rings for curtains; pulleys of plastics for blinds; rails for curtains; poles for curtains; jalousies (blinds) for
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windows; fittings, for jalousies; hinges (other than those which are metal made); edging strips of plastic for furniture;
card-index boxes; wardrobe racks, coatstands, door racks, coathooks; clothes stands and clothes rails; hangers for
clothes; non-metallic hooks, hook strips, not of metal; loading pallets, not of metal; mouldings for picture frames, picture
frame brackets; locks, not of metal; keyboards for hanging keys; umbrella stands; newspaper display stands; desks; table
tops; seating furniture; foot stools; cushions; head rests; bolsters; pet cushions; walking frames; display cases; cabinets
(medicine -); playpens for babies; bumper guards for cots, other than bed linen; non-metallic ladders; beds; slatted bed
frames; mattresses; mattress toppers; air mattresses; adapted protective covers for furniture and cushions; adapted
covers for garden chair cushions; towel stands; towel stands with a laundry bag; picnic baskets; type cases for
collectors' items of metal; animal houses; insect hotels; birdhouses; nesting boxes for animals; beds for household pets;
scratching posts for cats; berths for household pets; compost bins of plastic; suction pads (fixings); winding spools, not
of metal, non-mechanical, for flexible hoses; brackets for hanging hoses, not of metal; fasteners of plastic; feet as stands
for pavilions (not of metal); stoppers, not of metal; spring pins of plastic; non-metallic anchors; stakes, not of metal, for
plants or trees; screens of reed; non-metallic closures; bedsteads [wood]; bed casters, not of metal; bedding (not
including linen); shelves for file cabinets; furniture shelves; woven wooden screens (furniture); bathtub grab bars, not of
metal; bag hangers, not of metal; house numbers (non-luminous, not of metal); edgings of plastic for furniture; carts for
computers (furniture); mannequins and tailor' dummies; mats for baby playpens; legs for furniture; mobiles [decoration];
shells; screens (furniture); bead curtains for decoration; rattan; signboards of wood or plastics; costume display stand;
covers for clothes; dressboys; non-metal trays; door stops, not of metal or rubber; trolleys for computers (furniture); wallmounted baby changing tables; baby changing mats; bassinets.

Cl.21;Containers for household or kitchen purposes; containers for household or kitchen use; utensils for household
purposes; glassware; porcelain; earthenware; figurines of porcelain, ceramic, earthenware, terra-cotta or glass; towel
racks; vases; laundry baskets; rotary washing lines; drying racks for laundry; wash-tubs; washing boards; napkin rings;
tablecloth holders; kitchen utensils; tableware; ceramic goods for household purposes; egg cups; butter dishes; soap
boxes; soap holders; soap racks; soap dispensers; bread baskets; glasses (receptacles); mugs; jugs and pitchers; pastry
boards; trays; sandwich and bread boxes; dishes; bowls; coasters, not of paper or textile; trivets; pot stands; lids for
dishes; moulds [kitchen utensils]; ice cube moulds; re-useable ice cubes; cooking pot sets; pots; pot lids; skillets;
housework gloves; mitts and gloves for household purposes; oven mitts; oven gloves; potholders; grill gloves; drip
drying mats for dishes; cleaning instruments and material; brushes; brooms; ice buckets; coolers for wine; heat-insulated
containers and jars; strainers; filters for household purposes; portable cold boxes; isothermal bags; refrigerating bottles;
non-electric portable isothermic bags or boxes; candle drip rings; candle jars (holders); candelabra [candelsticks]; candle
extinguishers; stretchers for clothing; coin banks (piggy banks); piggy banks; tea cosies, tea cosy covers; toothpick
holders; fitted picnic baskets (including dishes); platters; shaving brushes; spice sets; grills (cooking utensils); grill
supports; shoe trees; shoe horns; boot jacks; boot trees; flower pots; plant baskets; pots for growing plants; windowboxes; supports for flowers (flower arranging); sprayers for watering flowers and plants; watering cans; apparatus for
watering flowers and plants; watering devices; nozzles for watering hose; plastic spray nozzles, sprayers attached to
garden hoses; drinking bowls for birds; birdbaths; birdcages; rings for birds; litter boxes for pets; wire cages for
household pets; pet feedings bowls; indoor aquaria; indoor terrariums (plant cultivation); indoor terrariums [vivarium];
gardening gloves; clothes-pegs, clothes-pins; chamber pots; toilets utensils; toilette paper holders; water closet brush
holders; holders for toilet rolls; toilet brushes; toilet sets; toilet roll storage units; bins; waste containers; waste-paper
baskets; waste drums; compost bins for household use; ironing boards; ironing-board covers; flat-iron stands;
toothbrushes; baby baths; baby baths (portable); bath sponges; glass for mirrors; decoration articles of terracotta; wood
granules for decoration; cosmetic and toilet utensils; combs; comb cases; make-up brushes; cosmetic sponges;
dispensers for cosmetics; holders for cosmetics; racks for cosmetics; boxes for dispensing facial tissues; paper towel
dispensers; body care sets consisting of sponges, brushes, body scrubbing puffs; vanity cases (toiletry cases); stands
for shaving brushes; plug-in diffusers for mosquito repellents; non-electric traps for insects; electric traps for insects; fly
swatters; electric apparatus for killing insects; electric devises for attracting and killing insect; mouse traps; rat traps;
paper plates; bamboo place mats; dish cloths.

Cl.22;Ropes; strings; cords for hanging pictures; ladder tapes for venetian blinds; rope ladders; hammocks and
hanging crow's nest, and accessories; nets; mesh bags for washing laundry; tents; awnings of plastic or textile;
tarpaulins; tarpaulins for protecting and covering of plants; sails; sacks; padding, cushioning and stuffing materials,
except of paper, cardboard, rubber or plastics; wood wool; wool (raw material); raw textile fibers and substitutes thereof;
textile fibres.

Cl.23;Yarns and threads for textile use; sewing thread and yarn; embroidery thread and yarn; darning thread and yarn.
Cl.24;Textiles and substitutes for textiles; silk; taffeta (cloth); felt; fabrics; cotton fabrics; textiles; non-woven fabrics;
woven cloths; linens; duvet covers; bedding; bed clothes; bed covers; bed valances; cot bumpers [bed linen]; travelling
rugs; bed covers; mattress covers; pillowcases; cushion covers; pillow shams; bed blankets; table linen; table runners of
textile; table cloths; oilcloth (for tablecloths); table napkins of textile; place mats made of textile; coasters (drip-catchers)
of textile; bath linen; hand towels; bath mitts; kitchen linens; textile sight-screen awnings; textiles for protection against
insects; fly nets; boxes of textile; flags of textile or plastic; decorative articles of felt; decorative articles of textile fabrics;
pet blankets; fitted toilet lid covers (textile); curtains of textile or plastic; blinds of textile or plastic; wall hangings of
textile; tapestry [wall hangings], of textile; shower curtains and liners; mosquito nets; upholstery fabrics; furniture
coverings of plastics; furniture coverings of textile; loose coverings for furniture; plaids; sleeping bags.

Cl.25;Clothing, trousers; coats, dressing gowns, bath robes; aprons [clothing]; footwear, slippers, rain boots, bath
slippers, bath sandals; beach footwear; wooden shoes; headgear; bathing caps; shower caps; sleep masks; pockets for
clothing; underwear.

Cl.26;Bands; artificial plants; artificial flowers; artificial wreaths; wreaths of artificial flowers; artificial garlands; charms
[not jewellery or for keys, rings or chains]; hair curlers; sewing boxes; paper garlands.
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Cl.27;Carpets; rugs; linoleum; floor coverings; matting; wallpapers; wall hangings not made of textile; bath mats;
carpets for automobiles; door mats; linoleum mats; carpet underlay; artificial turf; decorative wall hangings, not of textile.

Cl.28;Games; playthings; toys; swimming toys; soft toys; plush toys; cuddly blankets; toy gardening sets; streamers;
party novelties; play balloons; paper party favours; dolls; sandboxes; swings; baby gyms; toy models; party poppers;
scale model vehicles; decorations for christmas trees; Christmas trees stands; artificial Christmas trees; candleholders
for Christmas trees.

Cl.31;Flowers; plants; bouquets of fresh flowers; wreaths of natural flowers; dried plants for decoration; dries flowers;
flower bulbs; seed germ for botanical purposes; sowing seeds; crop seeds; bird food.
Cl.34;Lighters for smokers; gas containers for cigar lighters; matches; match boxes; match holders; tobacco jars;
cigarette cases and boxes; cigar cases, boxes and crates.
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Class 99

Priority claimed from 27/09/2019; Application No. : 30 2019 022 366 ;Germany

4613187 17/03/2020
[International Registration No. : 1545531]
Fresenius Medical Care Deutschland GmbH
Else-Kröner-Str 1 61352 Bad Homburg Germany

Proposed to be Used
IR DIVISION
Cl.7;Recycling machines; waste water recycling machines.
Cl.9;Filtration membranes for laboratory apparatus; scientific research and laboratory apparatus; laboratory filters;
laboratory pumps; laboratory instruments and apparatus.

Cl.11;Water filter; filter for ice machines; filter for ice manufacturing machines and apparatus; water boiler; water
cooler; water purification machines; desalination machines; membranes for water filtering; water sterilizers.

Cl.40;Water conditioning and purification; water treatment; water demineralization.
Cl.42;Conducting of tests on filters; testing and inspecting of filters; water analysis; scientific and technological
services; laboratory research services; scientific laboratory services.
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4613188 22/04/2020
[International Registration No. : 1545534]
ZHUZHOU CEMENTED CARBIDE GROUP CORP., LTD.
Diamond Road, Hetang Zone, Zhuzhou Hunan Province China

Proposed to be Used
IR DIVISION
Cl.6;Tungsten; tungsten powder; molybdenum; tantalum [metal]; niobium; alloys of common metal; common metals,
unwrought or semi-wrought; metals in powder form; laths of metal; sheets and plates of metal; cermets; building
materials of metal; wire of common metal alloys, except fuse wire; containers of metal [storage, transport]; rods of metal
for welding; rods of metal for brazing and welding; brazing alloys; ores of metal; chill-moulds [foundry].

Cl.7;Tools [parts of machines]; broaches [machine tools]; hole working cutters; cutting tool for lathes; milling cutters
[machine tools]; puddling machines; cutting tools being parts of threading machines.
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4613189 16/04/2020
[International Registration No. : 1545543]
YICHANG HUIFU SILICON MATERIAL CO.,LTD
No.66-2, Xiaoting Avenue, Xiaoting District, Yichang 100031 Hubei province China

Proposed to be Used
IR DIVISION
Cl.1;Silicon; industrial silicon; crystal silicon; alumino silicate; aluminium chloride; silicon carbide (raw material); silica
gel; sodium silicate solution; industrial chemicals; pure silicon.

Cl.2;Dyes; pigment; printing ink; paint; aluminum coating; coatings (paint); fire retardant paint; waterproof paints
(coatings); corrosion inhibitor; natural resin (raw material).

Cl.17;Raw rubber or semi-finished rubber; rubber band for commercial and industrial use; sealing ring; shockabsorbing buffers of rubber; caulking material; gasket (seal); semi-processed synthetic resins; insulating material;
insulating coatings; rubber or plastic caulking material.
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Class 99

Priority claimed from 04/02/2020; Application No. : 43993154 ;China

4613198 22/05/2020
[International Registration No. : 1545597]
HUAWEI TECHNOLOGIES CO., LTD.
Administration Building Huawei Technologies Co., Ltd., Bantian, Longgang District Shenzhen China

Proposed to be Used
IR DIVISION
Cl.9;Computer software, recorded; computer software applications, downloadable; downloadable mobile phone
software applications; computer software platforms, recorded or downloadable; computer peripheral devices; data
processing apparatus; computers; electronic publications, downloadable; computer programs (downloadable software);
network servers; web hosting servers; network communication apparatus; telecommunication apparatus in the form of
jewellery; optical communication apparatus; communications transmission apparatus; computer network switchboards;
smartphones; transmission apparatus based on openwire protocol; earphones; virtual reality headsets; camcorders;
cabinets for loudspeakers; cameras; measuring instruments; teaching robots; integrated circuits; chips (integrated
circuits); switches, electric; video screens; remote control apparatus; batteries, electric; electric door bells;
smartwatches; long-distance transmitting and receiving apparatus; smartglasses; computer hardware; eyeglasses;
computer memories; tablet computers; laptop computers; notebook computers; humanoid robots with artificial
intelligence; modems; switchboards; transmitters of electronic signals; transmitting sets (telecommunication); stored
program controlling telephone switching apparatus; radios; human face recognition devices; transponders; digital video
recorder for vehicles; set-top boxes; loudspeakers; sound transmitting apparatus; video monitors; television apparatus;
cameras (photography); digital signal processors; short-range radio apparatus; electronic access control systems for
interlocking doors; central processing units (processors); semi-conductors.

Cl.42;Design and development of computer software; installation, maintenance and repair of computer software; design
and development of mobile phone software applications; chemical research; design and development of instant
messaging software; software as a service (SaaS); platform as a service (PaaS); consultancy of software design; design
of homepages and web sites; creating and maintaining web sites for others; hosting web sites; technological research;
quality evaluation; medical research; meteorological information; vehicle roadworthiness testing; design of mobile
phones; interior design; dress designing; graphic arts design.
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4613201 10/03/2020
[International Registration No. : 1545246]
MISUMI Group Inc.
5-1, Koraku 2-Chome, Bunkyo-ku Tokyo 112-8583 Japan

Proposed to be Used
IR DIVISION
Cl.6;Iron and steel; nonferrous metals and their alloys; ores of metal; loading and unloading pallets of metal; turn-tables
for load handling; traversers for load handling; artificial fish reefs of metal; prefabricated sectional poultry houses of
metal; paint spraying booths of metal; metal moulds for forming cement products; metal pulleys, springs and valves [not
including machine elements]; metal junctions for pipes; metal flanges; keys of metal; cotter pins; railway points; road
signs of metal, non-luminous and non-mechanical; beacons of metal, non-luminous; reservoirs of metal; anvils; swage
blocks; metal hardware; wire ropes; wire nets and gauzes; industrial packaging containers of metal; metal nameplates
and door nameplates; metal stepladders and ladders; letter boxes of metal; hat-hanging hooks of metal; water tanks of
metal for household purposes; tool boxes of metal, empty; towel dispensers of metal; metal joinery fittings; safes; upright
signboards of metal; transportable greenhouses of metal for household use; metal tombs and metal tomb plaques;
ferrules of metal for canes and walking-sticks; crampons [climbing irons]; carabiners; rock pitons; diving platforms of
metal; spurs; sculptures of metal.

Cl.7;Metalworking machines and tools; mining machines and apparatus; construction machines and apparatus;
loading-unloading machines and apparatus; industrial fishing machines; chemical processing machines and apparatus;
textile machines and apparatus; food or beverage processing machines and apparatus; lumbering, woodworking, or
veneer or plywood making machines and apparatus; pulp making, papermaking or paper-working machines and
apparatus; printing or bookbinding machines and apparatus; sewing machines; agricultural machines and agricultural
implements other than hand-operated; shoe making machines; leather tanning machines; tobacco processing machines;
glassware manufacturing machines and apparatus; painting machines and apparatus; packaging or wrapping machines
and apparatus; power-operated potters' wheels; plastic processing machines and apparatus; semiconductor
manufacturing machines and systems; machines and apparatus for manufacturing rubber goods; stone working
machines and apparatus; non-electric prime movers, not for land vehicles; pneumatic or hydraulic machines and
instruments; adhesive tape dispensing machines; automatic stamping machines; vending machines; fuel dispensing
machines for service stations; dishwashers; machines and apparatus for wax-polishing, electric; washing machines
[laundry]; vacuum cleaners; electric food blenders for household purposes; repairing or fixing machines and apparatus;
mechanical parking systems; vehicle washing installations; power sprayers for disinfectants, insecticides and deodorants
[not for agricultural purposes]; machine elements, not for land vehicles; lawnmowers; curtain drawing devices electrically
operated; electric door openers; waste compacting machines and apparatus for industrial purposes; waste crushing
machines and apparatus for industrial purposes; starters for motors and engines; AC motors and DC motors [not
including those for land vehicles but including parts for any AC motors and DC motors]; AC generators [alternators]; DC
generators; dynamo brushes.

Cl.8;Braiders [hand tools]; hoes [hand tools]; digging forks [spading forks]; lawn rakes, hand-operated; lasts for shoemaking, hand-operated; electric flat irons; electric razors and electric hair clippers; hand implements for hair curling,
electric; bladed or pointed hand tools; hand tools; egg slicers, non-electric; non-electric planes for flaking dried bonito
blocks [katsuo-bushi planes]; can openers, non-electric; spoons; cheese slicers, non-electric; pizza cutters, non-electric;
forks [cutlery]; irons [non-electric hand tools]; dressmakers' chalk sharpeners; fire pans for carrying live charcoal [juno];
fireplace bellows [hand tools]; fire tongs; bludgeons; insecticide sprayers [hand tools]; shaving cases; pedicure sets;
eyelash curlers; manicure sets; diving knives; diving knife holders; ice axes.
Cl.9;Ozonisers [ozonators]; electrolysers [electrolytic cells]; egg-candlers; blueprint apparatus; cash registers; coin
counting or sorting machines; photo-copying machines; mathematical instruments; time and date stamping machines;
time clocks [time recording devices]; punched card office machines; voting machines; billing machines; postage stamp
checking apparatus; mechanisms for coin-operated car parking gates; life saving apparatus and equipment; fire
extinguishers; fireplugs; fire hose nozzles; sprinkler systems for fire protection; fire alarms; gas alarms; anti-theft
warning apparatus; protective helmets; railway signal apparatus, luminous or mechanical; vehicle breakdown warning
triangles; road signs, luminous or mechanical; breathing apparatus for underwater swimming; simulators for the steering
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and control of vehicles; sports training simulators; laboratory apparatus and instruments; photographic machines and
apparatus; cinematographic machines and apparatus; optical machines and apparatus; measuring or testing machines
and instruments; power distribution or control machines and apparatus; rotary converters; phase modifiers; batteries and
cells; electric or magnetic meters and testers; electric wires and cables; electric buzzers; telecommunication machines
and apparatus; computers and their peripherals, computer programs, and the other electronic machines apparatus and
their parts; downloadable digital image via the computer network; magnetic cores; resistance wires; electrodes, other
than welding electrodes or medical electrodes; dust masks; gas masks; welding masks; electronic circuits, magnetic
disks, optical disks, magnetic optical disks, CD-ROMs, DVD-ROMs and magnetic tapes recorded with programs for arcade
video game machines; weight belts for scuba diving; wetsuits for scuba diving; protective helmets for sports; air tanks for
scuba diving; regulators for scuba diving; recorded video discs and video tapes; electronic publications.

Cl.16;Printers' reglets [interline leads]; printing type; addressing machines; ink ribbons; automatic stamp affixing
machines; electric staplers for offices; envelope sealing machines for offices; stamp obliterating machines; drawing
instruments; typewriters; checkwriters; mimeographs; relief duplicators; paper shredders for office use; franking
machines; rotary duplicators; marking templates; electric pencil sharpeners; decorators' paintbrushes; containers of
paper, for packaging; food wrapping plastic film for household purposes; garbage bags of paper for household purposes;
garbage bags of plastics for household purposes; paper patterns; tailors' chalk; banners of paper; flags of paper;
hygienic hand towels of paper; towels of paper; table napkins of paper; hand towels of paper; handkerchiefs of paper;
shipping tags; printed paper for lot, other than toy; tablecloths of paper; printed matter; paintings and calligraphic works.

Cl.17;Mica, raw or partly processed; valves of rubber or vulcanized fiber [not including machine elements]; gaskets;
junctions for pipes not of metal; joint packings; asbestos safety curtains; floating anti-pollution barriers; electrical
insulating materials; washers of rubber or vulcanized fiber; chemical fiber not for textile use; asbestos; rock wool; slag
wool; rubber thread and covered rubber yarn, not for textile use; chemical fiber yarn and thread, not for textile use;
asbestos yarn; asbestos fabrics; asbestos felt; rubber cords and laces; asbestos cords and strings; asbestos nets;
industrial packaging containers of rubber; rubber stoppers; rubber lids and caps for industrial packaging containers;
plastic sheeting for agricultural purposes; plastic substances, semi-processed; rubber, raw or semi-worked;
soundproofing materials of rock wool, not for building purposes; asbestos boards; asbestos powder.

Cl.35;Advertising and publicity services; promoting the goods and services of others through the administration of
sales and promotional incentive schemes involving trading stamps; business management analysis or business
consultancy; marketing research; providing information concerning commercial sales; business management of hotels;
employment agency services; auctioneering; import-export agency services; arranging newspaper subscriptions for
others; shorthand; transcription; document reproduction; office functions namely filing in particular documents or
magnetic tapes; providing business assistance to others in the operation of data processing apparatus namely
computers, typewriters, telex machines and other similar office machines; publicity material rental; rental of typewriters,
copying machines and word processors; providing employment information; rental of vending machines; retail services
or wholesale services for metalworking machines and tools; retail services or wholesale services for laminators for
offices and paper shredders for office use; retail services or wholesale services for machine elements not for land
vehicles; retail services or wholesale services for machine elements for land vehicles; retail services or wholesale
services for electrical machinery and apparatuses; retail services or wholesale services for chemicals; retail services or
wholesale services for pharmaceutical, veterinary and sanitary preparations and medical supplies; retail services or
wholesale services for laboratory apparatus and instruments; retail services or wholesale services for optical apparatus
and instruments; retail services or wholesale services for photographic instruments and apparatus; retail services or
wholesale services for cinematographic instruments and apparatus; retail services or wholesale services for measuring
or testing machines and instruments; retail services or wholesale services for medical machines and apparatus and
veterinary apparatus and instruments; retail services or wholesale services for gloves for medical purposes; retail
services or wholesale services for printed matter; retail services or wholesale services for measuring or testing machines
and instruments for pets; retail services or wholesale services for animal foodstuffs; retail services or wholesale services
for clothing for medical and surgical purposes; retail services or wholesale services for cosmetics, toiletries, dentifrices,
soaps and detergents; retail services or wholesale services for paper and stationery; retail services or wholesale services
for furniture; retail services or wholesale services for disinfectant dispensers for toilets; retail services or wholesale
services for wet tissues; retail services or wholesale services for nameplates and door nameplates.

Cl.39;Railway transport; car transport; providing road and traffic information; vehicle-driving services; marine
transport; air transport; packaging of goods; freight brokerage; cargo unloading; removal services; brokerage for rental,
selling, purchasing or chartering of vessels; refloating of ships; ship piloting; conducting of travel tours; escorting of
travel tours; travel arrangement and reservation services, excluding those for lodging; warehousing services; temporary
safekeeping of personal belongings; electricity distribution; water supplying [distribution]; heat supplying [distribution];
rental of warehouse space; parking services; providing toll roads; providing vessel mooring facilities; airport services;
operating parking lots; rental of loading-unloading machines and apparatus; car rental; rental of vessels; rental of
wheelchairs; rental of bicycles; aircraft rental; rental of mechanical parking systems; rental of packaging or wrapping
machines and apparatus; rental of freezers for household purposes; rental of refrigerator-freezers for household
purposes; rental of freezing machines and apparatus for industrial purposes; rental of gasoline station equipment, not for
repair and maintenance of automobiles.

Cl.40;Removal of radiation rays; treatment or processing of cloth, clothing or fur including drying; tailoring or
dressmaking; embroidering; metal treating; processing of rubber; processing of plastics, and the other processing of
resin; ceramic processing; woodworking; paper treating and working; stone treating and the other nonmetallic mineral
materials treating; taxidermy; processing of shells, crusts, animal teeth, tusks, animal horns or other animal materials
other than processing of fur; processing of bamboo, tree barks, rattan, vines or other mineral vegetable materials other
than processing of ingredients; food processing; processing of artificial limbs or artificial teeth including processing of
medical materials; bookbinding; water treating; recycling of waste; nuclear fuel reprocessing; engraving of sealing
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stamps; photogravure, and the other plate making; rental of textile machines and apparatus; rental of machines and
apparatus for film development, photograph printing, photograph enlargement or photograph finishing; rental of metal
treating machines and tools; rental of bookbinding machines; rental of machines and apparatus for processing foods or
beverages; rental of machines and apparatus for lumbering, woodworking, or veneering or plywood making; rental of
machines and apparatus for pulp-making, papermaking or paper-working; rental of water purifying apparatus; rental of
waste recycling machines and apparatus; rental of waste compacting machines and apparatus; rental of waste crushing
machines and apparatus; rental of chemical processing machines and apparatus; rental of glassware manufacturing
machines and apparatus; rental of shoe making machines; rental of tobacco processing machines; providing material
treatment information; printing; sorting and disposal of waste and trash; rental of knitting machines; rental of sewing
machines; rental of space cooling apparatus for household purposes; rental of printing machines and apparatus; rental of
air-conditioning apparatus.

Cl.42;Providing meteorological information; geological surveys or research; designing of machines, apparatus,
instruments [including their parts] or systems composed of such machines, apparatus and instruments; computer
software design, computer programming, or maintenance of computer software; technological advice relating to
computers, automobiles and industrial machines; testing, inspection or research of pharmaceuticals, cosmetics or
foodstuff; research on building construction or city planning; testing or research on prevention of pollution; testing or
research on electricity; testing or research on civil engineering; testing, inspection or research on agriculture, livestock
breeding or fisheries; testing or research on machines, apparatus and instruments; rental of measuring apparatus; rental
of computers; providing computer programs on data networks; rental of laboratory apparatus and instruments; rental of
technical drawing instruments.
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4613205 08/01/2020
[International Registration No. : 1545259]
International Electrotechnical Commission
Rue de Varembé 3 CH-1202 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, power-operated tools; motors and engines, except for land vehicles; machine coupling
and transmission components, except for land vehicles; agricultural implements, other than hand-operated hand tools;
incubators for eggs; automatic vending machines; heat sinks for use in machines.

Cl.9;Publications on optical discs; publications on digital recording media; downloadable electronic publications;
downloadable computer software applications; recorded computer programs; the products mentioned above being
related to electronic components and to the certification of conformity to standards relating to electronic components;
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling the
distribution or use of electricity; apparatus and instruments for conducting, switching, transforming, accumulating,
regulating or controlling the distribution or use of electricity for the nuclear industry; electronic components; electronic
components for the nuclear industry; connectors for electronic circuits; electronic semi-conductors; electronic integrated
circuits; electronic circuit cards; electronic circuit boards; electronic chips for the manufacture of integrated circuits;
electronic cables; electronic components for computers; electronic circuits; blank electronic chip cards (blank smart
cards); electronic memory devices; electronic connectors; electronic components for integrated circuit cards; electronic
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chip cards; large-scale integrated circuits; printed circuit boards incorporating integrated circuits; integrated circuits;
chips (integrated circuits); cards with integrated circuits; materials for electricity mains (wires, cables); electric cables
and wires; silicon wafers; downloadable computer security software.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus,
devices and articles for nursing infants.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and
sanitary purposes; LED lighting apparatus; LED light bulbs.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.
Cl.16;Printed publications; magazines [periodicals]; periodicals; newsletters; handbooks [manuals]; newspapers;
pamphlets; prospectuses; the products mentioned above being related to electronic components and to the certification
of conformity to standards relating to electronic components.

Cl.35;Testing to determine professional competency; testing to determine employment skills; evaluation of personnel
requirements; psychological testing for the selection of personnel; the services mentioned above being aimed at
determining persons ability to perform certification of conformity for electronic components and for the services of
providing electronic components; services for monitoring the internal procedures of quality control of companies with
respect to manufacturers of electronic components; services for monitoring the procedures put in place by companies
relating to product manufacturing and distribution processes in order to detect counterfeits and avoid the recycling of
used or obsolete parts in the selection and use of electronic components; services for monitoring the procedures of
quality control of companies with respect to service providers in the field of repair, maintenance and recycling of
electronic components.

Cl.38;Telecommunication; providing on-line access to databases centralizing test certificates, certificates of
conformity, training certificates, certificates of personnel competence as well as certificates of acceptance in connection
with the supply of electronic components.

Cl.39;Packaging of goods; packaging and packing services.
Cl.41;Education; provision of training, webinars; arranging and conducting of workshops, colloquiums, conferences,
congresses, seminars, symposiums; on-line publication of electronic periodicals and electronic publications; the services
mentioned above being related to standards relating to electronic components and to the certification of conformity to
standards for electronic components and supply of electronic components.

Cl.42;Testing, analysis and evaluation of electronic components, including components, products and materials that
assist in the construction, installation and use of electronic components, for the purpose of verifying that they conform to
the quality assessment specifications declared by manufacturers; testing, analysis and evaluation, for verifying the use of
hazardous substances, of production processes of products, including product design, purchasing, production lines,
warehouses and dispatch; evaluation and auditing of manufacturing process for electronic components for quality
control; quality control of electronic components; issuance of test certificates, of certificates of conformity, of certificates
of acceptance as national certification body or testing laboratories, of training certificates, of certificates of personnel
competence and services related to the certification of conformity to standards for electronic components; factory
surveillance allowing to check that electronic components are being manufactured in accordance with applicable
standards; evaluation and auditing of the technical procedures applied by service providers in the field of repair,
maintenance and recycling of electronic components, for the purpose of certification of conformity to standards;
evaluation and auditing of repair, maintenance and recycling process of electronic components for quality control;
evaluation of the technical competence of the personnel of service providers in the field of repair, maintenance and
recycling of electronic components, for the purpose of certification of conformity; data security consultancy services;
internet security consultancy services; design and development of Internet security programs; computer virus protection
services; data encryption services; electronic monitoring of credit card activity to detect fraud via the internet; monitoring
of computer systems for detecting unauthorized access or data breach.
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Proposed to be Used
IR DIVISION
Cl.35;Business analysis, research and information services; advertising, marketing and promotional services; business
assistance, management and administrative services; market analysis and research; market research and marketing
studies; opinion polling; business organization and operation consultancy; advisory services for business management;
distribution of advertising announcements; distribution of publicity texts; writing of publicity texts; business information;
corporate image development consultation; business assistance relating to business image; conducting of market
studies involving opinion polling; organization of trade fairs for commercial or advertising purposes; outsourcing
services [business assistance]; personnel recruitment services and employment agencies; job placement consultancy;
updating of business information on a computer data base; updating of advertising information on a computer data base;
provision of commercial business information by means of a computer database; compilation of information into
computer databases; business information services provided on-line from a computer database or the internet; online
advertising on a computer network; provision of advertising space on a global computer network; advertising, including
on-line advertising on a computer network; dissemination of advertisements; rental of advertising time on communication
media; rental of advertising space; rental of advertising space on the internet; rental of advertising space on-line;
providing and rental of advertising space on the internet; rental of advertising space on the internet for employment
advertising; publication of publicity texts; classified advertising; distribution of advertisements and commercial
announcements; announcement services for advertising purposes; personnel recruitment advertising; distribution and
dissemination of advertising materials [leaflets, prospectuses, printed material, samples]; compilation of advertisements
for use as web pages on the internet; compilation of advertisements for use on the internet.

Cl.38;Communications by computer terminals; transmission of digital information; transmission of information on-line;
data transmission by electronic mail; providing access to databases; arranging access to databases on the internet;
providing access to an internet discussion website; providing internet chatrooms; electronic bulletin board services;
electronic bulletin board services [telecommunications services]; providing user access to a global computer network
and online sites containing information on a wide range of topics.

Cl.41;Publishing and reporting; education, entertainment and sport services; vocational guidance [education or training
advice]; education information; electronic publishing services; electronic desktop publishing; arranging and conducting
of symposiums; arranging and conducting of conferences; arranging and conducting of seminars; arranging and
conducting of conventions; organization of competitions [education or entertainment]; publication of books; providing
electronic publications; electronic online publication of periodicals and books; publication of texts; publication of texts,
other than publicity texts; translation and interpretation; providing on-line information and news in the field of
employment training.
Cl.45;Computer dating services; internet dating services; video dating services; dating services provided through
social networking; internet based dating, matchmaking and personal introduction services.
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[International Registration No. : 1545327]
Bumble Holding Limited
The Broadgate Tower, Third Floor, 20 Primrose Street LONDON EC2A 2RS United Kingdom

Proposed to be Used
IR DIVISION
Cl.3;Non-medicated cosmetics and toiletry preparations; non-medicated skin care preparations; multifunctional
cosmetics; natural cosmetics; organic cosmetics; sun blocking preparations; cosmetics for personal use; non-medicated
dentifrices; perfumery, essential oils; bleaching preparations for cosmetic purposes; cleaning, polishing, scouring and
abrasive preparations; toiletries; shaving preparations; after-shave creams; eau de Cologne; lotions; milks; creams; face
and body creams; face serums; hand and body creams and lotions; facial toner; moisturising body lotion; anti-aging
cream; under eye correctors; under-eye enhancers; make-up primers; contour make-up sticks; facial concealer; balms
other than for medical purposes; beauty and personal care preparations; beauty masks; face masks; cosmetic facial
masks; sun bronzers; body sprays; body mists; body wash; bubble bath; bath foams; bath oils; bath gel; bath milks; bath
bombs; bath melts; bath petals; bath salts; bath pearls; cleaning gels; cosmetics; decorative cosmetics; cover sticks
(cosmetics); foundation make-up; cream foundation; liquid foundation; cosmetic powders; loose face powder; face
dusting powders; pressed face powder; eau de toilette; blusher; eye liner; eye pencil; eye shadow; eyebrow cosmetics;
eyebrow pencil; eyelash tint; pomades for cosmetic purposes; lip cosmetics; lip gloss; lip balm; lip liner; lip pencil; lip
stains [cosmetics]; lipstick; lipstick cases; mascara; make-up remover; make-up removing gels; skin cleansers; wipes,
tissues and cloths impregnated with a skin cleanser; make-up removing lotions; make-up removing milks; make-up
removing preparations; make-up pads of cotton wool; cotton wool balls for cosmetic use; cotton buds for cosmetic
purposes; scrubs for cosmetic purposes; sun care preparations; sun protectors for lips; sunblock lotions; sunscreen;
self tanning creams [cosmetic]; self tanning lotions [cosmetic]; shower gels; soaps; exfoliating body scrub; face and
body glitter; shampoos; hair conditioners; hair masks; hairspray; hair chalks; hair colouring; hair dyes; hair highlighting
spray; dry shampoo; hair wax; hair mousse; hair oil; hair removing cream; perfumes; breath fresheners; hand wash;
removable tattoos for cosmetic purposes; henna [cosmetic dye]; body deodorants; substances for laundry use;
abrasives; nail varnishes; artificial fingernails; nail adhesives; nail tips; nail hardeners; nail strengtheners; nail art pens;
nail art stickers; nail glitter; nail polish removers; cuticle oils; cuticle creams; cuticle conditioners; artificial eyelashes;
teeth whitening strips; room fragrances; air fragrance reed diffusers; parts and fittings for all the aforementioned goods.

Cl.9;Computer software; computer software and computer games (including software and games downloadable from
the internet); software for social introduction; software for social networking; software for dating; software for business
networking; software for personal and social networking, personal and social introduction, professional introductions,
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health,
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities,
accessing information regarding providers of social and charitable services, charitable activities and charitable
fundraising programs, enabling users to make charitable gifts or donations; computer application software for mobile
phones for personal and social networking, personal and social introduction, professional introductions, career
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health,
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities,
accessing information regarding providers of social and charitable services, charitable activities and charitable
fundraising programs, enabling users to make charitable gifts or donations; geolocation software; computer game
software; computer game software playable via a social networking, business networking, social introduction, or dating
applications; computer software for use as an application programming interface (API) to allow access to online services
for competitions; computer software for use as an application programming interface (API) to allow access to online
services for personal and social networking, personal and social introduction, professional introductions, career
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health,
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities,
accessing information regarding providers of social and charitable services, charitable activities and charitable
fundraising programs, enabling users to make charitable gifts or donations; software and software applications to enable
transmission, access, organization, and management of text messaging, instant messaging, web links, locations and
images via the Internet and other communications networks; computer software to enable uploading, downloading,
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accessing, posting, displaying, streaming, linking, sharing or otherwise providing electronic media or information via
computer and communication networks; downloadable software in the field of personal and social networking, personal
and social introduction, professional introductions, career development, recruitment, networking, business advice,
advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement,
the humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global
issues, connecting volunteers to volunteering opportunities, accessing information regarding providers of social and
charitable services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or
donations; downloadable software in the nature of a mobile application personal and social networking, personal and
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy,
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues,
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations;
software for location-based personal and social networking, personal and social introduction, professional introductions,
career development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health,
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of
individuals, gender issues, environmental studies, global issues, connecting volunteers to volunteering opportunities,
accessing information regarding providers of social and charitable services, charitable activities and charitable
fundraising programs, enabling users to make charitable gifts or donations; downloadable electronic publications;
databases; apparatus for recording, transmission or reproduction of sound or images; audio apparatus; magnetic data
carriers, recording discs; film, sound and video recordings; audio and video tapes, cassettes, vinyl records, records
[sound recordings] and other analogue recording media; compact discs, DVDs and other digital recording media; digital
recordings; music and digital podcasts (downloadable); telephone ringtones (downloadable); publications
(downloadable); sunglasses; eyewear; eyewear cases; eyewear pouches; cases for contact lenses; pedometers; wearable
activity trackers; scales; electronic scales; bathroom scales; electronic signal transmitters; electronic tablets; mobile
telephones; carrying cases for mobile telephones; covers for smartphones; cases for cameras, binoculars and
computers; protective cases for e-book readers; memory sticks; electronic publications; mobile phone accessories;
grips, stands and mounts for handheld electronic devices including mobile phones, tablets, sound players, video players,
cameras, e-readers; protective mobile phone cases; adaptors; tablet cases; laptop cases; selfie sticks; headphones;
earphone cases; portable power packs; speaker cases; mouse mats; computer mouse; karaoke machines; microphones;
headsets; virtual reality headsets; wrist rests for use with computers; tape measures; rulers; magnets; eyeglass lanyards;
parts and fittings for all the aforementioned goods.

Cl.14;Precious metals and their alloys; jewellery; precious and semi-precious stones; paste jewellery [costume
jewellery]; pins [jewellery]; shoe jewellery; rings; earrings; necklaces; chokers; pendants; bracelets; charity bracelets;
bangles; badges of precious metal; pin badges; brooches; lapel pins; tie clips; tie bars; cuff links; cuff bracelets; charms;
clocks; watch bands; watches; wristwatches with pedometer feature; jewellery boxes; key rings, key fobs; charms for key
chains; charms for key rings; decorative key rings; key chain tags; key chains for use as jewellery; key holders; leather
key rings; lanyards for keys; horological and chronometric apparatus and instruments; statues, trophies, medals and
awards in precious metals; parts and fittings for the aforementioned goods.

Cl.16;Printed matter and printed publications; posters, books, magazines, leaflets, brochures, journals and event
programmes; flyers; stickers; stationery; articles for packaging, wrapping and storage of paper, cardboard or plastics;
adhesive packaging tapes; gift boxes; gift bags; gift packaging; disposable paper products, namely die cut paper shapes,
bibs, handkerchiefs, coasters, doilies, napkins and paper table linen; stencils; nail stencils; scented paper drawer liners;
tissues; face tissues of paper; pens; vouchers; photographs; artists' materials; paint brushes; instructional and teaching
material (except apparatus); plastic materials for packaging (not included in other classes); absorbent sheets of paper or
plastic for foodstuff packaging; adhesive bands for stationery or household purposes; adhesive tape dispensers [office
requisites]; adhesive tapes for stationery or household purposes; adhesives [glues] for stationery or household
purposes; advertisement boards of paper or cardboard; paper boxes; cardboard boxes; display boxes of cardboard;
cardboard packaging; cardboard packaging boxes in collapsible form; polythene films for wrapping or packaging;
packaging boxes of paper; airtight packaging of paper; airtight packaging of cardboard; containers of card for packaging;
containers of cardboard for packaging; lining papers for wrapping; cellulose acetate film for wrapping; albums; almanacs;
announcement cards [stationery]; bags (conical paper -); bags [envelopes, pouches] of paper or plastics, for packaging;
bags for microwave cooking; balls for ball-point pens; bibs of paper; bags for packaging made of biodegradable plastic;
bags for packaging made of biodegradable paper; packaging materials made from mineral-based paper substitutes;
blackboards; blotters; bookends; booklets; bookmarkers; books; bottle envelopes of cardboard or paper; bottle wrappers
of cardboard or paper; boxes of cardboard or paper; bubble packs (plastic -) for wrapping or packaging; calendars;
canvas for painting; cardboard; cardboard articles, namely albums, boxes, archive boxes, tubes, mailing tubes, business
card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, gusset files, box files, lever
arch files, magazine file, ring binders, dividers, paper sorter, repositional note, page markers, envelopes, labels, string
tags, CD/DVD sleeves, business cards, filing modules, desktop collection tray, recycling bin, year planners, bookmarks;
cardboard tubes; cards; cases for stamps [seals]; catalogues; charcoal pencils; chart pointers, non-electronic;
clipboards; clips for offices; coasters of paper; coffee filters (paper -); comic books; compasses for drawing; copying
paper [stationery]; correcting fluids [office requisites]; correcting ink [heliography]; correcting tapes [office requisites];
covers [stationery]; credit card imprinters, non-electric; decalcomanias; document files [stationery]; document holders
[stationery]; drawer liners of paper, perfumed or not; drawing boards; drawing instruments; drawing materials; drawing
pads; drawing pens; drawing sets; elastic bands for offices; embroidery designs [patterns]; engraving plates; engravings;
envelopes [stationery]; erasing products; erasing shields; etching needles; etchings; face towels of paper; figurines
[statuettes] of papier mâché; files [office requisites]; filter paper; filtering materials [paper]; flags of paper; flower-pot
covers of paper; folders for papers; folders [stationery]; forms, printed; fountain pens; garbage bags of paper or of
plastics; graphic prints; greeting cards; gummed tape [stationery]; handkerchiefs of paper; handwriting specimens for
copying; hat boxes of cardboard; holders for checkbooks [cheque books]; holders for stamps [seals]; humidity control
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sheets of paper or plastic for foodstuff packaging; index cards [stationery]; indexes; indian inks; ink; ink sticks; ink
stones [ink reservoirs]; inking pads; inkstands; inkwells; labels, not of textile; ledgers [books]; letter trays; letters [type];
lithographic works of art; lithographs; loose-leaf binders; luminous paper; manifolds [stationery]; marking pens
[stationery]; mats for beer glasses; modelling clay; modelling materials; modelling paste; modelling wax, not for dental
purposes; molds for modelling clays [artists' materials]; money clips; musical greeting cards; napkins of paper for
removing make-up; newsletters; newspapers; nibs; note books; office perforators; office requisites, except furniture;
packaging material made of starches; packing paper; pads [stationery]; paint boxes [articles for use in school]; paint
trays; painters' easels; paintings [pictures], framed or unframed; palettes for painters; pamphlets; pantographs [drawing
instruments]; paper; paper bows; paper clasps; paper-clips; paper knives [cutters]; office requisites; paper ribbons; paper
sheets [stationery]; paperweights; papier mâché; parchment paper; passport holders; passport covers; pastels [crayons];
patterns for dressmaking; patterns for making clothes; pen cases; pen clips; pen wipers; pencil holders; pencil lead
holders; pencil leads; pencil sharpeners, electric or non-electric; pencil sharpening machines, electric or non-electric;
pencils; penholders; pens [office requisites]; periodicals; photo-engravings; photograph stands; photographs [printed];
pictures; placards of paper or cardboard; place mats of paper; plastic film for wrapping; portraits; postcards; printed
publications; prints [engravings]; table linen of paper; table napkins of paper; tablecloths of paper; tablemats of paper;
writing cases [sets]; writing cases [stationery]; writing chalk; writing instruments; writing materials; writing or drawing
books; writing pads; writing paper; parts and fittings for all the aforementioned goods.

Cl.18;Luggage and carrying bags; umbrellas and parasols; walking sticks; whips, harness and saddlery; purses; coin
purses; wallets; travel pass holders being card wallets; handbags; luggage tags; suitcases; rucksacks; backpacks; sports
bags; school bags; shopping bags; tote bags; canvas bags; fashion bags; holdalls; weekend bags; wash bags; umbrella
bags; bum bags; foldaway bags; make-up bags; cosmetic cases; cosmetic pouches; grooming organizers for travel;
handbag organizers; flight bags; garment bags; key pouches; leather pouches; leather bags; tool pouches sold empty;
swim bags; shoe bags; pyjama bags; beach bags; trunks and travelling bags; vanity cases sold empty; parts and fittings
for all the aforementioned goods.
Cl.21;Household or kitchen utensils and containers; cookware and tableware, except forks, knives and spoons; combs
and sponges; wide tooth combs for hair; electric hair combs; brushes (except paint brushes); hair brushes; electric hair
brushes; brush-making materials; make-up brushes; cosmetics brushes; powder compacts; powder puffs; articles for
cleaning purposes; steelwool; unworked or semi-worked glass (except glass used in building); glassware, porcelain and
earthenware not included in other classes; dishes [household utensils]; money boxes; lunch boxes; bento boxes; snack
boxes; cupcake baking cases; cupcake moulds; carafes; decanters; serving trays; egg cups; oven mitts; ironing board
covers; drinking vessels; cups; mugs; beer mugs; tankards; jugs; cruet sets; spice sets; picnic baskets (fitted-) including
dishes; bottle openers; cork screws; travel mugs; shakers; cocktail shakers; cocktail stirrers; drinking straws; painted
glassware; crockery; cutlery rests; cutlery trays; chopsticks; coasters, not of paper and other than table linen; teapots;
tea strainers; cake stands; paper drinking straws; cup sleeves of cardboard; fragrant oil burners; aromatic oil diffusers,
other than reed diffusers; soap dispensers; loofahs; jars; bottles; flasks; apothecary jars; vases; containers for flowers;
flower and plant baskets; candlesticks; candelabra [candlesticks]; figurines [statuettes] of porcelain, ceramic,
earthenware or glass; baskets for domestic use; wastepaper baskets; porcelain articles for decorative purposes; coin
banks (piggy banks); parts and fittings for all the aforementioned goods.

Cl.24;Goods made from textiles and substitutes for textiles; household linen; bed and table covers; flags, banners,
bunting; mats [coasters] and coasters made of textile; linen; pyjama cases; blankets; picnic blankets; sleeping bags;
towels; curtains; shower curtain; wall hangings; printed fabrics; quilts, quilt covers; bed spreads, bed sheets; pillow
cases; handkerchiefs made of textile; textile articles sold as part of needlecraft kits; wall plaques of textile; baby blankets;
baby buntings; parts and fittings for the aforementioned goods.
Cl.25;Clothing, footwear, headgear; clothing, namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops,
T-shirts, tank tops, crop tops, camisoles, vests, tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts,
jeans, leggings, jeggings, joggers, tracksuits, loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer
clothing, namely, gilets, capes, jackets, quilted jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies
[clothing], coats, parkas, ponchos, snoods, hand muffs, aprons, jerseys, underwear, underclothing, pyjamas, nightwear,
dressing gowns, bath robes, bodysuits, hosiery, shapewear, corsets, nighties, underpants, cuffs; beach clothes, namely,
swimming caps, swim wear, bikinis, tankinis, swimming trunks, swim suits; suspenders, suspender belts; waterproof
clothing, namely, waterproof jackets and waterproof pants; footwear; headwear namely, hats, caps, bandanas, beanies,
ear muffs, fascinator hats, headbands, headscarves; wristbands [clothing]; sweat bands; parts and fittings for all the
aforementioned goods.

Cl.28;Games, toys and playthings; video game apparatus; gymnastic and sporting articles; decorations for Christmas
trees; play balloons; game balls; baseball gloves; bats for games; bells and other decorations for Christmas trees; roller
skates; in-line skates; toy flying saucers and other flying discs; clubs for games; above ground wading pools; exercise
weights; dumbbells; exercise bands; yoga straps; gym balls; hand grip strengtheners; playing cards and card games;
apparatus for playing electronic game; balloons; balls for games; balls for play; battery operated toys; battery operated
remote controlled toy vehicles; bats for ball games; beach balls; board games; costumes masks; craft model kits (toys);
developmental toys; educational playthings; gaming equipment, namely, computerized interactive gaming chairs
specifically designed for playing video games; gaming keypads; hand-held units for playing electronic games; electronic
learning toys; soft toys; inflatable swimming pools; jigsaw puzzles; cube puzzles; kites; musical toys and games; toy
figures; model toys; party favours; party games; stuffed toy animals; dart mats; barrels for darts; holders for darts; raffle
tickets; parts and fittings for all the aforementioned goods.
Cl.35;Advertising, marketing and promotional services; business advice and consultancy; business management
services; business management provided on-line from a computer database or the internet; business introductions,
business networking services; online business introductions and online business networking services; location-based
business introductions and location-based business networking services; business introductions and business
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networking services provided via a software application for portable electronic devices; market research services;
compilation of advertisements for use as web pages on the internet; provision of space on websites for advertising goods
and services; provision of space in mobile applications for advertising goods and services; business administration
services; business administration services for the processing of sales made on the internet; organisation, operation and
supervision of loyalty and incentive schemes; opinion polling; writing of publicity texts; search engine optimisation;
database management; collection of data; electronic data processing; compilation of data in computer databases;
providing business information in the field of social media; providing marketing consulting in the field of social media;
advertising and marketing services provided by means of social media; advertising services to promote public awareness
of social and economic issues; advertising services to promote public awareness in the field of social welfare; developing
and coordinating volunteer projects for charitable organisations; charitable services, namely organising and conducting
volunteer programmes and community service projects; charitable services, namely the recruitment, organisation and
deployment of volunteers; charitable services, namely business management and administration; wholesale and retail
services relating to the sale of non-medicated cosmetics and toiletry preparations, non-medicated skin care preparations,
multifunctional cosmetics, natural cosmetics, organic cosmetics, sun blocking preparations, cosmetics for personal use,
non-medicated dentifrices, perfumery, essential oils, bleaching preparations for cosmetic purposes, cleaning, polishing,
scouring and abrasive preparations, toiletries, shaving preparations, after-shave creams, eau de cologne, lotions, milks,
creams, face and body creams, face serums, hand and body creams and lotions, facial toner, moisturising body lotion,
anti-aging cream, under eye correctors, under-eye enhancers, make-up primers, contour make-up sticks, facial concealer,
balms, balms other than for medical purposes, beauty and personal care preparations, beauty masks, face masks,
cosmetic facial masks, sun bronzers, body sprays, body mists, body wash, bubble bath, bath foams, bath oils, bath gel,
bath milks, bath bombs, bath melts, bath petals, bath salts, bath pearls, cleaning gels, cosmetics, decorative cosmetics,
cover sticks, foundation make-up, cream foundation, liquid foundation, powders, loose face powder, face dusting
powders, pressed face powder, eau de toilette, blusher, eye liner, eye pencil, eye shadow, eyebrow cosmetics, eyebrow
pencil, eyelash tint, pomades for cosmetic purposes, lip cosmetics, lip gloss, lip balm, lip liner, lip pencil, lip stains
[cosmetics], lipstick, lipstick cases, mascara, make-up remover, make-up removing gels, skin cleansers, wipes, tissues
and cloths impregnated with a skin cleanser, make-up removing lotions, make-up removing milks, make-up removing
preparations, make-up pads of cotton wool, cotton wool balls for cosmetic use, cotton buds for cosmetic purposes,
scrubs, sun care preparations, sun protectors for lips, sunblock lotions, sunscreen, self tanning creams [cosmetic], self
tanning lotions [cosmetic], shower gels, soaps, exfoliating body scrub, face and body glitter, shampoos, hair
conditioners, hair masks, hairspray, hair chalks, hair colouring, hair dyes, hair highlighting spray, dry shampoo, hair wax,
hair mousse, hair oil, hair removing cream, perfumes, breath fresheners, hand wash, hand sanitizers, removable tattoos
for cosmetic purposes, henna [cosmetic dye], body deodorants, substances for laundry use, abrasives, abrasive boards
for use on fingernails, nail varnishes, artificial fingernails, nail adhesives, nail tips, nail hardeners, nail strengtheners, nail
art pens, nail art stickers, nail glitter, nail polish removers, cuticle oils, cuticle creams, cuticle conditioners, artificial
eyelashes, room fragrances, air fragrance reed diffusers, industrial oils and greases, wax, lubricants, dust absorbing,
wetting and binding compositions, fuels and illuminants, candles and wicks for lighting, candles, pharmaceuticals,
medical and veterinary preparations, sanitary preparations for medical purposes, dietetic food and substances adapted
for medical or veterinary use, dietary supplements for humans and animals, plasters, materials for dressings, medicated
lotions and creams, antiseptic creams, nappy-rash creams, preparations for the care of sunburn, dietary supplements
consisting of vitamins, dietetic preparations, dietary and nutritionally fortified food products adapted for medical use,
vitamins for dietary supplements, minerals for dietary supplements, vitamin drinks, vitamin preparations in the nature of
food supplements, dietary supplement drinks, flaxseed dietary supplements, linseed dietary supplements, protein dietary
supplements, pea protein, lecithin dietary supplements, sunflower lecithin, preparations of vitamins, food supplements,
health food supplements, herbal supplements for boosting energy, royal jelly dietary supplements, therapeutic and
dietary products and preparations containing pollen, honey and/or other bee products, vitamin and mineral supplements,
vitamin and mineral supplements containing pollen, honey and/or other bee products, compounds and gels containing
pollen, honey and/or other bee products for medical purposes, teeth whitening strips, material for stopping teeth, dental
wax, disinfectants, fungicides, herbicides, personal sexual lubricants, sexual stimulant gels, sanitary preparations and
articles, hand tools and implements, hand-operated, cutlery, razors, electronic crimping irons for the hair, electric hair
braiders, electric curling irons, curling tongs, electric hair straighteners, electric irons for styling hair, electric hair
trimmers, electric hair clippers, electric hair cutters, manicure sets, cuticle nippers, cuticle tweezers, cuticle scissors,
cuticle pushers, emery boards, emery files, nail scissors, nail clippers, nail buffers, nippers, hair-removing tweezers, hair
cutting scissors, scissors for kitchen use, computer software, computer software and computer games (including
software and games downloadable from the internet), software for social introduction, software for social networking,
software for dating, software for business networking, software for personal and social networking, personal and social
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy,
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues,
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations,
computer application software for mobile phones for personal and social networking, personal and social introduction,
professional introductions, career development, recruitment, networking, business advice, advocacy, dating,
relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the humanities,
personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues, connecting
volunteers to volunteering opportunities, accessing information regarding providers of social and charitable services,
charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations,
geolocation software, computer game software, computer game software playable via a social networking, business
networking, social introduction, or dating applications, computer software for use as an application programming
interface (API) to allow access to online services for competitions, computer software for use as an application
programming interface (API) to allow access to online services for personal and social networking, personal and social
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy,
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the
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humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues,
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations,
software and software applications to enable transmission, access, organization, and management of text messaging,
instant messaging, web links, locations and images via the Internet and other communications networks, computer
software to enable uploading, downloading, accessing, posting, displaying, streaming, linking, sharing or otherwise
providing electronic media or information via computer and communication networks, downloadable software in the field
of personal and social networking, personal and social introduction, professional introductions, career development,
recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture,
education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender
issues, environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information
regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling
users to make charitable gifts or donations, downloadable software in the nature of a mobile application personal and
social networking, personal and social introduction, professional introductions, career development, recruitment,
networking, business advice, advocacy, dating, relationships, beauty, fitness, health, mentoring, culture, education, arts,
activism, self-improvement, the humanities, personal empowerment, empowerment of individuals, gender issues,
environmental studies, global issues, connecting volunteers to volunteering opportunities, accessing information
regarding providers of social and charitable services, charitable activities and charitable fundraising programs, enabling
users to make charitable gifts or donations, software for location-based personal and social networking, personal and
social introduction, professional introductions, career development, recruitment, networking, business advice, advocacy,
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues,
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations,
downloadable electronic publications, databases, apparatus for recording, transmission or reproduction of sound or
images, audio apparatus, magnetic data carriers, recording discs, film, sound and video recordings, tapes, cassettes,
vinyl records, records [sound recordings] and other analogue recording media, compact discs, DVDs and other digital
recording media, digital recordings, music and digital podcasts (downloadable), telephone ringtones (downloadable),
publications (downloadable), sunglasses, eyewear, eyewear cases, eyewear pouches, cases for contact lenses,
pedometers, wearable activity trackers, scales, electronic scales, bathroom scales, electronic signal transmitters,
electronic tablets, mobile telephones, carrying cases for mobile telephones, covers for smartphones, cases for cameras,
binoculars and computers, protective cases for e-book readers, memory sticks, electronic publications, mobile phone
accessories, grips, stands and mounts for handheld electronic devices including mobile phones, tablets, sound players,
video players, cameras, e-readers, protective mobile phone cases, adaptors, tablet cases, laptop cases, selfie sticks,
headphones, earphone cases, portable power packs, speaker cases, mouse mats, computer mouse, karaoke machines,
microphones, headsets, virtual reality headsets, wrist rests for use with computers, tape measures, rulers, magnets,
eyeglass lanyards, apparatus and installations for lighting, heating, cooling, steam generating, cooking, drying,
ventilating, water supply and sanitary purposes, tanning apparatus [sun beds], ultraviolet ray lamps, not for medical
purposes, nail lamps, curling lamps, electric fans for personal use, electric heating fans, flaming torches, hair dryers,
electric hair dryers, travel hair dryers, steam facial apparatus [saunas], steam baths, saunas and spas, foot spas, hot
water bottles, lamps, lamp shades, book lights, bicycle reflectors, decorative lighting, string lights for festive decoration,
strings of coloured lights for decorative purposes, coin banks (piggy banks), goods made from textiles and substitutes
for textiles, household linen, bed and table covers, flags, banners, bunting, mats and coasters, linen, pyjama cases,
blankets, picnic blankets, sleeping bags and sleeping mats, towels, curtains, shower curtain, wall hangings, hot water
bottle covers, printed fabrics, quilts, quilt covers, bed spreads, bed sheets, pillow cases, handkerchiefs made of textile,
textile articles sold as part of needlecraft kits, wall plaques of textile, baby blankets, baby buntings, glow sticks, fabric
steamers, food steamers, electric, food dehydrators, electric, fruit roasters, filters for drinking water, air deodorising
apparatus, air cooling apparatus, air dryers, beverage cooling apparatus, bed warmers, bicycle lights, toasters, lanterns,
Chinese lanterns, chocolate fountains, electric, coffee machines, electric, cooking utensils, electric, curing lamps, not for
medical purposes, sterilisers, steam sterilisers, ice-cream making machines, kettles, electric, oil burners, electronic
candles, electric flashlights, tortilla presses, electric, waffle irons, electric, electric appliances for making yoghurt, water
fountains, precious metals and their alloys, jewellery, precious and semi-precious stones, paste jewellery [costume
jewellery], pins [jewellery], shoe jewellery, rings, earrings, necklaces, chokers, pendants, bracelets, charity bracelets,
bangles, badges, pin badges, brooches, lapel pins, tie clips, tie bars, cuff links, cuff bracelets, charms, clocks, watch
bands, watches, wristwatches with pedometer feature, jewellery boxes, key rings, key fobs, charms for key chains,
charms for key rings, decorative key rings, key chain tags, key chains for use as jewellery, key holders, leather key rings,
lanyards for keys, horological and chronometric apparatus and instruments, statues, trophies, medals and awards in
precious metals, printed matter and printed publications, posters, books, magazines, leaflets, brochures, journals and
event programmes, flyers, stickers, stationery, articles for packaging, wrapping and storage of paper, cardboard or
plastics, adhesive packaging tapes, gift boxes, gift bags, gift packaging, disposable paper products, namely die cut paper
shapes, bibs, handkerchiefs, coasters, doilies, napkins and paper table linen, stencils, nail stencils, scented paper drawer
liners, tissues, face tissues of paper, pens, vouchers, photographs, artists' materials, paint brushes, instructional and
teaching material (except apparatus), plastic materials for packaging (not included in other classes), absorbent sheets of
paper or plastic for foodstuff packaging, adhesive bands for stationery or household purposes, adhesive tape dispensers
[office requisites], adhesive tapes for stationery or household purposes, adhesives [glues] for stationery or household
purposes, advertisement boards of paper or cardboard, paper boxes, cardboard boxes, display boxes of cardboard,
cardboard packaging, cardboard packaging boxes in collapsible form, polythene films for wrapping or packaging,
packaging boxes of paper, airtight packaging of paper, airtight packaging of cardboard, containers of card for packaging,
containers of cardboard for packaging, lining papers for wrapping, cellulose acetate film for wrapping, albums, almanacs,
announcement cards [stationery], bags (conical paper -), bags [envelopes, pouches] of paper or plastics, for packaging,
bags for microwave cooking, balls for ball-point pens, bibs of paper, bags for packaging made of biodegradable plastic,
bags for packaging made of biodegradable paper, packaging materials made from mineral-based paper substitutes,
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blackboards, blotters, bookends, booklets, bookmarkers, books, bottle envelopes of cardboard or paper, bottle wrappers
of cardboard or paper, boxes of cardboard or paper, bubble packs (plastic -) for wrapping or packaging, calendars,
canvas for painting, cardboard, cardboard articles, namely albums, boxes, archive boxes, tubes, mailing tubes, business
card books, files, folders, suspension files, pocket files, flap wallets, portfolio wallets, slip file, gusset files, box files, lever
arch files, magazine file, ring binders, dividers, paper sorter, repositional note, page markers, envelopes, labels, string
tags, CD/DVD sleeves, raffle tickets, business cards, filing modules, desktop collection tray, recycling bin, year planners,
bookmarks, cardboard tubes, cards, cases for stamps [seals], catalogues, charcoal pencils, chart pointers, nonelectronic, clipboards, clips for offices, coasters of paper, coffee filters (paper -), comic books, compasses for drawing,
copying paper [stationery], correcting fluids [office requisites], correcting ink [heliography], correcting tapes [office
requisites], covers [stationery], credit card imprinters, non-electric, decalcomanias, document files [stationery], document
holders [stationery], drawer liners of paper, perfumed or not, drawing boards, drawing instruments, drawing materials,
drawing pads, drawing pens, drawing sets, elastic bands for offices, embroidery designs [patterns], engraving plates,
engravings, envelopes [stationery], erasing products, erasing shields, etching needles, etchings, face towels of paper,
figurines [statuettes] of papier mâché, files [office requisites], filter paper, filtering materials [paper], flags of paper,
flower-pot covers of paper, folders for papers, folders [stationery], forms, printed, fountain pens, garbage bags of paper
or of plastics, graphic prints, greeting cards, gummed tape [stationery], handkerchiefs of paper, handwriting specimens
for copying, hat boxes of cardboard, holders for checkbooks [cheque books], holders for stamps [seals], humidity control
sheets of paper or plastic for foodstuff packaging, index cards [stationery], indexes, indian inks, ink, ink sticks, ink stones
[ink reservoirs], inking pads, inkstands, inkwells, labels, not of textile, ledgers [books], letter trays, letters [type],
lithographic works of art, lithographs, loose-leaf binders, luminous paper, manifolds [stationery], marking pens
[stationery], mats for beer glasses, modelling clay, modelling materials, modelling paste, modelling wax, not for dental
purposes, molds for modelling clays [artists' materials], money clips, musical greeting cards, napkins of paper for
removing make-up, newsletters, newspapers, nibs, note books, office perforators, office requisites, except furniture,
packaging material made of starches, packing paper, pads [stationery], paint boxes [articles for use in school], paint
trays, painters' easels, paintings [pictures], framed or unframed, palettes for painters, pamphlets, pantographs [drawing
instruments], paper, paper bows, paper clasps, paper-clips, paper knives [cutters], office requisites, paper ribbons, paper
sheets [stationery], paperweights, papier mâché, parchment paper, passport holders, pastels [crayons], patterns for
dressmaking, patterns for making clothes, pen cases, pen clips, pen wipers, pencil holders, pencil lead holders, pencil
leads, pencil sharpeners, electric or non-electric, pencil sharpening machines, electric or non-electric, pencils,
penholders, pens [office requisites], periodicals, photo-engravings, photograph stands, photographs [printed], pictures,
placards of paper or cardboard, place mats of paper, plastic film for wrapping, portraits, postcards, printed publications,
prints [engravings], table linen of paper, table napkins of paper, tablecloths of paper, tablemats of paper, writing cases
[sets], writing cases [stationery], writing chalk, writing instruments, writing materials, writing or drawing books, writing
pads, writing paper, cup sleeves of cardboard, paper drinking straws, luggage and carrying bags, umbrellas and parasols,
walking sticks, whips, harness and saddlery, purses, coin purses, wallets, travel pass holders, passport covers,
handbags, luggage tags, suitcases, rucksacks, backpacks, sports bags, school bags, shopping bags, tote bags, canvas
bags, fashion bags, holdalls, weekend bags, wash bags, umbrella bags, bum bags, foldaway bags, make-up bags,
cosmetic cases, cosmetic pouches, grooming organizers for travel, handbag organizers, flight bags, garment bags, key
pouches, leather pouches, leather bags, tool pouches sold empty, swim bags, shoe bags, pyjama bags, beach bags,
trunks and travelling bags, vanity cases sold empty, furniture, mirrors, picture frames, containers, not of metal, for
storage, unworked or semi-worked bone, horn, whalebone or mother-of-pearl, shells, meerschaum, yellow amber, action
figures made of plastic and wood, miniature figurines, figurines, model figures, models, ornaments, water globes, statues
of wood, wax, plaster or plastic, figurines [statuettes] of wood, wax, plaster or plastic, clothes hangers, pillows and
cushions, animal housing and beds, household or kitchen utensils and containers, cookware and tableware, except forks,
knives and spoons, combs and sponges, wide tooth combs for hair, electric hair combs, brushes (except paint brushes),
hair brushes, electric hair brushes, brush-making materials, make-up brushes, cosmetics brushes, powder compacts,
powder puffs, articles for cleaning purposes, steelwool, unworked or semi-worked glass (except glass used in building),
glassware, porcelain and earthenware not included in other classes, dishes [household utensils], money boxes, lunch
boxes, bento boxes, snack boxes, cupcake baking cases, cupcake moulds, carafes, decanters, serving trays, egg cups,
oven mitts, ironing board covers, drinking vessels, cups, mugs, beer mugs, tankards, jugs, cruet sets, spice sets, picnic
baskets (fitted-) including dishes, bottle openers, cork screws, travel mugs, shakers, cocktail shakers, cocktail stirrers,
drinking straws, painted glassware, crockery, cutlery rests, cutlery trays, chopsticks, coasters, not of paper and other
than table linen, teapots, tea strainers, cake stands, paper drinking straws, cup sleeves of cardboard, fragrant oil burners,
aromatic oil diffusers, other than reed diffusers, soap dispensers, loofahs, jars, bottles, flasks, apothecary jars, vases,
containers for flowers, flower and plant baskets, candlesticks, candelabra [candlesticks], figurines [statuettes] of
porcelain, ceramic, earthenware or glass, baskets for domestic use, wastepaper baskets, porcelain articles for decorative
purposes, clothing, footwear, headgear, clothing, namely, sweaters and sweatshirt, shirts, polo shirts, blouses, shell tops,
T-shirts, tank tops, crop tops, camisoles, vests, tunics, cardigans, clothing wraps, trousers, pants, chinos, shorts, skorts,
jeans, leggings, jeggings, joggers, tracksuits, loungewear, dresses, jumpsuits, playsuits, dungarees, skirts, outer
clothing, namely, gilets, capes, jackets, quilted jackets, suit jackets, blazers, kimonos, jumpers, knitwear, hoodies
[clothing] coats, parkas, ponchos, hand muffs, aprons, jerseys, underwear, underclothing, pyjamas, nightwear, dressing
gowns, bath robes, bodysuits, hosiery, shapewear, corsets, nighties, underpants, cuffs, beach clothes, namely, swimming
caps, swim wear, bikinis, tankinis, swimming trunks, swim suits, suspenders, suspender belts, waterproof clothing,
namely, waterproof jackets and waterproof pants, footwear, headwear namely, hats, caps, bandanas, beanies, ear muffs,
fascinator hats, headbands, headscarves, wristbands [clothing], sweat bands, lace and embroidery, ribbons and braid,
buttons, hooks and eyes, pins and needles, artificial flowers, hair decorations, false hair, artificial fruit, badges for wear,
not of precious metal, barrettes [hair-slides], beads other than for making jewelry, birds' feathers [clothing accessories],
bobbins for retaining embroidery floss or wool [not parts of machines], bodkins, boxes for needles, brassards, brooches
[clothing accessories], collar supports, competitors' numbers, darning lasts, decoration of textile articles (heat adhesive
patches for -) [haberdashery], expanding bands for holding sleeves, false beards, false moustaches, feathers [clothing
accessories], hair coloring caps, hair curlers, other than hand implements, hair curling papers, hair curling pins, hair
extensions, hair grips [slides], hair nets, hair ornaments, hair bows, hair pins, claw clips [hair accessories], snap clips
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[hair accessories], hair twisters [hair accessories], hair scrunchies, hair bands, elasticated hair bands, foam hair rollers,
hat ornaments, not of precious metal, belt clasps, belt buckles, heat adhesive patches for repairing textile articles, needle
cases, needle cushions, numerals for marking linen, ostrich feathers [clothing accessories], pin cushions, plaited hair,
sewing boxes, sewing thimbles, shoe ornaments, not of precious metal, shoe laces, shoulder pads for clothing, spangles
for clothing, top-knots [pompoms], toupees, trouser clips for cyclists, wigs, lanyards (cords) for wear, games, toys and
playthings, video game apparatus, gymnastic and sporting articles, decorations for Christmas trees, play balloons, game
balls, baseball gloves, bats for games, bells and other decorations for Christmas trees, roller skates, in line skates, toy
flying saucers and other flying discs, clubs for games, above ground wading pools, exercise weights, dumbbells, exercise
bands, yoga straps, gym balls, hand grip strengtheners, playing cards and card games, apparatus for playing electronic
game, balloons, balls for games, balls for play, battery operated toys, battery operated remote controlled toy vehicles,
bats for ball games, beach balls, board games, costumes masks, craft model kits, developmental toys, educational
playthings, interactive gaming chairs for video games, gaming keypads, hand-held units for playing electronic games,
electronic learning toys, soft toys, inflatable swimming pools, jigsaw puzzles, cube puzzles, kites, musical toys and
games, toy figures, model toys, party favours, party games, stuffed toy animals, dart mats, barrels for darts, holders for
darts, meat, fish, poultry and game, meat extracts, vegetarian sausages, vegetarian charcuterie, preserved, frozen, dried
and cooked fruits and vegetables, ready prepared meals made primarily of meat, fish or vegetables, jellies, jams,
compotes, eggs, milk and milk products, oils and fats for food, coffee, tea, cocoa and artificial coffee, rice, tapioca and
sago, flour and preparations made from cereals, bread, pastries and confectionery, chocolate, edible ices, sugar, honey,
treacle, yeast, baking-powder, salt, mustard, vinegar, sauces [condiments], spices, ice [frozen water], sweets (nonmedicated), ice creams, sorbets, frozen lollies, frozen yoghurt yoghurts cakes, cake mixes, biscuits, edible decorations,
raw and unprocessed agricultural, aquacultural, horticultural and forestry products, raw and unprocessed grains and
seeds, fresh fruits and vegetables, fresh herbs, natural plants and flowers, bulbs, seedlings and seeds for planting, live
animals, foodstuffs and beverages for animals, malt, beers, mineral waters, aerated waters, non-alcoholic beverages, fruit
beverages and fruit juices, nutritional drinks, namely, mixed fruit juices, vegetable juices, energy drinks, syrups for
making beverages, preparations for making beverages, beverages containing vitamins, powders for the preparation of
beverages, alcoholic beverages (except beers), wine, cider, pre-mixed alcoholic beverages, other than beer-based,
alcoholic essences, alcoholic extracts, anise [liqueur], anisette [liqueur], aperitifs, arak [arrack], bitters, brandy, cider,
cocktails, curacao, digesters [liqueurs and spirits], distilled beverages, fruit (alcoholic beverages containing -), fruit
extracts, alcoholic, gin, kirsch, liqueurs, mead [hydromel], peppermint liqueurs, perry, piquette, rice alcohol, rum, sake,
spirits [beverages], vodka, whisky, wine, spirits, liquors; information, advisory and consultancy services relating to all the
aforesaid; arranging and conducting of exhibitions for business purposes.

Cl.38;Electronic transmission of data, messages, graphics, images and information; peer-to-peer photo sharing
services, namely, electronic transmission of digital photo files among internet users; providing access to computer,
electronic and online databases; email and instant messaging services in connection with personal and social
networking, personal and social introduction, professional introductions, career development, recruitment, dating,
relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy; chat services in connection
with personal and social networking, personal and social introduction, professional introductions, career development,
recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice and advocacy;
operating chat rooms in connection with personal and social networking, personal and social introduction, professional
introductions, career development, recruitment, dating, relationships, beauty, fitness, health, mentoring, networking,
business advice and advocacy; provision of online chat rooms in connection with personal and social networking,
personal and social introduction, professional introductions, career development, recruitment, dating, relationships,
beauty, fitness, health, mentoring, networking, business advice and advocacy; providing access to online services
relating to personal and social networking, personal and social introduction, professional introductions, career
development, recruitment, dating, relationships, beauty, fitness, health, mentoring, networking, business advice and
advocacy; providing access to computer databases in the fields of personal and social networking, personal and social
introduction, professional introductions, career development, recruitment, dating, relationships, beauty, fitness, health,
mentoring, networking, business advice and advocacy; location-based transmission of information; audio, text and video
broadcasting services over computer or other communication networks, including uploading, posting, displaying and
electronically transmitting data, information, audio and video images; providing access to an online network service;
providing access to multimedia content online; provision of access to content, websites and portals; transmission of
videos, films, pictures, images, text, photos, games, user-generated content, audio content and information via the
internet; communication by online blogs; information, advisory and consultancy services relating to all the aforesaid.

Cl.41;Education; providing of training; entertainment; sporting and cultural activities; entertainment and educational
services, namely organising and providing training, events, seminars, webinars, presentations and discussion groups in
the fields of personal and social networking, personal and social introduction, professional introductions, career
development, recruitment, networking, business advice, advocacy, dating, relationships, beauty, fitness, health,
mentoring, culture, education, arts, activism, self-improvement, the humanities, personal empowerment, empowerment of
individuals, gender issues, environmental studies, global issues, volunteering opportunities, social and charitable
services, charitable activities and charitable fundraising programs; information services relating to education, culture,
entertainment for charitable purposes and leisure; organising and providing seminars, presentations and discussion
groups and providing training in the fields of personal development, career development, relationship building, training,
recruiting, business consulting, business development, and networking and providing information thereof; hosting of
exhibitions, conferences and seminars and networking events for educational, entertainment and cultural purposes;
organising and conducting online educational and training events including virtual meetings and seminars; charitable
services, namely education and training; charitable services, namely academic mentoring; writing of texts, other than
publicity texts; social club services for entertainment purposes; electronic games services, including provision of
computer games on line or by means of a global computer network; publishing services; electronic publishing services
for others; electronic and online publishing services; providing electronic publications (not downloadable); providing
online games; information services relating to entertainment, provided on-line from a computer database or the internet;
publication of editorial content of sites accessible via a global computer network; publication of documents in the field of
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social affairs; providing online non-downloadable audio content; providing online non-downloadable video content;
providing of non–downloadable electronic publications; organising and conducting entertainment and cultural events;
organising and conducting recreational events; organising and hosting charity events; provision of gymnasium facilities;
provision of sports amenities; provision of recreational facilities; provision of instruction in sport; provision of facilities
for group exercise; health club services; training services relating to health and fitness; personal coaching; personal
fitness training services; personal trainer services; instruction in group exercise; dance instruction; rental of sports
equipment; sport club facilities; provision of swimming bath facilities; gymnasium instruction; provision of aerobics and
other exercise training in classes; provision of yoga instruction and classes; educational services in the field of
healthcare and beauty; instruction in pilates and gyrotonics; organising of meetings and conferences; organising
competitions; arranging, organising and conducting award ceremonies; organising competitions; organising and
conducting competitions; entertainment services relating to the music industry, the presentation of live performances and
to television programmes; entertainment services relating to live and recorded performances, events, award shows, film
showings and television programmes; hosting awards relating to music, films, television and cinematography;
organisation, production and provision of events for entertainment and cultural purposes; music recording studio
services; music production; music production services; music competition services; music festival services; music
performance, presentations and exhibitions; arranging and conducting award ceremonies; arranging award ceremonies
and gala evenings for entertainment purposes; organising awards relating to music; organising and conducting
recreational events; organising meetings and conferences for educational or cultural or entertainment purposes; hosting
seminars, presentations and discussion groups and providing training for educational purposes in the fields of personal
development, career development, relationship building, training, recruiting, business consulting, business development,
and networking and providing information thereof; arranging and conducting of workshops in the fields of personal
development, career development, relationship building, training, recruiting, business consulting, business development,
and networking and providing information thereof; hosting of exhibitions, conferences and seminars and networking
events for cultural purposes; organising and conducting online training events including virtual meetings and seminars;
mentoring (education and training); organising and staging of sporting and e-sporting events, competitions and
tournaments; entertainment services in the nature of e-sports and video game contests, games, tournaments, exhibitions,
competitions and events; provision and organisation of on-line gaming, operation and coordination of game tournaments,
leagues and tours for computer game playing purposes via a web-based system and on-line portal for gamers; providing
online news, information and commentary in the fields of sports, e-sports and video gaming; entertainment services,
namely online gaming services that allows users to create, modify, upload, download, share, preview, and publish user
created interactive video game content, music, and other media files via a global computer network; information, advisory
and consultancy services relating to all the aforesaid; rental of costumes.

Cl.42;Computer services, namely, design and development of software platforms for creating virtual communities for
registered users to organize groups and events, participate in discussions, and engage in social, business and
community networking; computer services, namely, hosting electronic facilities for others for organizing and conducting
meetings, events and interactive discussions via communication networks; application service provider (ASP) services,
namely, hosting computer software applications of others; application service provider (ASP) featuring digital mapping
software for use in the fields of geographic information systems and location-based services, namely computer graphics
software and computer software for providing information concerning location of persons and assets; application service
provider (ASP) featuring software to enable or facilitate the uploading, downloading, streaming, posting, displaying,
blogging, linking, sharing or otherwise providing electronic media or information over communication networks;
providing temporary use of non-downloadable software applications for social networking, creating a virtual community,
and transmission of data, text, information, messages, images, graphics, photographic images, video, audio and
audiovisual content; computer services in the nature of customized web pages featuring user-defined or specified
information, personal profiles, audio, video, photographic images, text, graphics and data; providing a web site featuring
technology that enables online users to create personal profiles featuring social networking information and to transfer
and share such information among multiple websites; hosting an online website community for registered users to share
information, photos, audio and video content for the purposes of personal and social networking, personal and social
introduction, professional introductions, career development, recruitment, networking, business advice, advocacy,
dating, relationships, beauty, fitness, health, mentoring, culture, education, arts, activism, self-improvement, the
humanities, personal empowerment, empowerment of individuals, gender issues, environmental studies, global issues,
connecting volunteers to volunteering opportunities, accessing information regarding providers of social and charitable
services, charitable activities and charitable fundraising programs, enabling users to make charitable gifts or donations;
design services; custom design services; clothing design services; textile design services; jewellery design services;
house design services; architectural design services; building design services; interior design services; design services
for furniture; clothing design services; cake design services; information, advisory and consultancy services relating to
all the aforesaid.
Cl.45;Personal and social introduction, personal and social networking, dating, relationships and advocacy services;
concierge services; matchmaking services; online personal and social introduction, personal and social networking,
dating, relationships and advocacy services; internet based dating services; location-based personal and social
introduction, personal and social networking, dating, relationships and advocacy services; personal and social
introduction, personal and social networking, dating, relationships and advocacy services provided via a software
application for portable electronic devices; charitable services, namely providing donations of clothing, household goods
and household aids to needy persons; providing social services and information in the field of personal development,
namely self-improvement, self-fulfilment, and personal and social services rendered by others to meet the needs of
individuals provided by charitable, philanthropic, volunteer, public and community, and humanitarian organizations;
personal wardrobe styling consultancy; licensing of computer software and other technology; security services for the
protection of property and individuals; rental of clothing and costumes, other than theatrical costumes; personal
wardrobe styling services; lost property services; nanny services; babysitting services; lobbying services other than for
commercial purposes; house sitting; wedding officiant services; private investigation; genealogy research; legal services;
consulting in the field of personal relationships; information, advisory and consultancy services relating to all the aforesaid.
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4614984 13/02/2020
[International Registration No. : 1545340]
SMG MULTIMEDYA VE PROJE HIZMETLERI TICARET A.S.
RESITPASA MAH. KATAR CAD., ÖGRENCI OTOMASYON 2/11/3, BESIKTAS ISTANBUL Turkey

Proposed to be Used
IR DIVISION
Cl.9;Measurement apparatus and equipment including those for scientific, nautical, topographic, meteorologic,
industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters, voltmeters,
hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses, speed
indicators, laboratory apparatus, microscopes, magnifying glasses, stills for laboratory experiments, binoculars, ovens
and furnaces for laboratory experiments, apparatus for recording, transmission or reproduction of sound or images,
cameras, photographic cameras, television apparatus, video recorders, CD and DVD players and recorders, MP3 players,
computers, desktop computers, tablet computers, wearable technological devices, namely, smartwatches, smart
wristbands and head-mounted cameras; microphones, loudspeakers, earphones, telecommunications apparatus,
apparatus for the reproduction of sound or images, computer peripheral devices, cell phones, covers for cell phones,
telephone apparatus, computer printers, scanners [data processing equipment], photocopiers, magnetic and optic data
carriers and computer software and programmes recorded thereto, downloadable and recorded electronic publications,
encoded magnetic and optic cards, movies, tv series and video music clips recorded on magnetic, optical and electronic
media, antennas, satellite antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers,
automatic teller machines (ATM), electronic components used in the electronic parts of machines and apparatus, semiconductors, electronic circuits, integrated circuits, chips [integrated circuits], diodes, transistors [electronic), magnetic
heads for electronic apparatus, electronic locks, photocells, remote control apparatus for opening and closing doors,
optical sensors, counters and quantity indicators for measuring the quantity of consumption, automatic time switches,
clothing for protection against accidents, irradiation and fire, safety vests and life-saving apparatus and equipment,
eyeglasses, sunglasses, optical lenses and cases, containers, parts and components thereof, apparatus and instruments
for conducting, transforming, accumulating or controlling electricity, electric plugs, junction boxes [electricity), electric
switches, circuit breakers, fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances,
electric sockets, transformers [electricity], electrical adapters, battery chargers, electric door bells, electric and electronic
cables, batteries, electric accumulators, solar panels for production of electricity, alarms and anti-theft alarms, other than
for vehicles, electric bells, signalling apparatus and instruments, luminous or mechanical signs for traffic use, fire
extinguishing apparatus, fire engines, fire hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and
instruments, decorative magnets, metronomes.

Cl.35;Advertising, marketing and public relations; organization of exhibitions and trade fairs for commercial or
advertising purposes; design for advertising; provision of an online marketplace for buyers and sellers of goods and
services; office functions; secretarial services; arranging newspaper subscriptions for others; compilation of statistics;
rental of office machines; systemization of information into computer databases; telephone answering for unavailable
subscribers; business management, business administration and business consultancy; accounting; commercial
consultancy services; personnel recruitment, personnel placement, employment agencies, import-export agencies;
temporary personnel placement services; auctioneering; the bringing together, for the benefit of others, of a variety of
goods, namely, measurement apparatus and equipment including those for scientific, nautical, topographic,
meteorologic, industrial and laboratory purposes, thermometers, not for medical purposes, barometers, ammeters,
voltmeters, hygrometers, testing apparatus not for medical purposes, telescopes, periscopes, directional compasses,
speed indicators, laboratory apparatus, microscopes, magnifying glasses, stills, binoculars, ovens and furnaces for
laboratory experiments, apparatus for recording, transmission or reproduction of sound or images, cameras,
photographic cameras, television apparatus, video recorders, CD and DVD players and recorders, MP3 players,
computers, desktop computers, tablet computers, wearable technological devices (smart watches, wristbands, headmounted devices) microphones, loudspeakers, earphones, telecommunications apparatus, apparatus for the reproduction
of sound or images, computer peripheral devices, cell phones, covers for cell phones, telephone apparatus, computer
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printers, scanners [data processing equipment], photocopiers, magnetic and optic data carriers and computer software
and programmes recorded thereto, downloadable and recordable electronic publications, encoded magnetic and optic
cards, movies, tv series and video music clips recorded on magnetic, optical and electronic media, antennas, satellite
antennas, amplifiers for antennas, parts of the aforementioned goods, ticket dispensers, automatic teller machines (ATM),
electronic components used in the electronic parts of machines and apparatus, semi-conductors, electronic circuits,
integrated circuits, chips [integrated circuits], diodes, transistors [electronic], magnetic heads for electronic apparatus,
electronic locks, photocells, remote control apparatus for opening and closing doors, optical sensors, counters and
quantity indicators for measuring the quantity of consumption, automatic time switches, clothing for protection against
accidents, irradiation and fire, safety vests and life- saving apparatus and equipment, eyeglasses, sunglasses, optical
lenses and cases, containers, parts and components thereof, apparatus and instruments for conducting, transforming,
accumulating or controlling electricity, electric plugs, junction boxes [electricity], electric switches, circuit breakers,
fuses, lighting ballasts, battery starter cables, electrical circuit boards, electric resistances, electric sockets, transformers
[electricity], electrical adapters, battery chargers, electric door bells, electric and electronic cables, batteries, electric
accumulators, solar panels for production of electricity, alarms and anti-theft alarms, other than for vehicles, electric
bells, signalling apparatus and instruments, luminous or mechanical signs for traffic use, fire extinguishing apparatus,
fire engines, fire hose and fire hose nozzles, radar apparatus, sonars, night vision apparatus and instruments, decorative
magnets, metronomes enabling customers to conveniently view and purchase those goods, such services may be
provided by retail stores, wholesale outlets, by means of electronic media or through mail order catalogues.
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4614998 07/05/2020
[International Registration No. : 1545737]
PackSys Global AG
Joweid Zentrum 1 CH-8630 Rüti Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine parts and installations for production of tubes and packaging; die-casting machines for plastic
materials; welding machines for plastic materials; welding machines for laminated films; machines for welding plastic
materials and laminates having at least one plastic layer; induction welding machines for plastics and laminates having at
least one plastic layer; machines for cutting laminated films.

Cl.16;Plastic packaging films or laminates having at least one plastic layer for production of packaging containers or
packages.

Cl.20;Packaging containers of plastic materials or laminates having at least one plastic layer, particularly tubes.
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4615002 06/02/2020
[International Registration No. : 1545628]
Neles Finland Oy
Vanha Porvoontie 229 FI-01380 Vantaa Finland

Proposed to be Used
IR DIVISION
Cl.6;Valves of metal for controlling the flow of fluids and gases; valves of metal (other than parts of machines); ball
valves (other than parts of machines); butterfly valves (other than parts of machines); plug valves (other than parts of
machines); globe valves (other than parts of machines); segment valves (other than parts of machines); emergency
shutdown valves (other than parts of machines); tank car valves (other than parts of machines); control valves of metal
(other than parts of machines); valves of metal and their parts (other than parts of machines); parts and fittings for all the
aforesaid goods.

Cl.35;Computerized database management; collecting industrial information; business management consultancy;
assistance, advisory services and consultancy relating to business management; strategic business planning; business
consultancy and advisory services; business management; business process management consultancy; business
planning consultancy; business analysis consultancy; business process re-engineering services; business project
management; business planning; analysis of business data; collection of data; compilation and systemization of
information into computer databases; computerized data management; database management; data processing services;
provision of business data; retail sales and wholesale services for the mining, enrichment and metallurgical industry,
process industry, metal forming technology, materials technology, energy technology and methods of environmental
protection, machinery, apparatus, installations, spare parts and production plants.

Cl.37;Installation, maintenance and repair services; maintenance, installation and repair services of valves, actuators,
positioners, valve controllers, limit switches, and solenoids; installation, maintenance and repair services of data
processing equipment, computer hardware and electronic apparatus; advisory and consultancy services relating to
maintenance, installation and repair of plants and property; rental of industrial machines, namely rental of valves,
actuators, positioners, valve controllers, limit switches, and solenoids.

Cl.38;Operation of radio-frequency communications systems; radio-frequency communications services; providing
access to and leasing time to computer databases; provision of access to data on communication networks; provision of
access to data or documents stored electronically in central files for remote consultation.

Cl.42;Technical inspection services; evaluation of performance of industrial processes; industrial testing; industrial
testing and simulation; monitoring industrial processes; engineering services; measuring and analysis of industrial
processes; engineering research; engineering surveying; engineering testing; technical testing; engineering design
services; drafting of plans and engineering drawings for others; engineering consultancy; technological consultancy;
technological consultancy; preparation of engineering reports; software engineering services; civil engineering planning
services; computer programming; computer analysis; computer system analysis; computer project management in the
field of electronic data processing; computer project management services; computer security threat analysis for
protecting data; technical support services, namely, troubleshooting in the nature of diagnosing computer hardware and
software problems; computer design and development services for the analysis of data; computerized data storage;
online data storage; provision of technical surveys; technical data analysis; testing of electronic data processing
systems; water analysis; conducting technical project studies; technical design; environmental research, testing,
surveying, assessment, analysis and consultancy services; computer system monitoring services; machine condition
monitoring; monitoring of computer systems to detect breakdowns; monitoring of computer systems by remote access;
monitoring of network systems; process monitoring for quality assurance; services for monitoring industrial processes;
monitoring of network systems, servers and web and database applications; technical monitoring and inspection;
advanced product research in the field of artificial intelligence; development and testing of computing methods,
algorithms and software; services for assessing the efficiency of industrial processes; design and development of virtual
reality software; development of services relating to virtual reality software; design and development of augmented reality
software; development of services relating to augmented reality; computer modeling services; technological modeling
services; advisory services in the field of improvement of industrial and technical efficiency; quality control, analysis,
assessment, testing and consultancy services; computer aided diagnostic testing services; technical diagnostic testing
services relating to industrial processes, mineral processing, water treatment, energy production, energy distribution and
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power production; technological consulting services in the field of mining and mineral technology, metal technology,
municipal engineering, material technique and forming, environmental protection, water purification and non-organic
chemical industry; remote computer backup services; remote server administration.
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4615014 06/04/2020
[International Registration No. : 1545895]
NITTA GELATIN INC.
4-26, Sakuragawa 4-chome, Naniwa-ku, Osaka-shi Osaka 556-0022 Japan

Proposed to be Used
IR DIVISION
Cl.1;Gelatin for use in the manufacture of food products; gelatin as additives for use in the manufacture of food
products; gelatin for use in the manufacture of food supplements; gelatin as additives for use in the manufacture of food
supplements; gelatin for use in the manufacture of capsules; gelatin for use in the manufacture of cosmetics; gelatin as
additives for use in the manufacture of cosmetics; chemicals for use in industry and science; chemical additives for use
in manufacture; proteins for use in manufacture; plant growth regulating preparations; fertilizers; higher fatty acids;
chemical compositions for developing and printing photographs; reagent paper, not for medical purposes; artificial
sweeteners; flour and starch for industrial purposes; plastics as raw materials; collagen-peptide for the food industry;
proteins for the food industry.

Cl.5;Dietary supplements in soft capsule form; dietary supplements in capsule form; dietary supplements for humans;
nutritional supplement drinks; dietary supplements with a cosmetic effect; collagen-based medicated food supplements;
gelatin capsules for medicines; gelatin capsules, empty, for pharmaceuticals; empty capsules for pharmaceutical
purposes; capsules for veterinary pharmaceutical preparations; gelatin for medical purposes; collagen for medical
purposes; oiled paper for medical purposes; adhesive tapes for medical purposes; drug delivery agents in the form of
edible wafers for wrapping powdered pharmaceuticals; pharmaceutical preparations; reagent paper for medical purposes;
lacteal flour for babies; powdered milk for babies; dietetic beverages adapted for medical purposes; dietetic foods
adapted for medical purposes; beverages for babies; food for babies; dietary supplements for animals; protein
supplements for humans.
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4615056 19/12/2019
[International Registration No. : 1545163]
International Electrotechnical Commission
Rue de Varembé 3 CH-1202 Genève Switzerland

Proposed to be Used
IR DIVISION
Cl.7;Machines, machine tools, power-operated tools; motors and engines, except for land vehicles; machine coupling
and transmission components, except for land vehicles; agricultural implements, other than hand-operated hand tools;
incubators for eggs; automatic vending machines; heat sinks for use in machines.

Cl.9;Publications on optical discs; publications on digital recording media; downloadable electronic publications;
downloadable computer software applications; recorded computer programs; the products mentioned above being
related to electronic components and to the certification of conformity to standards relating to electronic components;
apparatus and instruments for conducting, switching, transforming, accumulating, regulating or controlling the
distribution or use of electricity; apparatus and instruments for conducting, switching, transforming, accumulating,
regulating or controlling the distribution or use of electricity for the nuclear industry; electronic components; electronic
components for the nuclear industry; connectors for electronic circuits; electronic semi-conductors; electronic integrated
circuits; electronic circuit cards; electronic circuit boards; electronic chips for the manufacture of integrated circuits;
electronic cables; electronic components for computers; electronic circuits; blank electronic chip cards (blank smart
cards); electronic memory devices; electronic connectors; electronic components for integrated circuit cards; electronic
chip cards; large-scale integrated circuits; printed circuit boards incorporating integrated circuits; integrated circuits;
chips (integrated circuits); cards with integrated circuits; materials for electricity mains (wires, cables); electric cables
and wires; silicon wafers; downloadable computer security software.

Cl.10;Surgical, medical, dental and veterinary apparatus and instruments; artificial limbs, eyes and teeth; orthopaedic
articles; suture materials; therapeutic and assistive devices adapted for the disabled; massage apparatus; apparatus,
devices and articles for nursing infants.

Cl.11;Apparatus for lighting, heating, steam generating, cooking, refrigerating, drying, ventilating, water supply and
sanitary purposes; LED lighting apparatus; LED light bulbs.

Cl.12;Vehicles; apparatus for locomotion by land, air or water.
Cl.16;Printed publications; magazines [periodicals]; periodicals; newsletters; handbooks [manuals]; newspapers;
pamphlets; prospectuses; the products mentioned above being related to electronic components and to the certification
of conformity to standards relating to electronic components.

Cl.35;Testing to determine professional competency; testing to determine employment skills; evaluation of personnel
requirements; psychological testing for the selection of personnel; the services mentioned above being aimed at
determining persons ability to perform certification of conformity for electronic components and for the services of
providing electronic components; services for monitoring the internal procedures of quality control of companies with
respect to manufacturers of electronic components; services for monitoring the procedures put in place by companies
relating to product manufacturing and distribution processes in order to detect counterfeits and avoid the recycling of
used or obsolete parts in the selection and use of electronic components; services for monitoring the procedures of
quality control of companies with respect to service providers in the field of repair, maintenance and recycling of
electronic components.

Cl.38;Telecommunication; providing on-line access to databases centralizing test certificates, certificates of
conformity, training certificates, certificates of personnel competence as well as certificates of acceptance in connection
with the supply of electronic components.

Cl.39;Packaging of goods; packaging and packing services.
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Cl.41;Education; provision of training, webinars; arranging and conducting of training workshops, colloquiums,
conferences, congresses, seminars, symposiums; on-line publication of electronic periodicals and electronic
publications; the services mentioned above being related to standards relating to electronic components and to the
certification of conformity to standards for electronic components and supply of electronic components.

Cl.42;Testing, analysis and evaluation of electronic components, including components, products and materials that
assist in the construction, installation and use of electronic components, for the purpose of verifying that they conform to
the quality assessment specifications declared by manufacturers; testing, analysis and evaluation, for verifying the use of
hazardous substances, of production processes of products, including product design, purchasing, production lines,
warehouses and dispatch; evaluation and auditing of manufacturing process for electronic components for quality
control; quality control of electronic components; issuance of test certificates, of certificates of conformity, of certificates
of acceptance as national certification body or testing laboratories, of training certificates, of certificates of personnel
competence and services related to the certification of conformity to standards for electronic components; factory
surveillance allowing to check that electronic components are being manufactured in accordance with applicable
standards; evaluation and auditing of the technical procedures applied by service providers in the field of repair,
maintenance and recycling of electronic components, for the purpose of certification of conformity to standards;
evaluation and auditing of repair, maintenance and recycling process of electronic components for quality control; data
security consultancy services; Internet security consultancy services; design and development of Internet security
programs; computer virus protection services; data encryption services; electronic monitoring of credit card activity to
detect fraud via the Internet; monitoring of computer systems for detecting unauthorized access or data breach;
evaluation of the technical competence of the personnel of service providers in the field of repair, maintenance and
recycling of electronic components, for the purpose of certification of conformity.
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Class 99

Priority claimed from 27/11/2019; Application No. : 4602634 ;France

4615057 25/05/2020
[International Registration No. : 1545743]
SOCIETE DE CONSEIL AUX ENTREPRISES TOURISTIQUES ET PRISE DE PARTICIPATION
12 rue de Civry F-75016 PARIS France

Proposed to be Used
IR DIVISION
Cl.9;Software; software applications; computer platforms in the nature of recorded or downloadable software; computer
programs; computer data banks; electronic databases; database server centers (programs); search engines (software);
books, forms, document templates and downloadable electronic publications; media for recording and reproducing
sounds, images, signals and data; DVDs; CD-ROMs; magnetic, optical, digital, computer and/or electronic recording
media; apparatus and equipment for data processing and computers.

Cl.16;Printing products (printed matter); books, teaching manuals, journals, guides, works, encyclopedias, magazines,
periodicals, newspapers, printed matter, publications, newsletters, forms of paper, templates for printed documents;
paper and cardboard (unprocessed, semi-processed or for stationery and printing); stationery; bookbinding material;
photographs; posters and stickers; instructional or teaching material (except apparatus); printing type, printing blocks.

Cl.35;Professional networking services; subscriptions to a professional network; connecting travel agencies with
providers; referencing of travel agencies and providers in the field of tourism; subscription services to a dedicated
platform connecting professionals with providers; business information and inquiries; commercial information; providing
information, namely, compilations, rankings, evaluations, comments, references and recommendations relating to
business organizations, service providers and travel and social activities; provision of business directories; services for
professional skills evaluation of providers in the field of travel, tourism, providing food and drink and sporting and
cultural activities; market studies, surveys and statistical work; opinion polling; entrepreneurs' club (business); business
management assistance and advice; advice, consulting and business information; commercial business management;
commercial administration services; office functions; accounting; public relations; commercial intermediary services;
advertising and business promotion; consultancy with respect to advertising and business promotion; rental of
advertising time on all communication media; rental of advertising space; dissemination of advertising and business
matter; marketing and consultancy with respect to marketing; organization of e-mailing campaigns; editing and
publishing of commercial or advertising texts; subscription service for newspapers or any other publications (for others);
news clipping services; all advertising communication in the context of the organization of conferences, forums,
colloquiums, seminars for commercial purposes; administrative management of exhibition venues, conference venues,
rooms, for commercial or advertising purposes; human resource management services; personnel recruitment and
placement; consulting, consultancy and information with respect to human resources, personnel recruitment and
placement; employment agencies; provision of salaried or self-employed personnel; services for connecting companies
and personnel; temporary employment services; personnel management consultancy; job applicant selection services;
management consultancy and personnel loyalty; advisory services in relation to career management; business
management for freelance service providers; resume matching services for others; services for subscription to an
employment advertisements site; dissemination of job advertisements; rental of spaces for the dissemination of job
advertisements; collection of data in a central file; data entry and data processing services; document reproduction;
computerized file management, databank management; compilation and systematization of information with a view to
integration thereof into computer databases; bill-posting; data search in computer files for others.
Cl.38;Telecommunications; information on telecommunications; communications by computer terminals;
communications by fiber-optic networks; radio communications; telephone communications; cellular telephone
communication; provision of user access to global computer networks; providing access to information with respect to
travel organization, reservations of accommodation, vehicle reservation, seat reservations for cultural or sports activities
on databases; services for the dissemination and transmission of information by electronic means; transmission of
documents, images, sounds, information and data by telephone, data communication and computer; transmission of
information in the form of texts, sound and images via a global (Internet) or local (Intranet) communication network or via
telephone or data transmission channels; transmission of commercial, advertising, data via the Internet, via telephone
networks or via data transmission channels; transmission of information via electronic catalogs on Internet networks;
forwarding messages in the form of electronic newsletters; electronic messaging services; rental of access time to global
computer networks; news agencies; providing access to a platform dedicated to connecting professionals with providers;
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provision of access to databases and to telematic or computer database server centers; provision of access to on-line
chat rooms; provision of on-line forums; providing online access to trade fairs, conferences, exhibitions, seminars,
colloquiums; teleconferencing services; videoconferencing services; electronic display services; services for exchange
of computerized documents and information; providing a telephone helpline (hotline); broadcasting and transmission of
radio programs; broadcasting and transmission of television programs.

Cl.39;Information with respect to the organization of travel and excursions; travel agencies (travel organization and
reservation); travel organization; organization of cruises; transport services for sightseeing tours; escorting of travelers;
transport; transport brokerage; vehicle rental; chauffeur services; pleasure boat services; booking of seats for travel and
transport; travel reservations; transport reservations; preparation of visas and travel documents for persons going
abroad; transport information; information with respect to vehicle rental; information on tourism.
Cl.41;Education, training, entertainment, sporting and cultural activities; leisure services; information with respect to
education, training, entertainment and in relation to cultural and sporting activities; editing and publishing of texts, books,
guides, newspapers, journals, periodicals, magazines, newsletters, forms, models of documents, catalogs and other
information media (other than advertising) on any media; editing of computer data for use on computer networks;
provision of non-downloadable online electronic publications; arranging and conducting of conferences, forums,
colloquiums, seminars, trade shows and exhibitions for cultural or educational purposes; organization of competitions,
games; information campaigns and professional or non-professional events for cultural or educational purposes; news
reporter and journalist services; translation services; production of films, television or radio programs; television
entertainment; radio entertainment; club services (entertainment, education).

Cl.42;Testing, authentication and quality control; provision (design) of an Internet site enabling access to a platform
connecting professionals with providers; providing (design) of a site for referencing travel agencies and providers in the
field of tourism; providing (design) of an Internet site enabling access to databases and documentation with respect to
tourism and travel organization; creation, design, development, installation, computer management, maintenance, update
and maintenance of computer data banks, computer programs and software; recovery of computer data; computer
engineering services; rental and provision of computer data banks, computer programs and software; conversion of data
or documents from physical to electronic media; computer consulting in relation to the use, operation and querying of
databases; technical project studies in the field of computing; research and development of new products for others
regarding information technology; computer technical assistance, consulting and consultancy; duplication of computer
programs; hosting websites for others enabling the arranging and conducting of interactive meetings, gatherings and
debates and discussions; authentication and quality control; electronic data storage.

Cl.43;Information with respect to accommodation and providing food and drink; information with respect to the
reservation of accommodation and restaurants; Arrangement and brokerage in connection with temporary
accommodation and provision of food and drink; services for providing food and beverages; temporary accommodation;
bar services; catering services; hotel services; reservation of temporary accommodation; boarding for animals;
accommodation agency services [hotels, boarding houses]; coffee shop services; snack bars; cafeteria services; selfservice restaurant services; holiday camp services [lodging]; rental of temporary accommodation; tourist home services;
motel services; animal boarding services; boarding house services; boarding house reservation; hotel reservation; rental
of meeting rooms.
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Class 99

Priority claimed from 07/04/2020; Application No. : 4062260 ;Spain

4615059 15/04/2020
[International Registration No. : 1545169]
TALENS SYSTEMS S.L.U.
Polígono Albitxuri, 20 ELGOIBAR (GIPUZKOA) Spain

Proposed to be Used
IR DIVISION
Cl.7;Machines for manufacturing via direct laser sintering of metal; laser-welding devices; laser welding machines, laser
engraving machines; laser cutting torches; laser deburring tools (parts of machines); laser cutting devices being parts of
machines; laser cutting machines; machines for laser surface hardening; laser scrapers (machines); heat-sealing
machines; apparatus for laser machining; machines for machining laser cutting tools; printing machines; 3D printers; 3D
printers for additive manufacturing, toughened heads; cutting head apparatus (parts of machines); tempering machines;
cutting machines, welding machines; apparatus for machining; laser robotic cells.

Cl.9;Apparatus and instruments for checking (inspecting); instruments for measuring, detecting and monitoring,
indicators and controllers; lasers for scientific use; lasers for industrial use for the cutting of metal, soldering, etching,
stripping, tempering, deburring, heat sealing, machining; manufacturing software; software for factory automation;
simulation software; computer programs (downloadable software) for use with 3D printers; laser printers; scanners; 3D
scanners; software for controlling industrial processes; computer software for the remote control of office machines and
equipment; microprocessors; computer software for controlling scanners.
Cl.37;Installation, repair and maintenance of machines for manufacturing via direct laser sintering of metal, spare parts
and accessories of machines for manufacturing via direct laser sintering of metal, machines and machine tools, spare
parts, parts and accessories for machines and machine tools, 3D printers, laser welding devices, laser welding machines,
laser engraving machines, laser cutting torches, laser deburring tools (parts of machines), laser cutting devices being
parts of machines, laser cutting machines, machines for laser surface hardening, laser scrapers (machines), heat-sealing
machines, apparatus for laser machining, machines for machining laser cutting tools, printing machines, threedimensional printers for additive manufacturing, cutting heads (parts of machines), laser welding devices, tempering
machines, cutting machines, welding machines, machining apparatus, robotic cells with laser heads.

Cl.42;Research and design services for machines with laser technology; services for development, research and
monitoring of industrial process; technological services in relation to manufacture; technological services relating to
design; design of mechanical and micromechanical components; consultancy services relating to the development,
research and monitoring of industrial processes; conducting studies of technical projects relating to laser machines and
equipment; research and development services in the field of laser engineering.
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Class 99

Priority claimed from 04/02/2020; Application No. : 01452/2020 ;Switzerland

4615064 11/03/2020
[International Registration No. : 1545198]
MCH Group AG
Rechtsdienst, Postfach CH-4005 Basel Switzerland

Proposed to be Used
IR DIVISION
Cl.35;Marketing, advertising and sales promotion in the field of timepieces and jewelry, development of digital
marketplaces for buyers and sellers of goods and services, market studies, particularly for watches and jewelry, in
communication media dedicated to the retail trade, development of information for users in the field of watches and
jewelry, sales promotion of third-party goods, particularly watches and jewelry by means of computer and communication
networks, organization and conducting of events for commercial and advertising purposes in the field of watches and
jewelry.

Cl.38;Telecommunication, provision of telecommunication connections to a global computer network, development of
online forums on the subject of timepieces and jewelry, data streaming, provision of access to online databases,
electronic data transfer.
Cl.41;Provision of non-downloadable electronic publications online in the field of watches and jewelry, organization
and conducting of congresses for cultural and educational purposes.

Cl.42;Provision of digital services for creation of online communities in the field of timepieces and jewelry,
development of information concerning watches and jewelry on an Internet site, hosting of websites and nondownloadable software, enabling users to search, view, publish, exchange and comment on multimedia content, videos,
photos, texts and other user-generated content on computer networks.
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Class 99

Priority claimed from 25/02/2020; Application No. : 88810528 ;United States of America

4615073 28/02/2020
[International Registration No. : 1545819]
Riskified Ltd.
30 Kalisher Street 6525724 Tel-Aviv Israel

Proposed to be Used
IR DIVISION
Cl.9;Downloadable computer software for use in financial account protection, payment authorization and processing,
instant credit authorization and facilitation, dynamic e-commerce checkout, alternative payment, chargeback guarantee,
secure commercial transactions, and detection, prevention and management of online fraud and credit card fraud;
downloadable computer software for use in electronically monitoring, detecting and reporting suspicious and abnormal
patterns of on-line transaction activity indicating theft, fraud, or other criminal activity, and providing authentication
services in e-commerce transactions.

Cl.36;Financial account protection in the nature of providing secure commercial transaction and payment options,
instant credit authorization and facilitation, dynamic e-commerce checkout, alternative payment, and chargeback
guarantee.

Cl.42;Software as a service (SAAS) featuring software for use in financial account protection, payment authorization
and processing, instant credit authorization and facilitation, dynamic e-commerce checkout, alternative payment,
chargeback guarantee, secure commercial transactions, and detection, prevention and management of online fraud and
credit card fraud; providing temporary use of on-line non-downloadable computer software for use in financial account
protection, payment authorization and processing, instant credit authorization and facilitation, dynamic e- commerce
checkout, alternative payment, chargeback guarantee, secure commercial transactions, and detection, prevention and
management of online fraud and credit card fraud; software as a service (SAAS) featuring software for use in
electronically monitoring, detecting and reporting suspicious and abnormal patterns of on-line transaction activity
indicating theft, fraud, or other criminal activity, and providing authentication services in e-commerce transactions;
providing temporary use of on-line non-downloadable computer software for use in electronically monitoring, detecting
and reporting suspicious and abnormal patterns of on-line transaction activity indicating theft, fraud, or other criminal
activity, and providing authentication services in e-commerce transactions; electronic monitoring of credit card activity to
detect fraud via the internet.
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4615413 10/01/2020
[International Registration No. : 1544943]
Industria de Diseño Textil, S.A. (Inditex, S.A.)
Avenida de la Diputación, Edificio Inditex, Arteixo E-15142 A Coruña Spain

Proposed to be Used
IR DIVISION
Cl.18;Leather and imitation leather; animal skins; luggage and carrier bags; umbrellas and parasols; walking sticks;
whips, harness and saddlery items; collars, leashes and clothing for animals; bags for climbers, campers and the beach;
handbag frames; frames for umbrellas or parasols; alpenstocks; bags for sports; net bags for shopping; travel bags; bags
(envelopes, pouches) of leather, for packaging; bags; bags; travel cases and key cases (leather goods); attaché cases;
coin purses, not of precious metal; hat boxes of leather; leather backpacks for carrying infants; wheeled shopping bags;
cases and boxes of leather or leather board; boxes of vulcanized fiber; card cases (notecases); wallets; school satchels;
vanity cases; leather laces; umbrella covers; covers for horse-saddles; haversacks; backpacks; reins for horses; leather
laces; suitcase handles; handles for walking sticks and umbrellas; whips; horse blankets; furniture coverings of leather;
umbrella rings; blinders (harness); harness for animals; harness fittings; canes incorporating seats; shoulder belts
[straps] of leather; empty tool bags of leather; muzzles; bridles [harness]; halters; leather board; bands of leather;
traveling trunks; shopping bags; straps for soldiers' equipment; harness straps; leather straps (saddlery); straps for
skates; trimmings of leather for furniture; leather straps; leather butt hides; curried skins; blankets for covering animals;
blankets for animals; stirrups; parts of rubber for stirrups; bits for animals (harness); reins; suitcases; moleskin (imitation
of leather); chamois leather other than for cleaning purposes; nosebags; casings, of leather, for springs; knee-pads for
horses; horse riding saddles; fastenings for saddles; straps (harnesses); valves of leather.
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Cl.25;Clothing, footwear, headwear; clothing for motorists and cyclists; bibs not of paper; headbands (clothing); bath
robes; bathing suits (swimsuits), bathing sandals and caps; boas (clothing); scarves; sports shoes and beach shoes;
hoods (clothing); shawls; belts (clothing); money belts (clothing); wet suits for water-skiing; neckties; corsets (girdles);
fur stoles; foulards; caps [headwear]; caps; gloves (clothing); raincoats; girdles (underwear); body linen [garments];
mantillas; stockings; socks; neckerchiefs; furs (clothing); pajamas; soles (for footwear); heels; veils (clothing);
suspenders; layettes (clothing); shoulder wraps; sports jerseys; mittens; ear muffs (clothing); inner soles; cuffs
(clothing), dress shields, beach clothes; dressing gowns; pockets for clothing; sock suspenders; stocking suspenders;
petticoats; tights or leotards; aprons (clothing); fancy-dress costumes; uniforms; cap peaks; wooden shoes; caps; coats;
esparto shoes or sandals; non-slip devices for footwear; bath slippers; birettas; blouses; bodysuits (clothing); berets;
footmuffs, not electrically heated; lace boots; boots; boot uppers; studs for football boots; ankle boots; fittings of metal
for footwear; toe caps for footwear; heelpieces for footwear; shirts; shirt yokes; shirt fronts; T-shirts; short-sleeved teeshirts; bodices [lingerie]; vests; jackets; fishing vests; stuff jackets; slips (underwear); ready-made clothing; detachable
collars and collars; clothing of leather; clothing of imitations of leather, shower caps; slippers; skirts; trousers; readymade linings (parts of clothing); overcoats (coats); trench coats (clothing); gymnastic shoes; jerseys (clothing);
pullovers; sweaters; liveries; muffs (clothing); footwear uppers; pocket squares; parkas; pelerines; pelisses; spats;
leggings; knitwear [clothing]; clothing for gymnastics; underwear; sandals; saris; underpants; hats; wimples (clothing);
togas; trouser straps; suits; turbans; clothing; slippers; shoes; footwear for sports.
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4616809 31/01/2020
[International Registration No. : 1545086]
Robert Bosch GmbH
Robert-Bosch-Platz 1 70839 Gerlingen Germany

Proposed to be Used
IR DIVISION
Cl.35;Business and management consultancy, organization consultancy, personnel management consultancy,
consultation in relation to business management as well as consultancy for the organization and management of
companies, professional business consultancy (except business management consultancy); all aforesaid services in the
field of environmental conservation.

Cl.42;Design and development, technical testing from an organizational point of view of space travel projects; building
and construction planning and consultancy; creation and installation of programs for data processing; carrying out
development, test and research contracts; architectural consultation, computer security consultancy, data security
consultancy, technological consultancy and services rendered by persons requiring a high degree of mental activity and
relating to theoretical or practical aspects of complex branches of human effort and all aforesaid services in the field of
environmental conservation; design and development of diagnostic and analysis software for autonomous driving;
design and development of software for recording, diagnosing and analyzing vehicle data, especially during test drives;
architectural consultation; technological consultancy; all aforesaid services in the field of environmental conservation;
design and development of computer hardware and computer software for transmitting emergency alerts, design and
development of emergency transmitters, emergency alert adapters, emergency call apparatus and positioning apparatus;
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cloud hosting provider services, design and development of operational software for access to and the use of cloud
computer networks in the field of motor racing.

9316

